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LOK SABHA DEBATES 

LOK SABHA [Tl8llSlatlonJ 

SHRIPRATAPRAO B. BHONSlE: Mr. 
Speaker. Slrthe Chancellor of 'Gennany Is 

{Thursday, March 12. 1992/ Phalguna 22, visiting India after the successful visit of 
1913 (Saka) Indian Prime MinisterShri P. V. Naraslmha 

Rao to Germany. The Prime Minister of 
India has played a vital role In bringing these 
two countries closer. I would like to know 

The Lole Sabha Met at Eleven 01 the from the hon. Mlnlsterof Extemal Affairs as 
Clock to what specific proposals will be presented 

by the Governmenttothe German Chancel-
[MR. SPEAKER In the Chaill lor. Has any proposal been sent In advance? 

ORAl.. ANSWERS TO OUESTIONS 

{English} 

Visit by Chancellor of Germany 

*225. SHRIPRATAPRAOB. BHONSlE: 
Will the Minister of EXTERNAl AFFAIRS be 
p\eased \0 state: 

(a) whether the Chancellor of Germany 
is likely to visit India during the current year, 

(b) if so. the details thereof; and 

(c) the measures proposed to be initI-
ated during the visit to strengthen further the 
bilateral relations between the two coun-
tries? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOlANKI): 
(a) to (c). ChanceDor Kohl of Germany will be 
visiting India in Oc\ober , 992 to receIve the 
Jawahartal Nehru Award 10r \n\emational 
Understandlng 'or \he year , 990. HI$ v\sl 
will also provide an opportunltyforraviewlng 
bilateral relations and views on major Inler-
national Issues. 

Has any preparation been made for It? 

SHRI MADAVSINH SOlANKI: Mr. 
Speaker. Sir. the German ChanceUor Is 
coming to India mainly to receive the Nehru 
Award. But during his visit. bilateral Issues 
and current Intemational affairs may also be 
dIscussed " \here \s an occasion. D\SC;us-
sion can be he\d on various Issues. 

SHRIPRATAPRAOB.BHONSlE: Mr. 
Speaker. Sir. is there any proposal to dis-
cuss the developing countries. In the con-
text of '-"'.F. World Bank and t~ U.N. 
Security Council Will any proposal be dis-
cussed to motivate Germany to respond to 
the new industrial policy and help india in 
oven:oning the present financial crisis? 

SHRI MADHAVSfNH SOlANJ<I: Mr. 
Speaker. Sir. issues which are to be dis-
cussed are yet to be finalised. But when two 
big leaders meet each other. USUally an 
Issues are Ukelyto figure In their discussion. 

SHR' HARi KlSHORE SINGH: Mr. 
Speaker. Slr. \he Prime "' ... \$\ .... recent 
visit to Gennany Is being considered very 
successful. In the pntSent context whDe 
AmerIca Is pulling Is aconomIc pressure on 
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\nd\a, \ wou\d \i~e \0 ~naw as \0 haw are our 
J8\ations w\th Germany and how tar we 
expect relief from Germany. 

SHRI MADHAVSINH SOLANKI: Mr. 
Speaker, Sir, India's relations with Germany 
have been cordial. And the relations have 
been further strengthened after the unifica-
tion of the two Germanles, particularly in the 
field of trade and commerce. Germany has 
a lot of influence on the European Commu-
nity. Keeping It In view In such a situation our 
relations should further strengthen and Im-
prove, we are trying to come closer. 

(English) 

Exchange ot visits of leaders or discus-
sions and dialogues are also going on. 

• SHRI ANANDGAJAPATI RAJU 
POOSAPATI: lwouldllketoknowaboulthe 
economic content of the ties between Ger-
many and India. Recently, while replying In 
the House, the hon. Prime Ministersaidthat 
80 percent of the Infrastructure In the Eighth 
Five Year Plan would co~ from foreign 
Investments. Now, I would like to know fronf 
the hon. Minister as to how this Infrastruc-
ture would be created. It is also a part of the 
question - the ties between the two coun-
tries. Therefore, I would like to know from 
the Hon. Minister how India would try to seek 
infrastructural Investment from Germany 
within the ties which they are proposing to 
have. 

[ Translation) 

SHRI MADHAVSINH SOLANKI: Mr. 
Speaker, Sir, It Is not possible to answerthis 
exhaustive question just now. But the ties 
between India and Germany have grown 
taking rapid stridett The German Govern-
ment, businessmen and Industrialists re-
sponded positively to the new economic 
poUcy announced by the Indian Govem-
ment. 

(English] 

FRO has identified India as a straleglc 
economic partner because of India's 850 

m\\\\on popu\a\\on. Among these, 250 mi\\ion 
middle class people provide one of the 
biggest domestic markets. 

[Translation] 

The trade relations between India and 
Germany are likely to be strengthened In 
coming 10 to 30 years. Thus, It may help 
Improve bilateral ties In respect of many 
things. • 

[English] 

SHRISUDARSHANRAYCHAUDHURI: 
Sir, often disturbing news have been coming 
trom Germany tor the last one year that 
people of Asian and African origin are being 
harassed, If not assau\ted, with 'mpunity by 
the neo-Nazl elements there. Has the Gov-
ernment received report of any Incident that 
people of Indian origin are Involved? H so, 
would the Han. Minister take ,:,p the Issue 
with the Hon. Chancellor of Germany? 

SHRI MADHAVSINH SOLANKI: Sir, 
whenever such Incident takes place, our 
Mission takes care of It and has discussions 
with the local authorities. If any such Issue. 
comes to the notice of the Government, we 
will take the opportunity to discuss it when-
ever the Chancellor comes here. 

SHRI SUDARSAN RAYCHAUDHURI: 
Are you aware of any such Incident? 

SHRIMADHAVSINHSOLANKI: There 
have been reports and notice has been 
taken by our Mission there. 

SHRI TARA SINGH: Sir, many Indian 
people have settled In Germany. When they 
want to come on certain occasions to India, 
they face great hardship for getting visas. 
May I know from the Hon. Minister whether 
he would like to exchange notes at the time 
of the visit of the Chancellor about this 
problem so that unnecessary h;lrassment is 
avoided and people may come freely to 
india? 

SHRI MADHAVSINH SOLANKI: Yel. 
Sir. 
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Production of Crude 011 

, [Translationl 

*226. SHRI DAU'DAYAL JOSHI: Win 
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state: 

(a) the targets fixed for production of 
crude 011 and LPG during 1990-91 and 1991-
92; 

(b) wheather the targets have been 
achieved; 

(c) if not, the reasons therefor; 

(d) whether the Government have 
drawn up any plan for achieving self-suffi-
ciency in production of crude oil, petrol and 
LPG by 2000 A.D.; and 

(e) if so, the details therepf? 

[Eng/ish] 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI S. 
KRISHAN KUMAR): (a) to (e). A statement 
is placed on the Table of the House. 

STATEMENT 

(a) Targets fixed for crude oil and LPG 
for 1990-91 were 35.09 MMT & 1.959l'AT 
respectively, and for 1991-92these are 3,.8 
MMT & 2.106 TMT respectively. . 

(b)and(c).lPGtarget1or1990-91 was 
achieved. The crude 011 production target 
was not achieved. For 1991-92, while the 
LPG target Is likely to be achieved, there 
may be some shortfall In crude oil produc-
tion. The shortfall In crude production was 
on account of various reasons such as 
reseNoir constraints, slippages In proiects, 
strikes etc. 

(d) and (e). Proiects tor augment\n; 
production are at various stages of irt1)le-

mentation. By the end of the Eighth Plan 
96t\ad \he \~no~ \)tOOuCl\on 0\ Crude 
0\\ \5 exped8d \0 teach approx\ma\e\y 47 
mlII\on tonnes per annum. 

[ Trans/ation) 

SHRIDAUDAYALJOSHI: Sir,accord-
Ing to the statement of the hon. Mlnlsterthe 
target fixed for 1990-91 was 35.09 M.M.T., 
whereas It was reduced to 31.8 M.M.T. for 
1991-92. While replying to a question raised 
by Shrl Chokka Rao, It was stated that 
expenditure on exploration was continu-
ously Increasing. The Indian all Limited 
spent Rs. 1378 crore In 1989-90 and Rs. 
1084.64 crore 1990-91. Thus the expendi-
ture Is rising whereas the production target 
Is declining. Why have these targets not 
been achieved? It has been stated that the 
factors for not achieving the target were 
strikes and slippage. Yet expenditure has 
been continuously made and targets are not 
being achieved. Why so? 

MR. SPEAKER: What are the reasons 
for not achieving the target? 

[Eng/ish] 

SHRI S. KRISHNA KUMAR: It Is true 
that as against the original target of 35.90 
million metric tonnes 0( production of crude, 
there was a shortfall I" ~roduction by 2.908 
million tonnes In 1990-91. The main reason 
for this Is obligatory rectification measures 
In some of the 011 fields of Bombay High 
which in tum is necessitated by the require-
ment of the overall health of the fields from 
the long term point 01 view. Similar\y. the:-e 
has been a shortta\\ \n the Nonh-Eastem 
region, especially Assam, as has been men-
tioned, due to bandhs and general law and 
order situation. So, these shortfalls were 
due to reasons beyond the control of ~he on 
companies. Taking a very realistic view 01 
production. both in 1990-91 and in 1991-92. 
in wh\ch\herewu asho1\ta\\ 0\ 4.2SSm\\\\an 
tonnes. the targets .have been nw\sed. S\t, 
the expendlure at the 01 ~\es. 'rom 
year\Q yearcanno\ be dlnM1\y cone\a\ed \0 
actual praduetlon. 
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[ Translation) 

SHRI DAU DAYAL JOSHI: My ques-
tion as to why the targets have come down, 
has not been replied to. 

MR.SPEAKER: Replytoyourquestlon 
has already been glven •••.••• 

SHRI DAU DAYAL JOSHI: Sir, the 
reply has not been given. According to the 
statement, two thousand tonnes of aU Is 
produced and by the end of the Eighth Plan 
period it is expeded to reach 47 million 
tonne per annum. I would like to know as to 
what will be the requirement of the country 
by 2000 A.D. and how much oil will be 
imported from abroad? In this connection I 
would like to point out that new sources for 
011 are not "Ing explored. The report of 
expert Shrl K.C. Ray Chaud"ary of West 
Bengal is with the Government In which he 
has stated that Rajasthan has maximum 
potential of gas, but no efforts are being 
made to explore It. As against it, millions of 
rupees are being spent on the Import of oU 
from foreign countries. I would like the hon. 
Minister to clarify why on Is not being ex-
plored as per the reports of the experts. By 
when oU will be explored In Rajasthan? 

[English) 

SHRI S. KRISHNA KUMAR: Sir, as 
regards first part of his question, the esti-
mated demand for 1991-92 is 51.6 mUlion 
tonne of crude as against the estimated 
production which wDI only be ~.68 million 
tonnes of crude. Therefore, there wOI be 
shortfall of 21.92 mlmon tonnes of crude 
necessilating that quantum of imports. A! 
the end of the Eighth Plan, the estimated 
demand will be 67.5 million 
tonnes •••• (/nt.rruptions) •.. The eStimated 
production will be 45 milDon tonnes and 
there will be a shorttal or 22.5 mlDIon tonnes. 
Therefore, It is true that there wiD be a gap 
between demand and supply of crude oil as 
well as petroleum products. We are trying to 
reduc:e this gap as the gap Is expanding. We 
have a programme for accelerated 
expIoratlon ... {lnterruptJons) ... The Govern-
ment has already sanctioned major oU pro-

ductlonprojects like NeeIarn,l-III,l-II, Mukta 
and Panna and the Government Is about to 
sanction R-15-A. Rawaand Gancltar. When 
these projects wiD go Into the stream In two 
to three years, they will start yielding 190 
mlUlon tonnes of crude over their life span. 
this development plan Is going to be the 
major thrust for Increasing the production of 
crude. As regards other areas, we have a 
regular plan for exploration In all the 011 
basins In the country and that Is an on-golng 
process. 

THEMINISTEROFPETROLEUMAND 
NATURAL GAS (SHRI B. SHANK-
ARANAND): May I say that the hon. Mem-
berwhb comes from Rajasthan Is very keen 
that exploratory activity should be taken up 
In Rajasthan? May I assure the han. Mem-
ber that we are very keen In finding out all 
wherever It is available and we will not lag 
behind in finding oil in Rajasthan. I need only 
your cooperation. 

SHRI M. KRISHNASWAMY: I would 
like to know from the hon. Minister through 
you whether intemational companies have 
given proposals In this regard aod whether 
the Government Is willing to grant licences 
for them and If so, the details thereof. 

SHRI S. KRISHNA KUMAR: Govern-
ment have recently put up tenders for what 
Is called the fourth round of budding for 72 
prospective blocks, 33 in-shore and 39 off-
shore In the country. The last date for the 
bidding Is 15th April and this round of bidding 
facilitates participation not only by the public 
sactorcompanles but also the Indian private 
sector companies as well as the foreign 
companies. The response Is encouraging. 
The actual result will be known after the last 
dale of the bid is over. Also, the present 
policy of the Government, as reinforced In 
the BUdget proposals, allows the Indian 
private sector as weU as the foralgn coqHl-
nlas to part~e In exploration, refining 
and aU other areas of the all sector, the 
objective being to hamess the much needed 
foreign exchange and Investment resources 
which are absolutely required for a quantum 
jurf1) In production In the 011 sector. 
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SHRI BASU DEB ACHARIA: t would upwllh various raconmendatlons. lbeprob-
like to know whether It Is a fad that the lam Is that thera ara many opinions. Some 
exploration '8ctlvlties In the Bengal Basin say that wells had been flogged too much In 
have ~n stopped though thera Is a rapon the past resulting In over production and 
that there are enough reserves of oil in the negative health of the wells for the future. 
Bengal Basin. Recently, a repon was sub- So!118 say, what had been done In the past 
.mitted by Shrt K.C. Roy Choudhary. to which Is correct. this Is a technical matter and the 
a . reference was made by Sh. Joshi also. Dasgupta Committee has gone Into It. But 
The reponsays that there Is enough reserve the fad remains that cenatn rectification 
of oU In the country and we wiD not have to measures are required to be taken now If the 
depend on impons of oil In future if we long term health of the wells is to be pro-
explore the oil In !3&ngal and GUJaral basins. teded. ONGC Is now engaged In the pro-
May I know from the Minister whether the cess of such ractlficatlon measures but that 
Government proposes to take up explora- will result in loss of production in the interim 
tion adivities in Bengal Basin because there period of two to three years which we just 
is a report that Calcutta city itself Is floating cannot avoid. 
on oil. 

SHRI B. SHANKARANAND: Sir, this 
topic has been discussed in this Ho.use time 
and again. It Is not for the first time that the 
hon. Mermerls raising this question. He has 
raised it a number of times and on each 
occasion we have given reply. May I say Sir 
that it is not as if we do not want oil? We want 
oil. We are willing to explore and If Bengalis 
going to give us 011. we will do everything to 
find it out. 

SHRI JASWANT SINGH: The hon. 
Minister has Informed us of some reasons 
for the shortfall, amongst which are reser-
voir constraints and slippages in projedS. 
By a very rough estimate, placing the cur-
rent value of oil at roughly 20 dollars per 
tonne, the loss that has been incurred by the 
country is around 200 million dollars. There-
fore, I would request the .Minister to elucid 
are the projeds as to what are the reservoir 
constraints to which he referred and which 
of the projeds in which there has been a 
slippage amounting to a loss to the nation of 
almost 200 million dollars. 

SHRI S. KRISHNA KUMAR: In the 
relevant pertod, some of the fields in the 
Bombay High have been experiencing what 
are known as high gas-oll ratios and in-
creased water cutS. A committee appointed 
by the Government called the Dasgupta 
Committee hadgone Into the rate of produc-
lion from those wells and the criteria relating 
to proper wen management and. had come 

As regards slippages In projects we 
may mention that the Rawa field could not· 
be cleared In 'ime. There was delay obvi-
ously due to foreign exchange as well as 
resources scarcity and because of that the 
produdion from that field had to be post-
poned for quite some time. So, for every 
element of loss of production, there are valid 
circumstances over which the Government 
had no control at that time. 

Sweet Water Prawn 

-227. SHAI BHAGEY GOBARDHAN: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the potential of sweet water prawn 
culture In the country; 

(b) whether commercial prodUdlon of 
prawn in sweet water has commenced any-
where in the country; 

(c) if so, the details thereof; and 

Cd) the areas which have the potential 
tor commercial production? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULlAPPALl YRAMACHANDRAN): (a)to 
(d). The potential for development of fresh-
water prawn culura In the marlime States, 
paltic:ularly West Bengal. OrIssa. Andhra 
Pradesh, KeraIa. Maharashtra and Gujarat 
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is good. However, conmercial production In 
an organised way is yet to pick up due to 

non-aval7abflfty of ssed In adequate quanti-
fies. The seed is now collected mainly' from 
the estuaries In the above mentioned states. 
In orderto augment the supply of seed and 
to demonstrate the technology of seed pro-
duction, Govemmentareestablishing a large 
fresh water prawn hatchery In West Bengal' 
with bilateral assistance. A tewprivate hatch-
eries are also being set up for production of 
freshwater prawn In the private sector. The 
World bank assisted Shrll'fl) and fish Cul-
ture Project in West Bengal envisages pro-
duction of one crop of freshwater prawn. 

SHAI BHAGEY GOBARDHAN: Sir, 
admittedly fresh water prawn culture is yet 
to pick up but I had asked a question regard-
ing the potential of sweet water or in other 
words non-brackish water prawn culture. I 
have got answer for brackish water prawn 
culture P9htntial. Anyway, I am going to ask 
a supplementary. 

May I know from the hon. Minister 
whether or not fresh water prawn culture Is 
feasbla In other States where water spread 
areas are available and What is the total 
water spread area available in the country 
for prawn culture? 

THE MINISTER OF AGRICULTURE 
(SHAI BALRAM JAKHAR): Sir, my col-
league has replied the question very rightly. 
I am sure the potential for development of 
fresh water prawn culture in maritime States 
especially, Andhra Pradesh, Kerala, 
Mahalca:.ll"ca dlid Gujaral is good. Point is, 
we have to 'start somewhere. " we do not 
start then we will not be able to reach our 
goal We have to start With the primary 
stage. Our main problem Is the avallabilily of 
seed. They are available In the estuaries 
from where they ant brought in the hatcher-
ies and culivaled. 

As alaled by my c:oII8ague, we are 
going to invest money In the fish cullunt 
project and we dgelassistance fromOlhar 
SOURl8S also. So, I .. not Ihal the projed 
does nell have .. y good prospcd. Our fiSh 
procU:IIonwhichwasabout7.52lakhtonnel 

In 1951 has Increased to 38 miUions now. 
This is quite a good position. Our next target 
Is to Increase the fish production by another 
9 mIllion tonnes. 

SHAI BHAGEY GOBARDHAN: The 
hon. Minister has stated that he had no other 
way out excepting answering the question in 
regard to brackish water fisheries. I have 
one point before I ask the second supple-
mentary questions. I would like to stress that 
pisciculture or brawn culture have got three 
aspects. FIrstly, full utilisation 0' waterspread 
areas that are available In the country. 
Secondly, self- employment. And thirdly, 
cheap supply of protein. 

He has pointed out some things regard-
ing hatchery and the production of seed. I 
would like to confine my sUpplementary to 
the seed production Itself. 

Sir, seed production also involves three 
aspects. 

MR. SPEAKER: No. You do not haw" to 
give the Information, you have to ask for the 
information. 

SHRI BHAGEYGOBARDHAN: AI right, 
Sir. If you do not permit, I will ask the 
supplementary Itself. 

May I know from the hon. Minister for 
Agriculture whether a long termcrio preser-
vation technique Is also being readied 'or 
transportation 0' prawn, seed or larvae to 
remote rural areas for prawn 'arming and to 
preserve them for long term duration to be 
used during off season also? If not, whether 
this aspect will be looked into seriously and 
necessary steps taken expeditiously by the 
Government? 

SHRI 8AlRAM JAKHAR: Sir, the hon. 
Mermer is very very right. He has hit the naU 
right on the head. That Is the primary con-
cern and we are going to do that; that entaUs 
the seed transfer. Thai is the most COIJ1)Iex 
problem. 

MR. SPEAKER: The~) ~ solidly 
podMt. 
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SHRI BALRAM JAKHAR: That is right. MR. SPEAKER: No. You are prohibited 
We will do It. fromgivlng the information. You are aMowed 

SHRIMUMTAZANSARI: I would like to 
know from the hon. Minister whether there 
is any proposal for the development of 
prawn hatchery in Bihar which is adjacent to 
West Bengal. It is also interested in the 
development of prawn. 

SHRI MUlLAPPALL Y RAMA-
CHANDRAN: At the moment, there is no 
proposal to start a hatchery in the State of 
Bih~r. 

MR. SPEAKER: Only non-vegetarians 
will be allowed to ask questions! 

SHRI SRIKANT A JENA: It is good that 
the hon. Minister has said that the Govern-
ment of India Is going to take initiatives for 
the fresh water prawn culture. 

May I know from the hon. Minister 
whether the proposal sent by the Orissa 
Government of India for brackish water 
prawn culture and also the sweet water 
prawn culture has been cleared or not and 
if not. will ~ be possible for the Government 
of India to clear the projed soon? 

MR. SPEAKER: This Is a question 
restricted to Orissa. If you have the informa-
tion you can give now. 

SHRI SRIKANTAJENA: Best prawns 
are available only in Orissa 

MR. SPEAKER: But the main question 
relates to the entire country as such. 

SHRI MULLAPPALlY 
RAMACHANDRAN: The proposal hadoome 
from the state of Orissa and our Ministry did 
not clear that proposal. 

SHRI ANBARASU ERA: Sir, I under-
stand that recently a survey was conducted 
to have prawn culture in Tuticorin and in sub-
urban area of Madras near Gummdipundi. 

Further, I would Ike to inform the hon. 
Minister .••• (IntBmJptions). 

to ask the question. Please come to the 
question. 

SHRI ANBARASU ERA: So, in view of 
the fact that there are large acres of land by 
the side of the sea in Tuticorin and near 
Gummdipundi, Is there any projed or pro-
posal w~ the Ministry to have the prawn 
culture in these areas? 

SHRI MULLAPPALl Y RAMA-
CHANDRAN: Sir, at the moment, we do not 
have any proposal to have any hatchery at 
Tuticorin. If such proposal comes from the 
State Government, we will definitely exam-
ine and possible steps will be taken by the 
Ministry. 

MR. SPEAKER: Question No. 228. 

SHRI MULLAPPLL Y 
RAMACHANDRAN: Sir,l have to make one 
correction. The proposal from Orissa has 
come and we have just cleared the project. 

MR. SPEAKER: Good. You have got a 
positive reply. 

Coconut Development Board 

·228 SHRITHAYILJOHN ANJALOSE: 
Will the Minister or AGRICULTURE be 
pleased to state: 

(a) the activ~ies undertaken and results 
achieved by the Coconut Development 
Board during the last three years in Kerala; 
and 

(b) the action plan drawn up for devel-
opment of coconut plantations in Kerala? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRt 
MUllAPPALl YRAMACHANORAN): (a)to 
(b). A Statement is laid on the Table of the 
Sabha. 

(a) The development progranvnes 
and achievements of the Coconut Develop-
ment Board, In KeraJa, during the last three 
years are as foDow:-
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(a) The development programmes and achlevements of the Coconut Development 
Board, In Kerala, during the last three years are as foOo.:-

(1) Expension of area 

(2) Production and distribution 
of TxD seedlings (No.) 

(3) Establishment of seed garden 
for DxT hybrids 

(4) Coverage of area under . 
productivity Improvement 
scheme 

(5) AsSistance for irrigation 
facilities 

(i) No. of PUfl1)sets 

(ii) No. of drip irrigation 

Expenditure incurred by 
Coconut Development Board 
for coconut development 
In Kerala during the last 
three years. 

(b) A tentative allocation of Rs. 350 lakh 
Is proposed for coconut development In 
KeraIa during 1992-93. The foDowing wiD be 
the trust areas:-

1. Enhanced productivity. 

2. Rehabilitation 01 diseased coconut 
holdings. 

3. Integrated con1rOI of pests and dis-
eases. 

4. Incr8asad productton of quality hy· 
brId •• "lIl1gs. 

5. Establishment 01 Demonstration· 
c:unHeed FannI. 

6. ProductIDn and rnark8IiIg of VMle 
-*Md CIICOnut prDCb:tI. 

- 264(1 ha. 

-1.41 lakh 

-200 ha 

-30,000 ha. 

-2176 

-47 

- Rs. 115.25 lakhs 

7. Establishment of Coconut Tech· 
nology Development Centre. 

SHRITHYILJOHNANJALOSE: Coco· 
nut Is the backbone of the Kerala economy. 
The recent decline In the price of coconut Is 
seriously affecting the growers. I would like 
to know from the hon. Minister whether 
there Is any programme or project to find a 
solution to this decline In the price of c0co-
nut. 

SHRI MULLAPPALL Y RAMA· 
CHANDRAN: Of Course, Ills In the notice 
01 the Ministry. n may please be noted that 
the price of copra has shot up from As. 2350 
In January 1991 to As. 3390 In November 
1991. However, there has been • fall In 
copraprlcel0 AI. 3000 In January 1992. But 
the p1ceIl8COV8redlO AI. 3090 In February 
1992. 8~ I one co,.. ... the February 
1892 ptIca to FebnIary ,., ptIca.1t .... n 



17 Oral AnswslS PHALGUNA 22,1913 (SAKA) Oral AnSwelS 18 

that there has been a rise. Anyway, I also 
share the sentiments and the concem ex-
pressed by the hon. Members; and my 
Ministry will take every step to alertthe State 
Govemment to ensure remunerative prices 
to the coconut growers allover the country. 

SHRITHAYR..JOHNANJALOSE: Co-
conut cultivation In Kerala Is a facing serious 
threat from rootwilt and othercflS8ases. Has 
the Govemment got any project to find a 
solution to this problem? 

SHRI MULLAPPALL Y RAMA-
CHANDRAN: Of course, rootwilt is a debili-
tating disease affecting coconut cultivation 
in the State of Kerala; and of course so many 
steps are being taken by the Ministry to 
eradicate this disease. Certain recommen-
dations have been made by the Depart-
ment. They are as follows: 

1. Removal of all affected seedUngs 
In the pre-bearing age, along with palms 
in the advanced stage of disease; 

2. Replanting with _edUngs of high 
yielding genotypes; 

3. Application of balanced dose of 
fertilizers and use of green manure in 
the basin; 

4. Irrigating the palms during sum-
mer and avoiding water-logglng by pro-
viding proper drai~age; 

5. Raising inter-crops in a rotation or 
a mixed fa~ing with recycling of or-
ganic matter. 

For the removal of debilitating disease 
aectilg trees, we are giving Rs.75partr8e; 
!I'd the amount has been enhanced to 518. 
papert,... 
! 

SHRIKOOIKKUNl.SURESH: tnKaraia 
Ills of coconut trees are affected by direr-
t types of diseases and they are unused. 
this situation, the coconut farmers are 

facing 101 of problems and lose their money. 
Is. a fael whether the Government of india 
Is considering giving financial assistance to 
coconut farmers? 

MR. SPEAKER: Just one minute be-
fore he had replied to that question. 

THE MINISTER OF AGRICUL-
TURE(SHRI BALAAM JAKHAR): We are 
providing Rs. 3000 per hectare; that Is In 
stages Rs. 1000 each year for replanting. 

[ Translation] 

SHRIVIRENDRASINGH: Mr. Speaker, 
Sir, the subject matter under discussion Is 
cultivation of coconut in KeraJa. Is the Gov-
ernment formulating any scheme mainly for 
Eastern Uttar Pradesh and Bihar for coco-
nut cultivation there? • may be possible that 
there is reslstance In the soD of UltarPradesh 
and Bihar to the disease which affects the 
cultivation of coconut In Kerala. Therefore, 
why Is the Government not doing anything 
for the development of coconut cultivation 
there? 

SHRI BAlRAM JAKHAR: For It, you 
have to pray for change In climate. 

Post-ll8lrlc Scholarship to SClST 
Student. 

*229. SHRI ARVIND NETAM: Will the 
Minister of WELFARE be pleased to state: 

(a) when the rates of post-matric schol-
arship for the Scheduled Caste and Sched-
uled Ta ltudents were revised by the 
Govemmant undertheCentral1y Sponsored 
Scheme; 

. .. ,.,) 1h8 prlce-index at the time of impIe-
.mInting .. revised rates alongwith the 
~ prIce-indax; 

(c)whetherthe Govemment propose to 
mile the ndIs of scholarship In the begin-
ning of every academic yoron the basis of 
existing prlce-Index; and 
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(d) if so, the details thereof? 

[English] 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF WELFARE (SHRIMATI K. KA-
MALA KUMARI): ,a) The rates were last 
revised In October, 1989 and made appli-
cable from 1-7-1989. 

'(b) The Index Number of whole sale 
prices (All commodities) during 1989-90 
were 165.7 (Base year 1981-82 =100). The 
present Price Index during December, 1991 
is 211.3 (Base year 1981-82 =100)-

(c) No, Sir. 

(d) Do not arise. 

·[Translation] 

SHRI ARVIND NETAM: Mr. Speaker, 
Sir, If you go through the original answer, 
you will find that the Govemment imple-
ments a programme first and then takes 
decision. It reads "the rates were last re-
vised in October, 1989 and made applica-
tion from 1.7.89-. It means the decision was 
taken in October and it was implemented 
from July. Besides this, the hon. Minister 
has refused to accept the price-index as the 
basis. The amount of the scholarshipgranted 
to the students Is not suffICIent and they face 
hardships. After all, what is the difficulty in 
accepting the price-index as the basis for 
revising rates? What is the basis of revision 
of rates of scholarship? 

THE MINISTER OF WELFARE(SHRI 
SIT ARAM KESRI): Sir,it Is true that the rate 
of scholarship has neither been revised nor 
Is revised on the basis of price-index. An 
officer committee was constituted In 1987. 
The Conmlttee raconvnendedthatthe schol-
arships of Rs. 400 and As. 150 should be 
granted to boarding scholars and· day 
schloars respectively. Accordingly our de-
partment had sent the proposal to the Plan-
ning Commission and to the Ministry of 
Fmance but they have made provision for 
only Rs. 280 and Rs. 125 respectively. It is 
true that its 'basis should be the present 
price-index whether II should be the basis 

for other people or not but It must be the 
basis for Scheduled Castes and Scheduled 
Tribes. It Is right that the amount of scholar-
ship for them should be Increased. Keeping 
it In view we had sent the proposals of Rs. 
400/- and Rs. 150 to the Planning 
COmmissiQn ..... (lnt&rroptions) so far as the 
priCe-Index is concemed, it is true that it has 
not been accepted as the basis but the 
department admits it that their scholarship 
should be Increased a·nd I say 
that.. ... (lnterruptions) ..... 

SHRISRIKANTAJENA: Will the Plan-
ning Commission be agreeable to it or not? 

SHRI SITARAM KESRI: Pieasellsten 
to me and then speak, whatever you think Is 
right and just ...• (/nterruptions) ... .In such a 
situation It Is difficult to reply. I say that it has 
been sent to the Planning Commission. Now 
there is the issue of economic crisis but I 
don' want this economic crisis to hit the 

. interests of Scheduled Castes and Sched-
uled Tribes. This Is what I want to submit. 

SHRI ARVIND NETAM: Mr. Speaker, 
Sir, the Govemment of India has prescribed 
a limit of Income forgiving scholarship. Is the 
hon. Minister aware that the employees of 
class III and class IV are covered by that limit 
wiUl the result their children are deprived of 
scholarship? Will the Govemment increase 
this limit? If so, by when this limit will be 
increased? 

SHRI SITARAM KESRI: Sir, the hon. 
Marmer has given a constructive sugges-
tion and I shaH laok Into it. Since It is in their 
Interest and the hon. Member Is asking a 
right question, I shall look Into II. 

[English] 

MR. SPEAKER: Shrf Mahato. 

SHRI BIR SINGH MAHATO: I like to 
know from the hon. MInister •••• 

MR. SPEAKER: Please do not only 
raise the questions ragardlng backwards 
classes but aDowthe Members sKIing on the 
back benches also to ask questiOns. 
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( interruptions) 

MR. SPEAKER: That is a shifting 
bench. Please repeat your question. 

SHRI BIR SINGH MAHATO: I would 
like to know from the Minister through you, 
Sir, the rate of hostel charges for the 
prematric and post-matric students. 

SHRISITARAMKESARI: Sofarasthe 
post-matric students are concemed, I can 
assure you that I will consider increasing the 
amount of scholarship. 

[ Translation] 

SHRI RAM VILAS PASWAN: Mr. 
Speaker, Sir. the scheme of scholarship 
was started in 1943 forthe Scheduled Castes 
and in 1947 forthe Scheduled Tribes and its 
first revision was done in 1980 and the third 
in 1989. There are five categories in it. The 
lowest one Is of I.A. or 10+2+2. The schol-
arShip for this category ranges from Rs. 50 
to Rs. 65 and you can understand it well 
what can be done in Rs. 50 in these days of 
skef-rocketing prices. The hon. Minister has 
assured the House to increase the scholar-
Ship amount. I think that the hon. Minister 
has not gone through the Budget of his own 
Ministry of Welfare. If you go through the 
Budget of the Ministry of Welfare. 

MR. SPEAKER: Mr. Paswan, not in this 
way, please. 

SHRI RAM VILAS PASWAN: I have got 
this Budget document. I am asking whether 
it is a fact that the Ministry of Welfare has 
reduced the allocation for hostels and schol-
arship and on page no. 200 .... 

MR. SPEAKER: Not In this way. 

SHRI RAM VILAS PASWAN: Is it true 
that the allocation of Rs. 8 crore for the 
hostels has been reduced to Rs. 5 crore and 
the allocation of Rs. 4 crore for Scheduled 
Tribes has been reduced to Rs. 2.5 crore? 
Is It true or not? And If It Is true, how would 
he manage to Increase the amount of schol-
arship? 

MR. SPEAKER: When allocation has 
been reduced, how can the scholarships be 
given? 

• SHRI SIT ARAM KESRI: Sir, we have 
sent our proposal to the Planning Commis-
sion about which the hon. Member has 
raised some polnts.(/nterruptlons) Please 
listen to me. When I have said that I will think I 
over increasing the amount, and try to in-
crease it, this question is irrelevant. The i 
relevant question Is that I shall try to do it . 

. because I have assured the House ... 

SHRI RAM VILAS PASWAN: You had 
assured the House to clear the backlog by 
31 March. What is the significance of your 
assurance? 

SHRI SITARAM KESRI: I am saying 
that by 31st March .. (/nterruptlons) I am 
repeating Itthat If it is notdoneby31 stMarch 
as I have said In House .... (lnlerruptlons) 
Please rlSten to me. I will take steps in the 
direction without fail. So don't mention it. Mr. 
Ram V11~, I would like to point out one thing 
more that It Is not a political Issue for me, 
rather it is my commitment and I will fulfil it. 

SHRIRAMVILAS~ASWAN: Thehon. 
Minister has said so reply to my question In 
your presence. 

SHRI SITARAM KESRI: I assure 
you ... (/nterruptlons) ..... Please listen. I shaD 
lTV my best to Increasse the scholarship 
amount and I hope that I will succeed In it. 

SHRI RAM VILAS PASWAN: The 
amount has been reduced In the· Budglti 
allocation and the hon. Minister Is ~Iklng of 
increasing the scholarship.( Interruptions) 

MR. SPEAKER: Mr. Joshi, you say it 
again and again. It Is not proper. 

[English] 

KUMAR I FRIDA TOPNO: I would like 
to know from the hon. Minister whether the 
Government propose to have a centrally 
sponsored hostel accommodation scheme 
for SCIST students In higher education, 
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specially In cities like Deihl, Bombay, Ma-
dras, calcutta, whh a provision for coaching 
facilities for administrativeJbank and other 
Central Government seNice examinations 
and also with post-matric scholarship. 

( Translation] 

SHRI SITARAM KESRI: Sir,l need a 
fresh notice for this. 

SHRI KALKA DAS: Mr. Speaker, Sir, 
the Issue is very important. I would 
aJso .•.• ( Interruptions) ... 

MR. SPEAKER: I am saying It again 
and again that only 60 minutes are allowed 
for Question Hour and there aI'8 542.!]I8m-
bers in the House. Those Members who 
asked a question yesterday may not ask a 
question today and those who have asked 
today, may not ask tomorrow. All meniJers 
can' be accommodated. It is useless to 
speak in this way .. (/nterruptions) .... 

MR. SPEAKER: Please, take your 
seat. 

(Interruptions) 

SHRI KAlKADAS: I am also one ofthe 
542 mermers .•.. ( Interruptions).... . 

MR. SPEAKER: Therefore,lamsaying 
that the Marmers sitting in the front row 
should give a chance to the Members sitting 
on the back benches to ask a question. 

MR. SPEAKER: Question No. 231. 
Kumari Uma Bharti. 

OrganIc Manu .... and Fertilizers 

* 231 .. KUMAR I UMA BHARTI: 
SHRI GUMAN MAllODHA: 

WiD the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Government had con-
ducted any cost-benefit study to establish· 
the supremacy of organic manures overthe 
chemical fertilizers and also their impact on 
environment; 

(b) If so, the outcome thereof; and 

(c) the foDow-up action taken thereon? 

[EngRsh] 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUllAPPAll Y RAMACHANDRAN): (a) 
No, Sir. Organic Manures are of low nutrient 
content but they do Improve the Physico-
chemical and MicrobDogical condition of the 
soU because of their rich hull1.ls CIlnlenl 
Hence, their role is not competitive but 
complementary to that of chemical fertilizer. 

(b) and (c). Question does not arise. 

r Translation] 

KUMARI UMA BHARTI: Mr. Speaker, 
Sir, through you, I expected: for my conve-
nience, that the Hindi knowing hon. Minister 
of Agriculture would reply my question in 
Hindi. 

MR. SPEAKER: Use the ear phone, 
you can hear its Hindi interpretation. 

KUMARI UMA BHARTI: Mr. Speaker, 
Sir, Part (a) of my first supplementary is 
about how much total fertilizer do we need 
for our cultivable land. Part (b) Is about how 
II1.Ich out of that Is produced Indigenously 
and how much Is Imported and part (c) is 
about countries from which we are making 
these imports? 

THE MINISTER OF AGRICULTURE 
(SHRI BAlAAM JAKHAR): Mr. Speaker 
Sir, the question put by the hon. Marmer Is 
about organic measure and I can give the 
figures, which are aYallable with me. She 
also wants to know as to how much Is 
imported and how much Is ~uced inIIIg-
enously. She tlaslllked about fertlliserlr:1n 
this connection I would •• to tell her that we 
also produce manul8.(~rruptlons) 

KUMARI UMA BHARTI: Mr. Speaker 
Sir, since he replied my question In a rOUl'ld-
about way, I asked another question. It 
appeared to me that these people became 
very restless by my first question. So I 
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considered It appropriate to shift to another 
questlon.(/nterruptlons) 

SHRI BALAAM JAKHAR: Mr. Speaker 
Sir, th.re Is no problem In giving figures. 
Even figures on cow dung BnI available-wlth 
us. (/nterruptlons) ..•• Figures on cow dung 
are there and I can say how much of It Is 
used. She says that we did not. come wHh 
adequate preparation. Look, here are the 
figures. I can give her the detailed figures. 
We have 4021akh buffaloes, 13261akh other 
cattle and 345 lakh other young stock. The 
total Is about 20741akhs. AU these animals 
produce a total of 8, 305 lakh tonnes of 
manure. We put It into use .. (lnterruptions) 

KUMARI UMA BHART!: Mr. Speaker, 
Sir, through you, I would like to tell the hon. 
Mlnlsterthat I did not ask this question at all. 

MR. SPEAKER: Please sit down till he 
gives his reply and put your question there-
after. 

KUMARI UMA BHART!: All rlgtlt, Sir, 
thank you. 

SHRI BALRAM JAKHAR: She has 
asked about manure. Detailed figures on 
manure are also available with us. Details of 
information about the percentage which we 
import is also available with us and I can 
furnish the same to her.(lnte"uptions) 

KUMARI UMA BHARTI: Mr. Speaker, 
Sir, part (a) of my question points out that 
agricultural scientists of U.S.A. believe that 
fertiliser affects the fertility of soil. It has an 
adverse effect That is why they have started 
thinking in terms of using organic manure 
instead of fertiliser. Now let me make a 
comparison between U.S.A. and India. In 
U.S.A. only 7% of our population is depen-
dent on agriculture but In India 70% of its 
population Is dependent on agriculture and 
this dependence can not be done away with 
overnight with the help of Doon School or 
Nehru Model....(/nterruptions) 

MR. SPEAKER: NOlin this way. 

( Interruptions) 

KUMARI UMA BHARn: Mr. Speaker, 
SIr, I win put my question In a different way. 
a they are so hurt with my small remark, It 
does not malter. Now I would like the hon'ble 
Ministerto reply my point. 70% of the popu-
lation In India is dependent on agriculture. It 
Is, therefore, velY essential that the produc-
tivity and fertility of the agricultural and 
cultivable land Is maintained for a long time. 
Please let me know whether the agricultural 
scientists of india have conducted any sur-
vey on the same line as the people of 
America are thinking today? Has the use of 
fertilizers on the cultivable land had an 
Impact on the productive capacity of Indian 
soli. I have put part (b) of my question in thi~ 
context. Mr. Speaker, Sir, you had given c. 
lot of time to Ram Vilas Paswan. As such 
should also be granted some time so that i 
may ask my question freely. Now my second 
question Is that H we believe that fertiWser 
aHeets the productivity of our coltivable 
land, will the hon. Minister of Agriculture or 
the Central Govemment make an announce-
ment that maximum organic manure would 
be produced that for use all overthe country. 
For that, Cow slaughter shOuld be totally 
banned. Will the hon. Minister consider put· 
ting a complete ban on cow slaughter all 
over the country? 

SHRI BALAAMJAKHAR: Mr. Speaker. 
Sir, her question is underconsideration. We 
have to examine it from all angles. We haVE 
to feed 86 crore people and if they are to bf 
fed, we will have to Increase production 
Production depends on promotion of agr 
culture, so both are important. Till today, • 
have all along been using manure. When' 
population increased, we needed more a 
more foodgrains and started depending 
chemical fertilizers. Both are cOlJl)lemer 
talY to each other.(lnterruptions) While o· 
the one hand we should think about th. 
fertDlty of soil, we should also think abou 
increasing prodUction. We do not adopt thl 
same method In evelY case. Today in Indi, 
we use 66.9 kilograms of manure In onE 
hectare of land. In China it is 264 kilograms 
In Pakistan 90 kUograms, In Japan 41 i 
kilograms, In U.K. 350 kilograms and ir 
Egypt it is 404 kilograms. As our land is qUitf 
negligible. We tell people that in order te 
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maintain the productivity of soil and its 
strength, Ills essential that we should use 
manure which ouranimalsgive us and along 
with that In every natural way we should use 
bIo-fertillzers. For this purpose, we made 
research by establishing raseardt Centres. 
We have been able to produce as much as 
300 tonnes of manure at these cpntres 
seen. We would Ike to continue with this 
because both are co"1*mentary and with-
out that It would serve no purpose. If today 
we do away with chemical fertilizers we may 
die of starvation we cannot do that work right 
now, but we should use both the items in a 
balanced way so that our productivity Is 
maintained and ourfoodgralns requirement 
is fuDy met.(lnterruptions) 

KUMARI UMA BHARTI: The hon. Min-
Ister has not yet repUed my point on banning 
cow slaughter. (Interruptions) let the reply 
to question come. TheyWiU have to put aban 
on cow slaughter because their government 
and their party view the problems of the 
nation from a communal angle. (InteTflJp-
tJons)Wlllhe~eabanoncowstraighter. 
He has not yet replied this point. (InteTflJp-
rions) 

SHRI GUMAN MAL LODHA: Mr. 
Speaker Sir, a provision of As. 1200 core 
was made in the Budget of 1991-92 for the 
Import of chemical fertDlsers and As. 6000 
erare Is being allocated on subsidy for 
fertDiser. Sir, from one kilogram of cow dung 
we can produce 30 kilograms of manure at 
a cost of 15 paise per kilogram. it consists of 
micro nutrient. N.P. 205 and K 20 whereas 
OM tonne of fertilizer costs Rs. 2300/-. 
Hen", I would like to know from the hon. 
Minister of Agriculture whether he would 
take measures to Increase caattle breeding 
in the country, which has now come down 
from 430 per 1 000 population in 1951 to 271, 
so that we may get 120 tonnes of manure 
from cow dung. 

[English) 

MR. SPEAKER: There Is a r:ule of rel-
evance and Irrelevance. 

[ TllItrslatlon) 

SHRIGUMANMALLODHA: I shall ask 
you In brief. In part (c) of my question I have 
desired to know that keeping In view the fact 
that when in Argentina there are 2089 cattle 
per thousand people, In Australia 1,365 
cattle per 1000 people and in Colurmla 919 
cattle and In Brazil there are 726 cattle, will 
the hon. Minister of Agriculture take mea-
sures to protect the cows, buffaloes and 
ann, the mobile fertUlser factories of the 
country, forthelrfuU utilisation because they 
yleldfraefertiliser.lwould like to ask whether 
the Govemment would provide total protec-
tion to them so that their use may be en-
sured. The second pari of my question 
relates to the fact that all the scientists are 
also unanimous and EncycIoped"18 Brltanica 
also supports it that the use of chemicals is 
harmful for heanh. 

MR. SPEAKER: You need not tell us, 
It is an established fact. 

SHRI GUMAN MAL LOOHA: I would 
like to state that at a recent held Conference 
of Cardiologists it has been admitted that 
use of chemical fertUlzers have create a 
toxicity In food which Is responsible for 
increase In the number of heart patients. I 
would like to ask the Govemment H it would 
encourage the use of natural fertilizers In 
place of chemical fertilizers •• ( InteTflJptions) 

SHRIBALRAMJAKHAR: Mr. Speaker, 
Sir, this question raises another question. 
The han. Mermer has been a judge so he 
can well understand that if I do some work 
which endangers the Uves of many people, 
would he justify it? I cannot do any such 
work. I have to provide food-grains to whole 
of India 

(English) 

SHRI BHUPINDER SINGH HOODA: I 
would like to know whether the Government 
Is aware of one of the Japanese 
organisations working In this sphere - tbley 
have established their office In India also-
which has proved that by using organic and 
natural fetillsers we can have more yield 
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f1han by using chemical fertilisers. 

MR. SPEAKER: There is no dispute 
about some of these scientific statements. 
These are established facts • . 

SHRI BALAAM JAKHAR: I think the 
han. Speaker has replied.(lnttrruptions). 

SHRI BHUPINDER SINGH HOODA: 
What the Govemmbnt of India Is thinking on 

, this?Willtheybeconsultingthisorganisation? 

MR. SPEAKER: let us come out with 
something else. These establ!shed facts we 
need not have to ask. 

(Interruptions, . 

[ Translation] 

SHRI SHARAD YADAV: In regard to 
the question 01 getting natural fertilizers, I 
would like to submit that the question of 
imposing a ban on the slaughter of cows has 
been raised lima and again. I agree with the 
'suggestion t,\Jt would like to submit at the 
same time that a ban should also be im-
posed on the slaughter of pigs. This is a 
scientific fact that the pig dung is a direct 
source of natural fertilizer. That Is why I 
would like to know from the hon. Ministerfor 
Agricufture If tho Government would pro-
pose to Impose a ban on the slaughter of 
pigs for a certain period. 

. SHRI BALAAM JAKHAR: I would dis-
cuss the issue with Shri Yadav. 

SHRI SHARAD YADAV: Mr. Speaker, 
Sir. I am discussing the Issue very seriously. 
Even the Chinese leader Mqotse-tung had 

1IIso admitted that pig is a direct source of 
natural fertilizer. That is "hy much protec-
.Iion has boen provided to pigs. Both the 
dung and the meat of pig are source of 
natural fertilizer. Would the Government 
,.lnitlatlve forthe protection and develop-
lnant of these animals? 

:t 
. SHRI BAlAAM JAKHAR: What moro I 

bn do. I have already said that I am ready 
10 discuss the matter with Shri Yadav and I 
wll act according 10 the advice of Shrf 
Yllidav.(lnterruptions) 

MR. SPEAKER: This Is the holy tradi-
tion of our country that we do not kID the 
animals unnecessarily. 

SHRI AYUB KHAN: Mr. Speaker, Sir, 
I would like to submit that taking into account 
constant Increase In population of thiS coun-
try, we would need about 50 million tonnes 
of foodgralns by the year 2000. To achieve 
this target, we would have to use more and 
more fortilizers. I would liko to know whether 
theGovemment has properways and means 
to make available adequate fertilizers ac-
cording to the needs of the land. Has the 
Government conducted any surcey to find 
out the requirement of the fertilizers accord-
ing to the need of different States? 

SHRIBAlRAMJAKHAR: Mr. Speaker, 
Sir, hon. Member is my colleague. First of 
all. I must Inform him that we have to make 
nvailable two hundred million tonnes of fer-
tilizers not just fifty million by the year 2000. 
We will have tp make a:1 the arrangements 
for It. The various detailS as to how much 
fertilizers, what type of fertilizers-organic or 
blo-fertilizer would be needed and other 
relevant details are still to be worked out. 

SHRI RAJENDRA AGNIHOTRI: Mr. 
Speaker, Sir, according to the procedure of 
the House, twenty questions ant listed for 
:1nswer but normany only six or even ques-
tions are being answered. I would Ike to 
submit that such an arrangement may be 
made that at least eleven quesUons ant 
answered everyday or the number of ques-
tions put may be reduced to that more 
questions are covered. (lntetruptions) 

folIR.SPEAKER: You have given a good 
suggestion. I would also Uke to suggest to 
you to speak when you are called for. Actu-
ally anumberofhon. Members wanttGraise 
supplementaries after the original ques-
tions. I would request the members of the 
House fhat " a person has asked a supple-
mentary quesUon on one day he should not 
ask the supplementary on the other day and 
allow others to put their suppJementaries on 
the other day. If one han. Member goes on 
asking questions every day" It would be 
difficult to accommodate all of them. 
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WRrnN ANSWERS TO QUESTIONS 

Comprened Natural 0 .... 
Automotlc Fuel 

[EngA'sh] 

-230. SHRIMATI MARAGATHAM 
CHANDRASEKHAR: 

SHRI A. SURENDER REDDY: 

WiD the Miolster of PETROLEUM AND 
NA ruRAl GAS be pleased to state: 

(a)whethertheGovemment have taken 
any decision on the proposal submitted by 
the Gas Authority of India United and Indo-
BurmaPetroleumCo. Ud. for Introduction of 
compressed natural gas as automotive fuel 
at selecled locations; 

(b) if so, the detaRs thereof; and 

(c) I nOl, the time bywhJch a decision Is 
likely to be taken in this regard? 

lHE MINISTER OF PETROlEUM AND 
NATURAL GAS (SHRI B. 
SHANKf\R.MNAND): (a) Yes, SIr. 

(b) The first phase of IfI1)Iarnentation or 
the CNG programme covering conversion 
of 220 petrol powerad vehicles to run on 
compressed natural gas on an experimental 
basis has been approved by the Govern-
ment. The IBP Co~ny Limited would 
iq)Iement the programme In Assam and 
T.,ra and the Gas Aulhorly of India Urn-
lad would implement lin DelhI, Bormay 
andBamda.. 

Cc) Does not 811ae. 

(TtanSlallon) 

Inftltratlon on Borde' of Trlpura .nd 
WestBengld 

*232. SHRI RAnLAL VARMA: 
SHAI SRIKANTA JENA: 

Wllthe Minister of HOME AFFAIRS be 
P_leased to stata: 

(a) the number of Bangladeshllnflltra-' 
tors apprehended on the border of Trlpura 
and West Bengal and banded over to the 
Government 0' Banladesh during 1991 and 
1992 so far; 

(b) whether Infillration on the border of 
these States has incraased during the lasr. 
'ewmonths; 

(c) If so, the reasons therefor; 

. lj) whetherthe Govemment have made 
any review of the existing arrangements for 
checking such infiltration; 

(e) • 50, the detaII& theI8of; 

(I) wh8Iher the concamed Slat. Go"{-
emments have requnIed the UnIon Goyl 
ammant lor deployment of para-military 
forces for thIS purpose; and 

(g) If 50, ... decision taken Ihel'8Ofl? 

~ 

THE MINISTER Of HOME AFFAIRS 
(SHRI S.B. CHAVAN): (at InfonnIIicm .' 
given be" 

TatiIJ Appte/JensIont HMded OW( fD file GoMnment 
tJlBangIDllhl. Pwh«I Bat:k 

1991 

1992 
(Upto February, 1992) 

2484 

278 



33 Wrftren An,W8IS PHALGUNA 22, 1913 (SAKA) 

WEST BENGAL 1991 58200 53102 

1992 
(Uplo February, 1992) 

(b) and (c). Interception of lRegai mI-
grants along the International border in theSe 
States has States has' shown some In-
crease during tho last few months. Soclo-
economicandpolllicalcondilionsasalsothe 
porous nature of the border are the main 
reasons responsible for the influx of 
Bangladeshi nationals Into India. 

(d) and (e). The meaSures taken to 
prevent infiltration and to detect the illegal 
entrants. Include strengthening of the sur-
veillance of the border, construction of roads 
along the border and fencing in sensitive 
stretches, setting up of units of Police force 
in affected States adjoining Bangladesh 
border for detecting illegal migrants, advi~' 
ing the State Governments and Union Tor· 
ritory Administrations to enforce provisions 
of the Foroigners Act, 1946 and to launch a 
special drive to detect and deport illegal 
migrants. 

(f) and (g). Border Security Force is 
already deployed on Indo-Bangladesh bor-
der for checking Infinration. 

[English] 

Subsidy on Agrlcunurallnputs 

·233. DR. lAXMINARA YAN 
PANDEYA: 

DR. A.K. PATEL: 

. Will the Minister ofAGRICULTUREL be 
fleased to state: 

(a) whelherlhe Government have con-

5416 4981 

ducted any study to assess the actual ben-
efit to the farmers frorn the subsidy given by 
the Government on various agrlcufturalln-
puts; 

(b) 1110, the outcome thereof; and 

(c) the steps taken to ensure maximum 
benefits reaching the farmers? 

THE MINISTER OF AGRICUL TUAE 
(DR BALAMM JAKHAR): Ca) to Cc). No, 
Sir. No studies have been conducted to 
assess the actual benefit to the farmers 
from the subsidy given. There are a number 
of studi. in respect of certain programmes 
which have a subsidy COf1'l)Otl8nl The short-
comings pointed out in these stucflGS are 
circulated to the State Governments etc. 
and efforts ara made to Improve the effi-
ciency of these programmes. 

cashew CullYatlon 

·234. SHRI P.C. THOMAS: 
SHRI K. MURALEEDHARAN: 

Will the Minister of AGRICUl TURElbe 
pleased to stale: 

(a) whether the Govemment propose 
to set up a Cashew Development Board for 
development of cashew cultivatior:; 

(b) if so. the details thereof; 

(c) the steps t<:!l~en to provid;) remu-
noraUvo price IJ C<:Jshew !.:rowers; 
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(d) whether the Govemment also pr0-
pose to set up a cashew mango processing 
unll with the assistance of NABARD; and 

(e) "so, the delaUs thereof? 

THE MINISTER OF AGRICULTURE 
(DR BALARAM JAKHAR): (a) and (b). The 
proposal to set up a Board for the develop-
ment of cashew cultivation Is at a pre6rni-
nary stage. 

(c) The Go .. ~mment of India imple-
ments the Market Intervention Scheme on 
the specific request of the State Govern-
ments when distress sale by farmers Is 
apprehended. No such I8qU8st has been 
I8C8Ived from any Stale In the case of 
cashew. The Government of KeraJa under 
UItt KeraJa Raw-Cashewnut (procurement 

. and DistrlJutlon) Ad 1981, procures raw 
cashewnut at remunerative prices from 
cashew growers. 

(d) No, Sir. 

(e) Question does not arise. 

(TtanSIaIIotJ) 

Production of P ....... m Producta 

-235. SHRI RAMKRISHNA 
. KUSUARIA: 

SHRI8AL.RAJ PASSI: 

WI the YnIster of PETROLUM AHD 
NAlURAL GAS be pleased to Ifate: 

(a) whether he had any discussions 
wllhthe I8pI8S8f1Ia1Ive of the AsIan Dev81-
opment BaI* In January, 1992; 

(b) " so, the outcome thereof; 

(c) whether any fund 1& being provided 
by the Asian Development Bank for encour~ 
aging production of petroleum products; 
and 

(d) " so, the details thereof? 

MINISTER OF PETROLEUM AND 
NATURAL· GAS (SHRI B. 
SHANKARANAND): (a) to (d). Two loan 
Agreements with the Asian Development 
Bank have been signed in 1 "1- one of US 
$267 mllionfordevelopmentoftheGandhar 
field and the other of US $ 250 mllion for 
promoting accelerated exploration and de-
velopment of domestic hydrocarbon re-
sources. 

In January 1992, generaJ discussions 
W8t'8 held with some ...... ntatlv8s 01 the 
AsIan Dewtlopment Bank. 

OrpnIutlon of &em .... 

·ZJ6.SHRIVILASRAONAGNATHRAO 
GUNOEWAR: Will the Minister of 
WELFARE be pleased to state: 

(a) the details off seninars organised 
diraclly and Indiraclly by his Ministry during 
1991; 

(b) the topics dilCllSSed in those semi-
nar and the outcome thel'8of; and 

(c) the expendltura Incurrad theraon? 

MINISTER OF WELFARE (SHRI 
SlTARAMKESRI): (a) to (c). A Slatement Is 
accached. 
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(English) 

Import of Seeda .... Sapling. 

*237. SHRI RAJENDRA 
AGNIHOTRI: 

SHRI SIMON MARANDI: . 
WiD the Minister of AGRICULTURE be 

pleased to state: 

(a) whether the saplings and seeds 
Imported from other countries for supply to 
farmers are diverted for commercial use; 

(b) If so, the details thereof; and 

(c) the steps taken to protect the inter-
ests of farmer? 

THE MINISTER OF AGRICULTURE 
(DR. BALRAM JAKHAR): (a) and (b). De-
partment of Agriculture and Cooperation 
reconvnends under the New Polk:y on Seed 
Development, 1989 il'11lort of seeds and 
planting material as and when proposals are 
received from Government and Private 
organisations concerned. The material sup-
plied to farmers by these companies is on 
commercial basis. 

(c) Under the New Polk:y on Seed 
Development, seed material Imported by 
FERA and URTP col1'f)anles are tested In 
multi-Iocational trials to assess Its suitability 

for cultivation. BesIdes, aU Imported seeds 
and saplings are subjected to quarantine. 

SpecIal Component PIIIn 

*238. SHRIDATTATRAYABANDARU: 
WiDtheMlnlsterofWELFAREbepieasedto 
state: 

(a) whether the SpecIal CO"1JOf18nt 
Plan Scheme has been implemented by the 
States properly; 

(b) if so, the details thereof Statewise; 
and 

(c) the funds aUocated underthescheme 
to each State during each of the last three 
years? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) Yes, Sir. 

(b) and (c). There has been significant 
Increase In the quantum of outlays provided 
under this strategy for the development and 
welfare of SCs. Agriculture, animal hus-
bandry. dairy development, fisheries, rural 
development, mnor lITigation, rural electri-
fication, village andcottage Industries,educa-
tion, housing, etc. have been the major 
thrust areas under the Special ConlJonent 
Pian. The detaOs of the funds aftocated 
undertheSpeclalC~Plansofeach 

StateJUT during the last three years Is given 
In the statement attached. 

STATEIENT 

Outlay under SpecIal Conp1nent Plan during 1988-89, 1989-90 Md 1990-91 

S.No. StalllIUT 1988-89 1989-90 1990-91 

1. Andhra Pradesh 149.63 153.54 144.04 

2. Assam 32.78 33.22 42.12 

3. 120.10 164.53 153.18 
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S.ND. StaIeIUT 1988-89 1989-90 1990-91 

4. Gujarat 34.28 40.14 40.94 
~ 

5. Haryana 54.40 71.12 n.83 

6. Himachal Pradesh 28.60 30.65 4205 

7. Jammu & Kashmir 22.11 22.59 28.23 

8. Kamataka 94.03 106.96 89.14 

9. KeraJa 34.25 63.17 59.86 

10. Madhya Pradesh 96.65 113.26 180.34 

11. Maharashtra 85.51 123.85 180.34 

12. Manipur 1.69 1.89 2.02 

13. Orissa 71.49 144.14 193.86 

14. Punjab 30.23 • 39.47 71.14 

15. Rajasthan 108.30 135.65 157.84 

16. Sicklm 3.63 0.35 2.81 
(0.40 Budgeted) 

(2.41 Notional) 

17. TamilNadu 1n.99 206.23 231.27 

18. Tripura 15.69 17.33 23.28 

19. Uttar Pradesh 347.17 480.81 449.00 

20. West Bengal 92.21 110.45 137.54 

21. Chandlgarh 5.32 628 8.50 

22. Deihl 28.59 31.24 69.82 

23. Goa 1.13 1.11 1.59 

24. PondIcherry 8.80 10.08 10.81 

Total 1644.56 2065.90 23n.82 



Oil Exploration

PHALGUNA 22,1913 (SAKA) Written Answers 5049 WrittenAnswers

*239. SHRI RAM VILAS PASWAN:
SHRI PRABHU DAYAL

KATHERIA:

Willthe Ministerof PETROLEUM AND
NATURALGAS be pleased to state:

(a) the expenditure incurred on the
Importof crude oil and petroleum products
vis-a-visexportearnings during each of the
last three years;

(b)the details of the oil fields proposed
to be explored with the assistance of the

Asian Development Bank and the quantity
of oil likely to be obtained from these oil
fields;

. (c) the amount of loan likely to be
received for the purpose from the Asian
Development Bank;

(d)whetherthe private sectorparticipa-
tion in the venture is also contemplated; and

(e) if so, the details thereof?

THE MINISTEROF PETROLEUM AND
NATURAL GAS (SHRI B.

'SHANKARANAND): (a)

Year

(Rs. hundred crores)

Total Exports from India Imports of crude
oil and petroleum products

1988-89 44.21

1989-90

1990-91

202.3

276.8 63.44

325.5 107.79

(b) and (c). A loan of US $ 267 million
hasbeensanctioned by the Asian Develop-
ment Bank for the Gandhar Field Develop-
mentProject. An incremental production of
16.521milliontonnes of crude oil and 18.14
billioncubic meters of gas is expected from
the project.

(d) No, Sir.
(e) Does not arise.

[Translation]

Assistance to Dependents of
Para-Military Pensonnel

*240. SHRI SWAMI SURESHANAND:
Will the Minister of HO~E AFFAIRS be
pleasedto state:

(a) whether any scheme for providing
financial assistance and other facilities to
the dependants of the para-military person-
nel'killed during encounters with the terror-
Ists is under consideration of the Union
Government; and

(b) if so, the details thereof?

THE MINISTER OF HOME AFFAIRS
(SHRI S.B. CHAVAN): (a) There is already
a scheme for providing financial assistance
to the dependents of para-military person-
nel killed during encounters with the terror-
ists.

(b) The scheme provides for payment
to the families of such personnel a sum
which alongwith insurance under the Cen-
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tral Govemment E"lJIOyees Group Insur-
anceSchemeandanyex-gratlapaymentby 
the State Govemmentconcemed, amounts 
to As. one Iakh. this Is In addition to the 
benefits and facllitlea available to all Central 
Govemment servants In case of death while 
on duty as a result of attack by or during 
action against extremists. 

(English) 

Damage to propertl .. In Kashmir 

-241. SHRI SUSHIL CHANDRA 
VERMA: 

SHRI SRIBALLAV 
PANIGRAHI: 

Will the Minister of HOME AFFAIRSbe 
*ased to state: . 

(a) whether miUitants have been sys-
ematically destroying the properties of 
<ashmlris as a result of which they are being 
01Ced to flee from their homes In Kashmir; 

(b). so, the details regarding the worst 
lffected areas; 

(c) the extent of damage caused; 

(d) the preventive measures taken in 
lis regard; 

. (e) whether the Govemment propose 
I col'\l)8nsate for the Iossa, suffered by 
JCh refugees on their return to Kashmir; 

.ld 

(f) If so, the details thereof? 

THE MINISTER OF HOME AFFAIRS 
HAl S.B. CHAVAN): (a) A number of 
1111188 have left Kashmir Valley to take 

- elter In other parts of the country. The 
-TOnsts have continued to destroy a large 

mbar of private properties. 

(b) Several .,.. In the Valley, and 
particularly Srinagar, have been affected. 

(c) Damage has been caused to resi-
dential houses, shops and commenUi pre-
mises, educational institutions, comnl.lnlty 
halls, etc.. 

(d)TheGovemmenthas alraadysteped 
up Pf8S$ure on the terrorists and vigil on the 
border. InteBlgence operations has been 
further intensified. .. 

(e) and (f). Government of Janvnu and 
Kashmir has Issued Instructions for ~y­
ment of ex-gratia assistance to the extent of 
50% of the assessed loss of Immovable 
property subject to an upper ceiling of As. 1 
lakh. They have made payment In some 
cases and survey of damaged properties Is 
in progress In other Cases. 

( Translation] 

Diegel Migrants (Delennlnetlon by 
Tribunals) Act, 1983 

-242. SHRI MRUTYUNJAYA NAYAI<: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the Illegal Migrants (Deter-
mination by Tribunals Ad, 1983 enforced in 
Assam has been reviewed by the Union 
Government; 

(b) whether any loopholes have been 
noticed therein; 

(c) if so, the details thereof; 

(d) whether the Govemment propose 
to amend the Ad; and 

(e) If so, the details thereof? 

THE MINISTER OF HOME AFFAIRS 
(SHRI S.B. CHAVAN): (a) to (e). The Illegal 
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Migrants (Determination by Tlbunals Adt, 
1983 was reviewed and amendments were 
made In this Adt In consultation with the 
Government of Assam In 1988. No further 
amendments are contefl1)lated. 

[English] 

Prohibition Cue. 

. ·243. SHRI N. DENNIS: Will the Minis-
ter of HOME AFFAIRS be pleased to stale: 

(a) whether the report of the National 
Crime Records Bureau for the year ending 
1991 indicates an Increase In prohibition 
cases In the country; 

(b) If so, the details thereof, State-WIse 
and Union Terrltory-wlse; 

taken by foreign companies and whether all 
of them were successful; 

(c) the total amount spent thereon dur-
Ing the said period; and 

(d) the adlon taken by the Government 
to avoid precious foreign exchange paid to . 
foreign companies for exploration work? 

lHEMlNlSTEROFPETROI..EUMAND 
NATURAL GAS (SHRI B. 
SHANKARANAND): (a) to (d). A statement 
Is attached. 

The amount spent on oil and gas explo-
ration by ONGC and 01. during the last 3 
years are as under:-

(Rs. In crores) 

(c) whether any investigation has been 1988-89 1989-90 1990-91 
made to find out the reasons for this in- -------------
crease; and oNGc· 868.85 1003.78 

(d) if so, the details thereof? 

lHE MINISTER OF HOME AFFAIRS 
(SHRI S.B. CHAVAN): (a) The latest avail-
able publlcaton of the National Crime 
Records Bureau pertains to the year 1990. 
The figures compiled therein IncflC81e a da-
crease of 16.3 per cent In prohibition cases 
in 1990 as compared to the previous year, 

(b) to (d). In view of above, do not arise. 

Oll·.nd 0.. Explo~Uon Projects . 

·244. SHRI J. CHOKKA RAO: Will the 
Minister.of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) the amount spent on the various 011 
and gas exploration projects In the country 
during each of the last three years; 

(b) the number of such projects under-

1093.17 

OIL48.99 49.67 75.57 

·In the case aI ONGC the figures in-
clude depracIaIIon cost also. 

Under the 31d round of bidding con-
tracts were signed with foreign all compa-
nies for 9 on-shore blocks. 9 wells were 
drilled which proved to be dry. The foreign 
cofl1)anles spent about US $100 rmlUon on 
this exploration. 

Im~ct of Cyclonic Stonn on ONGC 
Ship 

2569. SHRI PRAKASH V. PATIL: Will 
the Minister of PETROlEUM AND NATU-
RAL GAS be pleased to state: 

<a) whether -aadrinath·, a drilling ship 
of ONGC stationed in Bay of Bengal was 
caught In the cyclonic storm; and 
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(b) it so, the details thereof and the 
details of losses suffered? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. 
SHANKARANAND): (a) Yes, Sir. 

(b). 'Badrlnath' a drill ship contracted by 
ONGC came under the influence of the 
cyclonic storm in Bay of Bengal from 13th to 
15th November, 1991. On the 15th evening 
personnel on the driliship could be rescued 
with help of a helicopter. There was no loss 
of life or property In the above incident. 

LPG Connection. 

2570. SHRI BHOGENDRA JHA: Will 
the Minister of PETROLEUM AND NA ru-
RAL GAS be pleased to state: 

(a) whether all the LPG connections 
sanctioned in 1990 out of the priority quota 
of Members of Parliament have been re-
leased; and 

(b) if not, the reasons therefor? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. 
SHANKARANAND): (a) and (b). As reported 
by the oil cor11>anies, priority vouchers to all 
persons who were sanctioned LPG connec-
tions in 1990 on the recommendation of 
Mermers of Parliament has been released. 

exemption to Co-operative Societies In 
Deihl under Incom .. Tex Act 

2571. DR. ASIM BALA:Willthe Minister 
of AGRICULTURE be pleased to state: 

(a) whetherthe Union Government have 
been given power under the Delhi Co-op-
erative Societies Act, 1972 to exempt from 
income tax the profits of any Cooperative 
Society; 

(b) it so, whether any notification has 
been issued by the Government in this 
regard; 

(c) If so, the details thereOf; and 

(d) If not, whether the Govemment now 
propose to issue the notification? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AORICUL TURE (SHRI 
MULLAPPAU Y RAMACHANDRAN): (a) 
Yes, Sir. 

(b) to Cd). No, Sir. Government of India 
has not issued any notification to exempt the 
profit of cooperative Societies from the in-
come-tax nor there is any proposal to issue 
such notification. 

Credit to South Asian Countries 

2572. SHRI SYED SHAHABUDDIN: 
WiUthe Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) the country-wise amount of credit 
extended by the Government to the other 
countries in South Asia during each of the 
last three financial years; 

(b) the total amount disbursed to and 
repaid by the respective borrowing country 
as on Oecember31, 1991; 

(c) whether this credit is linked to any 
project in those countries; and 

(d) if so, the particulars of such projects? 

THE MINISTER OF EXTERNAL AF-
FAIRS )SHRI MADHAVSINH SOlANKI): 
(a) and (b). A statefT1l'lnt containing the 
information attached. 

(c) No, Sir. 

(d) Does not arise. 
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The detail of credit extended by Government to the countries In South Asia, during the 
last three financial years, the total amountdisbursed and repaid by the respective countries 
as on December 31, 1991 are given below:-

NEPAL 

Year Credit Extended 

1989-89 Rs. 5 erore 

1990-91 Rs. 39 erors 

1991-91 Rs. 55 erors 

Total: Rs. 99 crore 

This was in accordance with the revolv-
ing stand-by credit agreement between In-
dia and Nepal. 

SRILANKA 

Under the 1987 Credit Agreement a 
sum of Rs. 25 crores has been extended to 
Sri Lanka. N. on 31.12.1991 a sum of As. 
4.46 crores had actually been disabused to 
the Government of Srilanka, and no repay-
ment was made. 

Amount Dlsbused Amount Repaid 

As. Scrore As. 5 crore 

As. 39 erors As.3gerors 

As. SScrore As. SSerore 

Rs. 99 crore As. 99 erore 

BANGLADESH 

A credit-line of Rs. 30 crore has been 
extended to Bangladesh vide Agreement of 
August 1991 for import of capital goods and 
machineryfrorn India. This credit has not yet 
bean operated and as such no disburse-
ments have been made out tiD date. A line of 
credit of Rs. 20.croras was extended previ-
ouslyvideAgreementof 15.6.1983between 
the two governments. The details regarding 
this credit are given below:-

Year Disbursement Repayment 

1989-90 RS.5,14,733 As. 2,02,59,068 

1990-91 Na As. 2,35,39,183 

1991-92 NH As. 83,30,000 
(UpIO 31.12.91) 

Total:- Rs.5.14.733 As. 5,21,28.251 

[Transfation] Minister of HOME AFFAIRS be pleased to 
state: 

Legislation on Lottery Business (a) whether the Government propose 
to Introduce a bill In regard to lottery busi-

2573. SHRI BARE LALJATAV: Will the ness; and 
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(b) If so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) and (b). No, Sir. 

Pick pocketing In Buses In Deihl 

2574. SHRIMATI DIPIKA H. 
TOPIWALA: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether a number of incidents of 
pickpocketing ar~ taking place in Delhi in the 

Year DTC Buses 

1990 408 

1991 376 

(b) Amongst the steps taken to curb 
such incidents are deployment o~ plain 
o;:.\~\""~~ '!.\'O.~ '0.\ ~~ ...... \a~s a,,~ \t\ buses ~ 100t 
and mobil patrolling by policy at crowded 
bus stops: surveillance over known bad 
charcters; and launching of special drives 
against pickpockets. 

[English] 

Evasion of Sales Tax 

2575. SHRIMATI RITA VERMA: 
SHRIMATI DIPIKA H. 

TOPIWALA: 
SHRI MATI KRISHNENDRA 

KAUR: 
SHRIMATI MAHENDRA 

KUMARI: . 

Willtfle Minister of HOME AFFAIRS be 
pleased to state: 

buses of Deihl Transport Corporation (DTC) 
and those running under DTC operation at 
present; and 

(b) If so, the remedial measures takenl 
being taken to check such Incidents? 

THE MINISTER OF STATE I", THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) The number of incidents of 
pickpocketing In Delhi in buses of Delhi 
Transport Corporation and those running 
under DTC operation in 1990 and 1991 is as 
under:-

Buses under DTC operation. 

226 

(a) the number of cases of sales-tax 
evasion detected in Delhi during the last six 
months; 

(b) the numberoffirms having sales-tax 
arrears of above Rs. 10 lakh in Delhi; and 

(c) the steps taken to expedite the 
recovery of sales-tax dues? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) The Office of the Commis-
sioner of Sales-Tax, Delhi Administration 
has reported that 43 cases of sales tax 
evasion were detected by the department 
during the last six months. 

(b) There are 166 cases offirms against 
.whom sales tax arrears of Rs. 10 lakhs and 
more are pending. 
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(c) All the Ward Officers have been 
instructed to pay personal attention to en-
sure timely recovery of sales tax dues. The 
arrears are also recoverable as arrears of 
land revenue. Steps, like attachment of 
bank account, attachment of movableJim-
movable property of the defaulter ond his 
arrest, are also resorted to. 

India's Membership to Non-UNO 
International Organisation., 

2576. SHRIARJUN CHARAN SETHI: 

SHRI PARAS RAM 
BHARDWAJ: 

Will the Minister of EXTERNAl.. AF-
FAIRS be pleased to state: 

(a) the details of non-Uno Intemational 
agencies/organisations of which India is a 
member; and 

(b) the contributions made to such 
organisations in financial and professional 
spheres? 

THE MINISTER OF EXTERNAL AF-
FAIRS (MADHAVSINH SOLANKI): (a) and 
(b). The information called for is being col-
lected from all MinistrleslDepartments of 
the Govemment of India and will be placed 
on the Table oflhe House as soon as it has 
been co"lliled. 

Plantation of fruit bearing trees 

25n. SHRI NAWAL KISHORE RAI: 
Will the Minister of AGRICULTURE be 
pleased to state the funds earmarked by the 
Union Government for plantation of fruit 
bearing trees In the rural areas of the coun-
try for 1992-93 State-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE CSHRI 
MULLAPPALL Y RAMACI<iANDRAN): The 

State-wise allocation of funds by the Union 
Government for plantation of fruit bearing 
trees In the rural areas of the country during 
1992-93 will be decided after the schemes 
are sanctioned and taking into account the 
performance of the State Governments in 
implementing the schemes during 1991-92. 

[ Ttanslauon] 

Death of Prisoners In TIhar Jail 

2578. SHRI VILASMUTTEMWAR:WiII 
the Minister of HOME AFFAIRS be pleased 
to state: 

Ca) the number of undertrial prisoners 
died in Tihar Jail in Delhi during the last year 
and in the current year; 

(b) the causes of these deaths; 

(c) the action taken against the officers 
found responsible; and 

(d) the action being taken to provide 
proper medical care· and ensure humane 
treatment to the prisoners? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) The Delhi Administration has 
reported that 34 undertrials under judicial 
custody died In Tihar Jail last year and 7 
during the current year till 7th March. 

(b) & (c). Out of the 41 death cases, 
inquest reports of Sub-DIvisional Magistratte 
have already been received by the Adminis-
tration in 20 cases. Except one case of 
suicide, death in remaining 19 cases was 
due to Illness. In none of these cases, the 
officer conducting the inquest pointed out 
any lapse on the part of any jail official. 

Cd) At present, 5 dispensaries with OPD 
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are fundlonlng In the jalls. Besides emar-
gencysarv1c8s are provided roundthe clock. 
There Is also a 50 bedded hospital In Central 
Jail No. 3 for indoor treatment of the prison-
ers. 

(EngOsh) 

Bilateral relations wHh Japan 

2579. SHRIMATI VASUNoHARA 
RAJE: WOI the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) the steps :akarJbeing by :he Ccv-
ernment to s~,engthen furt~er bi!atera! rala-
(\(>:15 with Japan: ar.tJ 

(bl tn. response of Japan thereto? 

lliE MINISTER OF EXlERNAL AF-
FAIRS (SHRI MADHAVSINH SOlA .. 'KI): 
(a) India has sought to strengthen and 
deepen bilateral relations withJapan through 
exchange of high level visits, if11)arting 
momentum to economic cooperation with 
Japan and through cultural and academic 
lnteractlon,l visited Japan In January. 1992 
and held useful and constructive discus-
sions' with the Foreign Ulnlster of Japan. I 
also met the Prime Minister of Japan and 
senior Japanese Ulnisters. The Prime Uin-
Ister has accepted an Invitation from the 
Japanese PrIme Mlnisterto visit Japan. The 
40th anniversary of the establishment of 
diplomatic relations between India and Ja-
pan and the signing of the India-Japan 
Treaty of Perpetual Peace and Amity is 
being commemorated this year. 

(b) The Japanese Govemment have 
stated that it Is their Intention to further 
deepen and broaden Japan's relations with 
India over a broad range of fields. They have 
expressed. appreciation of the economic 

llberallsatlon pollclM undertaken br the 
Government of India. A high level economic 
mission was sent to India In January, .1992 
br Japan to explore way. and means for 
promoting trade and investment between 
India and Japan andforthe strengthening of 
economic relations and deepening mutual 
understanding bel\ve8n the peoples of the 
two countries. 

[ Translation} 

D.,uble Batt-Ling Connections 

2580. SHRI SANTOSH KUUAR 
GANGWAR: Will the Uinist9r of PETRO-
LEUM AND NAlURAL GAS be pleased to 
s!!I!e the criteria be;ng followed forprovldir.g 
dcuble bottling connections (oBC) facility? 

MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. 
SHANKARANANo): The target for giving 
DElCs in a year is fixeC keeping in view the 
product availability. 

institutions for handicapped In Bihar 

2581. SHRI CHHEDI PASWAN: Wi!! 
the Minister of WELFARE be pleasod to 
state: 

(8} whethe! the Union Government pro-
pose to open some more institutions for the 
welfare othandlcappedin BIhar; 

(b) if so, the details 1Iereof; and 

(cl if not. the reasons therefor? 

THE MINISTER OF WELFARE (SHRI 
SIT ARAM KESRI): (a) to (c). The Ministry of 
Welfare wi. assist voluntary organlsast1cns 
for the welfare of the handcapped In BIhar 
• they satisfy the conditions pnt8CrI:led for 
the grant of assistance. 
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(Eng/ish] 

Development of Animal HuabaNiry In 
TamllNactu 

2582. SHRI B. DEVARAJAN: Will the 
Minister of AGRICULTURE be p'leased to 
state: 

(a) whether the Government of Tamil 
Nadu has submitted proposals for the devel-
opment of animal husbandry In the State; 

(b) If so, the details thereof; and 

(c) the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K.C. 
LENKA): (a) and (b). Yes, Sir. The Govern-
ment of Tamil Nadu have submitted the 
following proposal to the Department of 
Animal Husbandry & Dairying for the devel-
opment of animal husbandry in the State 
during 1991-92. 

-Expansion of Special Livestock Breed-
ing 
Programme (SLBP) to cover more dis-
tricts.-

(c) The new project of SLBP has been 
sanctioned by the Govt. of India and the 
Central share amounting to As. 2.25 crores 
for the project has been released during 
1991-92. 

Setting up of Bombay High Gas Plants 
al Vldharbe • Marathwada 

2583. SHRIPRAT APRAOB.BHOSLE: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether any proposal to sel-up 
BOmbay High Gas Plants at Vidharba and 

Marathwada has been received by the Union 
Government; 

(b) If so, the details thereof; and 

(c) the action taken thereon? 

THEMINISTEROFPETROLEUMAND 
NATURAL GAS (SHRI B. 
SHANKARANAND): (a) to (c). Various re-
quests have been received from time to 
time. No allOCalionsof natural gas based on 
offshore gas have been made in the Vidharb, 
or Marathwada regions. 

Export of Durum Wheat 

2584. DR. RAVI MALLU: Will the Min-
ister of AGRICULTURE be pleased to state: 

(a) whether the Govemment have de· 
cidedto promote cultivation of Durum Wheat 
for export; and 

(b) If so, the progress made so far 
Indicating the quantity exported during each 
of the last three years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
and (b). Govemment of India Is exploring 
the possibility of promoting Durum Wheat 
cultivation both for export and for domestic 
industrial uses. A meeting was organised by 
the Ministry of Agriculture with Durumwheat 
growing states, Ministry of Food, NAFED, 
ICAR, Durum Wheat Breeders and con-
cerned divisions of Department of Agricul-
ture & Cooperation. Since the support price 
perqwulntal for Durumwheat Is the same as 
Is applicable for normal wheat, no separate 
procurement of Durum wheat· has been 
done so far. There Is no offICial record 
available of Ourum wheat deport separately. 
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( Translation] 

Fire In Jhuggl Cluster at Govlndpurl, 
Deihl 

2585. SHRI SHIV SHARAN VERMA: 
'Inll the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the Government have re-
ceived the report of experts of Centsal Fo-
rensic Science laboratory who were de-
puted to enquire Into the causes of fire 
Incident occurred in GoVlndpuri Jhuggl 
Colony, Deihl; 

(b) if so, the details thereof; and 

Cc) the action taken thereon? 

THE MINISTER OF STATE IN me 
MINISTRYOFPARlIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN me 
MINISTRY OF HOME AFFAIRS: (SHRI 
M.M. JACOB): (a) to (c). Two LPG gas 
cyUnders, one intact and one damaged hav-
ing a small tear-cut on Its upper side portion 
which wen. referred by the Delhi Police to 
the Central Forensic Science Laboratorry 
(CFSL) In this case, were examined by the 
BaDIstic DIvIsion and the Physics Division of 
the CFSL According to the Ballistic Division, 
thesmaUtear-cut on the upper portion of the 
dal)18g8d yllnder could have been caused 
due to over-heating of the cylinder. Accord-
ing to the Physics DIvision, laboratory ex-
amination of one of the cylinders revealed 
the leakage of gas through its valve. No 
scientific examination could be carried out to 
detect the leakage In the other cylinder as 
the same was in damagedl burst condition. 

NCDC Asslatance to Agricultural 
Projects In BIh.,. 

2586. SHRI LALIT ORAON: Wi. the 
MinIsIer of AGRICUI.. TURE be pleased to 
stale: 

(a) the States were projects relating to 
setting up of cold storages. vegetable and 
fruits processing units and Warehouses are 
Implemented by National Cooperative De-
velopment COrporatIon wllh the World Bank 
assistance; and 

(b) the funds earmarked to Bihar by 
NCDC for the year 1991-921 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
Presently no projects of cold storage and 
Fruit and Vegetable Processing are being 
irf1)lemented with World Bank assistance. 
However, uncferWortd BankasslstedNCDC-
III Project, gadowns are being constructed 
in cooperative sector In the States of 
Karnataka, Madhya Pradesh, Orissa, 
Rajasthan, Uttar Pradesh, West Bengal, 
Andhra Pradesh, Haryana, Himachal 
Pradesh, Kerala, Maharashtra, Punjab and 
TamONadu. 

(b) The Corporation has earmalked a 
tentative allocation of Rs. 8.21 CfOre8 for 
assistance to the State of Bihar under vari-
ous Schemes for the year 1991-92. since 
proposals are considered only on the rec-
ommendation of the State Government 

(English) 

Utilisation of Gas In Trlplra 

2587. SHRI SATYAGOPAL MISHAk 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to stale: 

(a) whelherthe Govemment havetaken 
any steps to utilise the entire Gas available 
inT~ra; 

(b) 1110, the details thenIoI; and 

(c) II not, the raasons lhInIIor? 
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THE M INISTEA OF PETROLEUM AND 
NATURAL GAS (SHRI B. 
SHANKARANAND): (a) and (b). Yes, Sir. 
Estimated avai~iI~y of gas hils been fully 
committed to downstream users. 

(c) Does not arise. 

FInancIal Assistance for Development 
of Ambedkar VIII .. In Kamataka 

2588. SHAI AAMACHANDAA 
VEE RAPPA: Will the Minister of WELFARE 
be pleased to state: 

(a) whetherthe Union Govemment have 
provided any financial assistance to various 
States and particularly to Kamatakil for the 
development of Ambedkar Villages; 

(b) If so, the total amount sanctioned, 
State-wise; 

(c)whetherthe Union Govemment have 
issued any directions to the States In this 
regard; and 

(d) If so, the details thereof? 

THE MINISTEA OF WELFARE (SHAI 
51TARAU KESRI): (a) and (b). Financial 
assistance was raleaSed during 1990-91 to 
3 States namely Kerala, Kamataka and 
Tamil Nadu for taking up special projects In 
connection with the Centenary Celebrations 
of Baba Saheb Dr. B.A. Ambedkar, based 
on their demands. The details are as fol-
Iows:-

Name of State Amount senctioned Purpose for which sanctioned 

1. Kerala As. 81.00 lakhs 

2. Tamil Nadu Rs. 50.00 lakhs 

3. Kamataka As. 50.00 lakhs 

(c) No, Sir. 

(d) Question does not arise. 

Integrted development of rural 
habitats of Scheduled Castes 
Into model settlements known 
as Ambedkar Gramams. 

financial help for leather pro-
curement centras and training 
centres for Adi Dravldar en-
gaged In leather goods and 
manufildurlng and financial 
.help for the projects of stone 
crushers, pu,.., sets, 1on1es, 
etc. for.the coOperative SocIet-
Ies etc. for Stone crushing. 

Rehabilitation of Devadasis, 
skill development for SCs and 
economic programmes for ru-
ral mothers. 

~o Production 

2589. SHRI 5.B. 5DNAl: Win the Min-
Ister of AGRICUL TURf be pleased to state: 
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ca) the quantum of potato produced In 
the country during 1989-90 and 1990-91; 
and 

(b) the yield level per hectill8 during the 
last two years? 

THE MINISTER OF STATE IN THE 
MINISTRY PF AGRICULTURE (SHRI 
MUllAPPAll Y RAMACHANDRAN): ca) 
The quantum of potato production in the 
country dUring 1989-90 and 1990-91 was 
I8spectlYely 147.7 and 152.51akh tonnes. 

(b) The yield of potato per hec:tal8 
during the last two years was as under: 

MINISTRY OF AGRICULTURE (SHRI 
MUlLAPPAll Y RAMACHANDRAN): (a) 
The Goverment of India are ifll)lementing 
two ,scheme for the development of fruit 
trees which Include oranges also, 

(I) establishment of nutritional gardens 
In rural areas; 

(Ii) Central Sector Scheme on Inte-
grated Development of Tropical and Arid 
Zone Fruits 

besides, the State Governments also 
provide assistance for development of dif-
ferent fruit crops including oranges. 

(Kgs. per hectare) (b) and (c). Central Government Is not 
------------- establishing extension centres 10 assist farm-

1989-90 15714 ers to grow oranges. However. State Gov-
ernments are having extension services for 

1990-91 16195 different crops which include oranges also. 

Orange CUltIVation 

2590. SHRI GOPI HATH GAJAPATHI: 
Will the Minister of AGRICULTURE be 
pleased to state: 

Ca> the steps taken by the Government 
10 promote Orange cultivation In the coun-
try; 

(b) whether any extension centres are 
established to assist the farmers to grow 
Orange; 

(c) it so, the places where these Cen-
\I. ha'48 been &8\ \19, 

Cd) whether the cUmalic conditions and 
soil 01 Pallahara area In OIssa Is suitable for 
growing Orange; and 

(e) • so, the steps taken to assist the 
local farmers in this area to grow Orange? 

THE MINISTER OF STATE IN THE 

(d) and (e). Yes, Sir, Quality planting 
material is raised In the deparlmental farms 
and nurseries, The farmers are being pro-
vided technical known-now and other In-
puts. 

Cement Project In Bhutan 

2591: SHRI UDDHAB BARMAN: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the Government have any 
proposal to implement a Cement Projed at 
Nanglam in Bhutan un&>' the Aid Bhutan 
Programme; and . 

(b) it so, the SI&pI being taken in that 
regard and the likely dale of its co"l>letlon? 

THE MINISTER OF EXTERNAl AF-
FAIRS (SHRI ~DHAVSINH SOlANKI): 
(a) Yes, Sir. At the request of the Royal 
Government 01 Bhutan,lndia would take up 
the implementation of a Cernant Plant at 
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Nanglam in Bhutan. under the Aid Bhutan . [English) 
Programme. 

(b) After the agreement on the project 
is signed between the Govt. of India and the 
Royal Govt. of Bhutan, the Detailed Project 
Report of the Nanglam Cement Project wiD 
be updated. The project is likely to be taken 
up for execution in 1993 and is expected to 
be corJ1)leted in 1997-98. 

[ Translation] 

CBllnvestlgatlon on Assassination of 
JMM Leader In Bihar 

2592. SHRI SIMON MARANO!: 
SHRI SHAILENORA MAHTO: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the Government of Bihar 
had requested the Union Govemment to get 
the assassination case of the Ex-President 
of the Jharkhand Mukti Morcha, Late Nirmal 
Mahto investigatted by the Central Bureau 
of Investigation; 

(b) if so, the action taken thereon; and 

Cc) the progress made In the investiga-
tion of the case so far? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB):" (a) Yes, Sir. 

(b) and (c). Investigation of this case 
was completed by the Central Bureau of 
Investigation and a charge sheet field in the 
Court against the accused. 

Amendment8 to Official Secrets Act 

2593. SHRI MADAN LAlKHURANA: 
DR. RAVI MAlLU: 

Will the Minister of HOME AFFAIRS be 
'Pleased to state: 

(a) whether there is any proposal to 
amend the Official Secrets Act; 

(b) If so, the ~ails thereof; and 

(c) when" is likely to be amended? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARlIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) to (c). There has been a pro-
posal to carry out certain amendments to 
the Official Secrets Act" 1923 which are 
generally aimed at making the relevant pro-
visions more lbaral to provide treated ac-
cess to offIcial information. In view of the 
importance and corJ1)lexity of the subject, 
formulation of definite views on the iSSues 
Involved in the matter, would necessarily 
take time. 

Activities of U.K. National. 

2594. SHRI VUAY KUMAR YADAV: 
SHRI SAN AT KUMAR 

MANDAL: 
SHRI SUKHENDU KHAN: 

WiIIlhe Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether attention of the Govem-
ment has been drawn to the news-Item 
captioned ·What were the two Britons doing 
in North-East?" appearing In the Indian ex-
press dated February 14, 1992; 
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(b) if so, the facts of the case; and 

(c) the reaction of the Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMI!NTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) Yes, Sir. 

(b) Two British nationals namely David 
Ward and S~phen Hillman entered 
Nagaland unauthorlsedly and without the 
necessary travel documents In November, 
1991. They were found organising meetings 
in Nagaland and Indulging In virulent subver-
sive anti·lndia propaganda, On 30th Janu· 
ary, 1992, they were arrested alongwith the 
13 nagas under the National Security Act by 
the Security Forces after an exchange of fire 
in which one Naga died. Some chinese 
made lUG and Rifles, ammunitions, one 
Videocamara with cassettes etc., were re-
covered. • 

(c) A case was registered under the 
Meluri Policy Station and the investigation 
entrusted to the Central Bureau of Investi-
gation. 

india's Participation In We. Asia 
haceTaiks 

2595. SHRf BHUWAN CHANDRA 
KHANDURI: Willthe Minj$lerof EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether India partlcipaled in the 
recent West Asia peace talks held in Mos· 
cow; and 

(b) If so, the role played by India? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI UADHAVSINH SOlANKI): 
(a) No, Sir. 

(b) Does notarise. 

Signing of Memorandum of 
Understanding by ONGC 

2596. SHRI P.G. NARAYANAN: Will 
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state: 

(a) whether any Memorandum of Un-
derstanding has been Signed by the Oil and 
Natural Gas Commission with the Govern· 
mantfor 1991·92; 

(b) If so, the details thereof; and 

(c) if not, the reasons for the daely? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. 
SHANKARANAND): (a) to (c). The Memo-
randum of Understanding could not be 
finalised as the crude production target was 
under consideration consequent to the en· 
qulrycommittee's report regarding Bombay 
High. 

Petrol Pumps under Oil Companies In 
Maharashtra 

2597. SHRI VLJAY NAVAL PATIL: Will 
the Minister of PETROLEUM AND NA TU-
RAL GAS be pleased to state: 

(a) the number of petroJ.pumps directly 
run by the Oil Companies ·in Maharashtra; 

(b) the details In regard to loss and profit 
made by those cof1l)anles for their opera-
tion of petrol pumps during each 01 the last 
three years; and 

(c) the efforts made by those Compa· 
nies for better services to the customers? 

THE MINISTER OF PETROLEUM AI;D 
NATURAL GAS (SHRI B. 
SHANKARANAND): (a) 8 
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(b) three out 01 eight have be8n com-
misSioned'racently and the working resuls 
are yet to be finalised. CUt of the ntmalnlng 
five, three are making proIlIs and two are 
losing. 

(c) AU necessary amenities are being 
provided. . 

Central Grant to Union Territorial 

2598. SHRI P.'" SYEED: WiU the MIn-
isterofHO~EAFFAIRSbepleasedtostate: 

(a) the per capita amount of Central 
grant to each Of the Union Territories during 
each of the last three years; 

(b) whether there percapita amount of 
central grant to Lakshadweep Is compara-
tively less than other Union Territories; 

(c)whetherthe Union Government have 
raceived any request to Increase the per 
capita amount of Central grant to 
Lakshadweep; and 

(d) If so, the reaction of the Union 
Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) to (d). The Union Terrltorlas 
except 'Pondlcherry are allocated funds un-
der Plan and Non-PIaA on the basis of 
estlmatesischemes projected by the Union 
Territories and avallabilily of resources with 
the Union Government In view of above, 
sectoral and adninlstrallve needs, and nat 
population, Is the criteria for aIocation of 
funds to a Union Terrtlory. EntIAt expendI-
ture In case of Union Tworles, except 
Pondlcheny,ls met by the Central Govern-
ment. In case 0' PondIcheny, the Union 
Government provides central assistance 
and loan to meal the daflcllin the Budget of 

the Governrnmt of the Union Territory. 

.......... n of a.. to Rural ANn 
Through PIpeI .... 

2599'. ,SHRI GEORGE FERNANDES: 
WlI the Minister of PETROLEUM .AND 
NAllJRAL GAS be pleased to state: 

(a) whether the Government propose 
to have a network of pipelines for the distri-
bution of the gas to the rural ar&as In the 
country; 

(b) If so, the dataIIs thereof; and 

(c)it'not, the reasons therefor? 

THEMINISTEROFPETROlEUMAND 
NATURAL GAS (SHRI. B. 
SHANKRANANO): (a) No, Sir. 

(b) Does not arise. 

(c) The present proIecIIons of availabil-
Ity of natural gas do not permit setting up of 
such a netwolk of plpeUnes. 

JoumellatslnJurad by Police Action 

26OO.SHRISHRAVANKUMARPATEl: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether a number of journalists 
W8f8 Injured by police acIIon while demon-
stndIng near the Parliament House on De-
cember 24, 1991; and 

(b) II so, the dataIIa thereof? 

11£ MNSTER OF STATE IN THE 
MINISlRYOFPARLIAMENTARY AFfAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) and (b). The Delhi Police have 
reportIIdthal on 24.12.1991, the police had 
AIIOI'tto ... oftaar-gas to dIIpenIe demon-
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slndlngjownalsts .. ~.Houie.' ... ~ ... FIlms DIvIiIon for obtaining 
The ~ had broken a police ~"'''fOotaga Irraccordanca with 
CClIdcMl. Md staIl8d runnlng.·towards ,Red .... nanAllru18s applicable In such cases. 
CrosS RoadI P8iIaftwnlHouse thereby will- . .' 
tUny,vlol8ung prohIbIlQIY orders uJs 144 ,Cr. .,..AdcIIcUon ""pltal. 
P.C. A casa U{s 'l88 IPC was reglstal8d 
against him at Parlament Street Police 2602. SHRI PRAFUL PATEL: WUI.the 
Station . ., all, 289:demonstrators .,.re de- MlnIsI8r of WELFARE be pleased to state: 
taii1ed uIs 65 of the Delhi PoIIQe Ad. They 
W8J8sub&equentlyreleasad ai about 2 P.M. 

. that very day. lbe Delhi PolIce have further 
epoI1ed that no demonstrator was lnjured. 

DoClftlNHltary Film on 'RaJIv Gandhi" 

2601. SHRI RAJNATH SONKAR 
SHASTRI: WID the Minister of EXTERNAl 

:".~. 

AFFAIRS be pleased to state: 

(a) whe1herthe Russian producers have 
shown Interest in making a film on former 
PrIme Minister Lale ShrI Rajlv Gandhi and 
visited India In this regard; 

(b) If so, the d8taIIs thereof; 

(c) whetherthtt Union Government 818 
providing at!J financial and technical assis-
tance to such producers; and 

(d) If so, the details theI8of? 

THE MINISTER OF EXTERNAl AF-
FAIRS (SHRJ MADHAVSINH SOLANKI): 
(a) and (b). Yes, SW. Mrs. VeraFedelChenko 
ftkn director aUMs Central StudiO, Moscow 
along wlh the fUrring craw visited India In 
Jan. 92 to shoot the documentary. 

(c) and (d). The Government of India 
haVe not extended any financial aislstance 
to the prDjecL The RallvGandhl Foundation 
facIIitaIad access to .. venues and kIter-
views wIIh concerned persons. The XP Dl-
vision. MEA provided technical assistance 
brfacllating acoesstoGovl osganIutlorw 
such. DoGrdrIhIIiI. AI JncIa RacIO, PhcIto 

(a) whetherthe Union Government pro-
posetoopende-addlctlonhospltallnCalcutta 
with the help of Bedlford Centre of U.S.;' 

(b) the estimated ClOSt thereof; 

(c) whether the Government propose to 
open such hospitals In ·other parts of the 
country; and 

(d) If so, the detaRs theI8of? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) The Indian Chamber 
of ~ catcutta foundation, CaIcuIIa, 
prcposes to set up a Drug Rehabilitation 
Centre at Calcutta with consultancy agree-
ment with the Betty FOrd Centre, USA. 

(b) The estimated cost Is R&. 4011akhs. 

(c) and (d). Does not arise. 

KMaIII wOmen'. Commissions 
81111991 

, 2603. SHRIMATI SUSEELA GOPLAN: 
WI! the Minister or HOME AFFAIRS be 
pleased to ..... : ' 

(a) whether the Government or Kerala 
has 18nt the KeraIa Woman's CommIssion 
BII, 189' for Pre.ident's assent; 

(b) when • was received; arid 

(0) when • .. likely. to be accolded 
PrwIIdenI's 11118111? 
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THE MINISTER OF STATE IN THE MlNISTRVOf' HOME AFFAIRS (SHRIM.M. 
MINISTRVOFPARLIAMENTARYAFFAIRS ,JACOa): (al and (b). The Ooverriment of 
AND THE MINISTER OF STATE IN THE Jammu EUKf Kashmtr has advised 1I'Ia138 
MINISTRVOFHOMEAFFAIRS(SHRIM~U. rallglous places .... damaged In Jammu 
JACOB): (a) Ves, Sir. . and Kashmir. 13 In 1989; 9 in 1990 and 16 

(b) 29-4-91. 

(c) The State Government has been 
requested on 28.1.92 to clarify certain pr0-
visions of the BiD. The SUI can be processed 
further only after the clarifications are re-
ceived from the State Government. 

[Tm!'!slationl 

Damages to Reiiglous Places In 
Jammu and Kashmir 

2604. SHRI DILEEPBHAI SANGHANI: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the de1ails of damages rt'ada to the 
religious places in Jammu and Kashmir 
during each of the last three years; and 

(b) the corrective measures takenlbe-
Ing taken in this regard? 

THE MINISTER OF STATE IN THE . 
MINiSTRY OF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 

In 1991. 

Measures toprotectthe reUgious pIllces 
Is a part of an over,all efforts of the admin-
istration to contain terrorism and to reStore 
ncrmalcy In thevalley. The Govemment has 
stepped up pressure on terrorists and v!gH 
on the border. IntelUgence operations have 
been further intensified. 

[English] 

Foocfgralns Production In ~ 

2605. SHRI V.S. VtJAVARAGHAVAN: 
Will the Minister of AGRICULTURE be 
pleased to'state the major fooclgrains pro-
duced In KeraJa during the Sevanth F:ive 
Year Plan period, year-wise? 

THE MINISTER OF STATE IN THE 
MINISTRV OF AGRICULTURE (SHRI 
MULLAPPALLY RAMACHANDRAN): A 
Statement giving the production of major 
foodgrain crops in Kerala during the Sev-
enth Five Year Plan Period i.e. 1985.-86 to 
1989-90 is annexed. 
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indians Seeking Asylum Abroad (b) the number of them given asylum by 
the respective countries; and 

2606.· SHRIMATI GIRLJA DEVI: 
SHRI MUMTAZ ANSARI: 
SHRIHARIKISHORESINGH: 

Will the Minister of EXTERNAl AF-
FAIRS be pleased to state: 

(a) the number of indian cllzins who 
had sought asylum in Germany and other 
West&m countries during 1990 and 1991, 
country-wise; 

Gennany 

UK 

Franca 

SwItzerland 

Netherlands 

(c) the major fadors identified by the 
Govemment for the Indian c1tlzens seeking 
asylum abroad? 

TIE MINISTER OF EXTERNAL AF-
FAlRS(SHRIUADHAVSINHSOLANKI): (a) 
According to Information available with Gov-
ernment, the number of Indian citizens who 
had sought asylum In West European coun-
tries Is as follows: 

1990 ~991 

5612 5150 

( upto November) 

1415 1560 
(Jan-Sept) 

800 1000 

1828 886 

3000 

(cu,..,1aIJve tolal) 

Denmark 26 35 

Belgium 1026 

~ 1a 
Spain NI 

There was no case of any 'ldan seek- Gennany 
Ing asylum In the other West European 
countries. information wllb regard to USA Denmark 
Canda Is being collecled and wll be laid on 
the Table oIlhe House later. Other West 

(b) The number of Indians who have 
been given asylum ant as follows. country-
wise: 

European 

Countries 

1283 

356 

70 

5 

1 

NI 
France 5 

1 
(c) ProIpec:ts of economic ~, 

daIInt to emIgnde or extend "* period of 
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stay are the principal motiveS of Indian (a) the number of LPG Consumers as 
asylum-seekers In Europe. even though the on 31- December. 1991 State-wise; and 
ostesnlble reasons Invariably given by asy-
lum-seekers Is polHlca1 and police persecu- (b}the targets fixed for aJlotment of new 
tlons. LPG connections In tha next two years? 

LPG Connections 

2607. SHRI PAWAN KUMAR 
BANSAL: 

SHRI UPENDRA NATH 
VERMA: 

Will the Minister of PETROLEUM. AND 
NATURAL GAS be pleased to state: 

THE M INISTER OF PETROlEUM AND 
NATURAL GAS (SHRI B. SHANKA-
RANAND): (a) A statement Is enclosed. 

(b) Annual enrollment plants for new 
lPG connections are drawn based on Ikaly 
avalbity of LPG from Indigenous sources as 
well as from 11'11>011s. 

STATEMENT 

PrIce In Lacs. 
(As on 31.12.91) 

S.No. Slate Total 

1. Andbara Pradesh 14.09 

2. Arunachal Pradesh 0.14 

3. Assam 2.65 

4. Bihar 5.19 

5. Goa 1.19 

6. Gujarat 16.57 

7. Harayana 5.17 

8. Himachal Pradesh 1.15 

9. Jammu & Kashmir 1.67 

10. Karanataka 8.87 

11. Kerala • 5.68 

12. Madhaya Pradesh 9.71 

13. Magarashtra 31.25 

14. ManlpUr 0.34 

15. Meghalaya 0.24 
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S.·No. State 
16. Mlzoram 

17. Nagaland 

18. Orissa 

19. Punjab 

20. Rajasthan 

21. Sikkim 

22. Tamilnadu 

23. Tripura 

24. UHarPTadesh 

25. West Bengal 

1. 

2. 

3. 

4. 

S. 

6. 

7. 

8. 

9. 

UNION TERRITORIES 

Andman & Nicobar 

Chandigarh 

Dadra & Nagar Hallen .' 

Delhi 

Daman 

Lakshadweep 

poncrlCherry 

Silvasia 

Diu 

CUltivation of Sunflower 

2608. SHRI V. KnlSHANA RAO; 
SHRmMATI VASUNOHARA 

RAJE: 

WID the Mlnlstarol AGRICULTURE be 
pleased to stale: 

Cal the total anta under sunflower cuI-
tivaliofl. State-wlse; 

Total 

0.17 

0.21 

2.23 

6.53 

6.21 

0.05 

14.54 

0:24 

19.29 

8.86 

0.05 

1.29 

0.04 

12.57 

0.01 

0.01 

0.29 

0.00 

0.00 

(b) whetherthe Government propose to 
Increase the area under Sunflower; 

cc) If.so. the details thereof; and 
. (d)the schemesPf'OP9S8dto be launched 

dunng Eighth Five Year Plan period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRaCUl TURE (SHRI 
UyLlAPALl Y RAMACHANDRAN); (a) 
~areaundarsunftowerduring 1990-
91 was as foDows: 
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State 

1. Andhra Pradesh 

2. Haryana 

3. Karanataka 

4. Madhya Pradesh 

5. Maharashtra 

6. Punjab 

7. Tamil Nadu 

All India 

(b) Yes, Sir. 

(c) and (d). To Increase the area and 
produdlon of ollseeds Including Sunflower, 
a Centrally Sponsored Oilseeds Production 
Programme (Opp) Is being Implemented In 
the country. The assistance is provided on 
produdion ,and distribution of seed, plan 
protedion measures, seed mlnits, distrlbu- , 
tion of gypsum and pyrites Rhlzoblal cUl-
tures, sprinkler sets, improved 'arm imple-
ments and front-line and general demon-
strations etc. it is propose to continue OPP 
during Eighth Plan. 

'. Visit by High Level Team From Kuwait 

2609. SHRI DHAMANNA MONDAVYA 
SADUL: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether a high-level official team 
from Kuwait 4s vislt\ng India shortly~ and 

. (b) If so" the objectives of this visit? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSlNH sOLANKl):· 
(a) an (b). A multl-d~1pI1nary Kuwaiti expert 
team Is scheduled to vlSt India In the near 
future to hold talks with tbelf Indian count ... -
pa,,! to explore the possibility of eXpanding 
bDateral cooperation. . . 

AIN lLalch ha.l 
1.60 

0.18 

8.~ 

0.28 

4.97 

0.14 

0.18 

16.42 

Leakage of .G .. From cyllriders 

2610. SHRIJEEWAN SHRMA: W1Uthe 
Minister of PETROLEUM AND NATURAL 
~Sbepleasedtorefertothereplyglvenon 
September 10, 1991 to Unstarred Question 
No. 6349 and state: 

(a) whether the Investigation regarding . 
leakage of gas from cylinders has since 
been completed; 

(b) if so, the outcome thereof and the 
adlon taken thereon; and 

. (c) If not, the reasons therefor? 

THE MINISTEROFPETROlEUM AND 
NATURAL GAS (SHRI B. 
SHANKARANAND): (a) to (c). While Indian 
oil CorpOration has tumlshed some intorma-
tion further datal\$ are being ascerta\ned. 

TIme Umlt tor Issue of passport 

2611. DR. K.D. JESWANI: Will the Min-
\$terofEXTERNAlAFFAlRSbepleasedto 
state: 

(a) whether the govemmant propose 
top presprlbe any tll]18 limit for the Issue of 
passport; and 
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(b) If so, the deteRs thereGf? 

THE MINI$-TER OF EXTERNAL AF- . 
FAIRS (stt=I~MAoHAVSINH SOLNKI): (a) 
and (b). Instruction have been given to the 
Passport"'()fftces to Issue passports In 5 
weeks of receipt of applications. But they 
are not In all cases able to , meet this goal 
due to delay In receipt of police reports , 
heavy Increase In Input applilcation and 
shortage of staff. 

;':': However. passport procedures have 
. &en simplified to facilities expeditious Is-
SI.I8 of passport services .. The. details are 
given in the .attached statement. 

STATEMENT 

Simplification of Passport Procedures 

1. Following categories of applications 
have been exempted from requirement Qf 
prior police and CID verifications before 
Issue of passports to them: 

(a) All government servants and Employ-
ees of Public Sector Undertaking who 
alongwith their application submit No 
Objection Certificate (NOC) and 
verifciation certilicate ,Singed by their 
Head of Department on Official statio-
nery. 

(b) Retired Gazetted Government Ser-
vants. 

(c) Former Men1>ers of Union Parliament 
(Rajya Sabha and Lok Sabha) and 
State Legislatures (Assemblies and 
Councils). 

(d) SIttIng MPs and MLAs have been 
. exeqJted from requirement Of police 
verIHc:alton wherathey choose to apply 
tOf an cmi\nary peapOt\. 

(e) Where an appllcantsubmlts his appUca-
tlDn 1aCCOmpanied with a verification 
.08r1111cate signed by either: ; 

(I) A DepuIy.~ry to the Govern-

ment of India and above; 

(II) a Joint Secretary and above to a 
State Government: 

(III) a Sub-divlslonal Magistrate and 
above: 

(Iv) DIstrict Superintendent of Police 
and above: 

2. In cases wheAt Regional P~rt 
Offlcerslpassport offices are otherwise sat-
Isfied with genuineness of applicant. a pass-
port may be Issued where police and CIDdo 
not send their reports in 4 weeks after des-
patching personal particulars forms to them. 

3. Children below the age of 15 years 
may be Issued passport Without waiting for 
police verification . . 

4. Persons holding normal passports 
may be Issued fresh passports after 1 0 years 
of its validity without waiting for prior Policel 
CID verification. 

5. As From 16 -3-90 the Indian ordinary 
passport has.been made valid for a period of 
ten years at a stretch from date of Issue 

I 
6. Procedure for recognition of Travel 

Agents dealing with Passpoit Offices has 
been simplified for ex-service men. 

7. To increase the productivity of pass-
port Offices steps are being taken to comput-
erlse the passport Offices. 

8. Attestation of photohgraphs of appli-
cants by Gazetted Officers has been dis-
pensed with. ." 

9. The ApplicatIon forms completed In 
aH respects war be accepted on counters of 
passport offices, even from persons other 

. than the applicants. 

10. Passport Offices have been advised 
to accept a copy of letter of employment for 
reputed .,..,.,. towards proof of stay of 
an appllrlwllwItbIn jurladlcatlon of pIIIpOrt 
ofttcft. . . 
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11.The passport Application from has Win the Minister of WELFARE be 
I been revised and all ,.Ievant pieces of pleased to state: 

Information have been COJT1)IIed and ap- (a> the voluntary organsatlons geUlng 
~ pended to each application form so that • Flnaclal assistance aIongwlth the amount r applicant Is able to fiU up application form ,.ceived by each organisation during the 
o correctly. last th,.e years, State-wise; 

12. In case of Gulf evacuees, b has 
been decided to Issue them police clear-
ance Certificate based on verification certlfl-

. cate Issued by the concemed District SUper-· t intendant of Police. 

r 13. Restriction on Indian PasSp(lrt hold-
. ers visiting South Africa has been removed 
. with effect from 10th December, 1991. 

Voluntary Organisations 

2612 SHRI M.V. V. S. MURTHY: 
SHRI K.D. SUlTANPURI: 
SHRI K. MURAlEEDHARAN: 
DR. K.D. JESHWANI: 

(b) the schemes which have been given 
priority during 1991-92; and 

(c) the proposed Schemes torlhe year 
1992-93? 

THE MINISTER OF WELFARE (SHRf 
SITARAM KESRI) (a) A statement Is en-
closed. 

(b) and (c). The Schemes for welfare of 
Scheduled CasteslSchedu1ed Tribes, Drug 
addlcls, and chlld,.n In need of care and 
protection etc. handicapped etc. have been 
receiving priority. Such scheme win be con-
tinued during the year 1992-93. also. 
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.......... to Solve Bodo Problem 

2613. SHRI CHITTA BASU: WiD th8 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) the specKic measure taken to solve 
the Bodo problem so far; and 

(b) the outcome thereof? 

THE MINISTER OF STATE IN THE MINIS-
TRY OF PARLIAMENTARY AFFAIRS AND 
MINISTRY OF STATE IN THE MINISTRY 
OF HOME AFFAIRS(SHRI M.M. JACOB): 
(a) and (b). three Member Experts' commit-
tee has been constituted to determine the 
areas of Bodos and other plains Tribals and 
make recommendations astothe autonomy. 
legislative, administrative and financial pow-
ers, that could be given to them This Com-
mittee is expected to submit Its report by 
31st March, 1992. 

[ Translation] 

Allocation of kerosene to GUJarat 

2614. SHRI KASHlRAM RANA: Will 
the Minister of PETROLEUM AND NA TU-
RAL GAS be pleased to state: 

(a) whether any request has been made 
by the Government of Gujrat to increase the 
quota of kerosene; and 

(b) K so, the action taken thereon? 

THE MINISTER OF PETROLEUM 
AND NATURAL GAS (SHRI B. 
SHANKARANAND): (a) and (b). Some re-
quests had been receiVed. Requests, when-
ever received, are considered and deci-
sions taken keeping in view various factors, 
including product availability etc. 

[English] 

Gas Flaring Reduction Projects 

2616. SHRI HARISH NARAYAN 
PRABHU ZANTYE: 

SHRI TARA CHAND 
KHANOELWAl: 

WID the Minister 01 PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the Government propose t6. 
commission gas flarlng reduction projects at 
aU gas flaring wells; 

(b) ho, the time by which the gas flaring 
reduction projects would be commissioned 
and the targets of zero level would be 
achieved; and 

(c) to what extent the indigeneous de-
mand of gas would be met as a result 
thereof? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS <SHRI B. 
SHANKARANAND): <a) to (c). Projects for 
reducing the flaring of gas have been under~ 
taken in the Western offshore region, In 
Gujarat and in Assam. Flaring is expected to 
be reduced to minimum levels by 1995. 
Approximately 11 million cubic metrs of gas 
is being flared at present. 

National Research Centre for Onion 
and Garlic at Naslk 

2617. DR. VASANT PAWAR: Will the 
Minister of AGRICULTURE be pleased to 
state the reasons for delay in opening Na-
tional Research Centre for Onion and Garlic 
at Nasik in Maharashtra? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K.C. 
LENKA): Sir, The land for the proposed 
Centre has not yet been handed over by the 
Government of Maharashtra. 

[Translation] 

Use of Nuclear Energy In Agriculture 

2618. SHRIMATI SHEELA GAUTAM: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether nuclear energy Is being 
widely used In the field of agriculture; 

(b) H so, the details thereof; 
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(c) the progress made so far in this 
regard; 

(d) the Research Units Involved In 1he 
country for hamessing nuclear energy for 
agriculture; and 

(e) the steps taken to promote the use 
of nuclear energy in the field of agriculture? 

·THE MINISTER OF STATE IN THE 
MINISTRYOF AGRICULTURE ( SHRI K.C. 
LENKA): (a) to (c). Sir, Nuclear energy is 
being used for creating genetic variability in 
crops and for studying nurtient transforma-
tion as well as nutrient and water movement 
in soil. Several mutants including commer-
cial cultivators have been developed in im-
portant crops such as wheat, rice, cotton, 
sugrarane and puises. In Animai Sciences It 
is being used for radio-Immuno assays, 
tracers for minerals and for vaccine produc-
tion. 

(d) and (e). The ICAR institutes and 
State Agricultural Universities are invoived 
in harnessing nuclearenergyforagriculture. 
They are collaborating with national and 
international agencies for promoting use of 
nuclear energy in the field of agriculture. 

[English] 

Rape of Minors In Deihl 

2619. SHRIMATI GEETA 
MUKHERJEE: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether rape of minors Is fast be-
coming a trend in Deihl; 

(b) if so, the number of such incidents 
which occurred In Delhi during 1991 and 
1992 so far; and 

(c) the steps taken being taken to check 
the menace? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE tNTHE MINIS-
TRY OF HOME AFFAIRS: (SHRI M.M. 
JACOB): (a) to (c). The Deihl Police have 

reported that OI"Tlber of cases of rape of 
minors from 1st January, 1991 to 15th Feb-
ruary, 1992 Is 131. 

Amongst the steps taken are Increased 
surveillance over the activities of bad char-
acters, Increased vigilance and Intensive 
patrolling so that police presence and its 
effects are felt and serve as deterrent. 

[ Translation] 

Austertty Measures In Indian Embas-
sies 

2620. SHRI SURENOR:A PAL PATHAK: 
Will the Mlnisterof EXTERNAl AFFAIRS be 
pleased to state: 

(a) whether the Govemment propose 
to take austerity measures in Indian Embas-
slesJHigh Commissions/Consulates abroad; 
and 

(b) if so, the detailS thereof? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI): 
(a) and (b). The Ministry of Extemal Affairs 
have adopted austerHy measures for Indian 
MiSSions and Posts abroad in line with the 
economy measures adopted by the Gov-
ernment of India These involve general 
budgetary restrictions specific cuts in the 
allocation for capital expenditure and travel, 
and the exercise of the maximum possible 
economy in all expenditure. 

[English] 

Recruitment of Blinds In Government 
Service 

2621. SHRI GANGADHARA 
SANIPAlL1: Will the Minister of WELFARE 
be pleased to state: 

(a> the number of blind persons in the 
country State-wise; and 

I 
(b) the nuinber of blind persons re-

cruited In the various Central Government 
offices during the last three years? 
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THE MINISTER OF WELFAR~ (SHRI 
SITARAMKESRI):(a~State-wisetotalnum­
bar of estimated visually handicapped per-
sons In the country. as per reJ'Ort of National 
Saf1"4)1e survey Organisation conducted 
during 1981 Is given the statement at-
tached. 

(b) The placement of handicapoed 
persons in gainful employment Is done 
through the Employment Exchanges, Spe-
cial Employment Exchanges and Special 
Cells in normal Employment Exchanges. 
Vocational Rehabilitation Centres for physi-
cally handicapped functioning ~nder the 

Ministry of Labour and through open compe-
titions. The placement effected by Employ-
ment Exchanges to bling persons during the 
last three Years is as under.-

No. of Blind persons placed In Central 
Government Year-wise-from 1988-1990. 

Year Placement 

1988 136 

1989 117 

1990 108 

STATEMENT 

Estimated nurrber (per 1,00,000) Persons having visual disability 

State Rural Urban 

Andhra Pradesh 709 426 

Assam 190 168 

Bihar 518 291 

Gujarat 481 244 

Haryana 530 473 

Himachal Pradesh 398 348 

Jammu & Kashmir 248 141 

Kamataka 593 315 

Kerala 255 303 

Madhya Pradesh 484 309 

Maharashtra 528 307 

Manipur 203 68 

Meghalaya 251 139 

Nagaland Not surveyed 35 

Orissa 738 501 
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State 

Punjab 

Rajasthan 

TamilNadu 

Trlpura 

Uttar Pradesh 

WestBengl;ll 

Chandlgarh 

Dadra & Nagar HaveD 

Delhi 

Goa. Daman & Diu 

Mizoram 

Pondicherry 

All India 

exploration of 011 In Trlpura 

2622. SHRI BHERU tAl MEENA: WII 
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state: 

(a) whether the Oil and Natural Gas 
Commission has commissioned 60th weD at 
Pacharthal in Tripura recently for oil explo-, 
ration; and 

(b) If so, the estimated quantity of oU to 
be explored from it? 

THE MINISTER OF PETROlEUM AND 
NATURAL GAS (SHRI B. SHANKA-
RANAND):(a)and(b). The6OthweD,KhubaJ.. 
1. in Pacharthal area is presently under 
drilling by ONGC. It is too early to speculate 
on the natura and quantity of hydrocarbone 
that may be discovered. 

Rural Utban 

727 373 

835 376 

565 637 

585 395 

664 394 

364 219 

143 111 

318 No Urban Area 

419 173 

451 216 

226 95 

814 1,259 

5S8 256 

[TtansIaIIon) 

CoMumptIon .... ProducIIon of LPG 

. 2623. SHRI SURAJ MANDAL: Will the 
Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) the consumption of LPG, Statt 
wise; 

(b) the number of LPG agencies, Stat. .... ; . 

(c) the details of the consumption ~ 
production oflhe LPG durlngeac:h of the last 
two yean;; and 

(d) the steps being taken to bridge the 
gap between consuqJtlon and production? 
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lHEMlNlSTEROFPETFIOLEUMAND 1760TUTIn 1989-90 and 2144 NTIn 1990-
NATURAL GAS (SHR. B. SHANKA- 81. Tha demand of LPG has bean always 
RANANO): <a) and (b). A stata.,.nt Is an- considerably higher. Stapsto augment avall-
closed. abUIty Include Increased Indigenous produc-

(c) and (d). The pfoductlon of LPG was tloo and IfT1lOrtS. 

STATEMENT 

S.ND. States ConsulfJJllon LPG distribution 
1990-91 Ft/s In the Ships as 0;'31.12.91 

1. Andhra Pradesh 188.36 337 

2. Arunachal Pradesh 1.31 12 

3. Assam 35.02 108 

4. ' Bihar 62.44 143 

5. Goa 12.53 29 

6. Gujarat 214.78 292 

7. Harayana 72.96 119 

8. Himachal Pradesh 3.75 43 

9. Jammu & Kashmir 16.02 58 

10. Karnataka 108.78 237 

11. Kerala 80.90 171 

12. Madhya Pradesh 114.71 219 

13. Maharashtra 496.49 548 

14. Manlpur 3.75 9 

15. Meghalaya 2.72 14 

16. Mizoram 1.55 10 

17. Nagaland 2.03 14 

18. Orissa 20.01 82 

19. Punjab 92.33 166 

20. Rajasthan 77.78 164 

21. Slkklm 0.71 2 
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S.No. SIllIes ec.unptcM LPG dstrbItIon 
1990-" Ft/S In tile Ships .. on 31.12.91 

22. TamilNadu . 204.01 305 

23. Trlpura 2.45 11 

24. Llllar Pradesh 247.07 442 

25. west Bengal 124.90 224 

UNION TERR((ORIES 

1. Andaman & Nlcober 

2. Chandigarh 

3. Dadra & Nagar Havell 

4. Delhi 

5. Daman 

6. Lakshadweep 

7. Pondicherry 

Control of PHI. 

2624. SHRI RAM TAHAL 
CHOUDHARY: 

SHRI ARJUN SINGH YADAV: 

wm the Minister of .~ICUL TURE be 
pleased to state: 

(a) whether the GcMtmment are pr0-
viding assistance to Stale Government for 
controlling It., pests and Insects which are 
harmful to crops; 

(b) I so. the details of such assistance 
provIdedto each State during 1991-92; and 

(e) the progl'8SS mafIe so far In effec-
tively contronlng the menace of pests in the 
countJy? 

I THE MlNISlER OF STATE IN 1ME 
".NISTRY OF AGRICUlTURE (SHRI 
MUll.APPAU. Y RAMACHANORAN): (al 

0.44 1 

14.81 26 

0.52 1 

205.03 215 

0.58 2 

0.02 1 

7.42 5 

Yes. SIr. 

(b). A Statement !S annexed. 

(e) To effectively co.ntrol the menace of 
pests In the country the Central Govern· 
mentlState Governments at'8 constantly 
taking the following steps due to which the 
OUIbntakof majorpeslsldlsea&es have bean 
kept under control during the racent past:-

(I) Regular survelDance programmes 
fordatecllngoccummcasofpastsldiseases. 

(II) Popularisation of different ~ 
nents of 'lntegrale Pest Management en-
co,.....ngCl:llurai. mechanical. biological 
control and use of aaferpestlcldes only as a 
last I'88!'rt; . 

(II) TraIrMg of extension funcllon8rfes 
on madam aspects of plant protec:tIon tech-
nology. 
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STATBENT 

SLNo Name of the State Rs. In the lakh 

1. Andhra Pradesh 508.88 

2. Assam 114.80 

3. Arunachal Pradesh 

4. Bihar 142.80 

5. Goa 3.50 

6. Oujaral 280.30 

7. Haryana 201.91 

8. HImachal Pradesh 42.87 

9. JIImIftI & Kashmir 42.00 

10. Kamataka 254.23 

11. KBraIa 8.57 

12. Madhya Pradesh 595.58 

13. Maharashtra 360.65 

14. Manipur 1.00 

15. MaghaJaya 3.36 

16. Mlzoram 0.50 

17. Nagaland 0.50 

18. OrIssa 143.53 
19. Punjab 218.71 

20. Rajasthan 333.51 
21. SIdcin 1'.50 
22. TamlNadu 111.11-
23. T~ 14 .• 
24. Uttar Pradesh 541.95 
25. West Bengal 275.00 

a2113 



( 
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EEC A ........ to Agrlculural pro)ac:ta of Uttar Pradesh have been ex-
Pro,lect.ln U.P. tended assistance by1he Erurapeam Eco-

2625. SHRI HARI KEWAL PRASAD: 
Will the MInister of AGRICULTURE be 
pleased to state: 

(a) the agricultural projects In Uttar 
Pradesh funded by the European Economic 
Community during the last thl'8e years; and 

(b) the target fixed and achievements 
made underthese projects during the above 
period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
The following two on-golO9 agricultural 

Item 

I. Land Development 

II. Allied Walks 

(a) Road Construction 

(b) Tubewells 

(c) Demonstration plots 

(d) Improved Practices 

nomic Community (EEC) during the last 
three years:-

(I) Integrated Watershed Management 
In RavJnous Areas of ChamballYamuna 
Catcment In Uttar Pradesh. 

(II) BhlrntaJ Integrated Watershed Man-
agement In Uttar Pradesh. 

(b) IntegratedWatershedManagement 
in Ravinous Areas of ChambaIIYamuna 
Catchment In Uttar Pradesh. 

The targets fixed and achievements 
made under the ChamballYamuna project 
during the last three years (1989-90 to 
1991-92) upto December, 1992 al'8:-

Unll 

(ha) 

(Km) . 

(Nos.) 

(Nos.) 

(ha) 

Targets 

47566.18 

70.86 

167 

1312 

29339 

AchIevements 

39426.41 

39.27 

90 

1228 

20561.00 

Bhlmta/ Integrated Watershed Management In unar Pradesh 

This project Is being Implemented since May, 1990. The targets fixed ~ achievements 
made during the 1990-91 and 1991·92 uptoJanuary,1992 al'8:-

nem UnI T~ At:IIItwrHnenIs 

(a) Forestry (ha) 150 150 

(b) Soil ConserSvatlon (Nos) 470 349 

(c) Horticulture 

(I) Raising of private (ha) 45 59 
orchardslreJuvenatlon of old orchards. 

!, • (II) Homestead orchards (Nos) . 5000 5582 
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Item 

(d) SUppota irrigation 

(a) Agrlc:ulura 

(f) Animal Husbandry 

(I) Dlstrbltlon of fodder 
rrinIdtsIequlpmanlS. 

(II) Pastuia Development 

[English] 

Bomb ala .. In New DeIhl 

2626. SHRI TARA CHAND 
KHANDELWAL: Will the Minislerof HOME 
AFFAIRS be pleased to state: . 

(a) Whether a crude bomb exploded In 
a police van paItced in KamIa Nagar area In 
New Delhi on Febnlary 8, 1992; 

(b) If so, whether any clue has been 
found In this regard; 

(c) if so, the details thereof; and 

Cd) the steps takenJbelng iaken to ar-
rastthe persons Involved In he bomb explo-
sion? 

THE MINISlER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF~ 
FAIRS AND THE MINISTER OF STATE ~: 
llE MINISTRVOFHOME AFFAIRS: (SHRI 
M.M. JACOB): Ca) Yes, Sir. 

(b) to (d). One person has already 
be8n anastad. Two moM persons sus-
pected to be Involved are absconding. A 
number 01 raIdI have been conducted at 
"the poaaIbIa hIde-outs 01 ~. Police 
parUea hIM also been sent to PunJaI; :: 
trace the two 1l!!p8CII. A. ca&e fIR No. 32 
uta 415 ExplosIve Substance ~ and 31415 
TADAAct and 307/4271120.B Feat Police 
..... RDop Nagar; Natri)albt~ been 
tagIiIterId. 

Unil Tatgets AchIevements 

(Nos) 7 4 

(Nos) 2801 2792 

(Nos) 361 270 

(ha) 10 12 

Supply of Gas by Gall 

2627. SHRI S.B. THORAT: Will the 
Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a> whether attention of the Govern-
ment has been drawn to the News item 
captiOned "GAIL proposals shock Industrj 
appearing In Indian Express dated February 
17,1992; 

(b) if so, thel'8act1on of the Government 
thereto; 

(c) wtaetherthe production plans of gas 
based new fertiUzer units are likely to be 
affected as a result of "delay In supply of gas 
by GAIL; and 

(d) the stap8 been takenIproposed 10 
ensure timely supply of gas to these units? 

THE MINISTEROFPETROLEUUAND 
NATURAL GAS CSHRI B. SHANKA-
RI'.~::: .. uj. \G~ ,,~~. Sir. 

(b) to Cd). Supply of gas to the fartlHz., 
plants on the HBJ~!I~to~ 
made in accordance with IhtNrcontracts with 
GAil. 

PunJ-b Terrol'llla In ............... 

2628. SHRI MORESHWAR SAve~WII 
the MIniIter of HOME AFFAIRS be pleased 
10-": " 
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(a) whether instances of Punjab terror- New PetrollDleHl· Bunka· on National 
Istsfteeing Punjab and making thelrbases In Hlghwa~ 
Maharashtra have come to the notice of the 
Union Government; 

(b) if so, the districts of Maharashtra 
where the terrorists have made their bases; 
and 

(c) the action taken by the Union Gov-
ernment in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENT ARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) Such instances have come to 
notice. 

(b) Mainly, the districts affected are 
Bombay, Nasik, Dhule, Nagpurand Wardha 

(cl Law and order is a State subject. 
However, the available Intelligence inputs 
have been provided to the State Govern-
ment from the Centre from time to time. 
Whatever assistance is possible will also be 
provided to the State. 

Potato Research Statelon lid Hassan, 
Kamataka 

2629. SHRt H.D. DEVEGOWDA: WW 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether the Government have re-
ceived any representation for opening of a 
Potato Research Stillion at Hassan In 
Karnataka; and 

(b) If so, the action taken thereon? 

THE MINISTER OF STATE IN THE 
; MlN!STRY OF AGRICULTURE (SHRI K.C. 
! LENKA): (a) Yos Sir. 

(b) No final. decision on the representa-
tion has been taken. 

2630.SHRlNANDIYEllAIAH:WlRthe 
Minister of PETROLEUM AND NATURAL 
GAS bG pleased to state: 

(a) the guldelineslCrlterfa followed by 
the Government for creating new petroll 
diesel bunks on national highways; 

(b) whether the Government are aware 
that motor vehicle owners are facing pr0b-
lems due to non-availablity of ertoildldesel 
bunks on national highways; 

(c) whether the Government have re-
ceived any representation for creating a 
new fllUng station on national highway at 
Ramayampet and Toopran of Medak Dis-
trict, Andhra Pradesh; 

(d) if so, the action taken thereon; and 

(e) the details of new filling stations 
sanctioned by the Government In Andhra 
Pradesh during the last three years? 

THE MINISTEROF PETROLEUM AND 
NATURAL GAS (SHRJ 8. SHANKA-
RANAND): (a) Separate Volume~lstance 
norms for combined MSlHSD and lone 
HSD retail outlets are laid down for openrng 
such outlets on national highways. 

(b)to (d). Representations ara received 
from time to time for opening of rataH outlets 
at different locations in thecountry1ncluding 
those In Andhra Pradesh. Theollcol1l>8n1es 
onthe basis of the market survey, economic 
. viability and product availability, include such 
places In their Marketing PIan; . 

(e) Year 

1988-89 

1989-90 

1990-91 

ROs 

19 

21 

09 
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AllocMlon of Kero_to ..... 

2831. SHRIMATI BASAVA 
RAJESWARI: WID the Minister of PETRO-
LEUM AND NATURAl. GAS be pleased to 
state: 

(a) whether the Government propose 
to allocate kerosene to Stat .. and !;Inion 
Territories on unHorm basis throughout the 
year; and 

(b) If so, the quota fixed for Kamataka 
for 1991-92? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKARA-
NAND): <a> and (b). Based on options exer-
cised by the StateslUnlon Territories, 18 
StateslUnlon Territories are being allocated 
kerosene on uniform basis from Novem-
ber'91. The monthly quota for Kamataka 
since Novermer '91 Is 36975 MT. 

Mlsu .. of Funds by OrgIInlutlona 

2632. SHRI KRISHAN DUTT 
SULTANPURI: Win the Minister of WEL-
FARE be pleased to state: 

<a) whetherthe misuse of fUnds by any 
organisations getting grants forthe wenare 
of scheduled castesllrbes have come to 
the notice of the Govemmentdurlngthe last 
ere- year; 

(h) if so, the details thereof; and 

(c) the action taken by the govemment 
thereon? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) Yes, SIr. 

(b) Complaints regarding misuse of 
funds against three organisations viz. 
Rashtnya Shoshlt ParIshad, Delhi, Shr! 
Vinayak Educational ~, Deihl· and 
Bengal Scheduled Castes and Scheduled 
TribesDevelopmentSoclely,24-Parganas, 
Wese Bengal, have been received. 

(c) Departmental enquiries Into the 

comoIaInIa have been conducted.and action 
considered necessary on the flndnga of the 
enquiry reports Is being taken. 

PMIIdan·. Providing Fund8 to KMh-
mira In United ..... 

2833. SHRI ATAL BIHARI 
VAJAPAYEE: 

SHRI SHANKERSINH 
VAGHELA: 

WI the Minister of EXTERNAL AF-
FAIRS be ple~d to state: 

(a) whether the Government are aware 
of the recent reports regarding Pakistan's 
providing funds to Kashmlris Hvlng in US for 
carrying on propaganda against india; and 

(b) If so, the reaction of Government 
thereto? 

THE MINISTER OF EXTERNAL 
AFFIARS (SHRI MADHAVSINH SOI..ANKI): 
<a) Government are aware of some reports 
In this regard. . 

(b) Govemment have repeatedly urged 
Pakistan to desist· from hostile anti-India 
~ands which Is In total violation of the 
Simla Agreement and vitiates the climate of 
bilateral relations. Govemment have and will 
continue to take appropriate measures to 
project the correct facts regarding Jammu 
and Kashmir. The Intemalional community 
has been apprised of Paklstah's support to 
terrorism directed against india. 

Addllo ... Staff to RegloRIII Pa.aport 
oftloe. 

2634. SHRI KODIKKUNIL SURESH: 
SHRI G. MADEGOWDA: 

WID the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whetherthe Govemment propose to 
provide additional staff to Regional Passport 
oIfIces aI Banglore, Cochln and Trlvandrum; 
and 
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(b) • 80, the details theraor, offa..: Uon In Andhra Pradnh; 
wise? 

ANSWER 

THE MINISTER OF EXTERNAl AF-
FAIRS (SHRI MADHAVSINH SOlANKI): 
(a) and (b). A proposal to augment staff 
strength In the Passport Offices Is under 
consideration. 

Extemal Affaire Minister'. vlen to 
Kuwait 

2635.SHRIRABIRAY:WilltheMI"lster 
of EXTERNALAFFAIRSbapleasec:lto state: 

(a) whether he viSited Kuwait recently; 

(b) if ·so, the bilateral matters that fig-
ured In his talks with Kuwaitlan leaders and 
the outcome thereof; 

(c) whether Kashmir issue also figured 
In the talks; and 

(d) if so, the outcome thereof? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI): 
(a) Yes, Sir; I paid an official visit to Kuwait 
on February 15 and 16, 1992. 

(b) My talks with Kuwaiti leaders In-
cluded col'Jl>l'8hensive review of all bilateral 
matters. These talks have led to further 
strengthening of close and cordial bilateral 
relations between India and Kuwait. 

(c) Yes, Sir. 

(d) Kuwa.'t has fuiiy supported the reso-
lution of all questions between India and 
Pakistan bilaterally and on the basis of the 
Shimla Agreement. 

Supply of cashew Grafts 

2636. PROF. UMMAREDDY 
VENKATESWARlU: Wi. the Minister of 
AGRICULTURE be pleased to state: 

(a) whether any Centrally Sponsored 
Cashew Grafting. Scheme Is under opera-

(b) • so, the details thereof; 

(c) the number of cashew grafts sup-
plied to Anethra Pradesh annually; 

(d) whether the demand for caShew 
grafts In Andhra Pradesh is growing rapidly; 
and 

(e) If so, the steps taken to supply 
adequate grafts? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALl YRAMACHANDRAN): (a) to 
(c). A Central Sector Programme for area 
expansion with clonal (grafts) planning is 
being Implemented In Andhra Pradesh dur-
Ing 1991-92, under which Department of 
Horticulture of the State is being provided 
Central assistance @ Rs. 9 per graft. 

Cd) and (e). To meet the growing de-
mand, II Is proposed to dlstrbute one Iakh 
cashew grafts In Andhra Pradesh during 
1992-93. 

Production· by ONG 

2637. SHRI HANNAN MOLLAH: WIH 
the Minister of PETROlEUM AND NATU-
RAL GAS be pleased to stale: 

(a) the production of ONGC during the 
last three years and profit earned by It during 
the said period; 

(b) whatharthere Is continuous deterio-
ration In production as well as profll and·1f so, 
the reasons therefor; 

(c) the Installed capacity orONGe units 
and the achievements; and 

(d) the steps the Government have 
taken to iq:)rove the situation? 

THE MtNISTEROFPETROLEUMAND 
NATURAL GAS (SHRJ B. SHANKA-
RANAND): (a) and (b). 
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Year Cuude oil production (1.4. T.) Profit after tax (Rs. crores) 

1988-89 29.64 

1989-90 31.99 

1990-91 30.35 

The reduction in profit for 1990-91 as 
compared to 1989-90 was mainly on ac-
count of higher exchange loss, cost of dry 
wells written off, depreciation/depletion and 
operational expenditure .. 

(c) There is no concept of 'installed 
capacity' in respect of oil fields. 

(d) A number of oil and gas field dave 1-
uti",c;i.t ,",i~i~~ ~~~ being Im"lemented. 

Deployment of Armed Force of 
Madhya Pradesh In State. 

2638. SHRIMATI SUMITRA 
MAHAJAN: Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether Armed Forces of Madhya 
Pradesh have been deployed In other States 
from time to time on the directives of the 
Union Govemment; 

(b) whetherthe Government of Madhya 
PI adcsh has requested the Union Govern-
--So No. StatelUT 

1. Assam 

2. Kerala 

3. Lakshadweep 

4. Andhra Pradesh 

5. Deihl 

6. Chandlgarh 

7. Hthar 

8. Orissa 

•• Punjab 

1602 

1624 

1048 

ment to compensate the expenditure being 
incurred on the Armed Force deployed in 
other States; 

(c) if so, the amount due for such de-
ployment in those States; and 

(d) the action being taken by the Union 
Government in this regard? 

IHE iviiNISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRYOF HOME AFFAIRS: (SHRI M.M. 
JACOB): (a) Yes, Sir. 

(b) According to the existing Instruc-
tions, it is for the borrowing State to make 
reimbursement to the lending State except in 
the case of some exempted States the reim-
bursement in respect of which is made by the 
Central Government. 

(c) As per the information given by the 
Government of Madhya Pradesh, the amount 
due from various StatesiUTs is as follows: 

Amount (Rs.) 

22,32,63,493.00 

~ ,3..~,3!,O 12.00 

2,96,15,000.00 

5,50,243.00 

1,87,968.00 

58,00,000.00 

1,90,395.00 

1;,724.00 

39.13.360.00 
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(d) These StateslUTs have been re-
l.Iuested to expedite the payment due to the 
Government of Madhya Pradesh. 

Integrated Horticultural Development 
Programme 

2639. SHRI OSCAR FER"ANDES: Will 
the Minister of AGRICULTURE be pleased 
to refer to reply given to usa No. 2314 on 
December 5, 199~ :!nd sii:ie: 

(a) the places identified by Wortd Bank 
for implementation of Integrated Horticul-
tural Development Programme in Kamataka; 
and 

(b) the time by which the programme Is 
likely to be launched? 

THE MINISTER OF STATE IN THE 
MINISTRV OF AGRICULTURE (SHRI 
MULLAPPAlLV RAMACHANDRAN): (a) 
and (b). The World Bank has not yet identi-
fied any place for Implementation of Inte-
grated Horticulture Development 
Programme in Karnataka. It has now pro-
posed conducting a feasibility study in nine 
States including Karnataka for preparation 
of project report on Integrated Development 
for Tropical Horticulture. 

Strictures Against Deihl Policemen 

2640. SHRI ARJUN SINGH VADAV: 
Will the Minister of HOME AFFAIRS be 
pleased to state: . 

Ca) the iiumt.;r of cases in which stric-
tures have been passed by:;; 'RIIiYu; 
Courts againstthe Deihl policemen forfalsely 
implicating the persons during the last one 
year; and 

Cb) the action taken on the orders of the 
Courts? 

THE MINISTER OF STATE IN THE 
MINlSmVOFPARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINlSmV OF HOME AFFAIRS: (SHRi 
M.M. JACOB): (a) Three cases have been 

reported strictures have been passed. 

(b) In two cases departmental enqUiry 
has already been lriitiated. 

Shifting of Agricultural R .... rch 
institute to Rural Areas 

2641. SHRI NARAIN SINGH 
CHAUDHRI: Will the Minister of AGRICUL-
TURE be pleased to state: 

Ca) Whether most of the Agricultural 
Research Institutes are located in big cities 
and urban areas; 

(b) If so, the reasons therefor; 

Cc) whether the Govemment propose to 
shift t:;V;a Inst!t!.!tes t .. IUi .. 1 areas so that 
they serve the farmers better; 

Cd) If so, when; and 

(e) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINlsmv OF AGRICULTURE (SHRI K.C. 
LENKA): (a) and (b). Sir, The Research 
Institutes are generally established, Keep-
Ing In view the suitability of the locatiqn, 
avaUabll1ty of the required facilities and ac-
cesslbliityto different types of users such as 
researchers, students, industry representa-
tives and farmers. 

(c) No. 

fd) Doe. not artse. 

(e) The Institutes have D'!l8n !unction-
Ing as per their mandate at their existing 
location. 

(TRIIISIaIIonJ 

DIplomatic Relations with ...... 

. 2642. SHRI DlLEEP SINGH BHURIA: 
WltheMlnisterof EXTERNAL AFFAIRS be 
pleased to state: 
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(a) whether any ArabIan country has 
formerly opposed india's decision of estab-
rlShlng .0matJc relations wIIh Israel; and 

(b) "0, the steps taken by India to take 
those countriea Into confidence? 

ture through extension programme., Infraatructwa. d8vaIcIpmenIs Ib Increase In 
lrrIgatlon·for critical", like fertilizer and 
Iqnved aeeds and output and remunera-
tive price support. 

Forcible Occupation of Land In Deihl 

TIE MINISTER OF EXTERNAL AF- 2644.SHRIMOHAUMADAL.1ASHRAF 
FAIRS (SHRI MADHAVSINH SOLANKJ): FATMI:WIItheMlnlsterofHOMEAFFAIRS 
Ca) No Sir. be pleased to state: 

(b) Does not arise. 

[English) 

Development of Agriculture 

2643. SHRI SOBHANADRESSWARA 
RAO VAODE: WID the Minister of AGRI-
CULTURE be pleased to state: 

(al whether the indian Agricultural Re-
search InstitUIB In Its paper "Technology, 
Agricultural growth .and Regional Imbal-
ance- has quantified In monetary terms, the 
polantIaI of Indian agriculture; 

(bl If so, the detaHs thereof; and 

Cc) the steps taken to realise th1s vast 
untapped potential? 

THE MINISTER OF STATE IN lHE 
MINISTRY OF AGRICULTURE (SHRIK.e. 
LENKA): <a) Sir, Two scientists formelfy 
8fI1)Ioyed In the indian Agricullu~ Re-
search Institute had in this paper published 
In "The Economic TImes' quantified the 
potential gap of indian agriculture In physi-
cal and monetary terms. 

(b) The estimaIedgapabetw8an actual 
and potential returns from crop production 
resullng from the failure to adopt fuly the 
recomrnandec:l"level of technology In varI-
ouaragions oi1heoou.1iryhaveb8enworic8d 
out. . 

(c) Concentrated 8fforta haVe been 
made to tap the potential of Indian ~ 

(a) whether soma antl-social gangs are 
actively engaged In forcible occupallon of 
land In Deihl; and 

(b) If so, the remedial maasul'8S takenl 
being takan In this regard? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRYOFHOMEAFFAIRS:(SHRIM.M. 
JACOB): (al The Deihl Police have reported 
that no such gang has coma to their notice. 

(b) As and when such gangs coma to 
notIce,legaI action wiD be takan accordingly. 

Uniform COde on Police Fon:e 

2645. SHRI V. DHANANJAYAKUMAR: 
WDI the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether there Is any proposal to 
formulate un.arm code on police force; 

~)If~,~.dMds~e~;and 

Cc) when It Is IbIy to be formulated? 

THE MINISTER OF STATE 1\1 THE 
MNSTRYa:PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MlNISTRYa: HOME AFFAIRS: (SHRIM.M. 
JACOB): (8) Thent II no such proposal 
under COIIIIdIrIIUon. 

CIt) .net (c) DoeI not artse .. 
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(Translation) 

Atroclt ... on SC8IST. 

2646. SHAI SURAJBHANUSOlANKI: 
WlUUle MInister of WELFARE be pleased to 
state: 

<altha number 01 cases of atrocmeson 
scheduled castes anet scheduled tribes, 0c-
curred during 1991 and In January 1992, 
State-wise: 

(b) the number of cases In which en-
quiry has been made: and 

(c) the financial assistance provided to 
the effected families during the above I*-
riod? 

MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a)· Information to the 
extent available Is given In Statement I for 
Scheduled Castes and Statement " for 

Scheduled Tribes. 

(b) The enforcement of the provisions 
of theScheduled caste. and the Scheduled 
TrIJea. (Praventlon or AtracIIIes) ~ 1989 
II done by Slates. and UnIon TerrIorIes. HeMe_. sometimes C8Min speclftccases 
of aIroclUes ana enquired \1\\0 by GcNem-
maRt at 1nel\a agenc\n. 1n tne 81181\\ 01 
serious incidents of atrocllee involving Iatge. 
scale IcIIIIngs, etc., MlnlstarlDeputy Minister 
also vfIIIls the places of Incidents. 

(c) During the yaar 1991 ~d January, 
1992, an amount of As. 164.72 IaIChs hal 
been provided to the State. of Bihar, 
Kamataka, Haryana, Oujalat and Uttar 
Pradesh. In addition, an amount of As. 
17.95lakhs waS also provIded·from Prtme 
Mlnislefs Rallef Fund to the vIcIima of Y!I-
!age Chura, P.S. Kunda T8Ihll, Prarapgam 
DIstrIct, Uttar Pradesh and "wag. Dao, 
Sahlaraand BIhIa vJllagesolBhoPJtDlshtct 
otBIlar. 
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Re",_ 01 Cr: Imlnals from Tlhar Jan 

[Englsh) 

2647. DR. C. SI.VERA: WI the MIn-
Ister of HOME AFFAIRS be pleased to 
slate: 

(a) whether the Government propose 
to release criminals lodged in Tihar Jail; 

(b) If so, the reasons therefor; 

Cc) the number of such criminals to be 
released; 

(d) the number of prisoners that can be 
kept In Tihar Jall at a time: and 

(e) whether prisoners lodged in Tihar 
Jail at present are over and above the 
capacity? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF STAT!:: IN 
THE MINISTRY OF HOME AFFAIRS: (SHRI 
M.M. JACOB): (a) to Ccl. Delhi Administra-
tion have reported that no final decision has 
been taken In this regard. 

(d) About 2000 prisoners. 

(e)Ason31.12.1991, there were 7033 
prisoners In Tlhar Jail. 

.[ Translation] 

Backlog Reserved Posts 

2649. SHRI DHARAM PAL SINGH 
MALIK: Will the Minister of AGRICULTURE 
be pleased to state: 

(a) the backlog of reserved posts for 
Scheduled Caste and Scheduled Tribe can-
dldates, category-wise as on December31, 
1991 in his Ministry: 

(b) the progress made in filling up of 
these reserved posts dl!(ing last three 
months; and 

.. ~ 

.(c) the steps taken by the Government 
to fill up the remaining reserved posts? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPAll Y RAMACHANDRAN): (a) to 
(c). The Information Is being collected 'and 
will be laid on the Table of the Sabha. 

(£ngRsh] 

Report on 1984 RIots 

2650. SHRI RAM NAIK: Will the Minis-
ter 0' HOME AFFAIRS be pleased to state: 

(a) whether the Government have re-
ceived the Kusumlata Mittal-Kapoor report 
on the 1984 riots; 

(b) if so, when; 

Cc) the details 0' officers against whom 
action was proposed in the report; 

Cd) whether these officers were given an 
opportunity to defend themselves; and 

(e) if not. the reasons thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS: (SHRI M.M. 
JACOB): (a) and (b). Yes, Sir. The Kapoor-
Mlttal Committee submmed the report to the 
It.GovemorofDelhion IsttAarch,1990. The 
Ministry agreed with the views of the Deihl 
Administration that the recommendations of 
Ms. Kusumlata Mittal should be the proper 
basis for further aalonwith regard to the role 
of police officials during the riots. 

(c) Ms. Miltal recommended dlsclplln-
aryactionand otherapproprfate action against 
72 officials. 

. (d) and (e). The Committee's woc:k was 
essentlany an administrative one enquiring 
Into the acts of omission and convrisslon on 
the part of the individual police offici ... and 
was not meant to act as. a quasi-judicial 
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forUm. The ofIlcIaIs concerned wlR get fuR 
,. opportunity to defend themselves as and 

when departmental proceedings are started. 

AIIOCIIIlon for ExpIordon of T" Ga. 
field. 

2651. SHRI SOMJIBHAI DAMOR: WiD 
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state: 

(a) the aDocatlon proposed for explora-
tion of Tapti Gas Fields dul1ng Eighth five 
Year Plan; 

(b) the quantity of gas from Tapti Gas 
Fields Is likely to be allocated to GuJarat; and 

(c) the gas aDocatlon made for power 
projects In Gu)arat? 

THEMINISTEROFPETROLEUMAND 
NATURAL GAS (SHRI B. 
SHANKARANAND): (a) and (b). This has 
not been finalls8d. 

(c) The prasent commitment Is 7.55 
MMSCMD (not from Tapti field). 

[ Translation] 

Ing to india on short tenn visas. Some of 
them do apply for long tenn visa for the 

- purpoae of staying h8nt pennanently and 
their cases are considered on marl. No 
details are avalable as such. InfonnatIon Is 
maintained by the State GavtJUT Admn. 

[Englsh] 

Lancl FertHIty of Indo-Gangellc Plain 

2853. DR. Y.S. RAJASEKHARAEDDY: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether land fertDIty In the Inde). 
Gangetic plain had declaased due to In-
~ase In the salinity; 

(b) If so. the delaHs thereof; and 

(c) the conac:tIve measures taken In 
this ragard? 

. THE MINISTER OF STATE IN THE . 
MINISTRY OF AGRICULTURE (SHRI 
MUUAPPALL Y RAMACHANDRAN): (a) 
Yes. SIr. 

(b) wheraver the lands have been at-
fecIed by'the salinity the general fertility of 
tha sol goes down. The decraase In crop • 

Pakltdanl. ReUIIng Pennanently In production occurs due to toxic effeCts of . 
India salts on plant tissues. limited uptake of 

, essential plant nutrients, rvmoval of water 
2852.SHRIGAYAPRASADKORI:WIII from plant growth 8lc.. decrease of the land 

the Minister of HOME AFFAIRS be pleased fertilly In the saine soII8 for Indo-gangetlc 
to state: plains has enhanced In the IrrIgaled areas • 

(a) whether some Pakistani citizens are 
permanently residing In india; and 

(b) Ifso. thedelallsthereof. State-wise? 

THE MINISTeR OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
00 MINISTER OF STATE INnE MINIS-
TRY OF HOME AFFAII8: (SHRt M.M. 
JACOB): (a) Yes. Sir; 

(b)oEver 8Ince partIIon. minority com-
m.JnIly In Pakistan have been mtgratlng to 
india. PrasenUy. PaldslanlnaIIonaIBarecom-... 

• Is estimated that approximately 2.5 
m.ha areaoftha Indo-gangetlcplain sprvad 
over In the States of Punjab. Haryana. U.P •• 
Bihar, Rajasthan and M.P. Is affected bysoR 
salnlty. 

(c) To control the prabIem of soB saRn-
Ity. the Command Area Development 
PrograInme of the MInIsIiy of Water Re-
sourae8~ thefolowlng measures: 

'(1) on ...... cIeveI!:Ipment works of con-
IIrUcIIng the flerrfdulrMell. IMd levelling 
and land 1hapIng; 
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(II) pnMdIng adeqide water drainage; (c) ........ 1IIk8nIpt'apOIItobelllk8n 

(lB)anc:auragingconjuncllve UM of sur-
face and ground water; 

(Iv) adapIIon of suitable crOppIng pat-
tern; and 

(V) craatlon of aw_ among the 
fanners for more efficient 8nd judicious use 
of water through adopIJva trlall, demon-
stratIona, training prograrnnws and exten-
sion efforts. 

In other areas. adoption of suitable 
cropping pattern. application of soil amend-
ments and drainage .... advocated. 

Cent ... AgricultUl'IIl University In 
M.nIpur 

2654. SHRI YAI.,A SINGH 
YUMNAM: 

SHRI CHINMAYANAND 
SWAMI: 

WIIthe Minister of AGRICUlTURE be 
\*asacl\D tetet\D ~ ~Nea\D \JM\aned 
QuastIonNo. 4009 on August 22, 1991 and 
state the time by which the CanbaI Agricul-
tural Unlversly In Man.,...r II likely to be 
established. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRIK.C. 
LENKA): Sir. No decision on the proposal to 
establish a Central Agricultural University In 
Man.,..., has been taken. 

Apple Plantation 

2655. SHRI GURUDAS KAMAl: win 
the Minister of AGRICULTURE be pleased 
to state: 

(a) w"her apple plantation In the 
country remains unprofitable activity for 
fanners; 

(b) iso, the raasons theraof; and 

1O.1nIIM • praIIIabII praIeIIIon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 

. MUl.LAPPALLYRAMACHANDRAN):(a)No 
report has been received about the 
unpraIItabIIIy of the apple plantations In the 
country. 

(b) and (c). The C'3ov8mment of india . 
ImpIementsthe Market intervention Scheme 
on the specific taqU8St of State Govern-
ments wheneverthera Is an apprehension of 
dsIras saJes by farmers. The State Govern-
ments have also to convey their wining ness 
to bear 50% the cost of Market Intervention 
Operations. 

Ul'IkIIge to ..... Power Gene,.lng 
Units In KeraIa 

2656. PROF. Ity. THOMAS; WID the 
Minister of PE1ROl.EUM AND NATURAL 
GAS be pleased to state: 

(a) whether the GcMtmment of Kerala 1 

has taquastad for oil IInIcaga to dlasel power 
generating units at 8nIhmapuram. calicut 
and KaIar Godu 1(1 Kanda; and 

(b) If 80, the action tak8n tharaon? 

THE MINISTER OFPElROLEUM AND 
NATURALGAS(SHRIB.SHANKARNAND): 
(a) and (b). It hal been dacIded 10 give a 
clearance In principia to provide the 011 11nk-
.·to these ptOjacts. 

2657. KUMAR I PUSHPA DEY I . 
SINGH: 

SHRI CHANDRESH PATEL: 
SHRI HARIBHAI PATEL: 

WII the ..... of EXTERNAL AF-
FAIRS be ...... 10 atate the number of 
new pasaport oIfC8I proposedto be opened 
In the country during 1182-83, State-wIae 
and location ..... ? 
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lIE MINISTER OF EXTERNAL AF- 2880. SHRI PALAIUlIMATHEW: WI. 
FAIRS (SHRI UADHAVSINH SOLANKI): A the ....... of AGRICULTURE be pI8ued 

• proposal to apan new Passpon 0II1ces dur- to ataI8: 
Ing 1992-93 II under conslderiatlon. The 
number and location wi. depend on the 
available addllonalfinanclal and manpower 
resources. 

exploration of OU at eochln High 

2658. SHRIRAMESHCHENNITHALA: 
WiO the Minister of PETROLEUM AND· 
NA ruRAl GAS be pleased to state the 
achievements made In exploration of oil at 
Cochin High during the last three years? 

THE MINISTEROFPETROlEUM AND 
NATURAL GAS (SHRI B. 
SHANKARANAND): Two wells .hav8 been 
drilled so far, but no hydrocarbons have 
been discovered. 

[Translation] 

exploration. of on and Natural Gas In 
Madhya Pradesh 

2659. SHR' PHOOL CHAND VERMA: 
WID the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether there .. any scheme of 
Indian 011 Corporation to explore oil and 
natural gas In Madhya Pradesh; 

(b) " so, the delaUs thereof; and 

(c) the places where 00 and natural gas 
has been found In the state? 

THEMINISTEROFPETROlEUMAND 
NATURAL GAS (SHRI B. 
SHANKARANAND): (a) No, Sir. 

(b) Does not arise. 

(a) whether the Government propose 
to fornUate muter plan for the cultivation, 
encouragement and development of pap-
per In Kerala; 

(b) It 80, the details thereof; and 

(c) theflnancIaJ assistance proposed to 
be given to KeraIa for development of pap-
pe~ cultivation? 

TIE MINISTER OF STATE IN THE 
M'NISTRY OF AGRICULTURE (SHRI 
MUllAPPAll Y RAMACHANDRAN): <a) 
and (b). There Is no specific proposal of 
formulating a master plan for cultivation, 
encouragement and development of pap-
per In KaraIa. However, the Government of 
Kerala has recently prepared a project pr0-
posal for pepperdevelopment In KerBIa at a 
cost of As. 160.92 crores phased over a 
period of aeven years for external assis-
tance. The main COfI1KH'8nts of the project 
are rehablltalkm of ex\sl\ng gardena, area 
expansion, strengthening of extension ac-
tivities and research etc. The aim Is to 
achieve a production target of 1.05 Iakh 
tonnas 01 pepper by 2000 AD. 

(c) The quanturn of financial assistance 
to Government of Government of Kerala for 
development of pepper cultivation during 
1992-93 and 8th Plan (1992-97) has not yet 
been finalised. However, an amount of As. 
337 .041akh has been allocated out of which 
As. 330.30 Iakh has already been released 
during 1991-92totheGovemment of Kerala 
for development of peppercullIvatIon under 
the schame "Integrated Praggranme for 
the development of Spices-. 

Export of Red Chilies to Shrt Lanka 
~ (c) No conmerclal olL'gas discoveries 

'has been made 80 far In Madhya Pradesh. 2661. SHRI HARIN PATHAK: ~ the 
Minister of AGRICULTURE be pleased to 

(English] 1tal8: 
. (a) whether NAFEO had tuftenKI huge 

Dw~ of Pepper Cultivation ... onexpoltof Red a... to Shrt Lanka; 
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(b) II eo, the " .sons therefor; 

(c)wheth(, "nquiryhasbaencon· 
ductad Into tt,.· . ,:r; and 

(d) • eo, the outcome thereof and the 
action taken In the maner? 

THE MINISTER OF STATE IN nE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
No, SIr. 

(b) to (d). Do not arise. 

Mlgndlon from Andam8n and NIco_ 
.... nd. 

2662. SHRI PIUS TIRKEY: win the 
'Minister of HOME AFFAIRS be pleased to 
stale: ' 

(a) whether the Government propose 
to taka steps to stop nigrallon of people 
from the mainland In the Union Tenlory of 
Andaman and Nicobar Islands; 

(b) If so, the details thereof; 

(c) whelher lila also proposed to Intro-
duce "PermII System" for tourists visiting 
Andaman and Nicobar Islands; 

(d) II eo, the reasons therefor; 

(e) wh8Iherthe prImtIve t ..... lnclud-
. Ing ........ Ongea and Thesectlnelea are 
facing extinction; and 

(f) II so, the action being takan by the 
Government In this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF. 
FAIRS AND THE MINISTER OF STATE IN 
THEMINISTRYOFHOMEAFFAIRS:(SHRI 
M.M. JACOB): (a) to (d). The problem of 
uncontroled growth of population of the 
Government for some 1Ime. A Sub-Grvup 
constltuted ai' the Inatance of the Island 
DeVelOpment Authority • a high powered 
problem In 1887-88 had not raconwnended 

any legal rneas .... to conIaIn unconIrOIIad 
Influx of populalfOn. Howevar, any such ... 
cIsIon would raquIra d8taIIad examination of f . 

various fac:lors including the legal and con-
stitutional ones, In consuIatIon with other 
central Ministries. 

(e) No, Sir. 

(f) Does not ..... . 

.... 1mm1 .... fnIm ........ h 

2663. SHRISYEDSHAHABUDOfN:WlI 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) the number of llegal immigrants 
from Bangladesh apprehended on the Indo-
Bangladesh borderdur!ng 1991, sector·wise, 
and 

(b) the number of such Immigrants 
pushed back Into Bangladesh and those 
handed over to the local authorities for legal 
action during the above,perlod, separately? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRYOFHOMEAFFAfRS:(SHRIM.M. 
JACOB): (a> 61,888 Illegal immigrants from 
Bangladesh we ... apprehended on the Indo-
Bangladesh Border during 1991. The Sec· 
tor· .... breakup Is given below:· 

calcutta 52626 

Krlshnanagar 2902 

MaIda 1419 

Klshanganj 334 

SIIlguri 4n 
CoochBehar 771 

GuwahatJ 12 

Shilong 377 
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Mizoram 123 

Trlpura North' 731 

Tripura South 1753 

(b) Th8 number of the Immigrants 
pushed back Into Bangladesh during 1991 .. 
53,733 and those handed over to the local 
authorities for legal action Is 8,155. 

Indian Prisoners In Pakistan 

2664. SHRI SRIBALLAV 
PANIGRAHI: 

KUMAR I UMA BHARTI: 

Will the Minister of EXTERNAL AF- . 
FAIRS be pleased to state: 

(a) the number of Irui!i¥'s Imprisoned In 
Pakistan Inc::luding Military personnel; and 

(b) the steps being taken by the Gov-
ernment to get them released? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVISINH SOLANKI): 
(a) According to information available, 1021 
indians are believed to be In Pakistani jails. 

(b) Government have on severalocca-
sions taken up with the Government 01 
Pakistan the question of the release and 

, early rapatriatlon of an Indian prisoners. 
Efforts to secure the release of Indian pris-
oners continue. 

Amendment to Punjab Municipal Act. 
1911 

2665. SHRISRIBALLAl VPANIGRAHI: 
Will the Minister of HOME AFFAIRS be . 
pleased to state: 

(a) whether the New Delhi Municipal 
Committee has submitted and proposal for 
amending the Punjab Municipal Ad, 1911; 

(b) If 10, the datalls thereof; and 

(c) the acIIontaken bylheGovemment 
thereon? 

THE MINISTER OF STATE IN nE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS: (SHRI 
M.M. JACOB): Ca) to (0). The New DelhI 
Municipal ConmIltee baa aubmItled • pro-
posaIln this regard to Delli AdmInIsIndIon. 
No such propouI has been racelvedbylhe 
Govemmenl of india. 

l TmnsIaIIon) 

IIIgndlon of Scheduled Cute8 from 
Chltr.dlpur .... h .... of Gu .... 

2866. SHRI BARE LALJATAV: WIIthe 
Minister of WELFARE be.pIeased to .... : 

(a)whethartheUnionGovarnna1thave 
dlred8d the Government 01 GuJand to sub-
mltthe report regarding migration 01 Sched-
uled Caste. from village Chltradlpur, 
Mehs~a of Gujarat; 

(b) If 10 whether the Govemrnant of 
Gujarat have linea IUbmItted the report; 

(c) 1110, the detaIIlheraof; and 

(d) • not. the r8M0na ther8for? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (8) and (b). Yea, SIr. 

(b) The SIa1e GcMmment of GuIaraI 
have takan Itaps. to I8lIIe the migrated 
Scheduled Cast .. at Lakhavead near 
Mehsane and also provided cash relief, 
tal'f1)Oraty IheItarI and other tacilltlal. 

(d) The question doaa not ariIIe. 

Po ..... SeIlIng I...., In lndIa 

. 2667. SHRI SHIV SHARAN VERMA: 
WII .... Minister of HOME AFFAIRS be 
pleased to ..... to the rapIr given On De-
~2, ,.1 to Ihe SlanadOUeItIon No. 
148 regarding toraIgneIa 88IIng IIIagaIIy In 
IncIa and Stale; 
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(a)whetherthelnfonnatlonlnregardto LPG eyUnders found FlIIacI with Water 
pans (b) and (c) of the question has slnece In Deihl 
been coDac::ted; 

(b) II so, the details thereof; and 

(c) II not. the ntasons for delay in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF STATE IN 
THE MINISTRVOF HOME AFFAIRS: (SHRI 
M.M. JACOB): (a) to (c). No, Sir. A number 
of State Governments and Union Territory 
Administrations have not furnished the req-
uisite information as yet. They have been 
Impressed upon the expedite the same. 

Actlvltl .. of Fontlgn Spl .. and 
Terrorists 

2668. SHRI LALIT ORAON: Will the 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) whether attention of the Govern-
ment has been drawn to the news-Item 
captioned -Seemavartl Kshetron Meln 
Vadeshl Jassos Va Ugravadl Sakrlya- ap-
pearing In'Hlndustan (Patna) dated Janu-
ary 3,1992; . 

(b) " so, the facts of the case; and 

(c) the ntadlon of the Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF STATE IN 
THE MINISTRYOFHOME AFFAIRS (SHRI 
M.M.JACOB):(a) TheGOII8mment Isawara 
of this news Item. 

(b) and (c). The requisite Information Is 
being collected and will be laid on the Table 
of the House. • 

2669. SHRI SHIV SHARAN VERMA: 
WlUtheMlnlsterofPElROLEUMANDNATU-
RAL GAS be pleased to state: 

(a) whether the Government ant awant 
of the fact that gas Cylinders In Deihl are 
found flUacI wHh water instead of cooking 
gas; 

(b) the number of such complaints re-
ceived by the Government during the last six 
months; 

(c) whether any enquiry has been made 
Into the matter; and 

(d) " so, the action taken against the 
persons found gUilty? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKA-
RANAND): (a) to (d). Information is being 
collected and shall be placed on the Table of 
the House. 

[EngHsh] 

Coconut Plantation 

2670. SHRI GOPI NATH GAJA.oATHI: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) . whether the Government have 
launched any scheme of development of 
coconut plantation in the Coastal States; 

(b)" so, whether any such scheme has 
been launched in Orissa; . 

Cc) II so, the details thereof; 

. (d) whether the Government have any 
proposal to bring additional antas In Orissa 
under Coconut Plantation during the Eighth 
Five Year Plan period; and 

(e)" so, the details thereof? 
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THE MINISTER OF STATE IN THE (EngIsh) 

MINISTRY OF AGRICULTURE (SHRI 
MUllAPPAll Y RAMACHANDRAN): (a)to 
(c). Coconut Development Board Is imple-
menting a scheme for expansion of area 
under coconut which Includes coastal areas 
oftha country including Orissa. This scheme 
Is under Implementation In the state of Orissa 
since 1984-85. Underthisscheme, the Board 
provides and incentive subsidy of Rs. 30001 
- per ha. to small and rnarpinal farmers In 
three annual Instalments. So far an area of 
13n ha. has been covered in the State 
under fresh planting with a total subsidy of 
Rs. 25.927 lakh. 

. (d) and (e). The EiChth Five Year Plan 
has not yet been finalised. However, a ten-
tative target for coverage of additional 2500 
ha during the Plan period has been fixed for 
Orissa. 

[ Tr.rnslation] 

Bilateral Relations with Singapont 

2671. SHRI GOPI NATH GAJAPATHI: 
Wilithe Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) .the steps takenlporposed to be 
taken by the Government to strengthen 
further the bilateral relations with Singapore; 
and 

(b) the response of Singapore thereto? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI): 
(a) and (b). Both India and Singapore equally 
share the keen desire to strengthen and 
further expand their bilateral relations. Both 
sides have made consistent efforts to pro-
mote them in all fields of mutual interest. 
These efforts Include, Inter-alia, exchange 
of high level visits, exchange of officials 
delegations from business and industry, 
holding of seminars such as the one of 
Investment In India recently held In Singapore 
and participation by both countries In each 
other's trade fairs and exhbltlons. 

Expansion of Held .. RefInery 

. 2672. SHRI SATYA GOPAl MISHRA: 
Win the Minister of PETROLEUM AND 
NATURAl GAS be pleased to state the 
steps taken by the Government for expan-
sion of Haldla refinery during the Eighth Plan 
period? 

THE MINISTEf3.0F PETROlEUM AND 
NATURAL G~S (SHRI B. 
SHANKARANAND): There Is no proposal to 
expand the Haldla Refinery during the Eighth 
Five Year Plan. 

Rice Research Centra In Assam 

2673. SHRI UDDHAB BARMAN: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether the Indian Council of Agri-
cultural Research propose to set up a Rice 
Research Centre In Barpeta district of 
Assam; 

. (b) H so, the details thereof; and 

(c) the time by which It Is likely to be set 
up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K.C. 
LENKA): (a) No, Sir. 

(b) and (c). Does not arise. 

Skimmed Milk Powder 

2675. SHRI T.J. ANJALOSE: 
SHRI M. RAMANNA RAI: 

Win the Minister of AGRICULTURE be 
pleased to state: 

(a)whetherthe Union Government have 
received any request from the Government 
of Kerala for the allotment of Skimmed Milk 
Powder; 
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(b) if so, the details thereof; TIiE MINISTER OF STATE IN TIiE 
MINISTRY OF AGRICULTURE (SHRI K.C. 

(c) the decision taken by the Union lENKA):Ca) to (c). No request has been 
Government there on; received from the Govemment of Kerala 

(d) the Skimmed Milk Powder allotted 
to malor cities in the country during 1991-
9~; 

(e) whether there is any proposal to 
Increase the allotment of Skimmed Milk 
Powder to the major cities; and 

(f) If so, the details thereof? 

recently for the allotment of Skimmed Milk 
Powder. 

(d) A statement indicating the quanltlty 
of skimmed milk and other city dairies during 
1991-92 (uplo Feb.,92) Is attached. 

(e) and (f). There is no proposal under 
consideration at present to increase the 
allotment of skimmed milk powder to metro 
and other city dairies. 

STATEMENT 

S.No. Name Quantity (MT) 

CA) Metro Dairies 

1. Delhi 8591 

2. Calcutta 3754 

Total (A) 12345 

(B) OtIHJr City Dairies 

1. Guwahati 152 

2. Bokaro 40 

3. Ranchl 50 

4. Palna 10 

5. Muzaffarpur 30 

6. Jamshedpur 90 

7. Arrbala 70 

8. Ballabgarh 35 

9. Shlmla 111 

10. Jammu 78 

'\'\. 8anga\ore 140 
12. Manlpal .. 20 
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S.No. Name Quantity (AfT) 

13. Gulbarga . 10 

14. Mangalore 10 

15. Shimoga 10 

16. Mysore 20 

17. Hassan 10 

18. Tumkur 10 

19. Kozhlkode 46 

20. Cannanore 17 

21. Emakulam 45 

22. Kottayam 19 

23. Quillon 40 

24. Trivandrum 34 

25. Bhopal 125 

26. Ullain 20 

27. Imphal 10 

28. Bhubaneswar 220 

29. Agartala 101 

30. Darjeeling 98 

31. Pondicherry 30 

Total (8) 1701 

Grand total (A+B) 14046 

[Ttanslatlon] classes VI to X are getting more scholarship 
than those of classes XI and XII In Madhya 

Poat-Matrlc Scholarship to Stu.nt. In Pradesh; 
Madhya Pradesh 

lb)" so, tne reasons therefor, 
2676. SHRI ARVIND NETAM: Will the 

Minister of WELFARE be pleased to state: (c)whethertheUnionGovemmentpro-
pose to Increase the amount of post-matlie 

(a) whether the SClST students of ~;and 
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(d) If so, the details theraof? 

MINISTER OF WELFARE (SHRI 
SfTARAaIKESRI): Ca) TheICholarBhIp nil .. 
admissible to hostellars In classes VI to X 
underthe State Sector Scheme of Govern-
mentof Madhya Pradesh are hlgherhasthe 
maintenance allowance rates for hostellers 
as admissible for group E courses I.e. 
classes XI and XII and first year of general 
courses of graduate Ieve~ under the Cen-
trally Sponsored Scheme of Post MatOO 
Scholarship for students belonging to 
Scheduled Castes and Scheduled Tribes. 

(b) The maintenance allowance rates 
admissible to all the State Governments 
and Union Territory Administrations receiv-
Ing Central Assistance from the Govern-
ment of India under the Centrally Spon: 
sorad Scheme of Post Matric Scholarship 
for students belonging to Scheduled Casles 
and Scheduled Tribes are for post matOO 
levels of education Le. XI standard onwards 
and are not to be coJ11)arad to the scholar-
ship rates for any class or category fixed by 
and State Government. However, the State 
Governments are frae to provide enhanced 
scholarships to the students pursuing post 
matric level courses over and above the 
admissible rates under the scheme from 
their own resources. 

(c) and (d). The rates of maintenance 
aRowance under the Scheme have been 
revised with effect from 1.7.1989. 

Hostels tor SCIST students 

26n. SHRI ARViND NETAM; WiD the 
MInister of WELFARE be pleased to state: 

(a)thecrlterialalddownbytheGovem-
ment for the construction of hostels for 
SchaclIIed castes and ScheduIedTribes In 
I8Sp8Cl of Plain and hOly areas undor the 
Cenii'ally Sponsored Scheme; 

(b)thelt;ethodadoptedforracognltlon 
of plain and hlUy areas: and 

(c) wh8Iher the crterIon for the f!IIr 
..... wouIdbe appIIedtothe 18rnoIe ... 

I 

of Madhya Pradesh? 

MINISTER OF WELFARE (SHRI 
srfARAM KESRI): Ca) and (b). The location 
selecled for hostels for girls or boys In a hlly 
area or plain area Is decided by the State 
Government/U.T. Adrnn. depending on the 
local situation. The costs adopted for hlDy 
areas are higher considering the additional 
cost of transportation of materials, labour 
etc. 

(c) Distance or remoteness Is not the 
criterion. 

FIxation of Hou .. Tax 

2678. SHRI ARVINO NETAM: WIll the 
Minister of HOME AFFAIRS be pleased to 
state: . 

(a) tha norms adopted for fixation of 
house tax oftha houses allotted by the Deihl 
Development Authority In Deihl; 

(b) whether there Is any variation In 
House Tax In respect of seH-occupied and 
rented houses; 

(c) II so, the dataUs thereof; and 

(d) t~ reasons therefor? .. 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARYAFFAIRS 
AND THE MINISTER OF STATE IN THE . 
MINISTRY OF HOME AFFAIRS: (SHRIM.M. 
JACOB): (a) to (d). The Municipal Corpora-
tion of Deihl has reported that House Tax Is 
apercentageof raieabJe value of the houses. 
The rateable value Is worked out as under:-

(I) Properties subject to provisions of 
Deihl Rant Control Act, 1958:-

(a) SeI-occupIed-8.25%upto30.11.88, 
and 10% thera;ifter of the cost paid to DDA. 

(b) Rented - For a period of five Years. 
annual rant IIgI'88d upon at the lima of first 
letting andthereaftarat8.25%.31.11.88 
and 10% tram 1.12.88 of cost paid 10 DDA. 
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(1l)Pnlpefllea outaIde ,..,.. 01 DeIhl . (b). _, the c:IetaIII tharaof; 

Rent ConlrOlAd. 1958:-
(a) SeI-occupIed - CoqaaIMt rents. 

(b) Rented - Actual rants. . 

DDA has not constructed/allotted 
hoUIM In New DeIhl MuIcIpaI CommIttee 
area. 

..... rve Battalion 

2678. KUMARI UMA BHARTI: Win the 
MInister of HOME AFFAIRS be pleased to 
lIate: 

(a> whether the Government propose 
to raise any Reserve BattaDon; 

(b) II so, the details in ragard to the 
jurisdiction and the deployment of the said 
battalion; 

(c) the expenditure Ilkaly to be Incurrad 
thereon; and 

(OJ whefner W~lfluii &fe.to be recrultad 
In the said battaAon? . 

1lE MINISTER OF STAlE IN THE 
MINISTRYOFPAFl.IAMENTARY AFFAIRS 
AND THE MINlSlER OF STAlE IN THE 
MlNISTRYOFHOMEAFFAIRS(SHRIM.M. 
J.\COB): (a) Atprasent no proposal Is under 
consideration of the Government to raise 
Reserve BaItaJIon. 

(b) to (d). Do not arise. 

• [English] 

Exploration of Smal 011 FIeIda In 
au .... 

2680. SHRI RATILAL VARMA: WID the 
Minister 01 PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whelhar the 01 and Naturiil! Gaa 
CommIssIan propose to explore amillr 01 
fields In GUjarat, 

(c) whetherth. GOV8I'IUII8f1t of GuJarat 
haw -.qt"ad the Union Government to 
permit. to explore the .. al'88tl; and . 

(d) II SO, the decision taken thereon? 

THEMINISlEROFPETROLEUMAND 
NATURAL GAS (SHRr B. SHANKA-
RANAND): (a) and (b). Out of 27 smaI 
oIIIIeIadlscoverad In Gujaratby 1.1.1881, 10 
have been put on production. 

(c) and (d). Government of Gujarathas 
been InteIactlIng with the Union G0vern-
ment ragarding the exploitation of $IIIIlII oIV 
g&811e1ds.. 

[TnrnsIaIIon] 

a..m. to Yoluntary Organisation In 
Qujal'llt 

2881. SHRI RATILAL VARMA: Wlathe 
MInIster of WELFARE be pleased to state: 

(a) the names of the voluntary 
organisations In GuJarat which received 
granl8Alnanclal assistance for WeI .. ac-
tIvII8I during the last three J881S; 

(b) 1118 amount of grantlflnanclal assls-
tance raceIved by each organisation during 
the last three years, year-wlse; 

CCl whether these organisations have 
been submitting their accounts and raports 
regularly to the Govemme~; and . 

(d) If so, the delals th8l8Of? 

THE MINISTER OF WElFARE (SHRI 
SITARAM KESRI): (a) and (b). A statement 
Is altaChed. 

(c) and (d). Grants·ant not raleasad 
unlesa Audited Statement of Accountsl 
UlIIsaIIon CerIIfIcates are made available. 



275 Wtllten AIlS ... MARCH 12. 1982 

i -

; -

i 
3 
,0 

~ 8 5 0 § 9 I (") at 

~ 1ft g g{ ~ - ~ ..- -
..: 
f .. 

i '.e 
J l. 

~ r! 
(!) .. ! I 1ii lZ 

~ 6 a a: ~ I ar 
~ :Ii .. .. ! ::E :E 

~ 
~ J .. 

~ ~ .. :I ¥ 
~ J I ~ 

:I - .,.; N ~ 

0 i "" at 
1ft 
~ - -.. 

'& ;i t- r a:: 

I J i ID .. J ~ l <I( 

f I .! -... 
j .! s 

--.2 
l:- f ..J 

I ~ 

IS .. 1ft ci 

5 -N 

§ 
fi{ -

I 
i -ID 

I ... .s 

i 
I 
...: 

-CD 
flIi -

SI ,... 
! -

I 
~ 

.I 
I 
I .. 



2n Wtlnen Answers PHALGUNA22.1913 (SAKA) WrItten Answers 278 

- i1i ~ Sf ~ i E eft 

i ." N ..... ... ,.: .,; t:{ ~ 
,.: J! tot t') - t') C") .... or 

§ 
ci -. 

eft 0 - 0 iZ ct iZ § ." 0 

* 
0 ~ 8 t') 
0 

~ 
." C» CD 

to) ci g ~ mot N CD ,..: 
Cb ." "': I ~ ~ CD - N C") - ... '<k cwr· 

iii' I c: 

..: ~. I I c: ..: til "C 
iii' :::I :::I 

fI) f ::::E I ..: 
c: ~ til 

I! E 'is 1i ~ cf r til 0 f 0 "'d J 
.., 

bJ ~ li ! -a It l I i "@ c: t ~ ::I: I ::! .9 

I I s= t ~ ;§ 6 ~ .3 11 ~ IllS iB " 1 IllS :! I ~ 
~ • -

I! .c .c ~ I i ] j r! IllS I () c: 
1: I I J.. a .c I :c i ~ j I IL J I! i 'Ii J J ~ .c i ~ f t4 Q % I· I :::I i 0 I '> 

~ i J .g. 'C I i i ID .C) 

at 0 ~ &'Ii " .. 1ft ci ,..: ci at - - -. - -. - - - ... ... 



279 WI1Iten Ann8I8 MARCH 12. 1'. WI1Iten ____ 210 

- ! I .... N •• X 
~ § I I i - - ~ II) .; "!. -- = 0 g -r: - a = tt - - eli . .,., .,., 

I I CD I I 0) IS ti . g • • - cw; Iii 
ft 

I I 1- I I t I 
s! 

( a ~ ~ I 
f l i .. J i ~ i 1 

) i , i ~ 

I ! I CJ I ~ I I III I I I I '" s! .I ! ::I > I" I tn CJ "I: J! z C "C "15 I i :c • (J ~ -I .c .If:. J 
~ 

J I I J I 4£ f :a 
I I -ft 

I J I I ! ~. 

rS I I '"i ~ I J III > - g ..: a rJ 'j Ii Ii ~ Ii i g N 



-G i In -

~ 8 i to) . '" i - ..: • fI :i c:: 
i:i fI 
s: I m • ., 
i I C) I I • .. j t > 
fi ! • ~ Iii m 
0 .1 j 
I J B I I ! s1 ~ '" IX: ;. I I' I J l- i F .. R Ii j - ..-eo) • 

I 8 § g lQ N 

I I ~ 

:i f I I B 
2 11 

f I I 
:i .: g 
" I > 

lSi • ...: ., 

I i · B ,,; 

. 

I 
:i 

I f I I. 
0 2 I I-

'" ,I Ii g 

! . re 
C'i -

f:l I. 
~ .~ co; .. 

I I 
CD 

~ '8 I i , 
.3 'ii 

eI .1: .. a i J s Z 

* • 



283 WI1Itfm AnsMn MARCH 12. 1992 

I -

~ 
~ 
01 

(') -
c: 
0 

~ 
"0 
"0 
'1' 
CD ,; 0 

III oS! ~ ::lI 

"'i ~ 
lij 

E .5 
;i sf. 

l CD a: ... 
8 

it fii 
.5 0 
.c 

~ iii ;2 .. =1 c: sm 
CIII l.i c: 

J -1: 
~a 

.... ~ fi 



285 Written AMW81S PHALGUNA 22 .. 1913 ($AKA) Written AnswBlS 286 

STATEMENT 

GWARAT 

1988-89 1989-90 . 1990-91 

1. Manav KaIyan Mandai 1,25,9001-
Trust. Gujarat. 

2. Apang Manav Mandai, 88,4301-
Ahmedabad 50,0001-

1,38,430 

3. 'special School for 28,4521-
M.R. Children, 
Porbandar. 

4. Robary Service 1,95.940/-
Centre, Anand. 

5. Society for the 92,5601- 72,4291-
Mental Retarded. 
Rajkot. 

6. Sh. K.l. Instt. 1,50,0001- 1,00,0001- 2,13,299/-
for the Deaf, 
Bhawnagar .. 

7. National Association 1,50,0001- 1,00,0001- 2,13,2991-
for the Blind, 
Dahod. 

8. Blind Manl Association 13,49,759/- 14,37,0491- 18,81,9881-
Ahmedabad. 

9. Medical Cara Centra 2,50,0001- 3,09,1081- 3,37,2541-
Trust, Vadodara. 

10. Andhajan Vlvidhlaxi 3,50,721/- 3,98;227/- 3,35,7931-
Talini Kendra, 
Jamnagar. 

11. stvI D.S. Parakh 16,8841-
Deaf & Dumb School, 
SUrindranagar. 

12- Sharda Charitable 1,50,0001- 1,30,0001-
& EducatIon Trust, 
Ahmedabad 
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7988-89 7989-90 7990-97 
13. And! Kanya Prakash 1,18,1541- 2,16,27Of- 1,33,192/-

Graha Trust, 
Ahmedabad. 

14. Matalaxml Rotary 99,3241- 49,662/-
CharItable SocIety 
Adipur. 

15. Sh. V.H. Gandhi 1,50,000/-
Deaf & Durrb School, 
Modasa. 

16. B. M. Instt. of 4,12,554/- 1,55,440/- 7,08,365/-
Mental Health, 
Ahmedabad. 

17. Shishu Seva Kalyan 40,000/- 10,OOOf-
Mandai, Hlmatnagar. 

18. Andh Kalyan Kendra, 79,695/- 47,9631-
Ahmedabad. 

19. Gujarat Kalbanl 3,67,8301- 9,45,8761- 9,70,972/-
Trust, Ahmedabad. 

20. Sh. Kathlwar Nlrashrlt 3,67,83Of- ,45,8761- 19,OOOf-
BaI Ashram, Rajkot 

21. Bharat Sevashram 2,13,5521-
Sengha, Ahmedabad. 

22. Balram Saghan kshetra 20,5681- 20,4841- 28,6141-
Samltl, Gujarat 

23. Gujarat State Crime 40,2761- 43,112/-
Poor Trust. 
Ahmedabad. 

24. Rachna Seva Sangh. 30,3441- 30,0961-
Baroda. 

25. \ndlan Council ot 69,3001- 4,74,2541- 3,13,1341-
Social Welrare, 
Ahmedabad. 

26. VIc. Vldyalaya, 45,8021- 31,6701-
Gujaral 

27. $II. KBuIba Shrl 69.3001- . 5O.000f- 80,0001-
VIkM Ortha, Jainnagar. 
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19BB-B9 ·19B9-~ 1990-91 

28. JyoUSangh. 15.0281- 39.5901-
Ahmedabad. 

29. VIkas Groha. 24.9531- 32.2861-
Ahmedabad. 

30. Gandhlnagar JlUa 6.557/-
Samaj Kalyan Sangh. 
Gandhlnagar. 

31. Tap! BaI Racchhoclas 26.9881- 26.8901-
Gandhi Vakas Graha. 
Bhavnagar. 

32. Jamnagar Jila SamaJ 47.0041- 49.452/-
Kalyan Saustham. 
Jamnagar. 

33. Baroda Citizens 47.412/-
Council. Baroda. 

34. Akhandjyotl Foundation. 69.3001- 47.904/- 43,868/-
Ahmedabad. 

35. Andh Sarvodaya Mandai. 28.0001-
Ahmedabad. 

36. V-One SocIety, 2,00.0001- 2,00,0001- 2,60,0001-
Baroda. 

37. Chamanlal Bhagat 25,0001- 50,0001- 50,0001-
. Charitable, 

Ahmedabad. 

38. Indian Red Cross 50,0001-
Society, Ahmedabad. 

39. Sarvodaya Mandai, 50,0001-
RajkoL 

40. Kasheli Deaf & Dumb 2,07.332/-
School, Balar. 

41. Nashaland! Mandai 4,72,983/- '13,76,5641- 8,08,9001- , 
Gujarat, 
Ahmedabad. 

42. Rachnanak Abhlnay 64,8001- ' 2,18,7321-
Trust, 
Ahmadabact. 

43. S.C. Patellnsll. 2,22,7681- 5,37,2601-
CencerReh. 
lnstIIute De-addltlon 
Cenlnt. 8aR!da. 
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indian Pllgrlmsto K8tunII AgrlculuralOe-/aIapmant(FAD)huafter8d 

2882. DR. LAXMINARAYAN 
PANDEYA: 

SHRI PHOOL CHAND 
VERMA: 

SHRI B.L SHARMA PREM: 

Wi! the Minister of EXTERNAL AF-
FAIRS be pleased to states the steps taken 
by the Governnwnt to ensul'8 the safety of 
Indian pIIorims during their forlh-COming 
w,\\ \0 ~wa\ U\t\ne'\n ~ak\s\an' 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI): 
Indlan pilgrims al'8 allowed to visit the 
Kalasraj shrln In Pakistan in terms of the 
Protocal on VlsilstoReliglous Shrines signed 
between India and Pakistan In 1974. As the 
host Government, the Government of Paki-
stan al'8 I'8sponslble for their security. 
LlaIsion Officers frornthe High Commission 
of India. Islamabad al'8 invariably attached 
to groups of Indian pllgrima to rander nec-
essary assistance and to coordinate their 
welfare with the Pakistani authorities. 

(English] 

Podu Cultivation 

2683.SHRJDATTATRAYABANDARU: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether trlbals in various parts on 
the country are invoJved in un~ntificpodu 
culivation; 

(b) If so, the details th8reof; 

(1:) the steps takenlproposed to be 
taken by the Govemmnt to bring them out 
of ~u cultuvation; 

(d) the assistance provided to each 
Sate Government during 1991-92 in this 
...-gant, 

. (e) whether the international Fund for 

ft.,todls8ngagalhempodUCUIIIvaIIon;and 

(I) • so, the details tharaal? 

. THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUUAPPALl.. YRAMACHANDRAN): (a) and 
(b). Yes, SIr. Podu cultlvallon Is the local 
name of shifting cultivation In Andhra 
Pradesh. • Is slgnflcantly practised In the 
S\a\J' at Mdl\1'8. ~tadasl\, ~, ~\hat 
Madhya Pradesh, Man'pur, Meghlaya, 
Nagaland, Orissa, Tripura & Aumchal 
Pradesh and sporadically In Maharashtra, 
. Keraia, Karnataka and SIkkim. This practice 
Is generally condlned to tt.le trible communI-
ties. 

(c) A Pilot Projed for control of shifting 
cultivation with 100% Central assistance for 
settlement of 1300 familes with a total outlay 
of Rs. 146lakhs was taken up during the 5th 
Five Year Pian. Based on Its experience the 
scheme for control of shifting cultivation was 
iaunched during 1987-88 with 100% Central 
assistance to the State plan In Andhra 
Pradesh, Orissa and all the States of North 
Eastern Region. Against the targated settle-
ment of 25,000 famnias WIth an outiayof Rs. 
75 crores, 26,532 famir.s were identified for 
settlement and the scheme ramalned in 
operatln upto 1990-91. The scheme now 
stands transferrad to the States w.e.f. 8th 
Plan. 

(d) No Central assistance has been 
raleased during 1991-92. 

(e, and (f). Two ag ..... nts for FAD·. 
assistance one of SOR 9.25 million (equiva-
lent $ 12 million) on 4.2.88 and another: of 
SDR 14.05 mlDlon (equivalent $ 20 million) 
on 15.5.91 weresignedforlnt8gratec:ldeveJ-
opment oftrlbals of Orissa & Andhra Pradesh 
raspedlvely. The proJects Include the corn-
ponents of natural ntsoun:l8S deveIapmen, 
~lketlng, credit support. community and 
wonwn deveIopmBnt, hRIIh. education etc. 



Model FMnerScheme 

~. SHRI DATTATRAYA 
BAHDARU: 

SHRIMATI MAHENDRA 
KUMARI:· 

SHRI CHETAN P.S. 
CHAUHAN: 

SHRI ANNA JOSHI: 
SHRI CHITTA BASU: 

wnl the Minister of AGRICULTURE be 
paased \0 "\me: 

(a) whether the Government have 
1inallsed. the Model Farmer Schema as sug-
gested by the Bhanu Pralap Singh Convnlt-
tee; 

(b) If so, the details thereof; 

Cc) the time by which the scheme Is 
proposed to be launched; and 

(d) the decision taken on other recom-
mendations of the Committee? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a)to 
(d). The recommendations of the Committe 
ara being examined In depth in consulatlon . 
with otherconcemedMinlstrleslDepartments 
of Governemnt of India. 

Espionage by Pakistani Nationls 

2685. SHRI DATTARTRAYA 
BANDARU: 

SHRI BALRAJ PASSI: 
SHRIMATI MAHENDRA 

KUMAR I: 
SHRI ANNA JOSHI: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

._"., (a) the number of cases of espionage 
by Pakistani nationals which came to notice 
tlurlng the last slx months; 

(b) the numbarr of persons arrested In 

(c) the ~ taken against them? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARlIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS: (~ 
M.U.JAOOB): (a) to (c). The raqulslelnfor-
matlon Is being co8ected and wi ... laid on 
the Table of the House. 

National s.ds Conpol8flon 

. 2686. SHRI RAMVllASPASWAN:WUI 
the M1n1ster of AGRlCUL lURE be pleased 
to state: 

(a) whether the Tata Consultancy Ser-
vices appointed by the Government to go . 
Into the working of the National Seeds Cor-
poration has subinltted Its final recommen-
dations; 

(b) n so, the details theraof; 

(c) the foBow-up actio ... taken thereon; 
and 

(d) the steps taken by the Gcwmment 
to fill up the back log of reserved vacancies 
for SCslSTs In aD the categories In this 
CorporatIon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUlLAPPALL Y RA~CHANDRAN): (a> 
Yes, SIr. 

(b) The major recommendations of the 
study report ralate to: 

(i) 

(II) 

(10) 

Increased production and 
marketing; 

ravlslon In product mix. 

adjustInjgstafflevelstomalCh 
the revised pI-oducdon and 
malkatlng 
8C11v111ea; 
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. (Iv) writing GIf of accumulat8d vacant ....... nt. category~: and 
IDsseI to Irf1XOV8 debt; aq-
ulY ratio.. (c) the steps taken to til up the vacan-

(c) Funds .... being raleasedto under-
.. the Ktlons as detailed above. 

Cd) As the CorporatIon Is currantly fac-
Ing financial stringency, racrultmant is be-
Ingmade. 

- [TIansIaIIon) 

Recruitment of SCalST. 

2687. SHRI RAM VILAS PASWAN: 
WI! the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number. of candidateS belong-
Ing to Scheduled Castes and Scheduled 
TrIJes I8CNited by his Ministry under the 
special racruitment drives during the last six 
months category-wlse; 

(b) the number Of reserved post lying 

cies? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARlIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRYOFHOMEAFFAIRS:(SHRIM.M. 
JACOB): (a) to (c). The special recruitment 
drive for clearing the backlog of vacancies 
ra$8MKI for Scheduled Castes and Sched-
uled Trbts was launched as per Deptt. of 
Personnel and Training's Instruction dated 
25.10.91. As per this, assessmentofvacan-
cIes and sanding requisitions to UPSC etc. 
was to becmpleted by 1.12.91. A statement 
indicating the number of vacancies filled up 
during the drive (as 0 20.2.92) and those yet 
to be fUled up Is enclosed. In the case of the 
latteraast8pS including sending of raqulstlons 
to Union Pubic Service CommisslonlStaff 
Selection CommisslonJEmployment Ex-
changes, release of advertlsemnts In the 
newspapers e1c. have already been com-
plated. 



297 WI1Iten AnstNIS PHALGl,INA 22. 1913 (SAKA) Wl1tten MsweIS 298 

~ 
9- ) 
I ~ 

II) CO) cg :e ." ..-

I 
I 
.!! 
8. -0 

I J!! 
~ 

~ :2 
I 'It ..... .... 0 CO) .... ~ 
~ 

i .§ 
j;:: 

Ii 9- ~ CW) ..... ·8 ~ J ~ N 
t; & ~ 

.!! 
~ 
Q. 

'Ci 

f J!! :a 
~ t) 

I C\I .. I !II CO) .... 

l!! 

l ~ {D 9 P 
'Ci Q. Q. Q. Q. 

::J ::J ::J ::J 

J - e e e e 
" " " " 



299 WWIren Ansti8Is 

(Englsh) 

MARCH 12. 1992 

RecoVer of Unldentllled Bod ... In 
DeIhl 

2688. SHRI PAWAN KUMAR 
BANSAL: 

SHRI RAMESH 
CHENNITHALA: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a> the number of unldent.ied bodies 
NCOverad in Delhi during 1991 and 1992 so 
far; 

(b) whether a huge quantly of gre-
nades, fire anns etc. have been brought to 
DeIhl by antl-soclal elemnts in the recen 
past; and 

(C} It so, the steps takenlbeing taken to 
check this actMty? 

THE MINISTER OF STATE IN 1HE 
MINISTRYOFPARlIAMENTARY AFFAIRS 
AND lHE .. INISTER OF STATE IN "THE 
MINISTRY OF HOME AFFAIRS: (SHRI 
M.Y. JACOB): (a) The nurrber bl unldentl-
led bodies racoverad In Delhi during the 
,..,. 1991 and 1992 (upto 29.2.1992) Is as 
under:-

1991 987 

Win the Minister of WELFARE be 
pleased to state the d8taIIa GIl village Ie-
ladecIundar'lntegratadTrbalOevalopment 
Project' In GuJarat and Ultar Pradesh? 

MINISTER OF WELFARE (SHRI 
SlTARAU KESRI): Thera are 483S vilages 
In 9 IlDPs In GuJarat covering an area of 
23947 sq. Kms. with a total population of 
4813582 out of which ST population IS 
3370391. These 9 ITDPs are located In 9 
districts of Gujarat 

Ultar Pradesh has only one I1DP cov-
ering 41 villages with an area of 9936. n Sq. 
Kms. wlh a total population of 22431, out of 
which trbaI population Is 16980. There Is 
only one district In Uttar Pradesh which 
covers one ITDP only. 

(English) 

Development ot tUgh Yielding Variety 
otPaddy 

2691. SHRIMAllSHEELAGAUTAM: 
SHRI TEJ NARAYAN SINGH: 
SHRI RAJESH KUMAR: 
SHRI GOPI NATH 

GAJAPATHI: 

WID the Minister 01 AGRICUlTURE be 
pleased to state: 

(a) whether the Agricultural Soienlists 
1992 122 of the Indian Agriculture Research institute, 
(Upto 29.2.92) New DelhI have developed a high yielding 

variety of paddy by using modem and con-
(b) According t available Information, ventional methods; 

IhiI does not appear to be corract. 

(c) Does noI arise. 

ITtansIaIIon) 

VIIIIIges Under Int ..... TrIbIII 
.,.., ..... nent Project' In aula_Md 

Uttar Pradesh 

268t. SHRI KASHIRAM RANk 
SHRI MARl KEWAl PASAD: 

(b) If 50, the details thereof; 

(c) the areas identified for the culllva-
tlon of this variety of paddy; and 

(d) the steps taken to popularlse this 
varlaly of paddJ? 

THE MINISTER OF STATE IN THE 
MtNISTRVOF AGRICUlTURE (SHAI ItC. 
LENKA):(a)and(b). V .. SIr,Ahlghyteldlng 
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variety. Pusa Basmall-1. was raIeaaecIln thedrylandbells;(v)accelendionOfagrtcu ... 
1989. turalgrowlhlntt,aeastemreglon;(vI)ln1*t-

mentation cI effective programmes cI diver-
(c, Punjab, Haryana, Western Uttar dIcatIOnofcroppJngp8ttem;(viI)promollon 

Pradesh and Deihl. of sclentiflr-c post-harvest management of 

(et) Quality seed of this vanely is 
multlpUled and popularised by he National 
and State Seed Corporations. The seed Is 
also being dlstrbrttpdunderthe schemes of 
Integrated Programme for Rice Devetop-
ment (tROP) and supply ot mlnklts. 

AgrlcuHural Production 

2692. SHRIMATI VASUNDHARA 
RAJE: WiU the Minister of AGRICULTURE 
be pleased to state: . 

(a> whether the Govemment propose 
to incre~ agricultural produdlon during 
Eighth Five Year Plan period; 

(b) It so, the strategies proposed to be 
adopted tor Increasing agrlcultura\ produc-
tlon; 

(el the aid and assistance proposed to 
be given to Ra;asthan to promote agrlcu\-
ture; 

(d) the scheme submitted by the Gov-
ernment of Rajasthan to the Union 
Governemnt for the promotion of 
agruculture; and 

(a' the staps taken by the Government 
to provide adequate Cantral assistance to 
Rajasthan to promota agriculture? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALLY RAMACHANDRAN): (a> 
Yes, Sir. 

(b) The strategies proposed for In-
creasing agricultural production during the 
Elghlh Flve Year Pian Include (I) adopIion of 
latest technology and .. ImpIementatln 
qulddy; (110 following need basad research 
racommendatlons; (III) timely and need 
hbaIad supply af agrfcuIluraIlnputs; (Iv) 
Iqwoyernent In IIgI1culurai praduclIvIly In 

horticullure produce; (YlO) acceleration cI 
agricultural andlanlatJonexpottsandinlJolt 
subsltutlon of selected commodities; (Ix) 
dlvarsllcallon of agricultural and acce1era-
tion of agrobased rural activities covrIng 
sen:ullure, fish-farming, poultry, anlmalhus-
bandry, agrlulture and sUvI pasture sys-
tems. 

(c) The aid and assistance proposedto 
be glvan to Rajasthan to promote the agn. 
culture durfng the Eighth Five YaarPian has 
not yet been decided. 

(d) No, Sir. 

(e> Does not arise In vtew of the r8pIy 
given in part (e> above. 

ExtradftIon treaties wlth US and 
canada 

2693.~'SHRAVANKUMARPAlB.: 
WiltheMlnlsterotEXl'ERNAlAFFA1RSbe 
pleased to stata: 

<a) whethar the Government propose 
to Inltlata talks I .. on axtradltlon treaties wllh 
US and Canada; and 

(b) if SO, the delaUs thereof? 

THE MINISTER OF EXTERNAl. AF-
FAIRS (SHRI MADHAWSINH SOlNKl): 
(a) An axtradltion t18aty with Canada was 
signed In February, 1987 and ratlledln..., 
the same year. The US-UKextradllonb8aly 
of 1939, which was accad to on behalf of 
Indian in 1942 remains enfolC8d betWaen 
India and the US. 

(b) Does not arise. 

Visit by PoLO. Chlal 

28~. SHRI SHARAVAN KUMAR 
PATEL:·WUI the MInIster of EXTERNAL 
AFFAIRS be pIaas8d to state: 
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(a) whether P.LO. Chief vJsIIad IncIa 
18C8Il_tlY; and 

(b) ., so, the OU1come of the talks held 
with him? 

11£ MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAWSINH SOLNKI): 
(8) Yes. Sir. President Yassir Andat visited 
India from January 20-22, 1992-

(b) The visit provided an opportunity to 
exchange views on various International 
Issuees including the ongoing peace pr0-
cess. india's continued strong commitment 
to the Palestinian cause and keennes to 
contribute eftectivelyto promoting Palestln-

. Ian interests in the peace process were 
I8lerated president Arafat expressed ap-
pracIalIon .or Incr .. 's cnslstent support and 
stressed the Importance of Indo-PLO re18-
1lons. Hefavoured Indian participation In the 
nallilateral phase of the West Asian peace 
talks In view of its cIsose and friendly rela-
tions with aD Arab countries. 

RecruHment Camps of Para-lilIItary 
Forces In U.P. 

2695. SHRI'SHUWAN CHANDRA 
KHAN OURl: WID the Minister of HOME 
AFF~S be pleased to Slate: 

(a) the namas of the places In unar 
Pradesh ...... racrultrnent c8ft1)8 01 the 
dill ..... para-mlllaryf0rce8 .... held dUr-
Ing the last Una years; 

(b) the number of persons recruited 
during the said period, 'oreca-wlse; 

(c) whatherthe Governmantproposeto 
hold IaCR'Ultmant C8I11lS of the said forces 
also during 1992 In Uttar Pradesh; and 

(d) II so. the details theraof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND tHE MINISTER OF STATE IN tHE 
MINISTRY OF HOME AFFAIRS: (SHRI 
M.M. JACOB): (a) The information is given 
In a statement attached. 

(b). rcrulted4560candidates. CRPF 
recruited 2290 candidates, CISF recruited 
1558 candidates, ITBP recruited 1678 can-
didates and Assam Rilles recruited 1924 
candidates during the years 1989,1990and 
1991 from Uttar Pradesh. 

(c) and (d). BSF, CRPF and ITBP have 
no plans at present to carry out recruitment 
from Uttar Pradesh. Assam Rifles have 
tentativvelyselectadGocher and CISF have 
tentatively selected Ohazlpur and Oeoria In 
Uttar. Pradesh for recruitment In 1992. 
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Alleged Irregularity In Sale of Liquor In 
DeIhl 

2696. SHRI RAJNATH SONKAR 
SHASTRI: Wi. the Minister of HOME AF· 
FAIRs be pleased to state: 

(a) whether attention of the Govern· 
ment has been drawn 10 the news-llem 
capIIoned -Delhi Prashasan Ki Dukano Par 
Ek Brand Ki Do Tarah Ki Angrezi Samb-
appearing in -Jansatta- dated December 
30,1991; 

(b) if so, the facts of the case; and 

(c) the reaction of the Government 
thereto? 

THE MiNISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF STATE IN . 
lHEMINISTRYOFHOMEAFFAIRS:(SHRI 
M.M. JACOB): (a) The news 11m has been 
seen. 

(b) The Delhi Administration have re-
portedthat in the bonded warehouse of one 
of the L-11iccencee, anound 800 cases of 
a particular Brand of whisky wel8lylng with 
the labia bearing batch number and manu· 
faldUring date of 1987. On the request of the 
distillery, the sale of these bottles was 
withheld on the ground that these were not 
upto the cmpany's standart though were of 
lSI spec\ficatlon. The samples tram thls 
stock were got chemically analysed by the 
Excise Department and were found to be 
Inaccordanncewilhthespecifications. How· 
ever, due to over sight approxmatley 400 

. cases wel8 released In December 1991 for 
saIe.aIong with the rac:ently I'8C8lvad bottles 
of the same brand. The Deihl AdmInistra-
tion has reported thai the liquor was not 
duplicate. 

(e) On detectlng the mistake, the stock 
err .. batch number bearing dale 011987 
.. WIthdraWn from the retail vends and 
was atorad aeparaIIIy. InIIructIons haVe 
been Issued to all bMd inIpIccnJe) men-

. lion batch number lind date crf llianufactur· 
q,. on the'transpOrt perd at the lima crf 

, 
making supply to J8ta1ls vends. One off1cIaI 
of the ExcIse Deptt. has been placed under 
suspension. 

Upllflment of sc.IST. living below 
Poverty line 

2697. SHRI NAWAl KISHORE RAJ: 
SHRI SHASHI PRAKASH: 

WUI the Minister of WELFARE be 
pleased to state: 

(a) thhe number and pen:entage of 
scheduled castes and schedduled tribes liv-
Ing below the poverty IIn8 as per 1991 cen-
sus; 

{b) the larget fixed for bringing them 
above the poverty Jlne and achievement 
made during 1990-91; and 

(e) the targets fixed for the year 2000 In 
this Mgard? 

MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a> Information on as per 
1991 concern Is not yet available. 

(b) The largets In I8Jlp8Ct of families to 
be aSsIsted and achievements during 1990-
91 _18 as 'oRows: 

SC 22,30,608 
families 

ST 8,24,500 
families 

Achlevment 

22,39,627 
families 

8,92,747 
families 

(c) Target for the year 2000 have not 
been fixed. 

[TI8IIIIaIfon) 

AeeIetance Under T .. nIng ..... Vie. 
Sy8IenI 

2818. SHRI -RAM TAHAl 
CHOlJDHARY: 

SHRI HARUCEWAl PRASAD: 
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WI the Ulnfsterof AGRICULTURE be funded In 12 Slates by Wortd ~ under 
pleased to ..... the-assislance provided to th.... National Agricultural Ext.nslon 
each State under Training and VIs. Sptem Projeds. AssIstancels on a ralmburaement 
during .ach of the last two years? basis and not dIJ'ac:t. In the last two years 

ntE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULlAPPALL Y RAMACHANDRAN): The 
Training and Visit System Is currently being 

Department of Economic Affairs has pr0-
vided advance Central assistance to Stales 
to facilitate th.lrfuU hudgetarysupport toth. 
projecls. State-wlse details are given In the 
stal8ement attached. 

STATEMENT 

ProjectlState 

NAEP-I (Cr. No. 1523-IN) 

OrIssa 

Rajasthan 

Uttar Pradesh 

NAEP-II (Cr. No. 1569-IN) 

GuJarat 

Kamataka 

NAEP-/II (Cr. No. 1754-IN) 

Assam 

Bihar 

Himachal Pradesh 

Uttar Pradesh 

ProjectlStat~ 

NAEP-I (Cr. No. 1523-IN) 

Rajasthan 

AdVance CentralAssistance 
(Rs. In la/chs) 

50 

25 

100 

25 

75 

50 

2S 

25 

50 

AdVance Central assIstanoe 
(Rs. In Iakhs ) 

Madhya Pradesh (NAPE-'" Watershed pilot Praject). 

Orissa 

100 -

100 

100 

Uttar Pradesh 100 
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ProjectIState AdvaIIce Central Assistance 
(Rs. In lalchs) . 

NAEP-I fer. No. 1569-IN) 

Haryana 50 

Kamataka (NAPE-II + WaterShed pilot project) 100 

GuJarat 50 

Jammu & Kashmir 100 

NAEP-I (er. No. 1754-/NJ 

Uttar Pradesh (NAEP-III + Watershed pilot Project) 200 

Himachal Pradesh 

Assam 

Punjab 

Bihar 

[EngDshl 

SUpply of H.S.D. and Petrol to 
~rnataka 

2699. SHRI H.D. DEVEGOWDA: Will 
the Minister of PETROLEUM AND NA ru-
RAL GAS be pleased to state: 

(a) the demand made by the Govern-
ment of Karnataka. for High Speed Diesel 
(Diesel). Petrol (MS). Kerosene (SK) during 

Petrol 

1990-91 219.45 

1991-92 165.94 
(Apr.-Dec.) 
Provisional 

100 

100 

50 

100 

1990-91 and 1991·92.; and 

(b) the aCtual quantity of the above 
petroleum products supplied during the said 
period? 

MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. 
SHANKARANAND): (a) and (b). The con-
sumption of petrol. diesel and kerosene In 
Kamatakaduring 1990-91 and 1991-92 (Aprll-
December) are as follows:-

(Figs. in TAfT) 

Diesel Kerosene 

1052.37 439.54 

821.02 320.98 
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Inter-state CouncU Meeting 

2700. SHRIMATI BASAVA 
. RAJESWARI: Will the Mlnlst.". of HOME 
AFFAIRS be pleased to state: . 

(a) whether a meeting of the Sub-
Committee of the Inter-State CouncU Will! 
held on February 17. 1992 to discuss the 
various raconmendatlons of the Sarkarla 
Comrrission; 

(b) • !so. the details of the racommen-
datlons discussed. 

(c) the outcome thereof; and 

(d) the steps taken to Implement them? 

me MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRSANO THE MiNISTER OF STATE IN 
THE MINI$TRYOFHOMEAFFAIRS (SHRI 
M.M. JACOB): (a) No meeting of the SUb 
Committe of the Inter-State Council was 
held on February. 17. 1992. 

(b) to (d). Question does not arise. 

Persons AmtSted under National 
Security Act 

2701. SHRI SYED St-WiABUDDIN: 
SHRI VISHWANATH 

SHASTRI: 

WID the Minister of HOME AFFAIRS 
be pleased to state: 

(a) the number of persons arrested 

Sector 198(1 

Rajasthan 643 

Gujarat 

West Bengal 9341 

Assam' 920 

Meghalaya 252' 

T~ 903 

under National Security Ad and various 
other Ads during 1991 and._ 1992 so far 
State-wlse; and 

(b) the number of fonner and present 
Members of Parflament and legislatures 
among the persons arrested underthe afore-
said Ads. separately? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRYOF HOME AFFAIRS: (SHRI M.M. 
JACOB): (a) and (b). The Information Is 
being collected and wID be laid on the Table 
of the House. 

SmuggUng of Livestock 

2702.SHRISYEDSHAHABUDDJN:WiU 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) the details of Uvestock smuggled to 
foreign countries accross the land border 
during each of the last three years. sector-
wise; 

(b) whether any orgnised gangas are 
Involved In such suggli09; and 

(c) the steps taken to stop such smug-
g809? 

THE MINISTER OF STATE IN ~E 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE; IN THE MINIS-. 
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) the detaUs of livestock seized at 
the Intemation" border are given below:-

1990 1991 

658 1239 

2 

13126 15591 .. 
938 866 

109 140 

698 1233 
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(c) The steps taken to.prevent srnJg-
gllng include stntngthenlng of Border Secu-
rity Foroe to reduce the gaps between the . 
borderoutposts,intensllledpatroBlng, erec-
tion of 0 P Towers along the International 
border and supply of night vision devices, 

. binoculars etc. for better observations, pa-
trolHng In the raverlng araas etc. 

Bids In fourth round of exploration for 
Oll.nd GIIs 

2703. SHRI SYEO SHAHABUDOIN: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the last date for submis-
sion of bids In the fourth round of explora-
tion for oil and gas In India has been ex-
tended; 

(b) if so, the reasons therefor; 

(c) the coftl)anies which had submit-
tedbids in the three earlier rounds of explo-
ration; 

Name 01 ConpJnles 

Chevron-Texapo 

Amoco 

BHP 

IPC 

(e) No, Sir. 

P_ Lying Vacant In I..aksII8dwIIep 

2704. SHRI P.M. SAYEEO: Wil the 
Minister of HOME AFFAIRS be pleased to 
state: 

(al the toIaI num:. of po8II lying 
v:!cant in Union Tenftory of LaIcahdweep, 

Cd) whether any allotments have been 
madIt to any of those CO~les and if so, 
the particulars thereof; and 

Ce)whetheranyexploratlon Is In progress 
asa result offirstthree round of eXploration? 

THE IMINISTEROF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKA-
RANAND): (a) and (b). The last date for 
Submission of bids has been extended to 
15.4.92 because of requests from various 
companies to allow them more time. for 
evaluation of the blocks. 

(c) and (d). In the First Round, British 
Petroleum, Phillips, Chevron, Texaco, Occi-
dental and Deminex had submitted bid. Pro· 
ductlon sharing contract for only one block 
was signed with Chevron. In the Second 
Round, chevron had submitted bid but no 
contract was signed. In the Third Round, 
Chevron-Texaco, BHP, IPC, Shelf. Amoco. 
Briloil and Albion had submitted bids. Pro-
duction sharing contracts for nine blocks 
were signed With companies as shown be-
Iow:-

Block lor which contract we,. signed 

KG-OS-I, KG-OS-VII, P-GS-U 
andMN-OS-1 

KG-Os-V 

KK-OS-IV & KK-OS-II 

KK-OS-VI 

KG-Os-N 

category ..... ; and 

(b)theacllonc:ont~bytheUnlon 
Govemmenl tor filing up ..... posts? 

TtE MNSTER OF STATE IN THE 
MlNlSTRYOFPARLIAMENTARY AFFAIRS 
AM) TtE MINISTER OF STATE IN THE 
MNSTRYOF HOME AFFAIRS: (SHRIM.M. 
JACOB): (a) and (b). The information Is 
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beingcoUec:tedandshallbelaidonthetabie SCheduled Castes and SCheduled Trib8s 
of the House. . communities; 

Ban of Fl8hlng In G8ngH 

2705. SHRI P. M. SVEED: Wdl the 
Minister of AGRlCli. TURE be pleased to 
state: 

(a) whether there Is a ban on fishing 
from Rajghat to Ramnagar ~ the Ganga; 

(b) If so, the reasons therefor; 

(c) whether there was an agitation 
against this ban; 

(d) If so, the delaUs thereof; and 

(f) the reaction of the Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPALL Y RAMACHANDRAN): (a) to 
(e) The information Is being collected and 
wiD be laid on the Table of the Sabha. 

2706. SHRI K.D. Sll.TANPURI: 
SHRI SUSHIL CHANDRA 

". VERMA: 

WiD the Minister of etreRNAL AF-
FAIRS be pleased to stale: 

(a) the namtSofcountrias where Indian 
EmbassyJHigh Commission has opened 
during the last one year; 

(b) the number of ArnbusadorslHlgh 
CommisaIonefsIHdofMlssIonswhowere 
posted In indian MIssIons abroad; 
1 , 

(c) the number out of them belongs to 
I.F.S •• LAS., and other Central Services; 

(d) the number out of them who ... 
non-oIfIcIaII; . 

(a) the number of them belongs to 

(I) Whether any quota fixed for persons 
of these communities for appointment as 
Ambassadors or Heads of Missions; and 

(g) If so, the details thereof? 

TLtE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOI..ANKI): 
(a) No resident Indian Mission has been 

. opened during last one year. 

(b) AI present there are 93 Heads of 
Missions and '%3 permanent Representa· 
tives of India to the United Nations OffICes. 

(c) and (d). 86belongstolFS. There are 
10 others out of whom 4 are retired officers; 
from lAS (2), IPS (1) and IFS (1). 

(e) There are 1 0 Heads of Missions who 
beiong to SCheduled Caste Cornlftlnilles 
and 6 Heads of Mission belongs to Sched-
uled Tribes Communities. 

(f) and (g). No quota Is fixed for 
apoIntrnent of Scheduled Cast8lSchedu1ed 
T .... officers as Head of Mission. 

(TIMSIaIIonJ 

ActIon Plan for Development of 
NauIIta Affecf8d ...... In lledhya 

Pradesh 

2701. SHRlMAnSUUITRAMAHAJAN: 
WII the Minister of HOME AFFAIRS be 
pleased to state: 

(a)whethertheGovemmentof Madhya 
Pradaah has submitted any action plan to 
the UnIon Government for development of 
naxaIIe aIfected areas In the State; 

(b) If 10, the details thereof; 

(c) whether any cantral assistance Is 
..., to be provide to the State for the 
~,...1IIiUon of the said plan; and 

(d) II SO, the details thereof? 
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nE MINISTER OF. STATE IN·nE 
MINISTRY OF PARLIAMENTARY AF-

. FAIRS AND THE MINISTER OF STATE IN 
lHEMlNlSTRYOFHOMEAFFAIRS:(SHRI ; 
M.M. JACOB): (a) and (b). The StateGov-
81'1U18nt of Madhya Prad8sh have drawn 
up an Ac:IIOn Plan far praviclng Invnadlale 
raliefto the paopIeOfaftacted districts. The 
plan has been prap8I8d far a period of 5 
paIS and the total requirement of funds for 
ImpI8menting various schemes Is Rs. 
71875.371akhs. 

(c) and (d). In the discussions held In 
this Ministry in this ragn, • was decided 
that the Action plans preparad ~ the af-
fected Slate Governments would be exam-
Ined ~ the.JoInt Coordination Committee 
(JCC) andthen incorporal8d by the 18sp8C-
tiYe Stales in their 8th·PIan proposals. The 
Planning Commission while finalising the 
States' Plans would considerthese propos-
als favourably wtilin the approved formula 
01 Central assistance. 

(EngIsIJJ 

CompenaIIon for DeIIb.Jn Pollcel 
GoveI ... .na custodr 

2708. SHRI ARJUN SINGH YADAV: 
WIt the Minist8r of HOf.E AFFAfRS be 
pleased to stale: 

Ca) whather1he Suprame Court has 
fixed the amount of COI11*IsatIon to be 
paid to the next of kin 01 persons dying In 
poIicaGov8mment custody; 

(b) II so, the d8taIs 1her8of; and 

(c) the action taken to irI1Jemenl the 
. verdict? 

TIE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRS CSHRI M.M.JAOOB): (a) to (c). This 
MinisIry Is not aw .. ofb SUpnm1e Court 
judg8ment laying down a uniform paIIem 
forparrnMlofcampenullon amount in .... 
casea 01 death Of persona In poIloeI 
~CUIIIody. 

...... of ...... ti, c. ..... 
2709.SHRISOBHANJADREESWARA 

. RAO VADDE: Wta the MInIster of HOME 
AFFAim be pleased to stale: . 

(a) whether the gowmmentpropoile to 
~ ldently cards to the cltizena with c;lOfn-
piela infonnatlon relating to· the . citizen ·for . 
Iden1IIIcatIon pwposedurlng Ei8ctIons, trans-
adkm with ftnandallnstlutlons etc; and 

(b) II so, the details thereof? 

THE MINISTER OF STATE IN THE 
MlNlSmVOFPARUAMENTARY AFFAIRS 
AND ... INISTER OF STATE IN llfE MINI5-
TR~ OF HOME AFFAIRS (SHRI .... M. 
JACOB): (a) and (b).tdentitycanfs .. belng 
Issued In spacIIIed border areas with a view . 
to register benefa residents, to collect reU- ~ 
able Infonnation regardlrig status of I8Si-
dents and to check movement oIvlsltorswho 
star for more than thirty days. 

[ Tr.rnsIafiotJ) 

Fallin PrIeN of Kharlf crops 

2710. SHRI SURAJBHANU SOLANKI: 
WII the Minister 01 AGRICULTURE be 
pleased to state: 

(a) whetherthepr1ce8 of paddy, Jqwar, 
bazra. macca and ragl perqulnlal have fallen 
down during the last Ihrae months; 

(b) II so, 1he detaIs thenIof; and 

(c) the ..... taken to eMUnt the farm-
.,. do nat auifer as a resul of falln prtcas? 

THE MINISTER OF STATE IN ne 
... INISTRY OF AGRICULTURE (SHF 
UULLAPPALL V RAMACHANDRAN): Ca) to 
CC). The prien of rice, Jawar. bajra, macca 
and rlgi have Ihown a rI8Ing tntnddurlng the' 
Iut line monIhI_ maybe obRrYed from 
.. fallowing tabI8:-



.. btu NutrrbM 01 MIdI''''PrIt;ee 
(IIonItJIy AIIMIIgeJ 

(!JjIBtI·'9Bt-82-1l10J 

NtweirJber. ,., . December. ,., (P) Januaty. 1992 (PJ 

RIce 223.7 

Jawar 211.5 

Bajra 209.8 

Maize (Macca) 227.0 

Rag! 164.7 

(P) • Provisional 
[English) 

RHtructuring of 011 and Natural Ga. 
Commlalon 

2711. SHRI R. suRENDER REDDY: 
Win the Minlster_,of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the Oovamment have de- . 
clded to set-up a Cornmllt .. to examine the 
restructuring of on and Natural Gas Com-
mission; 

(b) If so, the details thereof; 

(c) t~ what exl8nt the restrucltrUring 01 
011 and Natural Gas CornrrUsion will help 10 
Improve the oil exploration In the country; 

(d) whether the Government are ap-
pointing another CornmlH8e for looking Into 
the need fro greater managerial and finan-
cial autonomy 01 public enterprises in the 
hydrocarbon aec:tor; 

(e) If so, -the detaDs the1801? 

THEMINISTEROFPETROLEUMAND 
NATURAL GAS (SKAI B. 
~NAND): (a) and (b). Govern· 

... fi1ent haaCOMtilulad a Cornmlllee to exam-
fiwall aspects of the existing organisation of 
011 and Natural Gas ConmIssJoR-and the 
need for .. l811Uictrulng. 

. 221.0 237.7 

231.0 239.1 

251.7 267.7 

237.2 247.1 . 

169.8 174.0 

(c) ThIs could be __ sed only after 
knowing the reconvnendatlons of the Com-
rnIltae raferred to above. 

(d) and (e). Another Conmltl .. has 
been constituted by the G0V8m~ni io 
review the extent 01 managerial and finan-
cial autonomy and accountability of publIC 
sector enterprises in the hydrocarbon seC-
tor. 

Food aid to RuaaIa 

2712. DR RAVI MALLU: WIll the MIn-
lsIerof EXTERNAL AFFAIRS be pleased to 
state: 
~ (a) Whether india provided any food aid 

to Russia; 

(b) • so, the details theraof; 

(c) whether such an aid Is also being 
cont8q)laled to Ethiopia; and 

(d) • so, the details thar8of? 

1lE MINISTER OF EXTERNAL AF· 
FAIRS (SHRI MADHAVSNi SOLANKI): 
(a) Yes, Sir. Govemment have announced 
a contrbdIon of As. 150 rriIion to the 
RussIan CommissIon for Humanllarlan and 
Technical AssIstance, asa gesau18offrlend-. 
ship and In the tradIUon of mutual coopera-
tion. 
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(b) ThIs amount would be used to 
supply Items Identified by the Comnisslon, 
viz. baby food, rice and medicines. 

(c&d) India supplied medicines, baby 
food and mile powder worth As. 5lakhs to 
Ethiopia in August, 1991. There is at present 
no proposal under consideration to render 
similar assistance this year. 

Settlng-up of National Militi. 

2713. SHRIMATI GIRUA DEVI: 
SHRIMATI SAROJ DUBEY: 
SHRI DEVENDRA PRASAD 

YAOAV: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

Ca) whether the Government propose 
to set-up a National Militia to fight insur-
gency, internal disorders and terrorism; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF STATE IN 
THE MINISTRYOF HOME AFFAIRS (SHRI 
M.M. JACOB): Ca> No, Sir. 

(b) Does not arise. 

DamulsJflcatlon Plant 

2714. SHRI K. MURALEEDHARAN: 
WiD the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) the nonnal water percentage avail-
able in crude oil after demulsification; 

(b) whether It has come to the notice 01 
the Government thai the demulsification 
plant 01 some wells are not working; and 

(c)the actlonlaken by the Govemment 
to rectify the problem of demulsificalion In 
time? 

THEMINISTEROFPETROLEUMAND 

NATURAL GAS (SHRI B. 
SHANKARANANO): (a> to (c). The normal 
waler percentage In crude 011 after 
demulsiflcalion varies upto 1% In thecase of 
Ight crude o8s and as high as 3"ICt or-aven 
more In respect of heavy crude oils. To 
overcome the problem In heavy oIIfieIds of 
hlgherBoUomSeclmentsandWater(BS&W), 
free water content and salinity 01 crude, 
ONGC isseltlng up. Central OemJIsIlcation 
and OesaIIIng Plant at Nawagam In Gujarat. 

.,...... Production 

2715. SHRIK. MURALEEDHARAN:WW 
the Minister of AGRICULTURE be pleased 
to state: 

Ca) whether the Government 01 Kerala 
has submitted any proposals to the Union 
Govemmentforthe large scale production of 
prawns In the State; and 

(b) If so, the decision taken theraon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE CSHRI 
MlllAPPALL YRAMACHANDRAN):(a)and 
(b). Yes, SIr. Some of the proposals submit-
ted by Government of Kerala for prawn 
farming In the State and the decision taken 
thereon, are as under: 

(I) KsraJa ProjecI for Prawn Cu'ure 
with assistant::e from Kuwait Fund 
tor Arab EcnomIc Development: 

The prOposal for development of 
prawn culture In 1500 ha. has al-
ready been approved and an agree-
ment has been signed between 
Govt. of india and Kuwait Fund In 
1989. Kuwait Fund will be resuming 
disbul$8Rl8nt for this project from 
1992-93. 

(Ii) BnIcki5h.,.,., FlM F.",.,. 0.-
~~(BFDM): 

The proposal for ..aabIlshment of 
three BFOAa In AIIeppey, Trlchur 
and Kozhkodewascleal8dbyGovt. 
of India In Jannuary, 1992. 
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(iii) KsraJaPrawnCuIlute~ NATURAL GAS(SHRl B. 
Projsct-Phase-I: SHANKARANAND): (a) There 18 no such 

this project proposal submitted by 
Kerala State Cooperative Fadera-

-, tlon for Fisheries Development ltd. 
(MATSY AFED)tothe National Co-
operative Development Corpora-
tion (NCOC) has been examined 
and the NCDe Is exploring the 
possibility of obtaining assistance 
from Inter-national agencies as the 
project Involves Import of technol-
ogy. 

Imposition of ban on Rallies around 
India Gate 

2718. SHRI MORESHWAR SAVE: wla 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether the Government propose 
to ban rallies and demonstrations around 
the India Gate in New Delhi; a"d 

(b) H so, the details thereof and the 
reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRYOF PARlIAMENTARY JW=FAlRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS: (SHRI 
M.M. JACOB): (a> and Cb). No final decision 
has been taken in this regard. 

implementation of Impor1lExport 
Policy by Hydro Petroluem Limited 

2719. SHRI GURUDAS KAMT: WiD the 
Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

Ca) whether import/export policy is be-
ing followd by the Hydro Petroleum Limited; 

(b) If not, the reasons therefor; and 

(c) the total amount for which capital 
goods have been imported during 1991-921 

THE MINISTER OF PETROLEUM AND 

public aectorundertaklng underthe Ministry 
of Petroleum and Natural Gas. 

(b) and (c). 00 not arise. 

Opel'lltlon RaUIuIk 

2720.Sl-lUSHRAVANKUMARPATEL: 
WIll the Minister of HOME AFFAIRS be 
pleased to stale: 

(a) the main features of the Operation 
Rakshak launched In Punjab recently; and 

(b) the. number of militant hideouts 
smashed, the number of militants kiRed I 
rounded upfSurrendered and the details of 
al'lT1l and ammunftlon seized from them 
after the launching of the said operation? 

ntE MINISTER OF STATE IN 1HE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS: (SHRI 
M.M. JACOB): (a) The main features of the 
'Operatiuon Rakhsak .. tocany outsaaen-
Ing of speclic areas on speclfc Infromation, 
help the administration to curb terrorist ac-
tivities, boost the morale of the people and 
to provide security to vltallnstaUations. 

(b) 592 mIIItaInIs have been killed, 413 
have been apprehended and 8 militants 
have surrendered, Details of araas and 
ammunition seized are given In the State-
mentbelow. 

STATEMENT 

Weapons Selzed:-

Revolver. 455 bore 

Revolver. 38 bore 

Other Revolvers' 

PIstols 30 bore 

PIstols 12 boAt 

1 

23 

7 

1 
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-PIStOlS 32 6Oi8 1 
MagazInes 89 

PIstols 3x3 bors 87 
RIfJas 3x3 41 

Assault Rifles AK .... 7 1 RIft_ 67.62 2 
Assault rifles AK·96 19 

RIftas 315 bora 6 .. AK-74. 8 
.. AK-56 1 Automatic RIlles 1 

AK54 7 OIherrlles 36 

GPMC 7 Hand Gntnades HE-36 14 

Stenguns OIher hand grenades 30 

LMG 201 Land Mines 6 

OIher pistols 10 Grande launcl\8r 1 

SLR 7 Carbines 1 

AlA 7 ExplosIve materiaJ 2770gms 

Gun 7. 62 bore 3 Explosive Rackets 99 

Thompson Gun 7 Cartridges 11152 

Snapper Gun 3 
• 

Gun 12 bore 25 Insurggency actlvltle. In North-Eastern ...... 
Gun3x3 7 

S88lGun 2721. SHRIMATI VASUNDHRA 
RA.lE:WiI the Minister of HOME AFFAIRS 

D88lGun 21 be pleased 10 stat.: 
(a) whether Insurgency activities are on 

OIherguns 69 the increase In the NOf1h-Eastem States; 

Mousers 44 (b) • so, the main factors rasponlble 
therefore; and 

Stick bombs 17 
(c) the slaps taken or proposed to be 

OIt)ar bombs 28 taken to curb such activities? 

Rockets THE MINISTER OF STATE IN THE 
MINISTRYOFPARlIAMENTARY AFFAIRS 

Rocket launchers 5 AND THE MINISTER OF· STATE IN THE 
MINISTRY OF HOME AFFAIRS: (SHRIM.M. 

Rocke\ Oe\onators '26 JACOB): ta) aoee c:oonSlnat\Qn and co'" 
laboratlon among the various Insurgent 
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groups In the NoIIh East and acquIsItIon·oI CoInpeIJaIlon to ....... vl .. Growers 
sophIstIcIIted.waapone as wei .. assls-
tance 8nd ~ ..... efijDJad by 1heee 
groups In the nelghbodrlng countries are 
soma of the main factcn rasponsIbIe for the 
continued exlstance of Insurgent groups 
and their violent actrvly . 

(c) The anNIS needing development 01 
armacIforced In aid of civil power have been 
declarad as dist8fbecl areas, and ~urgent 
groups viz. UlFA, NSCN and Maltie Ex-
tremISt QrganJsatlons have b8en declarad 
as' unlawful association'. The concemed 
State Govef'l'lmant, are being given assis-
tance to deal with the activities of the insur-
gent groups. 

UpgradatJon of IVAI calcutta 

2722. SHRI HANNAN MOllAH: Will 
the Minister of AG~JCUl TURE be pleased 
to state: . 

(a) whether the gOvernment propose to 
develop the indian Veterinary Research In-
stitute, Calcutta as the major Research 
Institute of the eastern region; 

(b) whether the Government of West 
Bengal has also submitted any proposals in 
this regard; 

(c) If so, the details thereof; and 

(d) the action taken by the Union Gov-
ernment thereon? ... 

THE MINISTEh OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI KC. 
LENKA): (a) Sir, there Is only Regional 
Research Station of the Indian Veterinary 
Reserch Institute In caJcutta There Is no 
proposal to develop It as major research 
Institute. 

. (b) and (c). The govemment of West 

2723. SHRI PALA KY. MATHEW: 
SHRI P.C. THOMAS; . 

MUle Minister of AGRICUlTURE be 
pleased to state: 

(a)whetherlhegovemment propose 10 
~nsatethe Peppervinagrowerswhose. 
crops are damaged by guickwil arid other 
diseases; and • 

(b) If So, the details of f811ef provided or 
proposed to be provided to these growers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUllAPPALL Y RAMACHANDRAN): (a) 
and (b). The centra" sector Integrated 
PrograrTlfnl!t for Development of SpIces ba-
Ing irJ1)lamented during 1991-92 has vari-
ous ~nts which provide relief to the 
farmers, whose peper crops are affecledby 
quick-wi. and other diseases. These in-
clude (I) rehabilitation of old pepper gardens 
In KaraJa which are senile and disease 
-alfected (iI) supply of Input-kits and plant 
protection sprayers with subsidy (iii) supply 
of disease frae planting material to farmers. 
An outlay of As. 356.54 Iakhs has been 
provided for development of pappar under 
the programme for 1991-92. The problem of 
quick wilt disease of pappar was I'8C8ntly 
reviewed in this Ministry and under the 
above mentioned central Sector schema, 
an additional amount of As. 11.81 Iakh has 
bean sanctioned to government 01 Kerala 
for ex~1ve utllisalion in the quick wilt 
disease affected areas In Jhe State. The 
SpIces Board under the Ministry of C0m-
merce has also sanctioned a scheme with a 
outlay of As. 20.00 Iakhs for protection of 

. disease affected areas of pepper in Kerala 

[ TtansJat/on) 

Bengal has offered apiece of land for deval- Ranta. V .... of Agrlcunu ......... 
opment of this l'8gional Station. 

2724. KUMARI UMA BHARTI: WIIthe 
(d) A Task Fon::e has baan constituted Minister of AGRICULTURE be pleased to 

to examine the after. .' stare: 
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(a) whether the rental value of the 
agricultural land is taken Into consideration 
while determining the prices of agricultural 
products; 

(b) whether the rental value of land is 
determined through various methods in 
each State; and 

(c) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRt 
MULlAPPALL Y RANCHANDRAN; (a) to 
(c). Rental value of owned land used in crop 
produelion is included in the cost of cultiva-
tion! produelion of principal crops which is 
one of the important considerations in de-
termination of procurement/support prices 
of agricuhural commodities. 

The rental value of one land is esti-
mated on the basis of prevailing rents in the 
village for identical type of land or as re-
ported by the sample farmers subject to the 
ceiling of fair rents given in the land legisla-
tion of the concerned State. 

[English] 

Spread of Militancy to Northern 
States 

2725. SHRI SHRAVAN KUMAR 
PATEL: Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether the militants in Punjab and 
Jammu and Kashmir have extended their 
operations to other States like Haryana, 
Rajasthan and Uttar Pradesh, etc.; 

Cb) if so, the reasons therefor; 

(c) whether a meeting of Home Secre-
taries and Police Chiefs of the five northern 
Statas and Chandigarh was called on De-
cember 10, 1991 to discuss and evolve 
effective means to prevent the spread of 
militancy and terrorism to oether States; 
and 

Cd) if so, the decisits, taken thereon? 

1lE MINISTER OF STATE IN THE 
MINISTRVOFPARLIAMENTARVAFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRVOFHOMEAFFAlRS: (SHRIM.M. 
JACOB): (a) and (b). Such instances have 
come to notice. This has happened due to . 
increased pressure from Security forcas in 
the States affected by terrorism. 

(c) and (d). A meeting was convened by 
Govemor of Punjab at Chandigarh on 1 ath 
December, 1991 to discuss the measures to 
coordinate steps to deal with terrorism. It 
was decided to strengthen anti-terrorist 
measure and to have frequent exchangel 
sharing of Information about terrorist activi-
tieslmovementslhideouts among affected 
States. 

Statement In UN Security Council on 
Non-prollferatlon Treaty 

2726. KUMARI UMA BHARTI: Will the 
Minislerof EXTERNAl AFFAIRS be pleased 
10 state: 

(a) whether India had consented to a 
Statement made in the Security council on 
February I, 1992 to the effeel that the 
summittars note the importance of the deci-
sion taken by many countries to adhere to 
the No-proliferation Treaty; 

(b) whether this amounts to departure 
from the stand taken by India in this regard; 
and 

Cc) if not, the reasons for giving concent 
to such a statement? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOlANKI): (a) 
to (C). The statement issued al the conclu-
sion of the Security council Summit Meeting 
noted the Irf1)Ortance of the decision taken 
by many countries to adhere to the NFT 
since several delegation highlighted this is-
sue in their statements at the meeting. 

Prime Minister, however, made II quite 
clear!n his statement that some of the cruc.:al 
concerns or india had not been reflected in 
the statement Issued by the president of the 
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security Council. He noted thai India fuRy 
shared the concems expntssed by several 
leaders on the threat posed to Intematlonal 
peace and security. by the proliferation of 
nuclear weapons but emphasized that the 
only logical route available was to pursue a 
global approach based on a new Intema-
tional consensus on non-proilleration. He 
called for universal. col'J1)rehensive and 
non-discrimlnatory regime for unclear nQn-
proliferation which would be linked to the 
goal Of complete enmlnatlon of nuclearweap-
0"1. 

India has not slngned the nuclear non-
proliferation treaty because that treaty Is 
discriminatory. the NPT symbolises a 
perpectual division of the world between 
nuclear have been have- not. We believes 
that it is only within the wortc of a time bound 
programme of elomating nuclear weapons 
that the question of horiz-ontal proliferation 
can be tackled. 

flaring up of Gas at Bombay High 

2727. SHRI RAM NIAK: Will the Min-
ister of PETROLEUM AND NATURAL GAS 
be pleased to state: 

(a) the quantity of gas produced per 
day at Bombay High and the quantity being 
flared up per day; 

(b) since when the gas is being flared 
up and the date when the World bank aided 
Gas Flaring Reduction Project (GFRP) was 
il'J1)lemented and the progress made thereon 
so far; 

(c) the tum over of oil production in 
tonnes during 1989-90 and 1990-91; and 

(d) the reasons or fall in production. If 
any. and the steps taken/proposed to be 
taken to Increase the production? 

THE MINISTER OF PETROLEUM 
AND NATURAL GAS (SHRI 8. 
SHANKARANAND); (a) In 1991-92. on the 
average approximately 40 MMSCMD was 
produced and 8.7 MUSCMD f1antd 

(b) Gas In Bormay High field is being 
flared since 1976. The implementation of 
the Project was started in 1991-92. 

(c) Production of oil In the country in 
these~was34 .. 69and33 miUiontonnes 
respectively. 

(d) There has been a decline in produc-
tion due to various reasons including reser-
voir constraints. disturbed law and order 
situation In the Eastern region etc. 
Rectificatory law and order situation in the 
Eastem region. etc. Rectificatory action is 
being taken in the Bombay High and other 
fields to restore the reservoir voidage bal-
ance and new oil filed development projects 
are being Implemented. 

safeguards available for an Individual 

2728. SHRI. ARJUN SINGH YADAV: 
Will :he Minister of HOME AFFAIRS be 
pleased to state: 

(a) the circumstances under which a 
citizen of Delhi can be called to the police 
station/post; 

(b) the circumstances and the rules and 
regulations under which a citizen of Deihi 
can be subjected to a search of his resi-
dence, vehicle etc., 

(c) the competent authority who can 
order such a search and at what level can 
such a search be under taken; 

(d) the steps taken to ensure that no 
citizen is harassedlvictirns unnecessarily; 
and 

(e) the details of the safeguards avail-
able to Citizen against any harassment etc. 
during the searches? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENT ARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS: (SHRI 
M.M. JACOB): (a) to (e). The provisions 
relating to police officers power to require 
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attendance of witnesses are c;ontaIned In " 
Section 1"60 of the Cr. P.C. and those 
relating to search by a police officer 81'8 
containadlnSactions 165and 166 of the Cr. 
P.C. and Section 62 oftha Deihl Police Ad. 
instructions have been reiterated to au p0-
lice personnel to deal with the public with 
utmost courtesy. SeniorPoliceOfflcershave 
been enjoined upon to visit police stations 
l'8gularty to check against the harassment 
and victimlsation of citizens and to deal 
stemly If any case of abuse or misuse of 
power comes to notice. The safeguards for 
ensuring that searches are carried out prop-
erlY are providely under Section 1 00 ~r. 
P.C. 

" financial Assistance to Kerala fisher-
men 

2729. SHRI T. J. ANJALOSE: Win the 
Minister of AGRICULTURE be pleased to 
state; 

<a) the finacial assistance given to the 
Government of Karala under phase -III of 
the national co-operative development cor-
poration assistance; 

(b) whether the Government of Kerala 
Ilas distributed this amount to the fisher-
men; 

(c) if not, the reasons therefer; and 

(d) the steps taken by the Union gov-
emment in this l'8Qard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUllAPPAll Y RAMACHANDRAN): (a) 
the finacial assistance given to the Kerala 
Slate under National cooperative Develop-
ment Corporation Phase II is As. 838 lakhs 

(b) The govemment of Kerala has al-
ready released the amount to Kerela State 
Cooperative Federation for' Fisheries De-
velopment ltd (MATSY~FEO), who in tum 
have distributed the Fishing inputs worth of 
As. 75.85 lakhs to Fishermen and Fishing 

Inputs worth the balance amount wol be 
dlstlbuted by 31.03. 1992. 

(c) and (d). does not arise. 

Earthquake Prone Places In Garhwal 

2730. SHRI GURUOAS KAMAT: Win 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether the Govemment are aw81'8 
olthe report of Indian Institute of Technology 
in which It is stated that GarhWal region is 
prone to earthquakes and landslides; and 

(b) If so, the steps initiated to move the 
people of the region to safer places? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUllAPPALl Y RAMNCHANORAN); (a) 
Govemment are not aware of any report of 
Indian Institute of Technology in which it is 
stated that Garhwal Region Is prone to earth-
quakes and land slides. However, according 
to the Seismic Zoning Map of India the 
districts of Chamoll and thl'88 "fourths of 
Pithoragarh lie in seismic ZQr$ where MM 
intensity IX Dr more are probable. The re-
maining parts of Garhwai I'8QIoJl are placed 
in Zone IV where maximum MM intensity VIII 
is likely to occur sometime in the future. The 
area is also prone to land slides. " 

(b) The Geological Survey of India has 
been requested to carry out a Survey to find 
out the critical viDages in the area for rehabili-
tating the villagers in safer places. A prelimi-
nary Survey has already been conducted by 
the Geological Survey of India. 

[ Translation) 

Import of Plant products 

2731. SHRI SIMON MARANOI: Will the 
Minister of AGRICULTURE be pleased to 
state:" 

(a) whether the govemment have re-
laxed the n;1es for Import of plant products; 
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(b) If so, the details thereof; and 

(c) the number of cases relating to 
Import of plant products cleared since June, 
19911 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUlLAPPAlL Y RAMACHANDRAN): (a) 
and (b). Yes Sir. With ellect from 20th 
January, 1992, the Government has re-
laxed the reqUirement of Import Permit for 
the consignments of plant and plant materl- . 
als imported for consumption purposes and 
the requirement of Import Permit, 
Phytosanit;uy Certificate for the consign-
ments of planUplant materials Imported as 
an accompanied baggage and through in-
ternational postal channel have also ben 
relaxed without compromising with the plant 
quarantine procedures. 

(c) A total number of 9,755 cases (con-
signments ) of plants and plant products 
have been cleared after the required quar-
antine screening upto 31st janu·ary, 1992. 

[English] 

Deficit In Oil Industry Pool Accounts 

2732. SHRI GURUDAS KAMAT: 
SHRI SANAT KUMAR 

MANDAL: 

Will the Minister of PERTOLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the cumulative deficit in 011 
Industry Pool Accounts has gone to thou-
sands crores of rupees; 

(b) if so, the details thereof; and the 
reasons therefor; and 

(c) the remedial measures being taken 
in this regard?· . 

THE MINISTER OF PETROlEUM AND 
NATURAL GAS (SHRI B. 
SHANKARANAND) (a) to (d). Oil Pool Ac-
count has Incurred sizable deficits from 

1989-90, mainly on account of sales 
realisations not fu1Iy covering the costs in-
tuned. The situation is being monitored 
continuously. 

Boycott of Electlons by Political 
pertle.ln Punjab 

2733. SHRI GURUDAS KAMAT: 
SHRI RABI RAY; 
SHRI K.D. SULTANPURI: 

WRI the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether some"politlcal parties boy-
cotted the elections held In Punjab recently; 

(b) if so, the reasons therefor; and 

(c) the parties which boycottedtheelec-
tions? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARlIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) and (b). Some political parties 
boycotted elections held In punjab recently, 
possibly under pressure fr9m militants. 

(c) While national parties like Congress-
I. BJP, CPI, CPI (M) and Janta Dal as weD as 
Shiromani Akali DaI (KaIul) participated in 
the elections. SAD (Mann) •. SAD (Badal), 
SAD (Roade-Baba) and ASSIF (Manjit ) 
boycotted the elections. 

Return of Indians to Kuwait 
I 

2734. SHRI KOOIKKUNll SURESH: 
WiUthe Mlnisterof EXTERNAL AFFAIRS beJ 
pleased to state: 

(a) the number of Indians who haVE 
returned to Kuwait so far; 

(b) the number of Indians wortting It 
Kuwait at present; and 

(c) the facilities provided by the gov· 
emment for the return of Indians to Kuwait? 
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THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOlANKI): 
(a) 68,000 Indians have returned to Kuwait 
so far, 

(b) The number of Indians working in 
Kuwait is estimated at 65,000. 

(c) Government have taken various 
steps to facilitate and speed the return of 
the Indian nationals repatriated from the 
Gulf; these include waiver of ImmigratiOn 
Clearance Requirement, speedier issUance 
of passports and reintroduction of Air India 
flights to Kuwait. 

Petroleum And Natural Gas Projects 
for Kerala 

2735. SHR\ KOo\KKUN\L SURESH: 
Will the Minister of PETROLEUM AND 
NATURAl GAS be pleased to state: 

(a) the details of the petroleum and 
natural Gas projects for Kerala pending 
with the Union Government for approval; 

(b) the action taken so far in each case; 
and 

(c) the reason lor the delay? 

THE MINISTEROFPETROLEUMAND 
NATURAL GAS (SHRI B. 
SHANKARANAND); (a) to (c). The follow-
ing two project proposals are at different 
stages of consideration of the Government. 

(i) Expansion of the refining capacity of 
the Cochin Refineries Limited; and 

(ii) Increasing capacity for additional 
Benzene production by cochin Refineries 
Limited. 

World bank aid to Ollpalm cuHlvatlon 
In Keral. 

2736. SHRI KUDIKUNNIL SURESH: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) lIVhether the World Bank aided 
scheme to grow Ollpalm trees in Kerala Is In 
progress; 

(b) If so, the cost of the scheme; 

(c) the places where this scheme is 
under operation in that state; 

(d) whetherthe Government propose to 
cover more places under this scheme in 
Kerala; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPALLY RAMACHANDRAN): (a) 
There Is no Wol1d Bank aided scheme tor oil 
palm In Kerala. 

(b) to (e). Do not arise. 

Inc ...... In Prices of Food Grade 
Hexane 

2737. SHRI ARJUN CHARAN SETHI: 
Willthe Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state: 

(a) whether any decision has been\aken 
to increase the prices of food grade hexane 
a crucial Input for manufaduring Solvent 
extraded vegetable oils and deoiled meals; 
and 

(b) if so, the reasons therefore? 

THE MINISTER OF PETROLEUM AND 
NAllJRAl GAS SHRI B. SHANKARANAND): 
(a) and (b). Hexane is not a price administred 
prodUd. Oil Industry detennlnes the 01 Hex-
ane on market considerations. 

Giria Hoatel. for Scheduled c.st. 
Student. 

2738. SHRI DHARMABIKASHAM: Will 
the Minister of WELFARE be pleaHd to 
state: 



341 Written Answers PHAlGUNA22, 1913 (SAKA) Written Answers 342 

(a) the details of girls hostels for Sched-
uled Caste students constructed so far In 
Andhra Pradesh; 

(b) the details of boy hostels constructed 
for Scheduled Caste students during 1990-
91 in Andhra Pradesh; 

Cc) the details of girls and boys students 
benefited: 

(d) the amount sanctioned provided to 
the State for the purpose during 1990-91 
and 1991-92; 

(e) whether the State Government has 
fully utilised that amount; 

(f) if so, tho details thereof and if not, the 
action taken thereon; and 

(g) the number 0' girls and boys hostels 
proposed to be constructed there during the 
Eighth Plan? 

Year Girls Hostels 

1990·91 Rs. 1,08, 58, 750/-

1991-92 Rs. I, 50,00, 000/-

(e) and (f). The hostels sanctioned dur-
ing 1990-91 have not yet been co~leted. 
The cOfT1)letion of hostel building may take 
some time. 

(g) The Eighth Five Year Plan has not 
yet been finalised in respect of any State 
;ncluding Andhra Pradesh. 

Foreign Assistance to Churches In 
Bihar and Madhya Pradesh 

2739. SHRI RAM KAPSE: Will the Min-

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) 316 hostels for girts 
belonging to Scheduled Caste have been 
constructed and buildings in respect of 95 
hostels are under construction. 

(b) The Centrally Sponsered Scheme 
of Boys' hostels for Scheduled Caste stu-
dents carne into existence during 1989-90. 
36 hostel buildings were sanctioned for 
Andhra Pradesh during 1990-91. 

(c) 31600 girls have been benefited 
and 9,500 will be benefited after completion 
of 95 hostel buildings under consideration 
3600 Scheduled Caste boys will benefit 
after 36 hostels sanctioned during 1990-91 
are constructed. 

(d) The 'ollowing amounts were sanc-
tioned during 1990-91 and 1991-92 (upto 
29. 2. 2992): 

Boys Hostels 

Rs. 1,29,57 638/-

As. 2,00,50,000/-

istero' HOME AFFAIRS be pleased to state 
the foreign financial aidlassistance received 
by the Churches in Bihar and Madhya 
Pradesh during 1989-90 and 1990-91? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARlIAMENT ARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS: (SHRI 
M.M. JACOB): The receipt of foreign con-
tribution as reported by the cruches in Bihar 
and Madhya Pradesh is as under:-

State Year Amount 

Bihar 1989 379.75 

1990 453.99 

Madhya Pradesh 1989 641.35 

1990 726.60 
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...... ngs on JhMhand ..... 

27.fO. SHR1MUKULBALKRlSHNA 
• WANNIK: 

SHRI SHAflENDRA 
MAHATO: 

WHlthe Ministerof HOME AFFAIRS be 
pleased to state: 

(a> whether the Union Government 
convened a nutriJer of meetings to OISCUSS 
h.1~ __ ~~f~.'~; 

(b) it so, the datai\s thereof; 

Ccl the main points discussed in those 
meetings; and 

(ct) the follow-up action being taken in 
this ragan:l? 

1l£ MINISTER OF STATE IN THE 
MINISTRY OF PARlIAMENTARY AF-
FAIRS AND THE.MINISTER OF STATE IN 
n-tEMtNISTRYOF HOME AFFAIRS (SHRI 
M.M.JACOB): (a> The Union Home Minis-
ter belddiscussion on Jharkhand issue with 
the ChleUrmisterof Bihar and West Bengal 
on 182;1992. The Chief Ministers of Orissa 
and Madhaya Pradesh could notaltend the 
meeting due to thalroth8rpre-occupations. 
FoUowIng this the UnIon Home Secretary 
helddiSCIlSS10ns with the Chief Secretaries, 
Governments of West Bengal. Orissa and 
Madhaya Pradesh and the Home secre-

Year Maharshtra 

1H8-89 2&.3 

1989-90 26.4 

1990-91 27.3 

ta'Y, Gowmment of Bihar on 27;2~ 1992 • 

(b) to ~d)i. yartous lISues I8IalIng to a 
separate. Jnanmand·State CQvertng these. 
four StaleS were dIscIlSsed inClUdIng the 
provIslons·oflhe Jharkhand Af8a·DeveIop-· 
ment Council Bill passed by the BIhar Slate 
legislature. 

~ under cotton cullVallon 

'2.14'. S\-I\\~\ABHAROWAJ: 
S\\R\ \Ap..~\~Rp..O \\O\'t)"'( p.. 

GAV\T: 

Will the Minister of AGRICUlTURE be 
pleased to state : 

(a) the area under cotton cultivation in 
Maharashtra and Madhya Pradesh during 
the last three years; 

(b) whether the area under colton cul-
tivation In these States have dect'8ased; 

(c) n so, the reasons therefore; and 

(d) the correctJve measures taken to 
remedy the situation? 

1lE MIMSTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUlLAPPAU. Y RAMACHANDRAN): (a) 
The area under cotton cultivation In 
maharashtra and Madhaya Pradesh during 
the last three years Is as under.-

(Lakh hectares) 

Madhya Pradesh 

5.6 

5.8 

5.9 

(b) No, SIr. tenslve cotten development programme 
(ICOP) In IfIl)OItant cotton growing Slates 

(c) Does not arise. including Maharastra and Madhya Pradesh 
for Incraasing productivity of cotton. Under 

Cd) Govt.. of india Is inl*tmentlng In- the Schame, financial assIstance"provIded 
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totheStatef0'l,roducllonanddlstrlbutlonof (Iv) Slapplngupofrasean:hProgrammes 
quality seeds. plant protection measurae. to Develop Hybrid Rice varieties 
farmers training and demonstration. I8Sis18nttopeslS.dlsassesandmols-

[Translation] 

Fooclgraln Production 

2742. SHRI RAJEVEER SINGH: WI 
the Minister of AGRICULTURE be pleased 
to state: 

<a) the quantity of wheat. rica and 011-
seeds produced In Uttar Pradesh during 
each of the last two years; and 

~\)) \he Scheme \)e\ng \~\emen\ed bl 
the Government to increase the\r pl"Oduc-
tion? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULlAPPALLYRAMACHANDRAN): (a)tha 
information on quantity 01 wheat, rice and 
oilsaes produced in Uttar pradesh during 
each of the last two years is given below: 

(In /akh tonnes) 

1989-90 t9§O-91 

Wl"teat 176.8 183.6 

Rice 94.8 102.0 -

Oilseeds 11.5 13.3.0 

(b) In order to increase the production 
of wheat, rice and oilseeds, the Government 
Is implementing certain crop produdion 
programmes. These Include: 

(i) Special Foodgrain Production 
ProgrammeforWheat Development 
-(SFPP); 

(Ii) -Integrated Rice programme for Rica 
Development (IRDP) 

(III) Ollseeds production programme 
(OPp) 

lura stress; and 

(v) Effective rnarMI and price support. 

Foodgraln production 

2743. SHRI NITISH KUMAR: WUI the 
Minister of AGRICULTURE be pleased to 
state: 

(a)whethertheproductionoffoodgralns 
In the country has Increased considerably 
dut\ng the \u\ tout decades; 

- (\l) \t so, \he quantum at the toodgtama 
produced during the year 195051 and 1990-
91; 

(c) whether thera has not been any 
slngnlflcant Increase In the farmers Income 
during the above period; 

(d) " so, the reasons therefora; and 

(e) the income of the farmer during the 
year 1950-51 and 1990-91? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULlAPPALL Y RAMACHANDRAN): (a) 
Yes, SIr. 

(b) The quantum of foodgralns pr0-
duced during lhe year 19950-51 and 1990-
91 was 50.82 and 17623 Rillon lonnes. 
raspectively. 

(c) No. SIr. 
(d) Does nol arise. 

(e) The Incomes generated from agrl-
culura and died activities In 1950-51 and 
1990-91 a11980-81 prices wera Rs. 20461 
CIOras and Rs. 58921 CIOras respectively. 

ANa u ..... FoocIgr8Ina and Cull cropa 

2744. SHRI BHAGWAN SHANKAR 
RAWAT: WID the Minister of AGRICUL-
TURE be pleased to state: 
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(a)theareasunderfoodgralnandcash 
crop during the last year and current year 

. alongwith their production; 

(b) whether the area under foodgrain 
cultivation has decreased during the cur-
rent rabl season as cOfTl)ared to last year 
but the area under oilseeds and cash crops 
has Increased; 

(c) If so, the reasons therefore; and 

Crops Area (Million 
hectares) 

1990-91 1989-90 

Foodgrains 127.5 126.8 

Oilseads 24.0 22.8 

Sugarcane 3.7 3.4 

Fibers 8.5 8.7 

(b) to Cd). As per the current informa-
tion available, the area underthefoodgrain 
crops during the current rabi seasons has 
decreased and that of oilseeds particularly 
rapseed and mustard increased. The rea-
son may be purely due to the non-availabil-
ity of optimum soil moisture at the time of 
sowing because of early withdrawal of mono 
soon from most of the States of the country. 
The Department of Agriculture and Coop-
eration has always laid efTl)hasis on. the 
increase in produdivity as there is not suf-
ficient scope in increasing the area. The 
schemes under implementation for increas-
ing the productivity of foodgrain crops are 
as follows; 

.1. Special Foodgrain production 
_..programme (SFPP) - Wheat, pulses 

and maiZe and Millets. 

2. Integrated programme for Rice Devel-
opment (IPRD) 

(d) the steps taken to Increase the area 
under foodgralns? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
Final estimates of area and produdion of 
foodgralns and other major cash crops for 
1991-92 have not yet become due from the 
States. However, the area and produdion of 
foodgrains and other major cash crops for 
1990-91 and 1989-90 are given in the Table 
·below; 

Production (Million 
Tonnes) 

1990-91 1989-90 

176.2 171.0 

18.5 16.9 

240.3 225.6 

3.3 3.5 

3. National pulses Development 
Programme (NPDP). 

[English] 

Foodgraln Stock 

• 2746. SHRI R. OHANUSKOOI 
ATHITHAN: Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) the per capita produdion and con-
sumption of cereals and pulses during each 
of the last three years, year-wise; 

(b) the slock position of foodgralns at 
present; 

Cc) whether is It sufficient to meet the 
Internal requirement; and 

Cd) If not, the manner In which Govern-
ment propose to meet the shortage of 
foodgralns? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICUL TURE(SHRI 
MULlAYPALLY RAMACHANDRAN): (a) 
The par capita production and per capita net 

Year 

1989(P) 

1990 (p) 

1991 (p) 

P - Provisional 

percaplla 
production 

Total Pulses 

Cereals 

191.3 17.0 

190.0 15.5 

190.9 16.6 

(b) to (d). the stocks of foodgrains (rice 
and Wheat) with the public agencies as on 
1.2.1992 were 14.5 million tonnes, which 
are considered adequate to meet the rea-
sonable requirements of the Public Distrac-
tion Systems 

Bet.1 Lea' production 

2747. DR. KARTIKESWARPATRA:WiIi 
the Minister of AGRICULTURE be pleased 
to state: 

(a) the Places In the country where 
betalleaf is grown; and 

(b) the produCtion of betalleaf during 
1991-92, State-wise? 

availability of cereals and pulses during the 
last three years has been estimated as 
under; . 

(Kgs/year) 

Per capita net 
availabHity 

Total Pulses 

Cereals 

165.2 15.3 

157.9 15.1 

171.6 14.5 

wise statistics. Hence, official estimates on 
production are not available. 

[ Translation] 

Centenary Celebration of Dr. B.R. 
. Ambedker 

2748.SHRIBARELALJATAV:Willthe 
Minister of WELFARE be pleased to state: 

(a)whetherthe Union Govemment have 
extended the celebration period of Dr. B.A. 
Ambedakar Centenary Year upto April 14, 
1992; 

(b) H so, whether Dr. B.A. Ambedakar 
Birth Centenary Year Celebration Commit-
tee has been reconstituted by the Govem- • 
ment; THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN); (a) 
Betelvine is grown in West Bengal, Assam. 
Keraia, AncItva Pradesh, Arunachal Pradesh, 
Orissa, Bihar, kamataka, Madhya Pradesh, ..;) 
Tamil Nadu, Maharashtra, Mlzoram, 
Nagaland,. Tripura, Pondlcherry and Uttar 
Pradesh. 

(c) H so, the details thereof; and 

(d) H not, the reason~ thereof? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) Yes, Sir. 

(b) Betalvlne Is a non-fore-cast crop 
and not covered bV the Department of Eco-
nomics and Statistics for collection of State-

(b) Yes, Sir. 
(c) Details are given In the Statement 

attached. 
(d) Question does noi arise. 
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Resolution 

I. 

!. 

t. 

,. 
i. 

). 

7. 

~. 

~. 

10. 

11. 

12. 

14. 

15. 

16. 

f7. 

18. 

19. 

STATEMENT 

No.113J91-CC.1 
GOVERNMENT OF INDIA 
MINISTRY OF WELFARE 

CENTENARY CELL 

25, Ashoka Road, New Delhi-11 0001 

Dated the 14th February, 1992. 

Prime Minister of India 

Minister of Welfare 

Minister of Finance 

Minister of Agriculture 

In the Resolution No. 113J91-CC.1 dated 
29t1i March 1991, Government have consti-
tuted a national ConvnJttee for Century Cel-
ebrations of Baba SahebDr. B. R. Ambadkar 
for evolving various programmes for the 
Centenary Celebrations and recommending 
the same to the Government of India. 

2. Now, Government have decided to 
I8constitU!e the aforesaid National Commit-
tee as follows:-

Chairman 

vice-Chairman 

Member 

88 .. 

Minister of Human Resource Development 

Minister of Urban Development 

Minister of Railways 

Minister of Petroleum & Natural Gas 

Minister of Law & Justice and Company Affairs 

Minister of Health & Family Welfare 

Minister of Extemal Affairs 

Minister of Home Affairs 

Minister of Civil Aviation & Tourism 

Minister of Parliamentary Affairs 

Minister of State for Textiles 

Deputy Chairman, Planning Commission 

Minister of State for Textiles 

Minister of State for Food Processing Industring 
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20. Minister of State for Information & Broadcasting 

21. Minister of State for Coal 

22. Minister of State for Mines 

23. Deputy Chairman, Rajaya Sabha 

24. Ministry of State for Personnel, 
Public Grievances and Pension 

25. Ministry of State for Urban Development 

26. Ministry of state for Finance 
(Shri . Dalbir Singh) 

27. Minister of State for Industry 
(Prof .P.J. Kurien) 

28. Minister of State for Rural Development 
(Shri. P.K. Thungon) 

29. Minister of State for Rural; Development 
(Shri. Uttambhai H. Patel) 

30. Minister of State for Rural Development 
(Shri .G. Venkataswamy) 

31. Deputy Minister of Welfare 

32. Deputy Minister for Home Affairs 

33. Governor, Jammu and Kashmir 

34. Govemor, Punjab 

35. Govemor, Megalaya 

36. Lt. Govemor, Andhaman & Nicobar Islands 

37. Lt. Governor, Delhi 

38. Administrator, Daman & Diu 

39. Administrator, lakshadweep 

40. Chief Minister, Andhra Pradesh 
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41. ChIef MIniIIar, Arunachal Pradesh 

42. ChIef MInIster, Assam .. 
43. Chief MInIstar. BIhar .. 
44 Chief Minister. Goa 

45. ChIef Minister. Gujarat .. 
46. Chief Minlstar. Haryana " 
47. ChIef MInIster, Himachal Pradesh 

48. Chief Minister, Karanataka 

49. ChIef Mlnlstar , Kerala " 
SO. Chief MlnisteJr , Madhya Pradesh 

51. ChIef Minister, Maharashtra 

52. ChIef Minister, Manlpur 

53. ChIef Minister, IMIzorarn 

54. ChIef Minister, NagaIand 

55. Chief Minister, OrIssa 

58. ChIef Minister, Pondichery 

57. Chief Minister. Rajasthan 

58. ChIef Minister. SiIckim 

59. ChIef Minister , Tamil Nadu 

60. Chief Minister, Trlpura 

61. Chief MInister , Uttar Pardesh 

62. ChIef Minister, W'" Bengal 

63. SIvI Ram VIlas paswan, M.P., No. 12, JanpaIh, New DeIhl 

64. SIu1. ArvInd Netam. MP. 
11. ~ Road, New DelhI .. 
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85. SId. ~ ChancIra88kh •• IlP. 
8, Ashok Road, New DelhI 

68. SM. Kalka Das, M.P • 
. 9, Dr. Blshamber Das Mars-
New DelhI. 

67. SM. S.P. Malavlya. 
No.5, Duplelx Road, New Deihl. 

68. SM. H. Hanumanthappa. M.P. 
5-AB, Pandara Road, New Deihl 

69. Shri. Buta Singh, M.P. 
16, Ashoka Road, New Deihl 

70. Dr. Fagunl Ram M.P. 
. 18, Windsor Place, New Deihl 

71. Shri Dipen Ghosh, M.P. 
18, Windsor Place, New Deihl . 

72. Shrllnderjlt Gupta M.P. 
41, Western court. New Deihl 

73. Shri Chandra Salchar, M.P. 
16, Dr. Rajendra Prasad Road, New Delhi 

74. Ebrahim Sulalman Salt, M.P. 
16, Dr. Rajendra Prasad Road, New DellI 

75. Shrl Alai Bihar! Vajpayee, M.P .• 
6, Ralsina Road, New Deihl 

76. Shrl Sunil Datt, M.P., 
• 2, Safadarjung Lane, New Deihl 

n. Shrl. V.P. Singh, M.P. 
1, Teen Murtf :Lane, New Delhi 

78. Shrl. Rabl Ray, M.P., 
2, Safadrjung Lane, New Deihl 

79. Shri. Chandrajeet Vadav, M.P. 
78, North Avenue, New Deihl 

80. Shrl. A.K. Antony, M.P 
3, GUf'dWara Rakab Ganj Road, N .. DeH 

'.. 

.. 

,t 

.. 



81. Slut. P.M. Sayaed M.P. 
3. 0wdwMI Rakab Ganj Road 
NawDel1l 

12. Slut ChIlta Basu, M.P. 
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21, GUldwara Rakab Oanj Road, .... DellI 

83. Shri Ram Sundar Du, M.P., 
29, Dr. Ralendra Prasad Road 
N8WDeIhi 

14. Shrl Hart SIngh Chowdhry, M.P. 
CivIl lines , Bulandshaher, lAtar PIadesh 

85. Snt. Stya Bahtn, m.P. 
171-172 South Avenue, New Delhi 

86. Prof. M. Kamsom. M.P. 
2B. Canning Lane, New DeIhl 

87. Slut O. SWarrinathan M.P. 
21. CanMlg lane, New Deihl 

88. Shri Sulhan Salahuddin Qwalsi M.P. 
34, Ashoka Road, New Delhi 

89. Slut Prakash Ambedkar, M.P • 
• Raj Oriha, Hndu Colony 
Oadar, Borrbay 

90. Slut. LK. Advan~ M.P. 
C-118, Pandara Park, New Delhi 

91.· Slut. HaIkrishana SIngh Surjaet 
8- TIn Murll Marg New DellI 

92. Shri A.R. AnIuIay, M.P. 
e DupIey Road New DellI. 

93. .ana. SavIIa Ambedkar, 
'1IATRY CHAYA· 
9, R. D.5.K. Bole Road, 
Dadar cw-t)8an'Dar -4 00028 

. M. sa. Aruna AlaI All. 
507, ViIhIII .... PaIII ..... 
RaIl MIIg. New DellI 

.. 

.. 

.. 

.. 

. .. 

.. 
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85. ShrI B.D. JaItI, 
Former VIce-President of india 
No.2, Dr. ZakIr Hussain Mar; 
New DeIhl 

96. Justice P.N. Bhagwatl, 
Rid. Char Jusllce 
51296, Graater KaIIash - New Deihl. 

97. Smt. Sarojinl Mashlsh~ 
CII14 Lodl Garden 
New Deihl 

98. Ch. Brahm Prakash 
Chair Person, Economic Development committee 
1145 Sector XII. R.K. Puram, New Deihl 

99. Shri Yogendra MakWana, 
Charirperson, Planning & Programme Committee 
C-8361 Vasant KunL New Delhi 

, 00. Prof. Mata Oin, 
ChaIrperson, Eduction Conmlttee 
23-b Poc:ket-A, MIG Flats 
Ashok Vlhar, Phase -III 
Deihl-52 

101. Shri. Ran11 La! SUman , 
Dr. B.R. Anmedkar Hostel, Ashok Nagar 
Agra. Uttar Pradesh 

102. Shrl. K.K. Birta. M.P. 
7, Tees January Marg 
New Delhi 

103. Shrl Ashok Kumar Jain, 
ChaIrman, ' The Times of·lndla' 
No.7, Bahadurshah Zafar 1Marag, New Deihl 

104. Shit. VIvek Goenka. 
Partner, 'indian ExpnIsa' 
Express TowelS, Narlman Point, Borft)ay 

105. VIce-Admiral (ReId.), R.K.s. Gandhi PVSM, Vr.C. 
8A. DolphIn ApaItmelnts, 
PIal Sunder Road. 
8ombay40~ 
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106. Justice It Ramaswamy. 
Chairperson. Prevention of Atrocotles & 
Legislation committee, 
7, Tughlaq lane. new Delhi .. 

107. SM. Surendra Mohan, . 
Chairperson. land Reforms commlteo 
115 Vllthal Bhal Patel House 
NawDeIhI. 

108. Sml. R.tA. Bathew, 
Chair Person Reservation IlJ1)Iementation comlitee 
Member. Union Public Servico commission. 
Dholpur House; Shajhan Road. New Delhi y 

109. Shri. Kanshl Ram • 
President Bahu)an sarna) party. 
No. 5323. Hardhlan Singh Road. 

Rehgarpura. Karoal Bag. New Delhl-110005 

110. SM. Surji Singh Bamata. 
No.1. C.tA. Residence, Sedor-1. 
Chandigarh 

111. SM. Syed Mir kaslm, 
No.6. Lodi Estate, new Deihl 

112. Chairman 
National Con1!lIlss1on for SCs & ST$. 
5th FIo«. Lok Nayak Shavan.ec:han I.larkel 
NewDolhi 

113. Begum AbIda Ahamed.. 
No. 19. Akbar Road, New Delhi 

114. Shri RS. Gaval, 
to ..... ChaIrman. 
Maharashtra LegIsIaIIve Council 
Room No. 152. MlA's HoIleI. 
Near Chowk Gal, RaIny Station, 
Bombay 

115. Dr. FarooqAbdulla. 
Fonner ChI6f4lnisler CJ1 J&K 
No.1. Safdaljung Lane, New Delli 

118. Sbri MacIIu u.na,. 
8-11, PandIa Road. New De", ,t 
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117. SM. S.R. SOmmaI, 
PresIdent Janta DaJ. 
No.7, Janta mantar Road, New Delhi 

118. Shrf Jagannath Pahadla, 
Formar Governor of Bihar, 
8kanar House, Pandara Road, New Deihl 

119. Shrl Amar SIngh Chudahrl, 
Former Chelf Minister of Gujarat, 
MagaJ Taeralh Apartants, 
Shreyash Crorasslng Ahmadabad 
Gujarat 

120. Justice V.R. Krlshana Iyer, 
Rid, Judge SUprema COurt, 
'Sat Gamaya' M.O. Road Ernakularn, 
Chin" 682011. 

121. Shrl. M.L. Sahara, 
Former Charlman UPSC & 
Director General, Saba Sahab Dr. AntMKl<ar 
Natlonallnstltuta, 
54, Anand Nagar, Chltawad Road, 
Indore - 452001 . 

122. Dr. Sohan pal Sumnakastar 
081. Sahltya Akademy 
No. 232 Tago18 Park, Modal Town .New Deihl 

123. Dr. (MS.) Salvi. Das 
VIce- Chancellor, Mysora University. Kamalak 

124. Prof. M.S. Agwan~ 
VlC8-Chancenor, 
JawaharIaJ Hahn' University 
New Mahraul Road, New Delhi 

125. Prof. Upendra Saxl, 
Va CI1anceIor, 
Dalal Unlv8nllty, 
Sham Nalh Marg, DelhI 

128. Prof m ujeeb RIzaI. 
'Acdng VIcKhancIIIor 
Jamia MIlIa IIIama 
..... Nagar, New DelhI 
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127. Dr. D.R Jatav, 
~ Govt. Collage 
Jodhpur, Rajasthan 

28. SM. S.R Katoch, 
Minda SCIST OfIIcers Association 
681245 Panchkuln Road, 
New Deihl 110001 

129. Slut. P.S. Krishnan, lAS (Reid.) 
E4I2, Sector XIII, 
R.K Puram, New Deihl 

130. Ven. lama Lobzang, 
C-1fJ3, Pandara Road, New Delhi 

131. Shri. D.P. SInha 
Former Ambassador of India, 
831C, Himglrl Apartments, Pocket 14, 
KakajI Extension, New Deihl 

132. Shri. Dau Dayal Gupta 
Mayor, Lucknow 

133. Shri. Srinivas Sahu, 
ex-Vice Chancellor, Utkal University 
No. 1203 New Deihl 
Bhubaneshwar, Orissa 

134. Shri. S.U.H. Burney, 
ChaIrman, MlnorIles, Conmission, 
Loknayak Shavan, New Deihl 

135. Us. Shabana Azml, 
No. 25, Janakl Kutlr, 
Juhu, Bombay - 400049. 

136. Dr. Mule Raj Anand, 
Lokayata. 
Hauz Khas Vllage, New Delhl- 110016 

137. Dr. Raflq Zakaria, 
Sea Land, 
41, Culfe Parade, 
Bonmy - 400005 .. 
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138. Shit. A Thankappan Advocate 
EIunIIvIIa Vaede, Vlsujrnjam 
P.O. Trlruvanantpuram 

139. Dr. Madankar, 
Bodh Bhooml, 
Khamte Road, 
Nagpur 

140. Dr. Ohamrnopal Mahasthlvar, 
President. West Bengal Buddhist AssocIation. 
calcultta 

141. Dr. Rashtrapal, 
Buddhist Scholar, 
International Buddhist Meditation, 
BodhGaya 

142. Shri. L Aryavansha, 
High Priest, 
Bodh V1har, Mandir Marg, New Delhi 

143. Shrt R. O. Sonkar, lAS (Retd), 
Chief Executive OffICer, 
Ambedkar University, 
Lucknow 

144. Captain Kumar, 
'The Statesman', 
Barakhamba Road, 
New Delhi 

145. Shrl. V.K. Narayanan 
Editor, 'The Trbune', Chancflgarh 

146. Shit. NlkhA Chakravarthy, 
EdItor, 'Mainstream, 
o Ii - 35. Kaka Nagar, 
New Deihl 

147. Shri. Prabhu Chaw!&. 
Journalist, 
G-45, Vlvek.Vlhar, Shahadra, Delhi-110032 

148 Shrt S.P. Singh, 
EdItor, Navbharal T\mes'llmea House, 
Bahadunshah zalar Mrg 
New Deti-t10002. 

WIfIten An...,. 370 



371 Wrlrten AnswetS MARCH 12, 1992 Wrlrten AnswetS 372 

149. Shri. Prabhash JOshi 
Chairperson, publicity & Media Commitee Editor, 'Jan Sana' 
C/o Indian Express Building 
Bahadurshah Zalar Marg, New Deihl 

150. Shrf. Syed Naqvi, 
Journalist, 
0-9, Gulrnohar park, 
New Delhi-11 0049. 

151. Shri. GopaJan 
'Onlooker' 
40, Namak Mandl, Post Box No. 125, 
UDain 

152. Shri 0iIeep Padgaonkar 
Editor, "The Times of India 
Tmes House, Bahadusshah Zafar Marg New Delhi-2 

153. Shri. Pram Bhatia, 
0-364, Defence Colony, 
New Delhi 

154. Shri. shyam lal, 
Ex-Editor, 
Times of India, 
A-28, Gulmohar Park, 
New Delhi - 110049. 

"\ '55. Shri Khustlwant Singh, 
49-E, SuJan Singh Road, 
New Delhi 

156. Secretary, 
Ministry of Welfare 

3. The National Committee will broadly 
discuss, identify and recommend 
programmes for implementation 
during Centenary Celebrations. 

4. The recommednatlons of the Commit-
tee will be considered by the Govern-
ment for implementation. 

5. . The Committee would have powers to 
co-opt Mermers and keeping In view 

Member Secretary 

the raquirement may constitute Subject 
Committees and Sub-comrnittee also. 

6. The Committee may meet twice In a 
year not only to chalk out the 
programmes but also to take stock of 
the Implementation of the various 
programmes and make appropriate 
recommendations to the Government 

7. The term of the CommlU~llIexplre on 
14th AprD, 1992. 
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ForT.A., etc., the non-officlal members 
of the Committee will be govemed by 
the ovlslons contained In the Ministry of 
Finance O. M. No, F. 6 (26)-A/IVI59 
dated 15th Septmber, 1960 as amended 
from time to time . However, they will be 
entilted to travel by air at their discre-
tion. 

9. This issues with the concurrance of 
Financial advisor of the Ministry. 

6. All secretaries to the Govemment of 
India 

7. All Chelf secretaries to the State Gov-
ernments and Union Terrlrtory Admin-
istrations. 

8. Secreatary, national Commission for 
Scheduled Castes and Scheduled 
Tribes, Lok Nayak Bhavan, New Deihl. 

9. All Jolr:'lt Seceataries, Ministry of WeI-
(GANGA DAS) fare. 

JOINT SECRETARY TO THE 10. PS to Union Minister of Weifare. 
GOVERNMENT OF INDIA 

Ondered that a copy of the Resouhuion 
be comminicated the Ministries and Depart-
ment of the Government of India and aU 
State~nd Union Terriotories. 

(GANGADAS) 

JOINT SECRETARY TO THE 
GOVERNMENT OF INDIA 

To, 

The Manager, 
Government of India Press, 
Mayapuri. New Deihl. 

Copy to 

1. All memebers of the ntional Committee 
for the Centenary Celebrations..,pf Baba 
Sheb Dr. Bhim Rao Ambedkar. ' 

2. All members of the Implementation 
Committee for the Centenary Celebra-
tlonsof BabaSahebOr. B.R.Armedkar. 

3. Presioriat'S Secretariat 

4. Prlmia Minister's 0IfIca. 

5. Cabin. Secretariat. 

11. PS to Secretary. Ministry of Wenara. 

12. PS to Deputy Minister of Welfare. 

13. PS to Additional Secretery, Minister of 
Wenare. 

14. PS to Joint Secretaries, Department of 
Welfare. Ministry of Welfare 

15. All Convenors of the Sub-Commlttees. 

16. AU Secl.ions-o' the Department of WeI-
taAl. Ministry of Welfare. 

17. All Attached and Subordinate Offices of 
the Department of Welfare. 

18. Information Officer. MinistrY of Wel-
fare, New Delhi (10 spare copies)~ 

[EngHsh] 

(GANGADAS) 

JOINT SECRETARY TO THE 
GOVERNMENTOF~DIA 

Oilseed and Pulses production 

2749. SHR' J. CHOKKA RAO: WI" the 
Minister of AGRICULTURE be pleased to 
state: 
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(a) whether the prodUction of oilseeds 
and pulses falls short of its requirement; 

(b) if so, the actual production and 
conSU!Tl>lion oflhese crops at present; and 

(c) the steps proposed to be taken to 
increase their production? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICUL TURE(SHRI 
MUlLAPALL Y RAMACHANDRAN): (a) 
Yes, Sir. 

(b) As per assessment made by the 
Working Group on Demand and Supply 
Projections for the 8th Five Year Plan, the 
demand for pulses during 1990-91 was 
estimated to be about 15 to 16 million 
tonnes against the likely production of about 
14 mOtion tonrles. The demand for edIJIe 
oils for 1990-91 was estimated to be about 
5.82 million tonnes against the production 
of 5.0. million tonnes for the year. 

(c) The schemes to increase the pro-
duction of oilseeds and pulses under imple-
mentation, at present, are as follows;-

(I) Oilseeds Production Programme 
(OPP). 

appearing in the TImes of India dated Janu-
ary 29, 1992; 

(b) If so, the facts of the case; and 

(c) the reaction of the Govemment 
thereto? 

THE MINISTER OF STATE OF THE 
MINISTRYOFPARLAIMENTARYAFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) Yes, Sir. 

(b) and (c). A criminal case on illegal 
activities of obtaining large amount from 
foreign countries through illegal means for 
use by the banned terrorist outfits of Jammu 
and Kashmir and for conveying terrorist and 
subversive plans to them was registered by 
Delhi Police at Chandni Mahal Police Sta-
tion, Delhi vide FIR No. 53191 dated 251031 
91. 

The case has been entrusted to Central 
Bu'!"au Or Investigation (CBI). Some per-
sons have been arrested by Delhi Police and 
CBI. 

Dram. Therapy for mentally Retarded 
and handicapped Persons 

2751. DR. RA VI MALLU: Will the Minis-
(ii) National Pulses Development tar of WELFARE be pleased to state: 

Programme (NPDP). 

(iii) Special foodgrain production 
Programme (SFPP) - Pulses. 

Pak Links of Aslawatch Report 

2750. SHRI R. SURENDER REDDY: 
Will the Minister of HOME AFFAAIRS be 
pleased to state: 

(a) whether attention of the Govem-
ment has been dnawn to the news-Item 
regarding Pak links of Asiawatch report 

(a) whether attention of the Union gov-
emment has been drawn to the successful 
Drama therapy method used for handling 
and training of mentally retarded and handi-
capped persons recently organised in Delhi 
by the premier social institution 'SAMADHAN' 
in collaboration with British Institute of Drama 
Therapy and National School of Drama. 

(b) whether the government have any 
plan to start similar Drama Therapy 
programmes for the mentally ... tarded and 
handicapped persons; and 
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(c) If so, the details thel8of? 

THE MINISTER OF WELFARE (SHRI 
SITARAMKESRI):(a}hhas notbeenevalu-
ated. 

(b) There Is no such scheme under the 
Ministry of Welfare. 

(c) Does not arise. 

Cotton Production In Madhya Pradesh 

onstratlon, plant protecIIon measures, lrri-
gation and farmers training. 

(c) The target fixed and achievement 
made In Cotton production in the State of 
Madhya Pradesh during each or the last 
three years are as foRows:-

(In lalch bales of t 70 Kgs. each) 

Year TaJ'fII'IS Production of 
Cotton 

2752. KUMARI PUSHPA DEVI SINGH: 1988-90 2.94 3.54 
Will the Minister of AGRICULTURE be 
pleased to state: 1989-90 3.60 4.12 

(a) whether Madhya Pradesh Is one of 1990-91 4.50 3.80 
the cotton growing State In the country; -------------

(b) If so, the steps taken to Increase the 
production of cotton in that State; 

(c) the target fixed and achievement 
made in cotton production in the State dur-
ing each of the last three years; 

Cd) whether the production has de-
clined during the current financial year; 

(e) if so, the reasons therefor; and 

(I) the steps taken /proposed to be 
taken by the Government in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): Ca) 
Yes, Sir. 

(b) A Centrally Sponsored Scheme -
Intensive Cotton Development Programme 
(ICDP) Is under Implementation for Increas-
Ing the production and productivity of cotton 
in the major cotton growing States including 
Madhya Pradesh. Under the Scheme, fi-
nancial asslstame is being provided tor 
Production and distribution of seeds, dem-

(d) and Ce). The final estimates of pr0-
duction of cotton have not yet become due 
from the States. However, as per currant 
assessment, the production of cotton dUring 
the 1991-92 Is expected to be around 96.14 
Iakh bales that is slightly lower than the 
production level of 97.591akh bales achieved 
during 1990-91. The main reason of de-
crease In production of cotton Is attributed to 
unfavorable weathercond'ltions atthegrowth 
period of the crop In Gujarat and Maharashtra 
among the major growing States. 

(f) A Centrally Sponsored Scheme -
Intensive Cotton Development programme 
(ICDP) is under Implementation for increas-
Ing the production and productivity of cotton 
In the major cotton growing States. Under 
the $Cheme, financial assistance Is being 
provided for production and distribution of 
seeds, demonstration, plant protection mea-
sures, Irrigation and farmers training. 

Is ... of Licences to Industrfaland 
Commercial Units In Deihl 

2753. SHRI JEEWAN SHARMA: Will 
the MInister of HOME AFFAIRS be·pleased 
to state: 
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(a) wbe\her any dadskM\ has been _n I8gaI'dIng Issue atllcancis 10 Indus-
trial and commercial units operating In non-
confom'IIng areas In DellI 

(b) If so, the details thereof; 

(c) If not, the reasons therefor; and 

(d) how the Govemmant propose to 
deal with them especially with those which 
have coma up In residential areas? 

THE MINISTER OF STATE IN 1lE 
IMINISTRYOFHOMEAFFAIRS(SHRIIM.IM. 
JACOB): (a) to (d). information Is being 
collected and will be laid on the Table ofthe 
House. 

Population of Anglo-indiana 

2754. SHRI N. DENNIS: WDI the Min-
ister of HOME AFFAIRS be pleased to 
state: 

(a) the population of Anglo-indians In 
the country, State-wlselUnion Territory-
wise; 

(b) the number of man and women 
among them; and 

(C) the protectlon and sataguams be-
ing provided to the said community? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARlIAMENTARY AF-
FAIRS AND THE MINISTER OF STATE IN 
THEMINISTRYOfHOMEAFFAIRS (SHRI 
M.M. JACOB): (a) and(b). Since no lntex-
ma\\ononqo-\nc1\ansass\lthsco\\eci8cl 
\n the Census, the \monna\ion lequ\red \s 
not aval\akM. 

(el There are pravIslons (Articles 3a1 
and 33 01 \he constllutlon)1or noninatlon 01 

. ··"""Olo-Indlan community to the House 01 

FtIcIIII ... to LInguttIIIc ......... 

2755. SI4lI N. DENNIS: WIt the MInIs-
ter at WELFARE be pleased to state: 

Ca) whether the Govemment have pr0-
vided anrfaclltlas to the linguistic mInoIttIes 
to prosecute their studies In their mother 
tangue;and 

(b) If so, the detalIs thereof? 

ThE MINISTER OF WELFARE CSHRI 
SITARAMKESRI): (a) and (b). Thedetallsof 
provisions made by the State Govammentl 
UT administration In this raganf ant c0n-
tained In the Annual Reports of the c0mmis-
sioner for linguistic Minorities. 28 such At-
ports have so far been laid on the Table of the 
House These are accessible documants; 

DaIry and Poultry Pro)ecta 

2756. DR. ASIM BAlA: WUlthe Minister 
of AGRICULTURE: be pleased to state: 

(a) the number of populatry and dairy 
projects Iq)Iementad by national Coopera-
tive Development Corporation In Wast Ban-
gal; and 

(b) the dairy & populary projacls rec0m-
mended by NatIonal cooperative Develop-
mantcorporallonforlqMmentation In Wast 
Bengal during Eighth five year Plan period? 

THE MINISTER OF STATE IN THE 
\A\N\SlRV OF ~GR\CUL lURE~S\\R\ 
Wll.APNl....., f\A.UACHANDRAN):(a)The 
Popu\aI\y and dally pIQ\eda are ~ 
by cooperat\vea \n tbe aatea; and NCO 
pravIdas ftnandaI ........ thtoUgh \hi 
Stale GOvemmanL IN tbe Ibeence all an 
Iueh proposaa tlOm west .Bengal, NCD 
could nal unction any proled for tInIc: 
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assistanca so ,.In 1M S1aIe of W8Sl Ben-
gal. 

DurIng 1M 8Ih .. Year Plan NCDC 
wauldc:onsidarproposaisfardairyandpopu-
IarIy projects in the Stale of W8Sl Bengal 
kaepIi.g In view the pnMsions made In the 
Stale budget and also the tectmoeconomIc 
feasIJIIIty and vIabIIIy of such projects. for 

< dairy projacts. however. such assistance 
would be considered by NCDC only In non-
operation flood dlstrtc:ls which are not cov-
ered by NODS. 

FlshFann. 

2757. SHRI VUAY NAVAL PATIL: WII 
the Minister of AGRICULTURE be pleased 
to state: 

(a) the stepstaken by the Government 
to Increase the yield at fish Ianns: 

(b)thetotalyleldexpec:tedduring 1991-
92; 

(c) whetherthe Gowtmmenthave intro-
duced a new iqMHted I8dlnoIogy to boost 
fish production; 

(d) If so. the detals thereof; and 

(e) the species of IncIan fish most 
sought In export market? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE: (SHRI 
MUl1.APPAL YRAMACHANDRAN): (a) 365 
Flah FarmeR Development I\genc\es 
\FFO"s) have Hen aanc\\oned 'or 
&quacuwre dINe\opmen\. The Subskiy on 
lnpU\ 10r t\sh culunI and nIClamat\on at 
ponds has been enhanced during 1991-92 
underFR».. .. subUSy10r COC\tIlNC\\an at 
new ponca and running _ftshcu"unt \s 
also now pnMdad under FFOA to IncIaasa 
lha yield tfom lR ..... t\ishaIa 18SOUR:8S. 

(b) The taIaI yield from Inland fisheries 
I88OUIIl8a during 1992-92 W88 15.381akh 
tonnes. The expec:ted yield during 1991-92 
Is about 15.90 Iakh tonnes. 

(c)No.SW. 

(d) OUestIon does not arise. 

(e) Prawn Is most sought after fish In 
export market. 

(English) 

Incraae of Police force In Madhya 
Pradesh 

2758. SHRIMATI SUMIlJIAMAHAJAN: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a)wh8thertheGovemm$nlofMadhya 
PnIdesh hadsem any ProPosal to the Union 
Govemment for increasing the police fon::e 
in the state; 

(b)whetherthe Unlongovemmenthave 
accorded the approval; and 

(c) If not the reasons therefor? 

.nE MINISTER OF STATE IN THE 
MINISTRVOFPARI..AIMANTARY AFFAIRS 
ANBD .. INISTER OF STATE IN THE MIN-
ISTRY OF HOME AFFIRS (SHRI ...... 
dACOB): (a) to (c). Police being State sub-
ject. the question of Union Governmenl 
granting approval to the State Government 
for Increasing the pollee foroa does not ...... 

2759. SHRISIMON MARAND\:WlI1he 
UIn"'-atextB\Nlll.AFFAlRSbapeasecl 
to state: 
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mission Is proposed to be set·up to 
strengthen bUateral cooperation; 

(b) if so, the details thereof; and 

(c) the time by which commission would 
start functloing? 

THE MINISTER OF EXTERNAL AF-
FAIRS(SHRIMAOHAVASINHSOLANKI) : 
(a) to (c). India and Kuwait signed a coop-
eration agreement on February 16, 1992 
during my official visit to Kuwait. The agree-
ment provides for, inter alia, establishment 
of aJoint commission which would be set up 
as soon as the procedural formalfiles are 
completed by the two countries. 

[English1 

-- - - - - ,.. •• - ..... hv Earthauake ....... ..,.... ----- . 
2760. SHRI SRIBALLAV PANIGRAHI: 

Will the Minister of AGRICULTURE be 
p\aased to state: 

(a) whether several cracks have devel-
oped in the road between UttarJ(ashi-
Gangotri and Techri-Buda Kedamath; 

(b) If so, the details thereof; 

(c) whether the Govemment have con-
duded any survey in this regard; 

(d) if so, the details thereof; and 

(e) the steps taken to prevent the land-
slides? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPALL Y RAMCHANDRAN): (a) to 
(e). The Information is being collected and 
Win be laid on the Table of the Sabha. 

[ TtanSIaIIonJ 

AppUC8tlo .. for Reglstndlon of Volun-
tary Organisations 

2761. SHRI NAWAL KISHORE RAI: 
WiD the Minister of HOME AFFFAIRS be 
pleased to state: 

(a) the nonna fixed for getting foreign 
contribution by the voluntary organisation; 

(b) the nurmer of applications of such 
organisations lying pending for registration 
In Bihar; and 

(c) the staps taken to expedite the reg-
Istration? 

THE MINISTER OF STATE IN THE 
MIN'STRvOFPAR~~_~_fE~!,_~,{ ,;r;-:u"a 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS(SHRI M.M. 
JACOB); (a) Sir, the racaIpt and utilisation of 
foreigr: contribution by cartain categories of 
associations andparsions Is regulated under 
the provisions of he foreign contrtbutlon 
(Regulation) AI;t, 1976. 

(b) SIxty nine applications were pending 
for registrations as on 31.12. 1991. 

(c) Applications are dealt with expedl-
t10uslywhen the associations have furnished 
complete information. 

Cooperative Storage Project 

2762. SHRI LALIT ORAON: WUI the 
Minister of AGRIClA.. TURE be pleased to 
state: 

(a) the assistance provided by Nationa 
Cooperative Development Corporation un 
derErupean EconomicCo~nlty· Fundec: 
Cooperative Storage project' during the last 
three years, State·wIse; 
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(b) the numberof godowns construcled 

. during the above period, state-wise; and 

(c) the number of godwons under this 
project propOsed to be set-up during the 
current year? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUllAPPAll Y RAMACHANDRAN): (a) 
The cooperative Storage project Is being 
implemented wHh EEC assistance only In 
the State of Bihar. During the last three 
years ending on 31.3. 1991, and amount of 
Rs. 472. 39lakhs has been provided to the 
State Government under the project. 

(b) During the last 3 years ending on 
31.3.191, 234 Godowns were taken up for 
construdion in Bihar of which 27 were com-
pleted and 207 were at various stages of 
construction. 

(c) During the current year, i.e. 1991-
92, there Is a programme for completion of 
273 gOOowns. 

Sufferings 01 "'lnorit\es In Pakistan 

2763. SHRI RABIRAY: Will the Minister 
of EXTERNAl AFFAIRS be pleased to state: 

(a) whether the Government are aware 
of the recent US State Department's Annual 
Human Rights Report regarding the suffer-
ings of minorities In Pakistan; 

(b) H so, the details thereof; and 

(c) the reaction of the Government 
thereto? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOlANKI): 
(a) Yes S\r. 

(b) On January 31, 1992 the US States 
Department issued Its Country Reports on 

Human Rights practices for 1991. On mi-
norities in Pakistan the report said 'Religious 
minorities continued to face discrimination 
and harassment·. The report highlighted the 
discrimination against the Ahmadis and also 
mentioned the problems faced by Christians 
and Hindus. 

(c) While there Is concern and distress 
over reports of discrimination of miorltles In 
Pakistan, it is the GoYl. S stand that this Is 
an internal matter of Pakistan. 

Alleged Violations of Evaluation Nonns 
byOngc 

2764. SHRI M.V. CHANDRA-
SHEKARA MURTHY: 

SHRIMATI GIRUA DEVI: 
SHRI HARI KISHORE SINGH: 
SHRI V. SREENIVASA 

PRASAD: 
PROP. SUSANTA 

CHAKRABORTY: 
DR. JAYANTA RONGPI: 

Will the Minister of PETROLEUM AND 
NAlURAl.. GAS be pleased to state: 

(a) whether attention of the Govern-
ment has been drawn to the news Item 
captioned • ONGC violating evaluation 
norms; clrappearing in the Economic Times 
dated January 20, 1992; 

(b) whether any inquiry has been made 
Into the matter; and 

(c) • so, the outcome thereof and the 
action taken thereon? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. 
SHANKARANAND); (a) Yes, Sir. 

(b) and (c). The matter is b8ing look.,d 
Into. 
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SpecIeI courta for c.... of KII"" of 
SchecIu .... c.tee In 81 ..... 

2765. SHRI MRUTYUNJAVA NAVAK:. 
Willhe Minlsterof WELFARE be pleased to 
state: 

(a) Whether the Union government 
have dracted the Government of Bihar to 
set-up SpecIal Cour1s underthe Scheduled 
Castes and Scheduled T ..... (prevention 
of Atrocities) Act, 1989 and to appoint Spe-
cial Public Prosecutors In raspecl of cases 
of idDings of Scheduled Casts in Ihe viRages 
Main and Baraslngha math of Gaya District, 
BIhar; and 

(b) I so, the reponse of the State 
govamment? 

MINISTER OF WELFARE (SHRI 
"STIARAM KESRI): (a) Ves, SIr. 

(b) Report from the State Government 
of Bihar is awaled. 

[English) 

Unklng the PrIc8e of .,tcultural 
products with PrIce Index of 

Agricultural Inputa 

2766. SHRI J. CHOKKA RAO: 
SHRI RAM NAlK: 

WilN Minister of AGRICUl. TURE be 
pleased to state: 

<a) whether the Government propose 
to link 1he prices 01 agricultural produds 
with the price Index of agricultural Inputs to 
offset Ihe effects of reduction 01 subsidies 
on fertllzers ale; 

(b) Ir so, the details 1her8oI; and 

(c) the time by which III ..., to be 
~ 

THE MINISTER a: STATE .. THE 
MINISTRY OF AGRICUlTURE (SHRI 
WllAPPALL VRAMACHANORAN); (a)to 
(c). WhIle fomUaIIng Is racommendatlons 
on price polley for agrlculural commodities 
the ComrrissIon of iqxIrtantfactors such as 
cost 01 praducIIon, changes In Input prices, 
InpUIloutput price party, band In market 
prices, ale. 1'he cost of cuIllvallonlproduc-
lion taken Into account Includes each and 
kind expenses on ... of malerlallnputs like 
seeds, fertilizers, manners, ate. 

2. The Govemment suilably fbeed the 
mlnlrnlm support prices lor Kharl crops of 
1991-92 duly co""""lng the farmers for 
the 30 p81C8nt rise In lerIIIIzer prices. 

Import of Cotton and Wheat 

"067. SHRIGEORGE FERNANDES: 
SHRI RAM NAIK: 

W111he MInIster of AGRICUl. lURE be 
pleased to state: 

(a)whetherGovemment are aware that 
agrIculurists are opposed to the ~It of 
Cotlon and Wheat at a time when the market 
arIvaIs are about to coma In; 

(b) whether the IqxM1 is ..., to brinsI 
down the prices of these commodiIles In the 
market, theraby adversely affecIing the farm-
ers; and 

(c) Irso,lheconactMtstepa taken Inthil 
I8g8Id? 

THE MIN1STER a: STATE .. T1-E 
MINISTRY OF AGRICULTURECSHR' 
UUlLAPPALL Y RAMACHANDRAN): Ca: 
Yes, SIr. 

(b) and Ccl. The IqtacI ofc:onten,pdad 
irI1MMtol .... COImIOdIIesOn ....... prtces 
Is nat...,toafledthera...... adversely as 
these ~ .. pnM:Ured from ~ 
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fannef8 81 I8muneratlve prices under the 
price Support System. 

[ TI8IJs/atIon] 

Tempora" Camps for Mlgranta from 
Punjab and Jammu and Kashmir 

2768. SHRI NITISH KUMAR: 
SHRIAVIAR SINGH BHADANA: 
SHRI S.N. VEKARIA: 

Will the Minister of HOME AFFAIRS be 
pleased to stale: 

(a) whether the Government have set-
up tefT1)Orary camps at various places for 
migrants from Punjab and Jammu and Kash-
mir; 

(b) • 10. the dataII8 theraaf ; and 

(c) the expenc:IlIunt Jncund on such 
arrangements 8$ wall 8$ on provision of 
otherfacllllestothosemigrantsduringeach 
of the last thel8 years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLAIMENTRY AFFIARS 
AND MINISTER OF STATE IN TIE MINIS-
TRY Of HOME AFFAIRS :SHRI M.M. 
JACOB): <a) Yes. Sir. 

(b) and (c). The Delhi administration 
has set up six camps for Punjab migrants 
and 14 camps for Jammu & Kashmir mi-
grants In valous parts of Deihl the details as 
well as the expendlytul8 I to IV. 

Information In respect of State and other Union Terrlorles Is being collec:led. 

Ust of Canp at Punjab Mlgnmts 

~No. Name of the Carrp Populallon 

1. Peeragarhl Relief Camp. 2026 Families (8100 Persons) 

2. Mangolpurl camp. 281 families (1130 persons) 

3. JewaJapiri ~. .. n families (310 persons) 

4. Youth Hostel. morI Gate. 133 familes (35 persons) 

5. PaUka Dham. Bapu Cham 58 famllBs (240 persons) 

6. Gpovlndpurt CalJ1). 310 famllaa (1250 persons) 

7. JahangirpurtCalJ1) 600faknlea 
(Unauthlrsedly occuped) (2400 parsons). 
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c... Regl ....... by Women Cell of 
Deihl Police 

2769. SHRI NARAIN SINGH 
CHAUDHARI: Will the Minister of HOME 
AFFAIRS be pleased to state: 

Ca, the number of cases ragistered by 
the Women Cell of the Delhi Police during 
the last six months; 

(b) the persons arrested in this regard; 
and 

(c) the steps taken to make It more 
efticient? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND MINISTER OF STATE IN THE 
MINISTRY IF HOME AFFAIRS CSHRI M.M. 
JACOB): Ca) 191 cases have been ragls-
tered on the recommendation of the Crime 
(W) Cell. in various Police Stations of Delhi 
during the last six months I.e. from 11.9.91 
to 29.2.92. 

(b) 339 persons have been arrested In 
191 cases. 

9c) Amongst the steps taken to make 
• mote eftlaent are enllsllng the help of 
c:ounselorslps)'Chiatrists.lnvoivement of vol-
untaly organisations In the working of the 
Cell and proper training of the stall In gen-
dersensltization, transadionalanalysis and 
In Investigation of cases. 

I TtanSIafion) 

SHRI PRITHVIRAJ D. 
CHANVAN: 

WUlthe Minister of HOME AFFAIRS be 
pleased to state: 

(a) whetherthe Government propose to 
use modem weapons Ike hellcopler gun-
ships, antl-personnel mines, radars, deep 
intruder systems etc. to check the large-
scale infiltration along borders; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): Ca) There Is no such proposal for 
thepresenl 

(b) In view of the above, the question 
does not arisa. 

[English) 

Attempl to Plant Bomb at 101 Airport 

2771. DR. C. SILVERA: Will the Minister 
of HOME AFFAIRS be pleased to state: 

(a) whether an atl8~ to plant a bomb 
at the Deihl Airport was foiled in February, 
1992; 

(b) • so, the number of arrests made in 
this connection; 

(c) the extremist group to which the 
arrested persons belong to; and 

(d) the precautionary measures being 
taken In this regard? 

THE MINISTER OF STATE W THE 
.,.. of Modem W ...... to Check MWISTRYOFPARLIAMENTARY AFFAIRS 

InfIlInIIIon ANB MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS(SHRI M.M. 

2710. SHRI YASHWANTRAO JACOB): (a) No.uch Idtempl was made In 
PATl.: Febtuaty,11S12. 
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(b) to (d). Do not arise. 

S.Ho. LDcaIlon 
[ TtanSlatlon) 

7. Kalahandl 
Soli Testing Iabondorle. 

8. Korapul 
2772. SHRI SRIKANTAJENA: Will the 

Minister of AGRICUlTURE be pleased 10 9. Mayurbhanj 
state: 

10. Phulbanl 
(a) lhe places In OrIssa where 5011 

testing Iaboralorles are located ; and 11. Purt 

(b) the nolable achievements made by 12. Sambalpur 
these Laboratories In Orissa? 

THE MINISTER OF STATE IN THE 
MINISTERY OF AGRICULTURE (SHRI 
MILLAPPALITY RAMACHANDRAN): Ca> A 
statement is enclosed. 

(b) Approximate numberofsoil samples 
analysed is the Slate are 1.54 'Iakhs. 

Based on analysis of soU samples as 
above, fanners are advised on the optimum 
does and combination of fertUlser nutrients 
required for different crops. 

STATEMENT 

Number 01 Soil Testing Laborafbries in 
Orissa 

S.Ho. Location 

1. Balasore 

2. Bolangir 

3. Cullack 

4. Dhenkanal 

5. Ganjam 

6. Kaonjhar 

13. Sundergarh 

Incidents of Infltratlon In Jammu and 
Kashmir 

2773. SHRI RATILAL VARMA: WiUthe 
Minister of HOME AFFAIRS be pleased to 
slate: 

(a) the number of incidents oflnfiltratlon 
which occurred in jammu 'and Kashmir dur-
ing the last three months, month-wise; and 

(b) the details of the solders and citI-
zens killed In the process, separately? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY #HAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS(SHRI IM.M. 
JACOB): (a) In December , 1991, six \nc\-
dents of infiltration have been reported. In 
January and February, 1992, only one inci-
dent of infiltration of terrorist group on the 
line of control came 10 nollce. 

(b) No Security force personnel was 
killed In the incidents Involving Infiltration of 
the terro,pt groups. A lotal of 15 terrors 
_1'8 killed and two arrested nearlhe line of 
control In December, 1991. In January, and 
February 1992, four terrorists were killed 
and one arrested near the line of control 
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Import of Kero .... end Petrol From 
Myanmar 

2774. SHRIR.JEEVARATHINAM:WUI 
the Minister of PETROl AND NATURAL 
GAS be pleased to state: 

(a) whether the Govemment have any 
proposal to if11)Ort Petroleum products and 
Kerosene from Myanmar; and 

(b) If so, the detaDs thereof? 

ntEMINISTEROFPETROlEUMAND 
NATURAL GAS (SHRI B. 
SHANKARANAND): (a) AI. present there is 
no such proposal 

(b) Does not arise. 

(TtanSlatlon) 

Supply of Suphele end KRlBHCO U .... 
to Blher 

2775. SHRI CHHEDI PASWAN: WiD 
the Minister of AGRICULTURE be pleased 
to Slate; 

(a) whether the Govemment propose 
to allocate 'Suphala'fertilizer manufactured 
by Rashtriya Cehmicals and Fertilizers and 
, Kribhco urea manufactured by Krishak 
aharti Co-operative Limited to Bihar also; 

(b) if so, the details thereof; and 

(c) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
UULlAPPALL Y RAMACHANDRAN); (a) 
to (c). The requirement 01 Bihar for Urea 
and complexes Is currently being met from 
FFCO and other tertilizer plants Ioca!ad 

closer to Bihar than the production units of 
RC. F. and KRIBHCO. 

RIdeable Value of House 

2776. SHRI ROSHAN LAL: WII the 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) whether the MCD has effected In-
eraase In Rateable ValU8(R. V.) upto thirty to 
forty per cent and Carried out periodical 
revisions of R.V. In contravention of the 
judgments of the Supreme Court and Deihl 
High Court; 

(b) If so, whether Govemment contem-
plate to issue instructions to MCDto abide by 
the judgments of the above Courts; and 

(c) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAUENTARY AFFAIRS 
AND UINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS(SHRI M.M. 
JACOB): (a) to (c). The Municipal Corpora-
tion of Delhi has reported that in respect of 
properties subject to Rent Control Act, the 
determination of ratable value was linked by 
the Supreme Courtwilh the Delhi Rant Contra 
Ad. After the amendment in the Delhi Rent 
Control Act from 1st December 1988, conse-
quential changes In the reateable values 
have been proposed upon the facts and 
circumstances of each case. 

(Englsh) 

RecomrMncIatlon. 01 IC8lkar 
Commlttae 

2777. SHRI HARIN PATHAK: WiD the 
Minister of PETROLEUM AND NATURAL 
GHAS be pleased to state: 

(a) whether the recommendation. of 
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the Kelcar Comrnlltee have since been ac- (a) and (b). Yes, Sir. the government of 
cepted by the Government; Monogola has apend an indian cuRurai 

(b) when the Kakar Committee was 
const.utad and the date when the Commll-
tee submltled Its report to Government; 

(c) whelher the Commiltee has 1'8COm-
mended subsidy to the FartDiser Industry; 
and 

Centre In the capital city of Wlan Bator. The 
proposal for establishing an Indian cuRurai 
Centre In Ulan Bator was mootad by the 
Chairman of the MonogIian CommIltea for 
Developinent of Culture and Art, In vl8w of 
the anormous goodwill, anthuslasm and 
Interest among Monogolians to know more 
about India and Indian people, lis tradllions 
and cunura. the Govt. of India through the 

(d) I so, the details thel'8of and tha indian Council for cunural Relations, has 
action taken thel'8on? assured assistance to this Centra through 

THE MINISTEROFPETnOLEUM AND 
NATURAL GAS (SHRI B. 
SHANKARANAND): (a) Yes, Sir, with some 
modifications. 

(b) Tha Committee was constituted on 
27th Maroh, 1989 and submitted its report 
on 18th may, 1990. 

(c) No, Sir. 

(d) Does not arise. 

Setting up of Indian Culture Centra 

2778. DR. C. SILVERA: Will the Minis-
ter of EXTERNAL AFFAIRS be pleased to 
state: 

<a) whelher an Indian cunul'8 centl'8 
has been opened In the capital of Mongolia; 

(b) If so, the details along with the 
reasons thel'8'or; 

(c) whetharthe Govarnmentpmposa to 
set up such ceteris in other countries also; 

(d) If so, the details thereof; and 

<a) If not, the l'8asons therefor? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADAVSlNGH SOLANKI): 

presentation o. books and audio visual ma-
terials. 

(c) and (e). The Government of india 
would examine on merits any proposals 
I'8celved for setting up such Indian CuRuraJ 
Centres In other countries. 

RE. KILLING OF NON-PUNJABIS IN 
PUNJAB 

12.00 h .... 

{Engllsh} 

SHRI SUNIL DUTT (Bormay North 
West): Mr. Speaker, Sir,l would like to draw 
the attention of the House to the killings of 
non-Punjabls In Punjab. In a factory over 
thel'8, the militants have killed non-Punjabis 
to create unl'8st In the entil'8 country. This is 
a rriatter of very gl'8at concem and I felt that 
this should be brought to the attention of the 
House. The non-Punjabi engineers were 
segl'8gated from Punjabis and this is an-
otherform of Cl'8ating unl'8st in other States. 
I feel that we should be vigilant and we 
should be very C81'8ful and w. must see to 
it that such unrest does not spread from on. 
State to another. 

Secondly, the company, Indian Acrylic 
Limned is In coUaboration with an American 
company and they refused the armed secu-
my which was offered to them. We want to 
know as to why the American COfT1)Clny 
dictates terms In Punjab. This is also a 



407 Killing 01 Non-Punjabis MARCH 12, 1992 In Punjab 408 

matter of concern. The American company 
Du Pont refused the armed security know-
Ing II very well that there is terrible unrest In 
Punjab. 

Sir, picking up non-Punjabis and kiDing 
them is a matter 01 great concem and the 
House should have tremendous concem on 
this matter. _e should see that every State 
is united. ~.~ killed non-Punjabis nol 
only that they want a separate Punjab, but 
they want to create unrest in the entire 
country. We should be vigilant and wa must 
also find out from Du Pont company as to 
why they have refused armed security over 
there. 

SHRI SOMNATH CHATTERJEE 
(Bolpur): Sir, this is the issue I wanted to 
raise. I am happy the hon. Member has 
raised this issue. I am sure that all the 
sections of this House wiD condemn this 
dastardly and ghastly incident that has taken 
place. I think all sections of the House must 
express unanimously that, whatever may 
be the provocation, whatever may be the 
ghastly incident, there can be no compro-
mise with the unity and Integrity of the 
country and the massage should be given to 
the so-called militants that, whatever may 
bethairendeavor, theywillneversucceed In 
separating a part of the country from the 
rest. This is essential. I am happy that the 
hon. Home Minister is here. We expect that 
he wiD make the position absolutely clear as 
to how could such incidents happen: What 
steps were taken forthe purpose of prevent-
ing such incidents. h is a very very serious 
incident. 

• is deliberately done to create division 
amongst the people of Punjab. We should 
condemn such Incident unreservedly. They 
should see that such incident does not recur 
in future. Therefore, it is the duty of the 
Government to make it clear absolutely. 

There is the State Government. n wlU 
be the duty of the State Government to do. 
But In a matter like this, the Centre has to 
come to the assistance 01 Slate Govern-
ment also. 

On the last occasion, I said, I wish waH 
of that Government. But In a matter like this, 
II cannot be treated as mere law and order 
situation prevailing in a particular area. This 
is a matter with which the whole country is 
concemed. The Government of India must 
make It clear and must give all assistance to 
the State Government nol only to contain 
but eliminate terrorism and this kind 01 un-
fortunate and serious Incidents that are 
happening. 

We wish to express our sincere condo-
lence to the members of the innocent people. 
Those engineers who have been there have 
done no crime but they have been taking all 
risks for the purpose 0' helping and setting 
up industry in that part of the country. They 
have been butchered like this. I cannot 
adequately express my sense 01 shock and 
grief In sending our condolences to the 
members 0' the family. This Is shocking. I do 
not know what the Government is thinking of 
taking steps. Alleast, those families should 
be rehabilitated. I saw one photograph in 
one newspaper-a little child is crying who 
has lost her father in that killing. The loss is 
unbearable but something must be done in 
giving assistance to those families. 

I want the Government must calegori-
caDy state and also respond to what Mr. 
Sunil Dutl has said. It is said that the owners 
of the factory, which is a very well-known 
U.S. concern, have refused to take any 
securItY measures or refused to take secu-
rity that has been given by the Government. 
What alternative arrangements they have 
made. It seems four persons could get into 
the factory premises and carry out this 
butchering. These are very serious inci-
dents. 

I expect that the Government must 
forthwilh respond to it. 

[ Translation) 

SHRI MOHAN SINGH (Deoria): Mr. 
Speaker, Sir, I would like 10 extend my 
support to the issue. I knew the engineer, 
B.K. Tripathi, who was killed. I want 10 
personally express griet and condo\ances 
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on this Incldant.1t Is a mattero. ragratthat -=cord mISt be ImpIamentac(wllhout any 
according to the statement of the Chief delay whatsoawtr. 
Minister, the engineers of that company 
who had arrived from America wera saying 
that they did not requlra any security. What 
was the rasult? The extremists spaIad the 
engineers who had come from America. 
and kmed the ramalnlng engineers In a 
brutal and Inhuman manner. SOme lower 
level employees .rom Uttar Pradesh also 
wot1c In that company. They are facing a 
threat to their lives thasa days. Is the any 
such danger to any agency of the State 
Government, they can make an assess-
ment through thair intelligence agency be-
causa they wera not able to make security 
arrangements themselves. The hon. Home 
Minister Is present, all of us severaly con-
demn such an incident. Among the kiDed 
there wera some experts and good engI-
neers who could contribute a lot with their 
talent and capacity to the research wot1c 
and technology In this country. They wera 
brutaDy killed. This House Is expressing 
sorrow for the same and pray that such 
incidentS may not be repeated In futura. 
The Central Govemment should taka initia-
tive In this and spacial arrangements should 
be made to prevent racurrance of such 
Incidents. WIth thasa suggestions I express 
my sympathies and condolences to the 
beraavad families. 

[English] 

SHRI AJOY MUKHOPADHAYAY 
(Krlshnagar): To what our leader Shri 
Somnath Chatterjee has 1ijiid,I would like to 
acid that this brutal Incident has once again 
proved that Punjab situation cannot be 
solved In the way the Govemmentls trying 
to solve II. It requires political solution. SO, 
it is high time that the Govemment should 
start political process In Punjab. 

They have raised the question of un-
employment to the Punjabls. This was a 
plea. Buttheotherpeoplemaybeconfusad 
by this slogan. 

SO, Ills high lime that political process 
must be started and the Rajlv-Longowal 

SHRI RAMESH CHENNITHALA 
(Kottayam): From yesterday 9 O'Clock In 
the evening, we we .. raceiving 101. of tela-
phone calls from ~unjab as we. as from 
outside, especially from Keraia and other 
&)uthem States. As the other hon. Mem-
bers have desc:rbId, • Is a brutal and heI-
nous aL"M. Punjabls and non-Punjabls are 
segragated. 

According to the Information we got, 
eight people from Kerala also died In this 
brutal massacre. 

The Minister is hera. 

lot of people from other States are 
wot1clng In different factories In the State of 
Punjab. 

We request the Home Minister to give 
adequate security to the people who are 
working thera. 

Unfortunately. as Mr. Sunil Dutt has 
mentioned here, the American COll1J8ny 
has refused to taka security from the Gov-
ernment. Certain other co"1J8"ies are also 
like that. We received information that cer-
tain other coll1J8nles also refused to take 
proper security. 

• We have an apprehension that this wiD 
be repeated !n other factories and other 
public undertakings. 

I raquest the Home Minister to take 
adequate staps so that this type of bruta; 
massacre should not be repeated. 

[ TtanSlallon] 

SHRI MADAN LAL KHURANA (South 
Deihl): Mr. Speaker. Sir, I have alsO given 
a notice In this connection. The way terror-
Ists forcibly entered the weaving miD and 
brutally killed 15 people the ... and the pho-
tographs of this Incident published In the 
newspapers are heart-rending. The engI-
neers killed lnat.de one Srlcrishna, the son 
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of • former General Sacnttary of TamI 
Nadu. I Is a tragic incident. and while we 
condemn this Incidant. we also condemn 
strongly the line of dIscI1m1natlon drawn by 
these tenorlsts between Punjabls and non-
Punjabls and their efforts to divide the coun-
try on the basis of ragionallsm and convnu-
naIIsm. We want to Inform the countrymen 
that we won' allow the terrorists to succeed 
In their plans of dividing the country on the 
basis of ragion and communitY. Let them 
know • clearly. 

My anothersubnission Isthatthe secu-
rity arrangements there raise some doubts. 
They say that the executive of the Mill had 
refused an oHer of security made to him; It 
may be the case, but It ought to have been 
taken into consideration that such a big miD 
can be target of tenorlst attack, because • 
was not a small factory or any house. Secu-
rity could have been pl'OVlded outside I. I 
four people go and ask the people to stand 
In a single row and kHl them It Is a sure 
evidence of a security lapse. 

I have come to know and I would like 
that the Home Minister too should know • 
that when the dead bodies arrived at the 
airport, arrangements wera made to send 
them to their native places In the South and 
the officers in Deihl demanded the papers 
and they insisted on the formalities to be 
COf11)Ieted. Therefore they could not send 
the dead bodies. Some dead bodies have 
b8en sent to Madras and some are still left 
bent. The bereaved famlies wi! definitely 
thlnkthat those dead bodies have remained 
bent due to non-fuliliing of formalities and 
this wi! hurt them. They already stricken 
with grief. Therafore my submission to the 
Home Minister isthatsuch an incident should 
not be repeated, because recently a new 
Government has been formed In Punjab 
and1hls Incident Is a blot on theGovemmant 
..... Some stem ..... IhouId be taken 
.... in Older 10 pnMN1I the racurrence of 
8UCII 1ncidIJnf8 • .AI 1M .... the Home 
Mlnlllarlhouldlnl8mJnelnmaldng~ 
_far .. nclnglM ........ 1ng deed bod-
.... II any. 10 their tamIIy ........... 

"'1 YASHPAL (JaIandhar): Mr.· 

Speaker, SIr, • Is not for the ftrst time that 
'!era have been killings In Punjab by crut- - . 
ing distinction between one comrrutIy and 
other, but ... only for the first time that 
differences have been made between 
Punjabls and non-Punjabls.~Usuany It has 
been happening. People were asked to 
aDght from train and asked to Bland In • 
queue, one comnunly on one side and the 
other conwnunlly on the other side, and the 
people of one community wera shot dead. 
Almosttha samathlniJ happened In Sangrur 
vIIage whara Punjabiis and non-Punjabls 
were sepanded, especially the foreigners 
were left out and non-Punjabls wera kHled. 
Such an incident may have Its repercus-
sions. Thera Is no part jn the country whera 
Punjabls are not wolking. AI present there 
ara twenty Iakhs non-Punjabis working In 
Punjab. They are working In the fields, In the 
factories, In building construction work and 
road constructions. I the present sIluatton 
conUnuas, ItwIHadwtrselyalfac:ttheaconomy 
of Punjab. The future of Punjabls can be-
come uncertain, wherever they are living. 
Therefore, It Is very Important th~ such an 
incident should not be taken lightly, and we 
should try to go Into the depth of the Incident 
and • possIH the Punjabls living In other 
parts~be assured of their safety, and the 
non-Punjabis living In Punjab whose nu~ 
bar exceeds 20 Iakh may be assured of 
security of their nves. Every year some of 
them settle thera pennanantly and some 
Iva there for some time and leave. If an 
assurance of their security Is not given to 
them It may have a bad effact on thacountry. 

Mr. Spealc8r, SIr, .. for as the question 
of providing securly Is concamed, I would 
say thai • Is not an ordinary thing. I 89188 
that .... oHIcIaIs demand sacurIly and 
some do not. but thara are security arrange-
mants .verywher8 In Punjab. Thera ... 
para-millary ton:ea. So thera should be no 
InMcurftytoanyone working anywhant. lis 
• wry 1qJortanI ..... and a big challenge 
bII .... new Government of Punjab. 

(EngIM) 
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THE MINISTER OF HOME AFFAN be made forthll.(~ 

(SHAIS.B.CHAVAN): SIr,nonnaIIylwould 
haVe left this matter to the Government of 
Punjab. BulIookIng to the seriousness of 
the prabIem. I fuDy appr8CIaI8 the sentl-
ments expressed by han. Memb8rs on the 
floor of the House that _ cannot allow 
anyone to create condlions wherein differ-
ences are being made between either 
PunJabis or non-PunJabls. I can assure the 
House that avery effort wll be made and 
strtcl Instrucliqns win be Issued to all the 
State Governments to 188 that this kind of 
a distinction Is not being made by anyone. 
In facl, • Is not the PunJabi who Is making 
this distinction •• Is the terrorists who are 
trying to create this kind of a distinction. W,_ 
have to appreciate this lact. II !:; not the 
Punjabi who Is making ~lii distinction. It is 
the terrorisJs ~~ are deliberately trying to 
m:!!'':' ~his kind of a distinction so that they 
may succeed In creating some kind 01 a 
aJSSensionarIM-,;:',:!~~~t~~t~~. :~ii 
assure the House that we wiD not allow m!s 
kind of a condition to be created. Punjabis 
8fY1)toyedoutsldeornon-PunJabis 8fTl)loyed 
in Punjab, there will be no distinction. made. 
Any atteqJt to create this kind of a separa-
tion, _ wDI try to tackle this problem in a 
very firm manner. I wiD Issue instructions to 
Government of Punjab. 

SofarasthedeadbodleswhicharestiD 
lying In. Puf1ab'. which have not been atll 
transported Is concerned, I can assure the 
hon. Members that _ have given instruc-
tions to the Chief Secratary to see that the 
dead bodies are also being sent ~o the 
respective places. I wll get the information 
about the rest of the matter. 

So far as the rehabUllaIIon part is con-
cerned since both the COfl1)8nsat1on and 
rehabilitation parts ara there, the Coq... 
nlas which had.".,toyed these people wi 
have to accept Ih8 lui rasponstillty of 
paying the COfI1*II8lIon as _I as reha-
bIIatIon. • II because they went raspon-
Ilbl. for refullng the lecurlty 
fIrst.(it~ 

SHR. C.K. KUPPUSWAMY 
(Cohbaba): SpiIcIaI ........ shouId 

SHAI S.B. CHAVAN: • am nat In • 
posIUon to give lIIOI8 detaI_. .• wi have to 
coIleclthe material andthereafterlh han. 
Membersara Interested,'" .,.. ...... 
mentontheflooroftheHoLa.(~ 

SHRI LAL K. ADVANI (GandhI Nagar): 
Pethaps, the Home Minister did riot quia 
follow what mycolieaguewas saying. I have 
been In touch with this mattar Since the last 
night because of thG death of Shrl KrIshna 
who was thl.! ion of Shri Shankar, our col-
Jeae~ in Taml Nadu. And I was told that 
ONen after the bodl .. arrived hera around 
3.30 or 4 o'clock In the morning today, the 
Indian AlrUnes plane for Madras refused to 
take them because there were no papers. 
Their objection was that the papers of his 
death have not been sent 1m!!! 
Madras.UntelrUn' .... e\ o_-_,.. ..... ,- .. 

• .• _ .• -1 ............... " .. "." ll18 DOdy 
was not embalmed as Is necessa., for 
taking on the plane. We tried to see that • 
was done. In spite of that, somehow they 
_re not agreeable. I would request you to 
see that In a crisis situation of this kind, the 
Government Itself takes action. The Gov-
emmentahouldcomeand inteNene and not 
merely the relatives of those are concerned 
with the death of the person. For example, 
the Punjab Government should have con-
aldered It necessary to do the ermaJrning 
~ also send the necessary papers. But 
they have failed to do It. H that was done, at 
least the parents In Madras should not have 
been kept In this kInd of aituation for the 
whole day. Now the bodl .. wID go in the 
avenlng. Bodies have arrived here. 

( TnursIaIIon) 

SHAIBHOGENDAAJHA(MacI'IubanI): 
Mr. Speaker, SIr, the statement of the hon. 
Minister of Home Affalls has created a new 
corr.,acatlon. He has stated thai In case 
people araldllad, only those COIJ1)anIas who 
8fI1)Ioythemwi haY8to payco...,.,...aon. 
In thai case people wII _ seiling up 
IndustrIe8 In Punjab bece'_ • fIIl'I umo-
waftllncIdenllakaajJllcefn ... 1nltaI stage. 
........... iblilhmeliliWOuldnGtbeln 
..... tD~cor .... 1IIdon. lwouk1 .. 
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as a dampner and threat and the terrorists
would succeed in their motive of creating a
situation in which industrialisation does not
take place in Punjab. It is a matter of concern
for the entire country and we do not want
that they should succeed in their motive.
The hon. Minister may give clarification in
this regard.

Secondly, I would like to know as to
what our intelligence department is doing? It
is not a battle of armed forces. The intelli-
gence department should take on th is task.

MR. SPEAKER: It is not a detailed
discussion. It is only for short discussion.

(Interruptions)

SHRI SLJN"..: ;~ ITT: Sir, this is very
important to know why the ;;;~ _PontCom-
pany refused the arms security. This I~ .:

very important matter and it should be an-
quired into.(lnterruptlons)

M~_ ~~AkER: I think, necessary help
can be given-by the Civil Aviation Ministry,
the Home Ministry and, if necessary, by the
Health Ministery's officials.

SHRI S.B. CHAVAN: All the necessary
formalities will be completed. If the bodies
are not embalmed, certainly the Govern-
ment will take the responsibility for that.

12.24 hrs.

RE. IMPORTIEXPORT OF WHEAT

[Translation]

SHRI RABI RAY (Kendrapada): Mr.
Speaker, Sir, I would like to draw your
attention to an important issue. Mr. Speaker,
Sir, we had raised here in the House a
question in regard to wheat and a statement
was made by the Government-{Interrup-
tions}-- The matter pertains to the Minis ..
try of Food.--(Interruptions)--Hon.

Minister of Agriculture, you are concerned
with it.

Mr. Speaker, Sir, it is good that the
Government made statement before the
discussion started and the Government also
gave protest letter to the secretary to the
Ministry of Agriculture In United States. The
Govemment also assured that they would
remain firm on their decision to export rice to
Cuba. However, Mr. Speaker, Sir, my ques-
tion relates to another Significant matter
which was raised only by hon. Member Shri
Madan Lal Khurana in just one sentence in
the House. The Govemment had stated that
about 80 thousand tonnes of wheat was
exported during the month of January. After
that a delegation on behalf of the Ministry of
Food was sent to UnitedStates to discuss
the issue of import. As per the information
available to us, the farmers do not get remu-
nerative prices for their foodgrains. On one
hand agreements are entered into to import
wheat from America at the rata of 180 dollars
per tor ~ ..•....:J ••.•"~+.,Q,,••...--···•..- ...·~\l"I"'\,.It("C)~~ --.---.._---,.. -
by our farrno:o~': ::.:~vned at the rate of 95
dollars per tonne. We are unable to under-
stand why the Government has adopted this
policy. I think it may be the first occasion in
the entire history of the House that the
Govemment have not given any clarification
to such a grave contradiction. The Govern-
ment must inform the House clearly as to in
what circumstances such decision was taken,
was it under the pressure of the American
Government that the import of wheat was
made. Since the Government has failed to
provide any clarification in this regard, n
appears that all this was a result of a con-
spiracy. Why the Government have, so far
been, unable to give any clarification? I
would like them to provide detailed informa-
tion in this regard.

In this context, Iwould like to submit that
as per the information available to us, we
have to pay 145 dollars per tonne for the
wheat we import from European countries
but the same is provided to the farmers atthe
price of 180 dollars per tonne. Why there is .
so much difference and why we had to import
wheat at such a high price and thattoo inthis
hour of economic crisis. At the same time
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wheal baa been ujJorted. about 80,000 apportunlytoepeakdurlngZ.roHour,now 
tonnes atll w. exportaclln 1he month at I8l aIheIs ..., gal the chance to Ip88k on 
Janumy. On one 8kI8 we \n1)on wheat, on any one.ub}ac\. 
the otharsida .. expon the sarna at lower 
rate and In this connactIon oftlclall are sent 

• to clscwa the ~I\ at wheat to tona'Qn 
countl18s andS1alem8nts are madethatthe 
GOvernment expendIlura wi. be curtaRed 
by 10 per cent because of the current 
shortage of foralgn exchange ID the coun-
try. Then why officials are being sent to 
fOl8lgn countries without any motive? What 
did they do thel8? Did they do something In 
the Interest of the country? 

One of my most Important points is that 
the Government supplies wheat to the min 
owners at the rate of As. 370/- per quintal 
andtheylnturnareseRlngwheatflouratthe 
rate of As. 6001- par quintal to the masses 
whel8as the Government through Public 
Dlstrbutlon System sells wheat at the rate 
of As. 28OI-perqulntal. As per the informa-
tion available with us our wheat produdlon 
during the year 1990-91 was 545.22 Iakh 
tonnes. But the Food Corporation of India 
purchased merely n.52 lakh tonnes of 
wheat. What I mean to Say Is that the 
farmers do not get remunerative prices for 
thefoodgralns theyproduca and they suffer 
the most. I would lice to submll that a 
conspiracy Is being hatched against the 
Intel8sts of the country, the farmers and the 
consumers. A detailed discussion should 
be made In this regard In the House and the 
Government should produce a clean record 
of It before the House. The Parliament and 
the country want to know what decision Is 
taken In. this respect. This Is an Issue of 
utmost public If1'1)OIIance, that Is why I want 
to raise It In the House.(kJtenupllons) 

(English] 

SHRI SRIKANTA JENA (Cuttack): On 
\his po\n\Ie\\helA\n\s\enep\y as\owhy\he 
Government is \mpos\ng at a h'lgher price 
and exporting at a cheaper 
price. ( Inte"uptions) 

(DansIaIion] 

MR. SPEAKER: Look, I gave you an 

SHR' GEORGE FERNA.NDES 
\Mu~: Yr. SpaaMr, Sk, \\ is no\ a 
simple mailer only to be raised du"ng Zero 
Hour. Ratherthe maltershouldbedlsctlSsed 
axtensIveIy(kJ~ 

SHRI MADAN LAL KHURANA: Mr. 
Spealc8r. Sir. I am tealng you that I have 
given b In wrn.g.(kJ~ 

MIA. SPEAKER: KhuranaJi.It Istruethat 
you have given In writing. But If only you go 
on speaking on the subject, others wli c0m-
plain. When you gave In writing then why did 
you give chance to others to speak. (Inter-
ruptions) 

SHRI GEORGE FERNANDES: Mr. 
Speaker. SIr. the hon. Minister Is pnasent 
here. I want to seek a clarification on one 
point.(kJfetrUptlcHJs) 

MR. SPEAKER: See. there Is a ques-
tion of time. I try my best to giv8 maximum 
time. We expect the Members not to raise a 
question under Rule 3n or during Zero 
Hour. so that aI may get opportunity. 01 
course thel8 818 certain exceptions as those 
of leaders. But II Is In.,roper on the part of 
Members to apeak twice or thrice on one 
single day.(kJfetrUptlons). 

~I MADAN LAl.. KHURANA: Mr. 
Speaker. SIr. that clay also. I had raised this 
matter pertaining to wheal 

MR. SPEAKER: That day, when you 
had raised that issue, then why Sfid you 
speak on Punjab? 

SHRI MADAN LAL KHURANA: Mr. 
Spa __ • S\t. \ need on\y acoup\ed m\nu\as. 

MR. SPEAKER: Okay, this time I win 
dow, but don' do this in futul8. 

( kJlItn.fJIIons) 

SHRI GEORGE FERNANDES: Mr. 
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Spaakar. SIr.onecan ...... any ..... durIng 
the Zero hour. ThIa .. not an, ordInaIy 
matter. but • ve" IqMMIanI one. We need 
..,_ the detaIII or some assurance from 
the Govemmenl in this raganI. 

MR. SPEAKER: you .... during the 
Zero hour, the hon. !Members raise many 
Issues even wlhout giving a proper nollce 
and thent Is ve" liltle time. Thera are u""_ 
teen number of subjac:ta to be taken up 
within one hour and no one gets mont than 
a rrinute. 

(IntBnuptlons) 

SHRI GEORGE FERNANDES: Mr. 
Speaker, Sir, 1 agree with aI that Yet, it Is my 
earnest plea that this Is a ve" contentions 
issue and we would Ike to get the detaBs 
from the hon. Minister. (bJterrupIions) 

SHRI LAL K. AOVANI (Gandhi Nagar): 
Mr. Speaker, Sir, there should be a short 
dundlon discussion on It. 

SHRI GEORGE FERNANDES: It is 
acceptable to us. We would Ilea to know 
whether the Govemmant proposes to sial 
this move to in1Jort wheat? We are anxious 
to know that, because the RabI Crops, 
lncIucIng 5c:rora 44 Jakh tonnes of wheat are 
expedad to arrive In the market by next 
week and Importing of grain at this stag. 
would lead to heavy losses. Secondly, • 
today thent Is a shortage of wheat for the 
PublIc DIstribution System. and the farmer 
is not prepared to sail his produce to the 
Government agencies, I Is because he Is 
gelling a higher plica In the open market. Is 
the Government prepared to Increase the 
pracurament plica from As. 2251- per quin-
tal and mak8 I at with the open I'II8IMt rates 
to faeRate the purchase of wheat from 
famwrs? I the Govemment doasn't procure 
wheal for the Public Dlstrbdlon System, at 
apen market rates, then IwBI be perpetualy 
conbonted with this problem of wheat short-
age. Therefore, Mr. Speaker, Sir, the hon. 
Mlnllllris requested to give details pertain-
Ing to these two maIIeIa. Another aspect 01 
this is thai the manner In which wheal Is 
belngexpofted andallo being iqxHted, the 

country IIandI to IOIe fOl8l;n exchange 
warth a whopping Ra. 250 cnnL There-
tot., .. would 18qI ...... ,au to hold a 
saparate dlacusslon on '* maDBr, but for 
this lime being, we would Ilea the hon. 
MInIster to give an assurance that further 
transactJonawon,taJu.placaandtheagree-
ment would be terminated. 

SHRI MADAN LAL KHURANA: Mr. 
Speaker, Sir, when thi8 matter was raIsad 
on 5th, 1 could say only a faw wordI. There 
was no time on 8th, therelorel wrote a letter 
to the hon. PrIma Minister In which 1 men-
tioned that wheat from our country Is being 
exported at the rate of US $ 95 and already 
6.5 tonnes have been shipped, but we are 
iq)ortlng wheal at the rate 01 $ 160 per 
tonne. Mr. Speaker, Sir, 1 have with me 
these two statements made by the hon. 
Minister. On January 1, the hon. Minister 
mentioned at a press conference at Hotel 
Kanlshka that the country has surplus 
foodgralns and 8 Jakhs tonnes of wheat is 
being exported. On 15th, we read In the 
newspapers that there Is a wheat shortage 
In the count" and the Government is going 
In for iq)orts. How can the situation change 
so dramatically In fifteen days that the coun-
try which was exporting wheat at the rate of 
US $ 9515 fon:ed to Import the same item at 
a higher rate? A delegation led by the Food 
Secfetary visited the U.S.A. and signed an 
agreemenl 

He has quoted a higher price. When 
they were Iq)ortIng wheat, the big roller 
mils were supplied with six tonnesof wheat, 
at the rate of RI. 310/-per quintal andwllhln 
two months. The open I'II8IMt rate of wheat 
went up from Rs. 3001- to As. 500/- per 
quintal. 

1 want a committee to be consIItutad to 
probe the matler. 1 am prapaI8d to place a. 
the tac:ts befen I. The country's poorfarm-
ers ... nat provided remunerative prices. 
Wheat II exported at a throwaway price of 
As. 200/- per quintal and a fortnight later 
iq)oned at a premium plica of RI. 400/-per 
quintal. I would Ice a PIIIIamantary com-
mItee to be constIluI8d to probe Into I. 
(tJ~ 
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stiR.8ASU DEB ACHARIA: Massive Into Ihe Infemalfonal prtces. • Is a crucial 
bungling has taken place In thl. factor: We w."fI1)Ortwheat lit Is necessary 
case.(lnfemlptlons) to augment supplyfor1he Public DIstribution 

_ (EngRsh) 

MR. SPEAKER. Mr. Chldambaram, 
are you Intersested In saying something? 

THE MINISTER OF STATE iN THE 
MINISTRY OF COMMERCE (SHRI P. 
CHIDAMBARAM): Sir, all that I wish to say 
Is, the hon. Member Shrl Rabl Ray usually . 
does his homework very thoroughly and 
makes his point very precisely. Unfortu-
nately. he has not apparently read the two 
statements made in this House on Monday, 
the 9th of March 1992. The two statements 
are complete and cof"ll)rehenslve in the 
subject. The two statements bring out two 
vital pOints namely, 2.01 lakh tonnes ex-
ported in 1990-91; and 5.04 lakh'tonnes 
pending contracts on 1.4.1991 exported 
during this year, totaling 7.05 Iakh tonnes 
are attributable to a decision taken by the 
previous Government on the 17th 01 August 
1990. The second point Is, between April 
and June 1991, the previous Government 
did not procure adequately and there was 
decline in procurement of 35 lakh tonnes. 
bringing pressure on wheat stocks. There-
1ore. we have categorically stated that all 
the facts .... (lnte"uptions) I did not Interrupt 
you. You are such a senior Member. why do 
you Interrupt me? (Interruptions) we have 
made the point that 7 .0Slakh tonnes which 
were exported -2.01 in 1990-91 and 5.04 In 
1991-92 - are attributable to decisions taken 
on the 17th August 1990 and the 11 th of 
April 1991. 

After our Government came Into Of-
fice, the contracts V'l8re scaled down -
scaled down from ten lakhs to eight lakhs, 
eight lakhs to actual quantity contracted by 
MMTC and STC, which is 6.72lakhs. Wo 
have put a complete ban on further exports. 
The need to import has arisen because 0' 
poor management of stoc:;:, of poor deci-
sion to export. unwise decision to export 
and Incompetent procurement. We have 
also said that we have not concluded any 
contract Importing wheat; but, aro Jooklng 

System and In the open rnarketto relieve the 
pressure on prtces. We have not concluded 
any contract. "a contract. Is concluded, we 
will report to the House. ,.., this was brought 
out In the two statements. I would most 
humbly urge Shrl Ray to read the two 
~tatements and then ask any 
questlon.(lntemJptlons) 

MR. SPEAKER: Shrlmatl Savithrl 
lakshmanan. 

(interruptions) 

SHRI RABI RAY: He has confirmed 
what I have sald.(lnterruptions) 

SHRI GEORGE FERNANDES 
(Muzaffarpur): Sir, you should not aUowthls 
statement of the Mlnlstertogo unchallenged. 
Here. I have the recoms of procurement 
with me.(lnterruptions) I have with me the 
record of procurement. 

( Interruptions) 

MR. SPEA.I(ER: This Is not a full scale 
debate, Mr. Fernandes. The Agriculture 
Department will come out ... 

(Interruptions) 

SHRI GEORGE FERNANDES: I am 
not saying this Is a fun scale debate. I want 
to correct the Minister's 
statement.(lnterruptlons). 

MR. SPEAKER: No, no. We should not. 

(interruptions) 

SHRI GEORGE FERNANDES: Sir, 
you must tell us, how Cll:'! the Minister go on 
with this statement?(lnterruptlons) How can 
you allow this statement?(lnterruptlons) Mr. 
Chldambaram, you have accused him of not 
doing his homework. You have not done 
your homework.(lntemlptlons) I beg your 
pamon. (lntenuptlons) Please listen to me, 
Sir. 
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SHRI GEORGE FERNANDES: 11Ie 
IInI8Iar Is making urdrue II8lem8nt. From 
AprIl to fikMmber, 1110, pnx:urMWnt .. 
17..-on 357,000 tann8s. 

MR. SPEAKER: This Is '.Ir, Mr. 
Femandas. 

(tI~ 

SHR.GEORGE FERNANDES: During 
AprIl to November, 1991, the procurement 
wasonly13m11on595tonra.(~ 

MR. SPEAKER: No. no. 

SHR. GEORGE FERNANDES: Here 
.. the IbdIsIIca. (~ How can 
you make such astatement1(tJ~ 

SHR. MADAN LAL KHURANA: Mr. 
Spealc8r. SIr, • Is clear from the _nlsl8r'. 
slalafnentthal1hec:ounlry has.,.. stocIca. 

(EngIrh) 

SHR. GEORGE FERNANDES: He Is 
mIsIaadng the Houae. 

WI. SPEAKER: ldo notknowwhather 
your ..... ment Is conact or his statement Is 
conac:t. You cannot go on aleglng Ike this. 

(tll8n'I.plons) 

SHRISRIKANTAJENA(Culfack): How 
can he mislead the Houle? 

MR. SPEAKER: Who knows who Is 
miIINdng the Houa? 

(~ 

st§Il SRIKANTA.IENA: Here II the 
GcMrnment............ -

(~ 

SHRI GEORGE ~ I am 
..,.. this cIocumMI on 1M T .. aI the 
Hou-. 

MR. SPEAKER: Mr. FemandeI, this ~ 
... noI ..... (~No, no. (Inter-
......, You please at down. 

SHR. MANORANJAN BHAKTA 
(Andman & NIcobIIr 1sIandI): He ...... Ior 
Member. (~Howcan he Ihrow 
a paper .. thls?(~ 

MR. SPEAKER: • wi. admonish him 
ftrst. •• have to admonish. 

(~ 

MR. SPEAKER: Do aIow rna to ad-
monish. 

MR. SPEAKER: Now aIow ... !~=.~_ 
1rDIth8~~. 

(tlf8m.JJIIons) 

MR. SPEAKER: You please II down. 

MR. SPEAKER: You do not advise rna 
fnHn thent. It II not necessary. 

(~ns) 

MR. SPEAKER: This Is not aIowed. 

(tJtemIptIons) 

MR. SPEAKER: You alleged certain 
thIng& agaInIt him. You have replied very 
ably. You Ihould not ,eel stung. 

( tlI8m.f3Iion.) 

MR. SPEAKER: You please leave • 
..... w. do not •• pact • from a senior 
Member ... this. 

(interruptions) 
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(t_J~ 

SHRIRAMESHCHENNITHALA: Hell 
averyseniorMember.(WentpIons)Ther8 
II ImI for everything. 

MR. SPEAKER: Mr. CheMithala, 
Please take your seal 

MR. SPEAKER: The only fact which II 
coming out of this dsalSSion II that you ant 
very much Inlerasled In making yourpoints. 
Both the ~ have made the point very 
ably. 

SHRI RAM VILAS PASWAN (Rosera): 
Sir. Mr. George Fernandes' point has not 
been cIearad.(lntemJptJons) 

SHRISRIKANTAJENA: He Is trying to 
mslaad the House. 

MR. SPEAKER: You cannot say that. 

(1nI8mlpllons) 

MR. SPEAKER: Pleasetalceyourseal 
ROW. 

(1n8tm.fJtIons) 

MR. SPEAKER: Unless I raise my 
voice. ant you not going to cooperate .Ih 
rna? I am speaking. 

(1n8tm.fJtIons) 

MR. SPEAKER: Now this Is Zero Hour 

(",.",...,.., 

SHRJ BASU DEB ACHARIA: You'" 
lowed him to mislead the House aI8o. 

MR. SPEAKER: Mr. Acharta. you .. In 
the habI of galling up aI the tIma Ike this. I 
do not appracIaIa this. PIeas8 undenIIand. 
Let us do • In • fashion which II I88IIy 
pleasanl 10 each other. Now.youealdsome-
thing and the rapIy II given. I you ant not 
satisfied. wei. you can find oul how 10 do .. 
You just cannot catry on • dlacu8810n Ike 
thll. You say that he II not corract and he 
says thai you ant not correct. Then. who 
should decide? 

( Inf8trl.JJllons) 

SHRJ BASU DEB ACHARIA: Who 
should decide on the report of the G0vern-
ment? (intelrlflllons) 

MR. SPEAKER: Mr. kharla. you ant 
corrac:t. Please keep quiet now. 

(",.",...,.., 

SHRI P.C. maMAS (MwaIIupUZha): 
Thehon.LadyMemberis~onherlags 
to make her point. SIr.(~ 

[T,..IIIffDfJ) 

SHRILALK. ADVANI: Mr. Speaker. SIr. 
you have corractIy observed that II II not 
pou .. 10 ..... ful fledged discll88ion . 
durtng the Zero hour. but I would Ik8 to .., 
willi deIp ..... IhII. on ttne occasiDna 
when In'1pcNIR ......... being diI-
cuaed. .... or the CIIher IInIsIIr put the 
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blame on the pravIousGo",""ment, with the 
sole motive of deflecting the discussion and 
twice, • has been proved that the state-
ments made by the Ministers wera Incar-
ract. As the hon. Minister hlmsel said, the 
Government made a cofl1)l'8hensive state-
ment In the form of two statements by Shri 
Chldambaram, I regrat to say that there ara 
so manycontradldions In them and so many 
questions arise from them for which the 
House expects answers from the Govern-
ment but over and above that, the Govern-
ment Is putting aD the blame on the previous 
Government, that it had a poor procurement 
policy, so on and so forth. I think that this is 
the cause of this much excitement In the 
House. 

I would like to submit to you that the 
House is notsatisfl8d. There has been some 
bungling or some wrong decision in the 
Government action. This will become clear 
from the discussion. It Is my hulTble submis-
sion that it would be appropriate,. you allow 
a fun-fledged discussion on these two state-
ments, keeping in mind, the general dissat-
isfaction in the House.(/ntenuptions) 

MR. SPEAKER: By a fuD Hedged dis-
cussion, do you mean to say a two-hour 
debate? H you want to discuss it for more 
than two hours, then we shall be soon taking 
up the Demand for Grants forthe Ministry of 
Agriculture. H you want a half-an-hour dis-
cussion, then you may give notice for it, I 
shan consider I by a full·fladged discussion 
would mean .•.. you see, I would like to tell 
you that you should consider yourselves 
fortunate, II we are able to discuss the 
Demand for Grants of even four or five 
ministries, In this session. The question 
before us is thai Instead of discussing the 
Budget presented before the House, if we 
go on discussing some points during the 
discussions on the Demands for Grant of 
the various Ministries, how we would be able 
to ~e the busi .... of the House. 

On the one hand, I rasped your senti-
ments and feelings, but on the other Is the 
fad, thai certajn malhlrs .. being repeat-
edly raised during the Zero Hour. I the han. 
MenDer'l are axcIt8d over somalhing, we 

can discuss the maller, but I cannot pr0-
nounce a decision Irnnadlately. II allow It. 
then the Demand for Grants for various 
Ministries involving expenditure worth As. 
4,000 As. 5,000 croras, would be passed 
without even a minute's discussion. W1Dthat 
be proper? So, under the circumstances, I 
would request you that • thel'8 Is anything 
serious In I, you can give It to me In writing 
and I shaD take a decision on It afterconsull-
Ing all of you. 

SHRI RAM VILAS PASWAN: Just a 
minute,lwllltakeveryHttletime. Mr. Speaker, 
Sir, the significance ofthe Budget session-
-( /ntenuptions)---J have kept quiet for 
two days, nor do I want to speak, but-
(/ntemJptlons) We shall attentively lis-
ten to them. but now please give me & 
patient hearing.(/nterruplions) 

[EngDshl 

SHRISRIKANTAJENA: Sir, Zero Hour 
is the monopoly of the opposition. (/nterrup-
tions) 

[ Tnms/allon) 

MR. SPEAKER: No, there is nothing 
like that. They too have a right, It may be 
less, but they too have a right, it may be less, 
but they too have right Paswanji, piease say 
it within a minute. I am listening. 

(Interruptions) 

[ Translation) 

SHRI RAM VILAS PASWAN: Please 
be quiet 

MR. SPEAKER: You kindly speak. 

SHRI RAM VILAS PASWAN: Please 
allow those lady members to speak first and 
thel'8after give me time. First aDow them to 
speak .... ( Interruptions) 

MR. SPEAKER: Give your comment 
one by one. I wlU listen to each member. 
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(Englsh) 
PHALGUNA 22, 1913 (SAKA) 

PROF. SAVITHRI LAKSHMANAN 
(Mudndapuram) : Sir, during the last week. 
the dead body of one Mr. K. P. Noble was 
despa1chadbythe indian Embassy In SaudI 
Arbia to his relatives In my constituency In 
Kerala. Late ItP. Noble aged about 25 
years, was residing at AI Ahasa and he was 
missing from his residence since last July 
1991. Afterfourmonths, his dead body was 
found In a totally deserted and Isolated 
place ... 

MR. SPEAKER: Madam,lthoughtyou 
would raise an Issue concemlng all those 
living In Gulf Countries and not one particu-
lar Incident. 

PROF.SAVrrHRILAKSHMANAN: I 
am coming to the point and It Is very impor-
tant. On investigation, It was found that his 
kidneys and eyes were missing. This Is the 
most unfortunate part of that murder. Sir, 
the ntlrmer of missing Indian citizens In 
foreign countries Is increasing and I urge 
upon the Govemment to look into the mat-
ter and give protection to our citizens work-
ing abroad. 

[ Ttanslatlon] 

SHRI RAM VILAS PASWAN: Mr. 
Speaker, Sir, the business of the House is 
conducted as per the decision of the Busi-
ness Advisory Committee. In accordance 
with the same no other matter can be taken 
up this month except the Budget and ordi-
nances which are in hand. In spite of that 
Important Issues are taken up In the House. 
No Issue Is less Ift1)Ortant than the other. 
Such an Important Issue has been raised by 
Shri Rabi Ray In this august House today 
and Shrl George Femandes has drawn the 
attention of the august House towards It. I 
was present on the day the hon. Minister 
made this statement. Both the hon. Minis-
ters made the statement. We read the 
statement very carefully. Since there Is no 
provision to put questions on the statement 
of the hon. Ministers, we could neither ask 
a supplementary nor could we ask you to 
hold a diSCUssion on It. Please allow a 

dlscusalon on • within next ten or filteen 
days. 

MR. SPEAKER: Please come to my 
chamber. I shall explain you all that you can 
do.(kttemlptlons) 

SHRI RAM VILAS PASWAN: That Is 
why I would Uke to ten you that It was allowed 
by you and after having bean allowed by you, 
the hon. Minister repeated the old thing. 

MR SPEAKER: I am not allowing 
thereafter.(lntarruptlons) 

SHRI RAM VILAS PASWAN: Many 
new facts have come to light Shri George 
Fernandes has challenged it. I want to sub-
mit only this much that either the hon. Minis-
ter should rise and say that whatever Shrt 
George Fernandes said was wrong or you 
should give a ruling in this regard. Mean-
while, • you see that there is time you could 
allow a discussion on It. 

MR. SPEAKER: In this regard my ruling 
Is that since it Is the Budget Session. it will be 
proper if we take up Budget provisions for 
discussion. If we do not hold a discussion we 
will pass grants worth crores of rupees to the 
Government without discussion on them It 
is true that the other issue is no less impor-
tant. Even than If this august House is not 
willing to hold a discussion on the Budget and 
Is asking time, I have no objection. The 
House is yours and the time Is also yours. 
You can sanClion as much funds as you want 
to the Govemment. I have no objection. 
Even after this if you feel that how there can 
be a discUssion on It, you may please come 
to my chamber, I win tell you the way. 

[Engfsh] 

StlRI SOMNAlH CHATTERJEE: Can 
• be assured that the Commerce Ministry's 
Grant. will be discussed? That ill the 
difficulty.(~l8tn.pt/ons) 

(TtansIaIIon) 

MR. SPEAKER: Plaalatake yourl8at. 
Now I am caling Shrl Agnihotrijl • you act 
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""II. how can the busl.-althe House 
be conducted. You may .... take your 
seaL 

SHRI RAJANDRA AGNIHOTRI 
(.Jhan8I): Mr. Spealc8r. sr .... han. Minister 
aI RaIlways II prasant hare and I want to 
draw his attentiontDWants the ClerIcs Grade 
ExanWlation held by the RaIlway Recrult-
mantBoard,BhopaIon23rdFebruaIy.1992-
1'hequesllonpapersoilleafcnsaldexaml-
naIIonwentsoldon 191hand20March In the 
open market but despite "Is the examlna-
tionwasheld. The police 8ppI8handId same 
oIIicers ...... and sIUdents in this 
connecIion and IaIer ramanded Item to 
police QJStody. The examInaIIQn was naI 
canceII8d. Due to this there II wIdespI8ad 
I8S8f1bnent among the candidal8s Md the 
,...,., 01 the Boant hall also become 
doubIful. 

As such I requested that this maltar 
should be Jmtastigalad and aclIon should be 
taken against the erring people. 

[EngIrIIJ 

SHRI M.A. KADAMBUA 
JANARTHANAN (TiruneIIIeI): Mr. Speaker. 
SIr,therelsan IfI1xHIanI newslemlntoday's nn.s allncIa, "l.ar*a wang to .._, india-
Prabhakaran to be extradiIId.· SIr. the SrI 
lJricanGcMtmment has naiad in the PI8ss 
IhaIthe8ldrldlionplOC8UcouIdbestepped 
up IIrda passes enabling ~ In Is 
ParIamInt on the Regional ConventiOn on 
SUpprassIon aI Terrortsmwhlctl aI SAARC 
COUItdas sIgnad In t<alhmandu In 1981. 

So. I ntqIHIIIed 1he GcMN'nmenl to 
rnalutallll8m8nllnthePwlalMnlorconw 
torwant to accepIthe ",,,,11. aI the SrI 
Lanka Government In extradition of 
PnIbhIIuuan ...... the chIeI oIIender in 
ShrI RaIv GancI1I's 88HIIInaIIon case. 

(T,. kSnIt 
SHRI RAM NAIl( (Bombay North): Mr. 

Sp ...... SIr. I would .. to draw your 
1IIIInIIon. wei .1haIalthe han. Environ-
nwnl8lld ~ lanll'lr. Slut K8maI NaIll 

..... a wry I8rIouI but .... lIIng Inci-
dR. The SanJar GandhI NatIonal .... II 
IocaIId In my COfIItIuencJ. North 8cIntJay. 
A national park In 1118 city lllOMIlhIng vary 
unusual _..., do naI .... In cIIIaI. The 
number of panthe,. In the park hu 
1ncN"ld.(~ 

13.G01I,. 

Slnce1M,donalgatl'llbbb. .. rete. to ... 
1hey a ... moving out aI the national park and 
entarlnglII8 city. Mr. Speaker. 51(, In the last 
two ,.... 1M panthers have Iliad six chll-
dran from 1M slum araaa. The chIId ... n 
became prays of panthers. Two months 
back a panther enterad a factory. When the 
guard opened the fadory. the panther 
pounced upon him. You can wall imagine 
whII would have been the sluation. Day 
befora yesterday the photograph of this 
panther had been published In the TImes of 
india In which I was r8pOIted that a panther 
had enteradthe city and w_ dIIng under a 
bu8. When the people saw Itheywentpanlc 
strIc8n. People called the fire brigade and 
police but the panthercld not budge. Thera-
after. the General Manager of the national 
Park and lie veterinary dodor went called. 
They aprayed tranquilizer 011 the panther to 
..... him unconscious and lheraafler took 
I to the national palk.,(tJl8m.fJfIOnS) 

Mr. Speaker. Sir. due to this. people of 
the IIum areas and .... around the na-
tional park live under fear. Six chlldr8n have 
been kIIad. In order to check rBCUn8nC8 of 
such incidents In the futu ... the manager aI 
.. NaIonal p_ has sent a pnlIpQSId \0 
tance ........ 1n onier\o pnDc\ \M$e 
~ _. ThnNt to to",· similar pro-
pouII haw already been ..... but 1hey 
haVe naI been given clearance til dale. 

I urge the han. Fcnst MinIster to pay 
IIlI8nIIon towards thII aspec:1 and take mea-
.... tD fence the vulnerable .... for 
...... pnMCIIon. 

[EngIrh) 

MR. SPEAKER: .. II certalnlr Interast-
Ing. 
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PROF. K.V. THOMAS (Emakulam): draw thellll8n1lon or the House _ .... _ 

SIr,ltlsaV8lJ~md8r.Elght~ yours towardl the ...... dIIIrIcts or Mad1ya 
bacIc, a HousIng SocIety caIId DakshIn PradeIh. •••• (tJ,."..,.., ..... Mr. Speaker, 
HousIng SocIety was formed. ,.,.,..... Sir, many districts or Madhya Pradesh, spe-
two hundrad Membera.lncluding a number cIaIIy the trbaI dIsIrIcIs, ... In the grip or 
of Members err ParIamant, Journalists and 88V8ftIdraught. The .... , to thlseffect have 
senior Govemment ofIIcIaIs. From each also appeared In many newspapers. FIve to 
Member As. 80,000 to As. 85,000 were Slxpe0pJ8havedledofstarvallonlnSarguja 
collacted. There were As. 2.7 cro .. and district and a trbd died In Naemuch f8hs1 err 
after eight years, nobody knows what h_ Mandsourdlstrlct. The State Government Is 
happenedtothls amount: Thera Is not even neglecllngthese JrI)aI dIsbtcIa and Is unable 
a single plot err land. to provide eqJJoyment to the people. The 

people are dying err hunger. There Is a pro-
SHRIBASUDEB ACHARIA(Bankura): vision In the Constlullon thai the PIasIdent 

Are you also a Member err that Society? shall protect the 1rbaI areas. I would lice to 
request you and ,tea House thai It Is the 

PROF. K.V. THOMAS: I have also responsibility of the Gov8rrb"nt'ftl to provide 
applied. More than that ••• • ..• (In~iDns) e~yrnent to the people for their ti!!!I8. 

For this purpose, a commlltee of the House 
MR. SPEAKER: Anything Uke this can should be sent the .. to assess the sIuation 

also be alleged against you. and arrangements should be made to pro-
vida ~yment to the people so that no 

(~) starvationdealh mayoccur1here Infuture.1n 
the Madhya Pradesh Legislative Assembly, 

PROF. K.V.THOMAS: I have given a the whole err the opposIIion has been boy-
notice. COUIng the House and the Bhaltlya Janta 

Party aJone Is sIIIIng there. 
MR. SPEAKER: I w11100k Into It. You 

give rre In writing and then I wiD allow you 
tomonow and not today. 

PROF. K.V. THOMAS: Slr,l am not 
making any allegation against any 
Indlvidual(lntemJptlons) 

tAR.SPEAKER: \w\l\notal\ow\ke\h\s. 
Anybody can make allegation against you 
also. You give me In wrlllng. 

I wID examine It. I am not going to allow you 
like this. This Is not going to be a part of the 
racord. You give rMlnwrldng, I wlU exanine 
land. nacesslllY,lwUlalowyoutomonow. 

PROF. K. V. THOMAS: Youexamne 
this. That Is enough. I wI gJv8 I In wrillng. 

""(TIaIJSIaIIon) , 
t SHRI OILEEP SINGH BHURIA i (Jhabua): Mr. Speaker, SIr, I would like to . . 

MR. SPEAKER: Mr. han. MemberwlNd-
ever happens there should not be dJsalSsed 
here. 

SHRI OILEEP SINGH BHURIA: Mr. 
Speaker, Sir, this House Is Suprema. lis our 
responsb\\\tyto look into such atndias and 
\nlusUce wherever \hey occur. 

MR. SPEAKER: That House should nat 
be discussed here. 

SHRI SUKDEO PASWAN (Ararta): Mr. 
Spaakar, Sir, ~ that two dozen haIIjan 
and adIvasI students err IMaharaniLaxamlJal 
(MaIwa) MedIcal College, JhansI ant being 
led to commIl sucIde as they are fed up with 
the expIoIIaIlon by some senior professors 
and heads err depaItmant. The students had 

. wrIIlen- • Ie1ler three month8 ago to the 
Goveinorfor dIspensIng)us1lce to them and 
to save them from the explolallon by the 
praffesaors and heads or the dapartrnenIa. 
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On the dlractIva of the Governor, the Recently, when the Prime Mlnllt8rof Nepal 
VJce.ChanceIIorwrole a letter to the PrIncI- visited India, some agreements ... signed 
pal and asked him to furnish the details of !letween the two countries. Peopje of BIhar 
the coqtIaint. But, til today the ~ saw a ray of hope In 1hese egraemants. 
has neither given raply to the letter of the Thef8wasllproposaltoconstrucldamsand 
Vice-ChanceDornor he has given thedetaRs barrages on the rivers which originate from 
of the COfI1)IaJnt ragardlng the harassment Nepal. Butthera was a raport In the newspa-
of students. Instead of taking action to meet pers some days back that some obstacle 
the justified demand of the students, they has come In Is way. Tbe problem Is that 
arabeing detained In the same class forfour Nepal. asking for accaaa to the I188through 
times and sometimes even for six times. the river KosI. 
Mora than one dozen senior professors and 
heads of the departments of MaIwa College 
have opened jursing homes In trent of the 

(MR. DEPUTY SPEAKER In the CIJai! 
MaIwa Collage and Jhan$i ay In the name 13.01 hrL 
of their wives, so~ and daughters. The 
harijan ~~is also being ii-treated like 
~ $Iudents and junior doctors in MalWa 
CoIege. 

I urge upon the Govemmentto order an 
enquiry Into aI thesa things Invnedlately so 
thai the students, who 818 thinking of com-
mitting suicide, after being fad up with the 
behaviour of the professors and the Princl-
pal, ara dissuaded from doing so. 

SKlIB.LSHARMAPREM(East Delhi): 
Mr. Speaker, Sir, a seoior engineer of the 
corpoiatIon was lclied In Deihl day befora 
yasIerday •• the idDIngs of senior officers or 
any officerwll go on Ike this, then I wiD have 
deInoraIIsing aftect on officials. Land grab-
bing, encroachment and unauthoriled con-
SIrUcdons .. done In East Deihl. I have 
nJfenad as many as 175 rnalters to thci LG. 
Sahb during the last eighl mDnIhs. I accept 
thai at the ofIic8rs ant not honest, but 
solution doea not lie In kIIIng In an officer. 
c:on.,.lsaIIon should be paid to the famly 
of the person Idled. Tbe officers of the 
corporalIonsaythatthe local police does noI 
help the M.C.D. empIo)taesln any way. 

I want to subd only this much thai 
when the corporation ~ go to .. 
mow the encroachmenl, the pob should 
give them maxInun pratec:tIon. 

SHRI MOHAMMAD ALI ASHRAF-
FATUI (Dorbhanga): Mr. ape .. , SIr, I / 
want to m.r the 8II8nIIDn of the Gowm-
ment IIroUgh you 10 II IIglllllc ......... 

This has become an obslacle. Blharw. 
also be benefited by their demand .• would 
be easy for the people of BIhar to transport 
goods through water route. n wUI also prove 
beneficial to the people of Nepal. It wiD also 
r;.lYer SOITIi .. D:: ~ 88"981. 

Therafora, I request that the Govem-
ment should take immediate steps In this 
!9ga.ldandtheprojecrwhlchtheyhavebeen 
asking for should be accepted. 

(EngIsh) 

SHR' B.N. REDDY (Mlryalguda): The 
clearanceofthelirigatlon ~of Andhra 
Pradesh has made a very sad sag&. 'they 
... always pencIng from the beginning to 
theend.lamaMemberofParllamentforthe 
third tmB. Whenever I go and enqulra I am 
told thai they ... pending. ThaI. why there 
• no commitment eilherbythe Cenbe or the 
SIaleGovemmentto puraue the matter and 
gellhe projeclsCOfl1)leted. My only request 
to the Centra II thai the,. Is a big vartatlon 
belwaen the IIIaI8m8nts being made by the 
CenIN andallotheSlateaboutthe~ 
... pending. Tbe Stale 00vemrn8nt .. 
that .... ant 22 praject praposaIs pending 
...... theCentntuysthalthe ..... onty 
th188pendng. lhat.whymylaquesttothe 
... and .. Cenn II thallhey should 
pur.-will.....,..,., .... coni.IIb.1WIt 
and _them cIearWd ill ..... In the EIghth 
orthe NnIh FMt Y .. PIanI. 

The".. which .......... , 
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PoIavaram. Telugu-Ganga. Tungabhadra 01111. HeMe. The entint House demanded 
HIgh Level canal. Galeru-Nagarl, Sri Ram that the recognition of the RPF Association 
Sahar-a Stage, Srisallam Laft Bank canal, should be restored. 
JaruaIa(tobe~) and Bheerna (to 
be undertaken). A111hese projedB should 
be undertaken and should be c:Gq)Ieted by 
1I1e end orthe Eighth 01 the Ninth five Year 
Plan. 

SHRI BASUDEBACHARIA (8ankura): 
The Secretary of the Railway Protection 
Force has been on hunger strike. 

MR. DEPUTY-SPEAKER: ShriBasu 
Deb Acharla, my personal request to all the 
hon. Members Is 'that those who get a 
chance earlier should not stretch I to a very 
great extent. You should also ramember 
that thera are other members who have 
never spoken In the House. 

SHRIBASU DEB ACHARIA: I will not 
take much time. 

MR. DEPUTY-8PEAKER: Pleasethink • 
of the weaker sectlons. Weaker section are 
there everywhere. • Is unfortunate that 
some members do not get a chance In the 
House at aD. injustice should not be done to 
them. 

SHRIBASU DEB ACHARIA: I will take 
very Uttle tlme.(/ntetrUptlons) 

MR. DEPUTY-8PEAKER: I have asked 
ShriBasu OebAcharia to ventilate hlsgrlev-
anc8. 

SHAIBASU DEB ACHARIA: I will be 
very brief. 

The Ganral Secretary of the Railway 
protection Force AssocIation has been on 
hunger &trice. this RPF AssocIatIon was 
recognised by the Railway Ministry. ThIs 
racogniion was withdrawn by an Ad. 01 
parliament In 1987. From 1987 we have 
been demanding the rapeaIIng 01 this Ad. 
and rastoratIon of recognllion 01 the RPF 

Ttte CommI1lee on SUbordinate Lag .. 
latlon of lok Sabha had also recommended 
.. (k»tenuptlons) Shrl George Fernandes, 
the-formar RaIlway Minister had also Issued 
an order and then Shri Jhaneshwar Yshra 
made a very categorical statement that a 
decision had been taken to restora the 
recognition of the RPF Association. ShrI' 
Farnandes Is hera. He can support us. 

The RaDway Minister Is hera. I demand 
that he should give an assurance to the 
House and make a categorical statement 
that the recognition which was withdrawn In 
1987would be rastorad to the RPF AssocIa-
tion. He Is hera. He canillven an assurance. 

MR.DEPUTY-8PEAKER: ShriAcharla, 
pl8ase hear me. 

• 
SHRI~DEBACI-'.ARIA: this Isthe 

demand 011118 entire House and I want to 
mention It once again. Shri 
Kumaramangalam Is also hera. 

MR.DEPUTY-sPEAKER: this Is Zero 
Hour. this mallerlsbelng rapeateclyprassed 
hera. 

'\. . 
SHRIBASU DEB ACHARIA: TheSec-

retary of the RPF AssocIation Is on hunger 
strike In front of the house of Shrl 
Kurnarrnangalam. To save the If. 01 Shrl 
Jha, the Railway Minister should make a 
8Iatement hel'8 •••• (tJtenuptIons) 

., Assoclan because it Is. Fundamlntal Right 
,; to form an ueoclallon. 

SHRI MANORANJAN BHAKTA 
(Andman & Nicobar Islands): SIr,. endorse 
what Mr. Acharla has said. In the past. our 
party has also agitated overthls Issue. In the 
past,wealsosaidthatthlsracognllloRshouid 
be done immediately. The General Secnt-
tary 01 the RPf AssocIation Ie on hunger 
stride. The Governm8nt should make a 
statemanton1l1lsimmedlately. TheGovam-
mant should not take I as a prestige Issue. 
The RaUway MInIster Is he ... SIr, you can 
give a direction to the 
MInister •• .. (klJuff..¢or.s) . 

,. 

ThIll wJI have_support oIa1fl8Ctlon& 
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MR. 0EPUTY-8PEAKER: I do not ~I BASU DEB ACHARIA: SIr, the 
Issue any dIractIon. decisions of the eaIIIar Govemmenta have 

not been ~: •• (~ In 
stRl MANORANJAN BHAKTA: Sir, order to save the lie of Mr. Jha, he should 

this Is a very serious matter .... (tJtenvptIons) .. spond and say that he Is going to consider 
thel'8Sl0rati0n of Is racognlion. Why Is he 

(TnntIafion) not raspondlng? •••• (1n8ltmfltlons) 

StlRI GEORGE FERNANDES: This Is 
the question 0I1Ifa (IntBlrLf1llDnS) 

[~l ...... 
MR. DEPUTY-SPEAKER: This Is a 

matlerwhlchlsbelngpressedovarandover 
again. This Is not the latest one. This Is a 
continuous process. 

SHRI BASU DEB ACHARIA: But the 
Minister Is not raspondlng. 

MR. DEPUTY SPEAKER: Mr. Acharla, 
why do you not restrain yourself In your own 
humble seat? 

I do not like to 58y any thing more than 
this. 'Zero Hour' Is an extraordinary weapon 
wasted In )'Our hands. Any Important matter 
which comes to your notice belo .. 10 A.M. 
ean be raised at this tlma to bring to the 
notica of the Govarnment. ThaGovernment 
Is a vJgHant Government and • takes proper 
action at the appropriate time. I think, the 
honourable former Speaker will agree with 
me 100 per cent. This Is the purpose for 
which 'Zero Hour Is meant. Though ills not 
racognlsedln our Rules of Procedu .. , soma-
how II is being preclised. You ara expecting 
theGovernment to answaronthe spot to the 
Issues raised at this tlma. It is impossible for 
any Mlnlsterto answer on the spot. There Is 
a pmc:adure. 

SHRI BASU DEB ACHARIA: Sir, In 
ordarto save the life of a person, the Minis-
ter should respond .•.• (In~ns) 

MR. DEPUTY SPEAKER:_ You can 
make usedtthe-tulesavallabla and brlrig the 
maIter on the floor of the House at the 
app1IpriaIe time and discuss I. In this way, 

_ nailing wII happen and you cannot gat 
paper answar also. , 

MR. DEPUTY SPEAKER: ShrI Kapse. 

SHRI RAM KAPSE (Thana): SIr, I 
would like 10 drawthe attanllon of this Houae 
to the tragic medical deaths of 17 Adivasl 
Children, which occurred In Thana District of 
Maharashtra 18C8ntl)'. 

The deaths took place when viral pneu-
monia epidemic spraad In Mokhada TahsI 
01 Thana DIstrIct. 101 ScheduIedT .... chll-
nn of the vlUage Vavar we.. seriousI)' 
affected and 17 out of them expired as on 
medical treatment was offered to them. 
These we .. medical murders In a way. 

101 children we .. reported to be II for 
a week. But nobodyfromthe Health Depart-
ment 01 Thane ZIlla Parlshad visited the 
place. No medicines were available In the 
DIspensary. The HeaI:tl Officer of Z1Ua 
Parlshad has admitled that thistragedytook 
place because of carelessness on the part 
of the Health Department. 

I ask the Government to make a state-
ment In the House about the deaths of 17 
AdivaSi chlldr8n and also as to what steps 
are being taken to avoid such medical mur-
ders. 

[TtanSlaIIon) 

PROF. PREM DHUMAL (Hamlrpur): 
Mr. Deputy Speaker. Sir, the .. Is one more 
issUt I8Iated to .. Election was held In the 
House on 9Ih.lwllsumupwllhln a mlnut ••••• 

[EngAsh) 

MR. DEPUTY SPEAKER: Everybody 
wardS to speak only for one mnute. Ie thant 
any memberwho wants to speakfor haII-an-
hour during the Zero Hour?. 

(~ 
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~. DEPUTY SPEAKER: W. should 

have sonia system ••• 

(lnfemlplions) . 

[ Translation) 

PROF.PREM DHUMAL: n Is related to 
that Issue. An M.P. was admitted In the 
hospital for heart allmenl He could not 
attend the House on that day. There was 
voting In the House on 9th of March and h. 
could not come to the House to cast his 
vote. so some arrangements should have 
been made for hlm ..... 

[English) 

SHRI S.B. SIDANAL (Belgaum): Sir. I 
would like to draw the attention of this 
august House on a very IrJ1)Ortant Issue 
that Is disturbing the minds of drug Industry 
in the country. . 

During the Winter Session of the Par-
liament. when the question on formUlating 
the Drug Policy was asked. the Minister had 
assuredthe House that It will be announced 
very soon. Till date this Drug Policy hasnot 
been announced. 

According to Press Reports. the Minis-
try had prepared a nt;te and formulated a 
policy which was submitted to the Cabinet 
Mer the Cabinet had approved It. the Min-
Istry had raised certain objections. 

. """,re are about 467 drug manufactur-
ers who have been affected because of the 
delay in announcing the policy. Therefore. 
I do not find any reason why drug policy Is 
not being announced. 

I urge the hon. MInister to come for-
ward and give specific date by which the 

t drug ~ Is likely to be announced. to 
mitigate the hardships of drug manufactur-
ers In the country. Thank you veri much. 

SHRI ANNA JOSHI (Pw1e): Sir. the 
~upreme Court. for the first time In ~ 
nlatory. quashec:tthe appointment of a High 
.Court Judge yesterday. The Judg~.· 

quashed th8 appointment by the PresIdent 
to the Guwahall High Court. of the erstwhRe 
Law and Judicial Secretary of Mizoram. Shri 
K.N. SrIvastava. on the ground that he did 
notful. the minlrnlmquailication laid down 
In the Consltutlon for such an 
offIce ••. (lntem.f'lions). 

MR. DEPUTY SPEAKER: Mr. Anna 
Jashl.1s It a rule that anything whlchappeara 
In the Papers shall have to be. ventilated on 
the floor of the House? n Is pertaining to the 
appointement of a Judge. n Is let to them. 
Why should you raise It? I at aU you ftnt to 
raise It. gllte lin writing and brilig It underthe 
relevant provision of the Ad. Do not reduce 
the Zero Hourto zero. There is no relevance 
In It. 

SHRI ANNA JOSHI: No. Sir. It has got 
relevance. 

MR. DEPUTY SPEAKER: n Is some-
thing like appointment of a particular officer 
who Is nOt qualified. Is this the forum where 
we shaD have to discuss It? 

SHRIANNAJOSHI: No. Sir. it is a lapse 
on the part of the duty of the Government. 
right from the PrIme Minister to the Chief 
Secretaries of the two States. I am not 
crftlclslng the decision of the Supreme Court. 

MR. DEPUTY SPEAKER: Mr. Anna 
Joshi. there Is a rule. Certain things are 
barred from being discussed on the floor of 
the House. This comes underthat category. 
This mattercennot be allowed on the floor of 
the House for discussion. n is pertaining to 
an appointment Therefore.itdoesnotcome 
under the scope of the discussion here .•.. 

( interruptions) 

SHRI ANNA JOSHI: Sir. I am not 
criticising the appolntment .••. ( interruptions) 

MR. DEPUTY SPEAKER: Whether 
ragular or Irregular or legal or Illegal. ap-
poIntmenlcannotbe discussed hera. This Is 
not ttle proper foNm .•. 

(bJl8In.J1iIo-' . 
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MR. DEPUTY SPEAKER: You may 
.... ltls very In.,artant but It should I. with· 
In the framework of the Nles of the House. 

(TtanSIatlon) 

SHRI MANGAL RAM PREMI (Bijnor): 
Through you, I would like to draw the atten-
tion 01 the hon. Minister of Conmunications 
to the poor communication network in my 
cons1ltuency Bllnor. 

Sir, the population of my constituency Is 
nearly 141akh and in the Chandpur Assem-
bly segment there is a huge Industry 01 IJ 

Khandsari, In Klratpur segment Jhere Is a 
huge market of gur, In NaJIbabad copper and 
brass utensils are made and in Nagina there 
is a huge Industry of wood from where these 
goods are exported tolorelgn countries. Sir, 
\ would 1'Ike to subml \hal \he telephone 
s'1stem \s so poor \hat what to sa'1 01 ringing 
up at a distance, it ~ not possible even to 
ring up w~hin one's own district and H is not 
possible to talk at case. H I myself wish to 
speak to anybody In Deihl, It Is not possible 
to get through. This is the reason the mer-
chant in Delhi Is very harassed and It Is 
diHicult to Nn the business smoothly. 

S\t, the Go"emwen\ has sanc\ionec1 
the es\ab\\Shmen\ 0\ at\ e\ec\fon\ce'1change 
thera and a building is ready for the elec-
tronic exchange and the material has also 
been purchased, but no electronic exchange 
has been established here so far. There-
fore, it is my requestto the Governmentthat 
they should immediately take the trouble to 
Issue diractives for the establishment of an 
electronic. telephone exchange 
there.(lnterruptions). 

[EngUsh] 

MR. DEPUTY SPEAKER: 'have got to 
make a request There Is a provision to raise 
maUers under Rule 3n. h comes under 
special category. Zero hour should not be 
converted into an occasion where you can 
raise various matters which could be raised 
under Rule 3n. These are the maUers 
which virtually come under that category. 
We are dragging the zero hour to a· very 

g,... ex18nt. It does not flin. I request you 
to kindly go through the Rules of Procedure 
book for a short period. 

( Interruptions) 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMERCE (SHRI P. 
CHIDAMBARAM): Sir, already one-and -a-
han hours are over. 

(Interruptions) 

MR. DEPUTY SPEAKER: I needllottell 
you what are the matters to be raised In zerOt ' 
hour. It Is unnecessary. You ara all experi-
enced Members of this House. You have 
also get a Jot o.f experience serving In vari-
ous Houses. I have also hinted what are the 
matters to be raised on the floor of the 
House during zero hour. We are converting 
thls Into an occasion to raise small matters 
and in having debates. I is not correct. 

(Interruptions) 

MR. DEPUTY SPEAKER: No, let us 
take up the next Item. Now Papers to be 
laid on the table of the House . 

• 
~Interruptlons) 

13.26 hrs. 

PAPERS LAID ON THE TABLE 

Memorandum of understanding 
between Engineers India Ltd. 
and the Minister of Petroleum 

and Natural Gas etc. 

[English} 

THE MINISTER OF STATE IN TH 
MINISTRY OF AGRICULTURE (SHF 
MULLAPALL Y RAMACHANDRAN): Sir, 0 
behalf of Shrl B. Shankarariand, I beg to la 
on the Table- > 

(1) A copy of Uef!1Oiandum 01 Unde' 
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standing far the year 1991-92 be-
tween the Engineers india L1m1ed 
and the Ministry of Petroleum and 
Natural Gas (HIndi and EngHsh 
versions). (Placed In library See 
No. LT-1527192] 

(2) A copy of Memorandum of Under-
standing for the year 1991·92 be-
tween the Madras RefIneries lim-
Ited and the Ministry of Petroleum 
and Natural Gas (Hindi and En-
glish versions). [Placed In library 
See NO •. l T -1528/92] 

(3) A copy of Memorandum of Under-
standing tor the year 1991-92 be· 
tween the Cachln Refineries lim-
Ited and the Ministry of Petroleum 
and Natural Gas (Hindi and En-
glish versions). [Placed in library 
See No. LT -1529192] 

(4) A copy of Memorandum of Under-
standing for the year 1991-92 be-
tween the IBP Company limited 
and the Ministry of Petroleum and 
Natural Gas (Hindi and English 
versions). [Placed In library See 
No. LT -15301921 

\5) "COP'l m \Aemotandum m UnQet-
standing tor the year 1991 -92 be-
tween the Balmer lawrie and 
Company limited and the Ministry 
of Petroleum and Natural Gas(Hindi 
and English verslofl!S). [placed in 
library SeeNo.lT-1531192] 

Annual Report aad Review on the 
wolklng of Repatriates Co-oparatlve 

Finance and Development 
Bank Ltd .. Madras 

THE MINISTER OF STATE IN THE 

of the RapatrIaIas Cooperative FI-
nanceandDeveIopmanl BankUm-
led, Madras, forthe year 1990-91 
along with Audited Accounts. 

(Ii) Acopy of the RevIew (HIndi and 
English versions) by the Govern-
ment on the working of the Repa-
triates Cooperative Fmance and 
Development Bank Limited. Ma-
dras. for the year 1990-91. 

(2) A statement (Hlndll and English 
versions) showing reasons for de-
lay in laying the papers mentioned 
at (1 ) above. [placed In Library See 
No. L T -1532/92) 

Memorandum of understanding 
between Lubrlzollndla Umlted and 

the Ministry of Petroleum and 
Chemlca's. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPAll Y RAMACHANDRAN):Slr. on 
behalf of Shrl S. Krishna Kumar, I beg to lay 
on the Table a copy of the Memorandum of 
Understanding for the year 1991-92 be-
tween Lubrlzollndia Limited and the Minis-
try of Petroleum and Chemicals (Hindil and 
E(\(,\\\$" "e~\at\$). \P\aced \n Ubta~ See 
~.U-'~~ 

. Annual Report and Review onthewom-
Ing of the Punjab Agro Industries Corpora-
tion Ltd. Chandigarh, etc. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULlAPAlLY RAMACHANDRAN): Sir, I 
beg to lay on the Table-

(1) A copy each of the following pa-
pers (Hlndll and English versions) 
undersactlon 619AottheCompa-
nies Act. 1956:-

• MINISTRY OF AGRICULTURE (SHRI 
MULLAPALL Y RAMACHANDRAN): Sir, on 
behalf of Shrl M.M. Jacob, I beg to the lay' 
onTabIe-

(a) (I) Review by the Government on 
the working of the Punjab Agro 
Industries Corporation Limited. 
Chandigarh. forthe year 1990-91. 

('1) (I) A copy of the Annual 
Report(Hlndiand English versions) (II) Annual Report of the Punjab Agro 
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Corporation, New Deihl, for the 
year 1990-91 together with Audit 
ReporIlheraon. 

Industries Corporation Limited, 
Chandlgartl, for the year 199D-91 
along with AudIted Accounts and 
Comments of the COfYl)troller arid 
Auditor General thereon.[Placed 
In library See No. LT-1534192) 

(b) (i) Review bj the Govemment on 
the working of the Maharashtra 
Agro Industries Development Cor-
poration Umled, Bombay, for the 
year 1990-91. 

(ii) Annual Report of the Maharashtra 
Agro Industries Development Cor-
poration Limited, Bombay, for the 
year 1990-91 along with Audited 
Accounts and comments of the 
Comptroller and Auditor General 
thereon.[Placed in Library SeeNo. 
LT-1535192J 

(c) (i) Review by the Government on 
the working olthe Madhya Pradesh 
Agro Industries Development Cor-
poration Limited, Bhopal, for the 
year 1983-84. 

(ii) Annual Report of the Madhya 
Pradesgh State Agro Industries 
Development Corporation limited, 
Bhopal, for the year 1983-84 along 
with Audited Accounts and com-
ments of the Cofq)troner and Audi-
tor General therBon. . 

(2) Three Statements (Hindi and En-
gUsh versions) showing reasons 
fordelay In laying the papers men-
tioned at (1) above. {placed In li-
brary See No. l T -1536192} , 

(3) (i) A copy of the Annual Report ( 
Hindi and EngDsh versions) of the 
NalionalCooperalive Developmenl 
Corporation, New Deihl, for the 
year 1990-91. 

(ii) A copy of the Annual Accounls 
(HInd and English versions) of the 
NatIo~CooperaliveDevelopm8nt 

(iO) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the wolklng of the Na-
tional Cooperative Development 
Corporation, New Deihl, for the 
year 1990-91. 

(4) A statement (Hindi and English 
versions) showing reasons for de-
lay In laying the papers mentioned 
at (3) above. [placed In library See 
No.lT-1537192] 

(5) (i) A copy of the Annual Report 
(Hindi and English versions) of the 
AD India Federation of Cooperative 
Spinning Mins limited, Bombay, 
for the year 1990-91 along with 
Audited Accounts. 

(ii) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the working of the All India 
Federation of Cooperative Spin-
ning MUIs Limited, Bombay, forthe 
year 1990-91. 

(6) A statement (Hindi and English 
versions) showing rBasons for da-
lay in the papers mentioned at (5) 
above. [placed In lbrary See No. 
L T-1538192J 

13.27h .... 

(English) 

ESTIMATES COMMITTEE 

STATEMENT 

SHRI IMANORANJAN BHAKTA 
(Andaman & NIcobar Islands) : Sir, I beg to 
lay on the Table statement (HIndi and En-
glish versions) showing action taken by 
Government on the recommendations c0n-
tained In chapter I of Tenth Report of Esti-
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mates COmmIIlee Is (NInth Lak Sabha) on 
Adlontaken by Govemmant on the rec0m-
mendations contained In the Eighty-Third 
Report of the Commlltee (Eighth Lok Sabha) 
on Ministry of Information and Broadcast-
Ing - Fdms Division. 

13.28h .... 

COMMITTEE ON PUBLIC UNDERTAK-
INGS 

third, Fourth and fifth Reports and 
minutes 

[EngOsh] 

SHRI BASUDEBACHARIA(Bankura): 
Sir, I beg to present the following Report 
and Minutes (Hindi and English versions) of 
the Convnlttee on Public Undertaklngs:-

(1) Third Report on Tea Trading Corpo-
ration of India Limited Setting up of a Joint 
Venture Cofl1)any, Export Contracts and 
Irregular Payment of Advances and Min-
utflS of the sittings of the Committee relating 
thereto. 

(2) Fourth Report on National Textile 
Corporation Limlted-(a) Avoidable payment 
of commission of Rs. 148.80 lakhs due to 
appointment of agents for supplies to de-
fence and otherGovemment Departments; 
and (b) Avoidable unproductive expendI-
ture of Rs. 1.41 crores due to shut down of 
boilers in Ajudhla Textile Mills of N.T.C. 
(DP&R) Limited and Minutes of the sittings 
of the Committee relating thereto. 

(3) Fifth Report on Hindustan Fertilizer 
Corporation limited and Minutes of the 
sittings of the Committee relating thereto. 

13.29 hra. 

COMMITTEE ON OFFICIAL LANGUAGE 

[Translation] 

ll£DEPUTYMINISTERINTHEM~ 
ISTRY OF HOME AFFAIRS (SHRI RAM 
LAL RAHI): On behalf of Shrl S.B. Chavan 

I beg to move: 

"That In pursuance of sub-sactlon (2) of 
section 4 of the OffIcIal Language Ad, 1963, 
the members of Lok Sabha do proceed to 
elect, In accoRfanca with the system of 
proportional representation by means of the 
single transferable vote, one member from 
amongst themselves to be a member of the 
Convnlttee on Official Language vice Shrl 
·Srlballav Panlgrahl resigned from the Com-
mittee. 

[English] 

MR. DEPUTY SPEAKER: The ques-
tion is: 

"That In pursuance of sub-uctlon (2) of 
section 4 of the Official Languages Act, 
1963, the members of Lok Sabha do pro-
caedto elect, in accordance with the system 
of proportional representation by means of 
the Single transferable vote, one member 
from amongst themselves to be a member 
of the Committee on OffICIal Language vice 
Shrl SribalJav Panigrahl resigned from the 
Committee." 

The motion was Bdopted. 

13.3Gh .... 

BUSINESS ADVISORY COMMITTEE 

Twelfth Report 

THE MINISTER OF STATE \N THE 
M\NISTRYOFPARlIAMENTARY ~FAlRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY 
AFFAIRS (SHRI RANGARAJAN 
KUMARAMANGAlAM): Sir, I beg to move: 

"That this House do agree with the 
Twelfth Report of the Business Advisory 
CommIttee presented to the House on the 
11th March, 1992.-
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SHRI GEORGE FERNANDES [EngIIIIJ 
(MuzaIfarpur): Mr. Deputy Speaker, SIr. I 
had raised a point of order In this House 
yastenlay evening on which I se8k your 
Nlng so that this question should not come 
upbefontthe House again In this shape. The 
~y"s order .,.,. InclUded last two 
iiams firstly, disCllSsion on the Budget (RaIl-
ways) andSecondly, dIsa-ron onthe Res0-

.Arrangement 01 Buslnesa and list of 
BusIn ... ·-page 383 "PracIIce andProce-
dura of Parlamenr' by KauI and Shakdher 
says: "The following iiams of business may, 
hoWever. be taken up In the House wlhout 
any antry In the LIst of BusIness;" 

lution moved by the hon. MInister of RaIl- [TIriIafIonJ 
ways. Here, on the basis of this .. port of the 
Business AdvIsory CommIIIee.yasterdaythe • has been clearly spell out .. to What 
bon. Chalnnan. who was prasiding at that Issues can be taken up for discussion: 
time. had elicited opinion to have a 10 hour 
discussion in the House on the two Items out [Englsh) 
of thraelterrlS placed against serial NO$. 1.2 
and 3 in taday's .. port of the Business 
AdvIscKy CommiItaa. The House had given 
this opinion that aJl these four Items could be 
taken up together but the .. was a contro-
versy over 10 hours. When the matter for 
discussion came up he .. and I was said that 
discussion shoUld start on It, then I raisacI 
my point of older and said thai the Issue 
which was not on thai day's Older paper 
could not be taken up for discussion in the 
House unless a supplementary list of Busi-
ne&II was Issued or any decision wu __ 
signed at after taking the opinion of the 
House. 

Mr. Deputy Speaker, Sir, the Nling I am 
seeking from you is ralated to Rule 31 and 
Rule 31 reads:-

[Engfsh] 

(1) A list of business forlhe day shall be 
prepared by the Secretary-General and a 
copytheraof shall be made available for the 
use of every Member. 

(2) Save as otherwise provtded In these 
NIes.no business not included In the list of 
business forthe day shaD be transancIec:I at 
any sIltin9 without the permission of the 
Speaker." 

[Translation) 

I would lice to draw youraltention to the 
decisions taken prior to thll point 01 order 
and I would liketo bring ltoyournoUcethal:-

"Oath or affirmation by a Member fa-
tumec:lln abye-electlon; obIuary raferanC8 
on the demise of a sitting Member or a 
former Mamberor other leading personality; 
adjournment motion; communication of a 
message from. the PntsIdent; announce-
ment or Nling by the Spaakar, question of 
privilege; announcement of a communica-
tion regarding arrest etc. of a Member; 
announcement regarding raslgnatlon of a 
Marmer; and motion raganSlng the suspen-
sion of a NIe." 

[ Translation] 

Any Issue which has not been Included 
In the Ust of BusIness cannot possibly be 
~ussed In the House. I .. menmer this 
Issue has been i"aIsed many times In the 
House In some shape or the other. Since 
19761l has been my experience that It has 
always been decided that any matter which 
has nolbean Included in the List of BusIness 
cannot be taken up for discussion hera. 

I seek your NHng on this matter be-
cause the dignity of this House, the Nies of 
this House. have been violated by the Gov-
ammant and this should not be done. 

The House should not be taken for 
granted; no matlerwh088V8rhutoconcluct 
the siting of the House, that we can raise 
any Iuue III any time for discussion. The 
'-Ionofarohour • ..,...whatdllferent, 

. _ you haw just now mentioned, or there 
may be ..... vial I8aue which may be 
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raised by agitated Members In the House. 
But there was nothing like zero hourdiSCU8-
$ion, nor was there any such s~ or 

f ~U8 as raqulnrd a discussion Wherein the 
. "on. Ulnlsterwould express some engeror 
agitation. Had this issue been Included In 
yesterday's list of Business, I could have 
brought all the relevant documents In the 
House yesterday Itself. This Item was not 
included In yesterday's List of Business, so 
I did not bring my documents. Yesterday, I 
had to speak on the Railway Budget. Now, 
had the discussion on Rail Budget started 
well In time and I would have been called to 
speak. I would have expressed myself what-
ever I had In my mind about the RaIl Budget, 
as any member could do. But It was not 
mentioned In the List of Business that there 
would be a discussion on this subject. And 
now you are saying that It Is the decision of 
the Business Advisory Committee. But the 
decision of the Business Advisory Commit-
tee can't be thrust upon us as you are doing 
now. List of Business includes those Items 
which are to be discussed, so that we may 
come prepared. Mr. Speaker, Sir, It Is not 
possible to discuss any matter without prior 
information, Since 1967, as far as I remem-
berthat whenever any such occasion arose 
that the items not mentioned In the List of 
Business, were to be discussed, the House 
had always refused to discuss such topics. 
In this case, I am on a Point of Order. The 
Govemment, especially our Pariiamentary 
Affairs Minister who took up this Issue very 
strongly here yesterday, told us that·what-
ever they were saying was completely true. 
So, there should be no such problem for US 
In future, and the House should never face 
such a situation In future. I request that the 
House should not be put In such a situation 
when It would have to find time for the 
Issues not mentioned In the List. I want your 
ruling on this Issue. 

[English] 

SHRI E. AHMED (Manjeri): Mr. Deputy 
Speaker, Sir, In the 12th Report of the 
Business AdvIsory Committee, on page 3, 
Il Is mentioned as follows: 

"The Committee also recommend thai 

dIIa .... on ..... no.. ( .. ) to (19) may be 
tak8n up 17th u.n:h, 1882 and continue on 
18th ancI2OdIMarch, 1992. The House may 
51 IaI8 on 171t1 and 18th March,1992, • 
necessary." 

This Is the month of Ramzan, month of 
fasting and the Muslim Members wUI find It 
verydllflculta 51 late. So,In utterdlsragard 
to the sentiments oftheother~ the 
CommIItH has taken this decision. I just 
want this to go on racord as my dIssaIlsfac-
tJon. 

SHRIBASUDEBACHARIA(Bankura): 
Sir, 10 hours have been alloltedfordlscus-
slon on all these Items. This Is not sufficient 
and at least 15 hours should be allotted. 

SHRI GEORGE FERNANDES: They 
have said 10 hours for an these four lIems, 
but we want 15 hours. 

SHRI RANGARAJAN KUMARA-
MANGAl.AM: Mr. Deputy Speaker, Sir, the 
hon. Member has quoted Rule 31 and also 
the List of Business. It Is true that when It Is 
not In the list of Business. It would not be 
transacted unless the Speaker has given 
permission. But In this Instant case, what 
happened yesterday was that the BAC had 
met bafora and had taken the decision. The 
report that Is before the House today was 
laid on the Table of the Houseandtherealler 
the Chairman had actually raad out his 
decision. Th .... was some controversycver 
the time allotted 'or discussion. But on the 
rest everybody said 'Yes'. The Chairman 
had specllcaIIy read our these four lema 
and said thai these would be taken up 
together If the House agrees. The House 
agreed. After the House agreed. If I may 
kindly submit, this Issue was raised again. N. 
thai stage, we said thai you should have 
objected aI the tIma when the ChaIr was 
pointing out the BAC's decision. The Mem-
bers stiR insisted and thereafter It was very 
close to SIx o'clock and we adjourned. Of 
course, today II Is In the Ust of Business. I 
think the question Is ailltle academic, but aI 
the same time, I Is Important for US all to 
...... thalthe BACmusthavesome mean-
Ing. 
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where almost all the Parties are repr8-
sented. we come to a deCIsion among aD of 
us and give a report. n is expected that that 
would be adopted by the House excepl of 
course whara certain Members really 'eel 
very strongly. 

Let ,.. Inform the hon. Members that 
with regard to 10 hours or 15 hours, therals 
nothing caHedcardinallnllexlble rule that 10 
hours shall be only 10 hours and not one 
minute or one second mora Uke that. The 
number 0' hours is only 'or tl,... We have a 
problem which the BAC has addressed In 
full We have the problem of finishing seven 
ordinances as well the General Budget and 
the Vote of Accounts by the 27th 01 this 
month. So we tried our best to adjust the U,... 

I am sura, the Chair wOI and so the 
House win appreciate that with regard to 
Railway Budget, all Members want a little 
mora time. I think, there should be no pr0b-
lem In our trying to adjust that. I would 
request that the timing Is not really very 
ralevant If they really wish to have a little 
SOrM more time, as we move along, we can 
find the Ii,... Thera is nothing hard and fast 
about It. Wlthtagard to the quesUon whether 
four items should have been taken up yes-
terday or not, It Is academic. But still It Is 
necessary to say, if the Chalfs proposal was 
not accepted by the House, then what my 
han. Members say that all the four should be 
taken up together. 

~I HARIN PATHAK (Ahmedabad): 
When the four Itenw ""uld be discussed. 
together. what were .... four ilems.lnthe 
list. there were only two Items. 

SHRI P.R. KUMARAMANGALAM: I 
have the proceedings with me. (Interrup-
tions) 

SHRI V. DHANAJAYA KUMAR 
(MangaIore); Could the BusIness AdvIsory 
CommIltee take a decision Inadvertent to 
the rules? • Is said that this House cannot 
transIIct any other business which Is not 
Included In the agenda. can the BAC take a 

MR. P.R. KlJMARAUANGALAM: We 
ant getting Into the technicality. But It Is 
necessary that we understand first that. the 
Speaker Is the Chairman of the SAC. The 
Speaker does have the power to permll 
other business to be transacled. Here, we . 
have gone evenfurthernotjustthe Speaker 
In his individual capacity as the Speaker of 
the House, but the House bself accepts 
specifically that these four .ems-(l) Gen-
eral Dlsc:usslon on the Railway Budget for 
1992-93; (II) DIscussiOn on the Resolution 
regarding racommedatlons of the RCC;.(Oi) 
Discussion and Voting on Demands for 
Grants for RaIlways. 1992-93; and (Iv) Dis-
cussion and Voting for Supplementary De-
mands for Grants for RaUways. 1991-92. 
The ChaIr has been very categorical. nam-
Ing all the four Items of business and .said: 

"TheBAChas racommendedthatthese 
four lems be taken together and I hope the 
House agrees. "The House has agreed. The 
only disagreement was on the time. After 
the House agrees, I think, the Haase Is 
supreme. When the Speaker as Chairman 
of SAC Is part of the SAC decision. The 
House had accepted the decision of the 
SAC. To raise a hue and cry now, I think, Is 
little unfair. 

However, I think, II is necessary In 
tutura, when the Chair does give proposal 
before the House, all of us should pay 
candul attention. If the hon. Marmer at that 
time directly raises and says, "Because 
thesetwo hems are not Ustedthat should not 
be taken up. we could have at that tirM 
taken It seriDusly. But once you have said 
"Yes". Ills not fair at this stage to say, "No. 
Ills not In the list of business." II does not 
need to be In the list of business when the 
House lself accepts that we are waaj,g to 
lake althefowllemstog81her.(1n1Bnuptlons) 
You say. No. In fact. that has been very 
Ip8CIflcaIIy brought up. 

• was bIought up. It Is thent In the 
procaedJng. And that Is the only matter. 
However.ldothlnkthatwe should take note 
or • In fuIunt In the BAC. It Is my personaJ 
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feelfng that when • Is nor In the List of 
BusIness,' Is beIt.for us to avoid trying to 
bring Ittothe House. As amatterofpracllce, 
the Chair would also take note of this. 

MR. DEPUTY SPEAKER: Are you 
agraed? 

Several hon. Members: Yes. 

MR. DEPUTY SPEAKER: You are re-
aDy gracious to agree to the proposal of Mr. 
Kumaramangalam. 

SHRI P.M. SAYEED(lakshadweep): I 
think that from tomorrow onwards, we are 
going to sit late every day.! 

SHRI RANGARAJAN KUMARA-
MANGALAM: Let me make H dear that with 
regard to sitting late, we had decided in the 
BAC that we would leave It to the hon. 
Speaker and see if it Is necessary. It may 
not be necessary because many of the 
Ordinances are very simple. 

SHRI RAMESH CHENNITHALA 
(Kottayam): Why do you put"if It is neces-
sary"? 

SHRI RANGARAJAN KUMARA-
MANGALAM: If it is not there. the Han. 
Speaker would have no authority! 

MR. OEPUTY SPEAKER: The ques-
tion is: 

• That this House do agree with the 
Twelfth Report of thv Business Advisory 
Committee presented to the House on the 
11 th March, 1992." 

The motion was adopted. 

13.47,.,.. 

RUBBER (AMENDMENT) BILL-

(English} 

MR. DEPUTY SPEAKER: _Shrl P. 
Chldambaram may now Introduce the BDL 

MINISTER OF STATE OF THE 
MINISTRY OF COMMERCE (SHRI 
P.CHIDAMBARAM): Sir, I beg to move for 
leave to Iritroduce a Bill further to amend the 
Rubber Act. 1947. 

SHRI P.C. THoMAS (Muvattupuzha): 
Sir, I have an objection. 

MR. OEPUTY SPEAKER: Mr. Thomas. 
H you are Inclined to raise some objection. 
The rules permit it If you had given a note In 
the Office before 10 o'clock. Then you would 
have the chance of raising the objection at 
the time of introducing the Bill. Now you 
have foregone that right vlrtuaDy. You have 
forefelted that right. (IntetrUpt/ons) 

Any body who wants to raise any pre-
lininary objection. should give a note before 
10 O'Clock. Your right to raise objection Is 
lost by virtue of loss of time. You ought to 
have raised It in the proper manner. 

SHRI P.C. THOMAS: Copies of the BiD 
were circulated only yesterday. According 
to the practice. we get two days time. 

(/ntemlptlons) 

MR. DEPUTY SPEAKER: The ques-
tion Is: 

"That leave be granted to Introduce a 
BllfuithertoamendtheRubberAcl,1947." 

The motion was adopted. 

• Published In Gazette of india Extra ordinary Part n. SectIon 2. dated 12.3.92. 
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...... to enlist 'Voddar' c0m-
munity _ Scheduled CateI 

SHRI P.C. CHIDAMBARAM: Sir lin-
troduce· the BAL ' 

MR. DEPUTYSPEAKER:The House Is 
now adjoUrned for lunch to meet again at 
14.45 hrs. 

The Laic Sabha then adjollfnlld for Lunch tI. Forty FIve Alhtutes past Foul'f8en of the 
cIoc:It. 

The Lole Sabha re-assembIed alter Lunch 
at fory-elght minutes past Foulfeen of the 

Clock. 

[MR. DEPUTY SPEAKER In rile Chail\ 

[Englsh) 

MR. DEPUlY SPEAKER: The House 
shall now take up Matters under Rule 3n. 
Shrl Sharat Chandra Pattanyak. 

MAneRS UNDER RULE 3n 
(I) Need to formulate special 

acharnaa to pravlde drinking 
water and irrigation facilities 
In Bola",r district" Orlasa. 

[Engish) 

SHRI SARAT CHANDRA 
PATTANAYAK (BoIangIr): Sir, the peOple of 
BoIangirParlmantaryConstlluencyInOrissa 
depend on the rtver Mahanacl and village 
ponds fordrinklng-waterand irrigation facll-
ties. Due to erratic ralnfal, the streanw dry 
up and ~ as well as animals are left on 
nature's mercy for survival. Though the 
ground water level in this raglon is Inacces-
.... due to lack of any InllallYes, the area 
is the worSt sufferer In respect of drnkIng-
water and irrigation facillias. Therefore, 
Accelerated Rural Water Supply Schema 
(ARWSS) should be initialed phase-wlse In 
the blocks of BoIanglr district and Urban 
Water Supply and ManagemenI SCheme 
shouJdbe~InSoJangir, HIagaIh, 

. Sonepur and KantabanP areas. 

(II) 

Scheduled Tribe. 

SHRI ANANTHA VENKATA REDDY 
(Ananlpur):Mr. Deputy Speaker Sir: Vodde 
Voddera, VaddDa are the dlffe .... nt n~mes of 
Voddar Community whose main occupa-
tion, from time Invnamorlal, had been dlg-
glngweUs, excavating canais, digging earth, 
cutting stones andconstrudlon works rang_ 
Ing from houses to dams. Povertyhad been 
ailing this. convnunlty, educationally, cuhur-
ally and financially. This community Is very 
poor and Its position Is not better than the 
present Schedu*l Castes peop\a. 

I Is learnt that Central Government 
Intends to Introduce the Scheduled Castes 
and the Scheduled Tribes (Amendment) BiU 
to have a real look Into the fate of various 
communities and In fitting cases, to include 
them in the SC or the ST List. 

These communities have already bean 
IIstF as the Sechuled Castes in six States, 
that Is, Kamataka. Keraia. Madhya Pradesh, 
West Bengal, Bihar and Gujarat. The same 
status may be extended to them in Andhra 
Pradesh also. 

I, therefore, request the Central Gov-
ernment to Include the above said commu-
nities In the List ot the Schedu~ Castes or 
the Scheduled Tribes. 

(III) Need to take steps for check· 
Ing Infant mortality rate In the 
country. particularly, In 
Orl .... 

SHRI GOPI NATH GAJAPATHI 
(Berhampur): Mr. Deputy Speaker, Sir, I 
wish to bring in the following matterot urgent 
public Impoftance, under Rule 3n . 

lis a matter of great concem that the 
infant mortality rate has been increasing in 
the country .• is the highest In OrIssa-one 
Infant dies every three minutes. AccordIng 
to an estimate infant mortality rate in OrIssa 
was 1 n per thousand In urban areas and 
126 In rural areas . 

• Introctuced with the mcomrnandation of the Presidenl 
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become a common thing. Ills Impost .. to 
provide elec:lrlclly to the Inhabitants of the 
villages without assistance from the Centre 
There Is nola single powarSUb-statlon in th~ 
north of Kushl city for a distance of uplo 
hUndrad kma. 

Thent are many reason. for the In-
creasing rate of Infant mortality, auch as 
teenage marriage., fraquent chid births 
In'raquent ante-natal checks andanaema: 
Besides 70 per c:erd of the Chllc:f birth takes 
place In a very unhygenlc conditions, par_ . 
ticularty In Nral areas. Asphyxia In babies 
:~. a major killer leading to life-long 

While the Infant mortality rate has reg_ 
Isterad a faB In the past three decades In 
mo~ of. the ~ioplng countries Including 
india, Il IS untortunatathatOrfssahaalagged 
behlndotherstatea. Unless ImmecIate &taps 
are taken by the Paedlatrlclans to check the 
Infrant mortality rate. the objective of the 
"Child Survival and Safe Motherhood 
Programme" cannot be ach"ved. they 
should be enga9aci In the Nral areas to 
work relentlessly for the eradication and 
control of childhOod diseases. 

As such, I urge upon the Central Gov-
ernment to pay special attention for check-
Ing the Infant mortality rate partllcularly In 
Orissa. 

(Iv) Need to _ up a power sub-
Station at Padnauna In Daorla 
district, U.P. 

( Ttanslation] 

SHRI RAM NAG INA MISHRA 
(padrauna): Mr. Deputy Speaker, Sir, I 
would like to draw the attention of the 
Centralgovemmenttowards Uttaranchal of 
Dearla District of Uttar Pradesh. Narayanl 
river flows Into Uttar Pradesh via Nepaland 
Bihar. This area Is aIIected badly by floods 
every year. There Is acute scaroIty of roads. 
The area has faced terror of the Jungle 
partyforlong. Every now and thenttLere are 
incidents of dacolty, murder ancf~nap­
ping. The villages of unar Pradesh located 
on Nepal and BlharboRter are facing acute 
shortage of aIectrIcIIy. The viaagers are 
undergoing great hardship· due to power 
shortage. The absence of electt1clly and 
roads, the jungle Party has got an easy 
acceaa to the villageS and as a !'8SUI of It, 
lncIdentaof~anddacolleshave 

PrIor to this, our han. Energy Minister 
got an electricity sub-station set up at 
Saie"lXlr, Sllcanderpur. Rajapakad. Keep-
Ing In view the conditions Prevailing In 
Padrauna. I urge upon the Central Govern-
ment to set up a big power sub-station at 
Padrauna also. ABthe sarna. arrangements 
to provide gran18 may be made to provide 
electricity connections to the vUlages situ-
ated on Bihar and Nepal border. 

(v) 

(English] 

Need to drop the propo ... for 
establishing a Medical and 
.... lth education CommiS-
sion. 

DR. GUNVANT RAMBHAU 
SAROOE(Jalgaon): Mr. Deputy Speaker. 
Sir, I wish to raise the following matter under 
Rule3n; 

There is a growing concern in the field 
of medical education In the country while 
there Is growing una!11)loyment and under-
employment among doctors. The Govem-
ment of India has been tapaatedIy assuring 
that no more medical colleges would be 
opened In the country. But In many states 
especially In Maharashtra and Kam_aka, a 
number of medical collages charging high 
capitation fees have been opened with the 
approval of the State Govemment. The 
LM.C. (Amendment) BBI, 198815 awaiting 
consideration of the Partlament for giving 
more powers to Indian MedIcal Council It Is 
leamt that the Government of India Is plan-
ning to establish a medical and health edu-
cation commission to deal with functioning 
of medical Institutions which would seriously 
erOde the power and function of Indian 
Medical Councl. The indian Medical AsS.o-
elation has strongly opposed the above 
move. 

The mattar may be looked Into. 
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(vI) Need to formulate an In... formulates some scheme for constructing 

grated National Education pucca roads, the scheme Is left hal way due 
Pollcytocheckthedeteriorat- to paucity of funds with the Govenment of 
Ing standard of hlghareduca- Bihar. The youths of both the districts are 
tlon. preparing themselves for taking to extrem-

Ism. 
[ Ttanslallon) 

SHRI RAM BADAN (Lalganj): Mr. 
Deputy Speaker, Sir. even after 42 years of 
independence, our present education sys-
tem is stiD based on the colonial approach of 
the British Raj. For bringing about improve-
ments In our education system 
Radhakrishnan Commission was applnted 
in 1949, Secondary Education Commission 
was appinted In 1958, Mudaliar Commis-
sion in 1960 and SafrlJOomanda Education 
Committee was appointed in 1962. Thereaf-
ter, All India Council of Secondary Educa-
tion and Kothari Commission were consti-
tuted. All the Commissions submitted their 
reports but these were not implemented 
even after their consideration. There is a 
continuous deterioration in the standard of 
education In nearly 150 universities and 
S500 coUeges in the country. 

Due \0 in1\\\ration m politics in vi\\ages 
etc. 50"10 m the Students 0' higher classes 
have started active participation In politics. , 
woul'd like to draw the attention of the Gov-
ernment towards the future of the students 
and would also like to emphasise that a 
comprehensive education policy be framed 
in the Country to enable our nation to ac-
quire r.aspectable and prestigious place In 
the world, as was announced by Late Prime 
Minister Shri RajivGandhi while announcing 
the new Education Policy during his term of 
office. But the Govemment did not take 
proper steps to implement that policy. 

(vII) Need for more Central fund. 
to the State Government of 
Bihar for proper development 
of Buxarand BhojpurdlBtrieta 

SHRI TEJ NARAYAN SINGH(Buxar): 
Sir, Buxar and Arrah are very important 
places of Bihar State. Buxar Is a district now 
and Arrah is famout; as Bhopur districl 
There are so many villages in both these 
districts, where the people have tp cover a 
distance of 10 kms. on foOl to reach a pucca 
road. If the District Planning Committee 

Therefore, I urge upon the Central 
Govemment to sanction an amount of Rs. 
10 crore for providing roads and a building 
for primary school and Irrigation facilities in 
Buxar and Bhojpur districts so that both 
these districts may get an opportunity for 
their development. 

(vIII) Need to giver clearance to the 
propoaalto State Govemment 
of Kerala regarding Patta 
right. to the fanners of that 
State. 

[English) 

SHRI P.C. THOMAS(Muvattupuzha); 
Mr. Deputy Speaker, Sir, I wish to raise the 
following matter under Rule 377: 

The issue of Patta to Kerala farmers Is 
pending approval from Centre. I, therefore, 
request the Centra\ Govetmment \0 give 
'inal sanction to It Immediately. This will save 
thousands of small farmers. 

14.59 hrs. 

RAILWAY BUDGET 1992-93-GENERAL 
DISCUSSION-RESOLUTIONRE-RECOM· 
MENDATJON RAILWAY CONVENTION 
COMMITTEE DEMAND FOR GRANTS 
RAILWAY 1992-93; AND SUPPLEMEN-
TARY DEMANDS FOR GRANTS (RAIL-

WAYS) 1991-92-CONTD. 

[English] 

MR. DEPUTY SPEAKER: Before we takE 
up item Nos, 12to 1 S In today" order paper 
I have to Inform the House that some Mem· 
bers have desired that they may be aIIowec 
to move their cut motions to the Demand. 
for Grants (Railways). Their request hal 
been acceded to. Therefore, hon. Mamben 
present In the House, whose cut motions te 
the Demands for Grants have been clrcu 
lated may, I they desire to move their cu 
motions, send sBps to the table within 1! 
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minutes Indicating the Serial Nos. 01 the cut House by the hon. Minister 01 RaIlways wi 
motions they would Ike to move. Those cut put undue burden on the common man and 
motions only will be treated as moved. A list the weaker sections living In both rural and 
showing the Serial Nos. of cut motions will urbanaraas.lnadOdlon,excesslvelncraase 
be put on the Notice Board. In freight charges has taken place. which Is 

Hon. Members who are not prasent 
today or whose cut motions already re-
celvedtoday and circulated tomorrow morn-
Ing, may move their cut motions tOmoROW, 
I.e. 13 March, 1992 when the discussion on 
these Hems is resumed. 

15.00 hrs. 

SHRI RAM NAIK (Bombay North): For 
the information of the House. I have know 
given my Cut Motion No. 229. It is about the 
failure of the Government with regard to 
season tickets-monthly and quarterly. I would 
request my National Front friends and oth-
ers to take an early decision, so that there 
would not be any chaos next time at the time 
of voting and that would appear first. So I 
would request them to consider it right from 
now. so that there would not be any chaos 
at that time. 

SHRI RAM KAPSE (Thane): There Is a 
hike of unprecedented nature in the season 
tickets. 

SHRI SOMNATH CHATTERJEE 
(Bolpur): He is agoodfriend;but he need not 
advise us. We can look after ourselves. 

SHRI RAM KAPSE: We ara moving 
those amendments because the hike Is 
unprecedented and very high. 

SHRI SOMNATH CHATTERJEE: You 
are moving only those amendments which 
they have permitted you to movel 

[ Translation] 

SHRI KASHIRAM RANA (Surat): Mr .. 
Deputy Speaker, Sir. I would like to thank 
you for giving me the opportunity to initiate 
discussion on the 'Railway Budget' about 
which I would like to say a few things. 

It seems that the 'Railway Budget' for 
the year 1992-93 presented in this august 

unprecedented , and no Railway Minister 
has done it during the last so many years. An 
my calculations that before the initiation of 
discussion on the 'RailwayBudget' , the hon. 
Minlsterof RaIlways will make an announce-
ment about cut In the proposed freight hike, 
have proved wrong. In all shrewdness In his 
Budget speech the hon. Minister of Rail-
ways stated that the maximum Incidence of 
hike would fallon the sections travelling In 
higher classes in trains. Mr. Deputy Speaker, 
Sir, I had heard his whole speech, He has 
put a burden of Rs. 1366 erores through the 
Budget. In the outset of his speech, he has 
stated that there Is 20 percent hike inthellrst 
class and airconditioned class to meet out 
this burden. In the speech, it was also 
contained that fares of second class and 
seasons tickets will also be Increased In the 
range of 50 p and Rs. 5.25. I would like to 
submit that the additional mobilisation of As. 
1366 erore through the 'Railway Budget' wi. 
have an inflationary effect. The prices are 
bannd to increase and in addition to that the 
common man and the people of rural and 
remote areas travelling by trains will face 
extreme hardships and especially their eco-
nomic problems will getfurthercompounded. 
How shrewdly the hon. Minister of Railways 
has hiked the fares of first cIass'and 
Aircondilionedclasses by 20% It seems that 
the hon. Minister of Finance had drawn 
Inspiration from the hon. Minister of Rail-
ways while finalising his 'Budget' proposals. 
Now gradually the people are realising the 
ramifications and adverse effects of the 
General Budget 

Mr. Deputy Speaker. Sir,ln the beglning, 
II was fett that the fares of higherclass of rail 
travel have only been hiked, but now It Is 
becoming clear that the hike In the case of 
second class rail fares is also not less. Even 
In the case of second class fare, the in-
crease is to the tune of 20 percent I would 
like to cite an example. Fare from New Delhi 
to Bormey Central by second class Mall 
travelwasRs.147,butnowithasbeenhiked 
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(Sh. Kashlram Rana) to submit thal1heIr contention that the Bud-

to RI. 172. Sir, the hike from RI. 147 to RI. 
172 amounts to 18 percent hike In fare. 
Similarly, the hike In fares of suburban trains 
is even more than this. Everyday Iowpaid 
employees and workers travel by suburban 
trains. They travel by these trains not for fun. 
but to reach their places of work to earn their 
IiveUhood. Mr. Deputy Speaker, Sir, fares of 
suburban trains to have been hiked. People 
travelOng between 35 to 40 kms wiD have to 
pay Rs. 105 instead of Rs. 70 at present 1.8. 
Rs. 35 more which comes to approximately 
50 percent increase. During the Budget 
speech, the han. Minister of Railways stated 
that he had kept in mind the Interests of 
common man, low paid people and people 

. of rural areas while formulating the Budget 
proposals. But • seems that contrary to his 
stand, he has over looked the interests of 
the common man whlleformulatlngthe Bud-
get proposals and has devoted himself to 
the cause of the affluent class at the cost of 
poor people. Sir, fares of suburban trains 
have been Increased, as I have stated 
earlier, fromRs. 70 to Rs. 105forthe journey 
of 35 to 40 kms and from Rs. 113 to Rs. 163 
for journey of 100 kms i.e. by 45 percent 
';ares have been hiked. Sir, I would like to 
submit that the passengers travelling in 
second class and suburban trains are un-
able to bear such a heavy burden of in-
creased fares. Therefore, these proposed 
hkes should not only be reduced but It 
should also be withdrawn altogether. SImi-
larly, 7.5 percent hke In freight charges is 
also not less. The hon. Minister of Railways 
~ the Chairman of Railway ·Board gave 
their opinion that this would not have any 
bearing on the prices. I would also like to 
submit that freight charges are pfoposed to 
.be hiked by 7.5 pelWnt and In case of coal 
by4percent. 

Earllerwhenthefrelghtchargesforcoal 
were hiked. powertariff rates of State Elec-
tricity Boards also accordingly went up. I 
would Ike to cite the example of Gujaral 
Immediatefy after the announc,ment of 
enha{Icement of coal freight chfllges by 4 
percent, power and electricity tariff rates In 
the State were hked. Therefore,. would like 

get hIws wOI not prove inflationary. Is total, 
wrong. this Budget does not on., misguide 
th. august House but the people 01 india 
also. The han. Minister of RaDways stated in 
th. House that 8 months ago RI. 900 crore 
additional burden was thrust oonn the coun-
.". Freights are proposed to be hiked by 7.5 
percent and last year 1 0 percent hike In 
freight was announced in the Railway Bud-
get. As. 1366 emre additional burden Ia 
Impossble for the country to bear upon. I 
would like to submit that It Is not proper that 
burden on the people is being proposed to 
be increased by 20 percent on one side 
while relief has been extended to first class 
and Ain:onditioned class passengers on the 
other side. Maximum burden has been put 
on the peoptetravelling by second class and 
suburban trains (interruptions) I would like 
to urge upon the hon. Mlnlsterof Railways to 
withdraw the proposed hike and give con-
cessions tot.,. poor people of India. When· 
ever there Is any deficit and loss In the 
revenue, the Government always hike the 
fares. lis not a good practice. I would like to 
ask the hon. Mlnisterwhetherhe is prepared 
to resort to some other alternatives Instead 
of hiking fares; a mention of which has been 
made In the Budget i.e. prlvatlsation. The 
Budget mentions sorne alternatives to aug-
ment the resources such as leasing out the 
railway land and procurement of coaches 
from private firms. If imports are invoiv.ed in . 
manufacturing high quality axle wheels, then 
the workshop and its running maybe handed 
over to the private seelor. If Railways are to 
funelion smoothy, resources are must. It 
must be pondered over from where to 
mobilise the resources. Is It possible to 
mobilise the required resources just only by 
leasing out the railways lands? Win It be 

'possible to redeem these lands after SO-1 00 
years? In addition, It Is also planned to 
privatlse the catering services of raOways. 
Every year. RI. 2200 crore social liabilities 
are to be honoured to by the Go(f8rnment 
but these steps will further raise these social 
liabilities. 

Privallsation wUlresul In detertoratlon 
In standiud of catering services. The dete-
rioration In catering services has already 
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started and It wOI further deteriorate In the 
days to come. So some other altematives 
need to be resorted to Instead of resorting 
to hiking passenger and 'raight fares to 
make up deficits. There are other methods 
to strangthen the revenue position of the 
RaIlways. I would like to cite only one ex-
llf11'Ie. AU the extravagance should be done 
away with and I would like to urge the hon. 
Minister of Railways to take the lead In this 
matter. Many a person and luggage travel 
with the hon. Minister (Interruptions). this 
way no good ideal can be set up. Mahatma 
Gandhi used to travel in second class de-
spite being affluent and having a large 
following. Since all of us proclaim to be 
followers of '.Aahatma Gandhi. the Railway 
Minister or our officers should stop the 
practice of using saloons. Lakhs of rupees 
are wasted due to use of saloons and if this 
practia. is stopped, it will immensely benefit 
the railways. 

SHRI BASUDEB ACHARIA(Bankura): 
It is a very good suggestion. 

SHRI KASHI RAM RANA: I would like 
to say something beyond this. Our effi-
ciency is on the decline. The use of our 
railways lines Is going down gradually. If 
railway lines are not utilised fully, railways 
have to suffer a loss. That is why I would like 
to say that they should be utilised fully. I 
shall give only one example to show as to 
what extent our goods trains ara being 
utilised. The goods train goes at the speed 
of 26 kilometers. In 24 hours, only 57 trains 
are passed. Thus the speed of our trains is 
very slow. The train which runs on a steam 
locomotive has a speed of 10.1 kms, the 
train which runs on a diesel locomotive has 
a speed of 22.6 kms and the train which run 
on electronic locomotive has a speed of 
23.1 kms. These are the figures forthe year 
1990-91. The trains which run on a metra 
guage line have an average speed of 17.8 
kms. That Is why our railway Dnes are not 
utlUsed adequately. II our railway tracks are 
used to lis full capacity, • lot of savings rna, 
be achieved. There Is a lot of polentlality In 
It. II all our raD tracks are used properly, we 
shall be able to make a lot of prot. out of I., 
I would like to ten the House as to how II Is 

possible. The speed at which trains move, 
only 57 trains could be cleared on particular 
track. If we Increase speed of ourtralns, and 
• we run them at the speed of 80 kms per 
hour, .e can carry four times the amount of 
goods which we cany atpresenll know that 
the Railway Minister: win say that this win 
. cause accidents and our tracks ara such 
that we cannot run our trains with high 
speed. He win defiJlltely make such a ra-
sponsa.However, I would Ike to say that our 
goods trains have a large number of wagons 
and corJl)artments and these trains stop 
again and again and as a rasul their speed 
goes down. Therefore, if the speed of trains 
Is increased, then 192tr~ns at the speed of 
80 may run to and fro In 24 hours and ~er 
utilizing the tracks fully, we can generate 
Income on a large scale. 

Mr. Deputy Speaker, Sir, same Is the 
position In regard to passenger trains. Their 
average speed is 36 kilometres. On broad 
guage lines the average speed Is 35.1 
kilometres and on metreguage Dnes the 
average speed Is 18.2 kilometres. These 
ara the figUres for the year 1990-91. The 
passenger trains are also running at a very 
slow speed. This Is done so that accidents 
ara avoided. I shall come to -this later on. 
Am, I would Uke to tell you that we should 
make the maximum use of our potentiality 
and we have the potentiality to use them, but . 
It Is not being utilised, but our hon. Railway 
Mln.rhas never said In his budget speech 
that he would use railway tracks to the fullest 
capacity andgeneratemora income. He has 
not done so. If this is done even now, the 
Railways may march forward. In this way. 
Instead of resorting to any Increase In rail-
way freight and fares, we can increase the 
Income of railways. 

Mr. Deputy Speaker, Sir, thera Is one 
mora featura towards which we should pay 
our attention and that Is that today In the 
entlni country the number of passengers Is 
continuously Increasing. A large number of 
demandsararacelvedforthetransportatlon 
of goods, but we say that we do not possess 
adequate number of wagons. this Is reiter-
ated time and again that due to non-avail-
abIIIy of sufficient number of boxes and 
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ISh. Kashl Ram Rana) lion to make up for the defIcIancy In the 

wagons.. we ara unable to transport suffl-
dent quantity of goods. I would Ike to submit 
to the hon. Railway Minister that by accord-
Ing priority to the rollng stock and making 
mora provision for t. he has done a good 
thing. Due to shortage of wagons and 
coaches. we ara faced with difficulties In 
canying luggage orpassengars. That is the 
raason I have said that we Bra faced with a 
shortage of coaches for passengers. Out of 
2B.OOOcoaches.5500Brasuchwhichshould 
be discarded and thera is stiR shortage of 
1500 coaches. 

Hon.bla Deputy Speaker. Sir, if we In-
crease our track utDiZation as also our effI-
ciency and avoid unnecessary expenditura. 
then thera wll not be any need to increase 
the freight or faras for passengers. It Is 
claimed that our RaHways Bra the first In 
Asia and In the world scenario it is the 
second largest organisation. This is abs0-
lutely true, but we stin have to do a lot of 
things. We strive to COfl1)8te with other 
nations. but we do not look at the shortcom-
Ings In our own country or at the facilities 
available In our country. Have you ever tried 
to look Into these things. I would like to ask 
the hon. Railway Minister if he has seen the 
condition of those upon whom the burden of 
lncreasedfralghtandfanlShasbeenplacad? 
Has the Minister ever tell that the Railways-
whichclalmthe first place In AsIa has placed 
the Ileavy burden upoR the passengers. By 
observing the passengers on the subulban 
trains an estimate can be made of how the 
passengers travel at the perl of their lives. 
What have you done forthem? You keep on 
Increasing the burden on them every year. 
You have done nothing except increasing 
burden on them. Today, when we ara debat-
Ing the rail budget, we should think that if the 
faras ara increased continuously. it is nOl a 
good thing. 

Mr. Deputy Speaker, sr,lwouId like to 
... you' .. mora'actaaboutthe rail budget. 
Very IIlI8 provision has been made for the 
doubling oItha ralwav lines and laying 01 
newllnes.EarllartheRailwayRalonnsCom-
mllteewas ... upwhichhad~asuggee-

railways and • had also suggested that short 
distance lines and uneconomic should be 
closed down. I ~ well racollect that when 
the rail budget was presented befora this 
House. one or two years back, It was stated 
that our development works would Include 
the laying down of new Ines In the hilly and 
tribal areas. Just day befora yesterday. a 
question was asked In the Parlament re-
garding unecononic lines. short distance 
lines and mater guage and narrow guage 
Unes. 

Thera ara ""ny lines which have been 
declared uneconomic and many lines are 
Inoperative. Therafora, the need of the hour 
today is to provide railway services to even 
people residing In far flung and Adlvasl 
areas. Train services on these lines should 
be resumed for the convenience of travel-
Ung public and forthe development of those 
areas. We should also resolve to lay down 
new lines. 

Mr. Deputy Speaker. Sir. I would like to 
point out that a provision has been made 
with ragant to doubling of new lines in this 
Budget. We have dearth of resources and if 
we do not utilise them properly. next year or 
In the days to come we will have to face 
serious consequences on account of It. We 
make lot of provision forthe rolling stock. But 
this year the provision wlh ragard to guage 
conversion has been raduced by As. 269 
croras and is onlY As. 131 croras.ln addition 
to this the provision of As. 241 croras made 
last year for laying down new railway Unes 
has noW been cut to ~. 186 croras. 

Mr. Deputy Speaker. Sir. the passen-
ger and goods train ara side-tracked on 
SUrat..Jalgaon S8GIion b8cause South bound 
Superfast trains pass via this araa. OWing to 
this the passenger trains run late and not 
rrIIch can be earned from fralght charges 
from good8 train. Therafora, , would like to 
point out that very IitlJe provision fordoubling 
and laying down new Unes w. have serious 
consequences In futwe. Hence. I raquest 
youlO ..... thelmlol provision fordlflerant 
headIIln the Railway Budg8t. 
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15.27 h..... ties should be given to the passengers by 

[ MR. aw:w> DIGHE In the Chailj· 

.Mr.Chairman, Sir, In the context of the 
railway budget I would like to point out here 
that eVen·todaythe passengers travelling In 
the trains and the industrialist or traders 
sending their goods from one place to an-
other get very poor selVices. It is as if they 
are at the mercy of the railway authorities •. 
Their pleas tall on deaf ears. Even in the 
budget speech there was no mention about 
the deteriorating railway selVices or about 
any step being taken or proposed to be 
taken for Its improvement. I have a better 
experience of it. I am aware of the fact that 
instead of rendering selVice, the railway 
authorities harass the people. The strike 
launched by the people in Surat went on for 
months but the railway authorities have no 
alme to discuss this matter and in the pro-
'cess railways had to bear a, heavy loss of 
revenue. Therefore, I would like to request 
that this poor railway selVlce should be 
unproved. Attention should be paid to-
wards this aspect and if we do not pay 
attention towards it, it will have an adverse 
effect on our revenue. I would like to urge 
that necessary instructions should be is-
sued to the railway authorities to provide 
better selVices. 

At the same time, I would like to say 
that provision made in the budget for pas. 
senger amenities is comparatively very less. 
For instance in 1990-91 Rs. 28 core were 
allocated but only Rs. 2()"32 erora went 
spent. Subsequently In 1991-92 Rs. 30 
crore was earmarked and in 1992-93 the 
budget provision for amenities was Rs. 50 
crore. I think that such a meagre amount 
cannot fetch any amenities for the passen-
gers. If we earnestly wantto provide amenI-
ties say for instance drinking water than As. 
SO erore is also too little. I am aware of the 
fact that as COrf1)ared to the Budget provi-
sion of Rs. 30 crores made last year the 
amount has been Increased to As. SOcrores 
this year, but even, that Is, very little. 
Secondly, tgave you the Instance of 1990-
iH where In only Rs. 2D ctW8 were 5pf:Int 
our of Rs. 28 crora. I uJgethat more amenl-

providing rriore budgetary provision. ' 

The hon. Railway Minister has an-
nouncedthe Introduction of many new trains . 
and I welcome It as additional raIlway ser-
vices are very much required for the overall 
development of the country. However, I 
regret to poInt out that whenever a new 
Railway Minister assumes power he starts 
trains only In his own area but when other 
Members approach him or the D.R.M. and 
G.M. they are Ignored on the pretext of 
tracks not being free, paucity of funds and 
non-availability of coaches. I have obselV8d 
this during the last ten to fifteen years of my 
political career that In the constituency from 
where the Railway Minister hails there are 
no impediments like shortage. of railway 
tracks, funds or coaches. The Railway Min-
ister Introduces as many new trains as he 
wishes. 

I welcome the stand of introducing new 
trains but it should not be confined to the 
development of a specific area but towards 
the overall development of railway selVlce in 
the country. Hance. I welcome the introduc-
tion of all the trains that have bean an-
nounced in the Budget throughout the coun-
try. 

It has often bean obselVed that when-
ever a new train is Introduced the service of 
an old train Is cancelled. For Instance, 
Madhya Pradesh is the most populated 
state of India. A unanimous decision to start 
a new train via Baster district was taken b~ 
the B.J.P. and the Congress. The proposa· 
was sent to the Railway Ministry for seeking 

. the approval of the hon. Railway Minister. 
However, it was not considered In the Bud-
get. In addition to this the selVice of an 
intercity train running between Bhavnagar 
and Ahmedabad w~ stopped. Whenever 
we meet the authorities in this connection 
we are given false assurance to the effect 
that the service wi. be' resumed in the 
coming month but three to four years have 
passed and the selVlce of the said train has 
not resumed till date. 

The hon. Railway Minister has ~ade an 
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[Sh Kashl Ram Rana) 86, the ~Ident figure was 717 where In 
• 1991-92 is was only 532. However, have 

announcement about the Introduction of a you even seen the number oflhe deceased? 
new train viz., Vadodara-Valsad Inter-city In 1985-86,n persons succumbed to their 
Express. But the move to start it from injuries in 717 accident cases. Why does 
Vadodara will not be useful. H it starts from such a thing happen? Sixty five parent of 
Vadodra in the morning, It will be boycotted ~ident occur due to neglegence on the 
because the passengers travelling on this part of the railway staff and 20 percent due 
route hail from Valsad and Surat and not to defective equipments. In 1990-91 the 
from Vadodara. Perhaps, the reason for number of persons killed in 532 ~idents 
starting it from Vadodara is that there is no was 220. Besides, there are 37039 level 
yard in Surat and it lacks maintainenee crossingss but only 15704 are manned and 
facilities. However, I would like to pOint out the rest are unmanned. All the level cross-
here that during the lastfifty years Surat has ings should therefore be manned. 
only one platform and nothing else although 
the population of this area has increased 
from three lakhs to twenty lakhs. Only one 
platform could be constructed in Surat so 
far. Besides, these are no sheds or other 
amenities available. We are not in favour of 
such development which is only for name 
sake. Hence, I welcome the move of intro-
ducing new trains but at the same time, I 
request you to resume the services of those 
trains which are no longer in operation. 

Apart from this our representation to 
start a couple of new trains should be con-
sidered. Here, I would also like to point out 
that almost everything was settled for start-
ing Sardar Express berween Ahmedabad 
and Bombay. The coaches had also come 
but the service has not started till date for 
reasons best known to the Govemment. I 
urge that the Sardar Express should be 
started without any further delay. 

Mr. Chairman, Sir. I hail from Gujarat 
and for the last many years the people of 
Gujarat want the headquarters of Western 
Railways to be Shifted from Bombay to 
Ahmedabad. In the event of delay at least a 
Division should be set up in Ahmedabad. If 
Oivisioncould be made In BhopalandAmbala 
on the basis of acommittee's report it will not 
be improper, if a Division Is made in 
Ahmedabad on the same pattem. I would 
like to requeslthe hon. Railway Minister to 
at least grant Ahmedabad status of a Rail-
way DMIIDn wIlhout any delay. 

Even today, many accidents occu~. As 
"., ... bon. Ralfway Minister there is de-
cline In the Incidence of accidents. In 1985-

I hail from Surat. This area has always 
been neglected. like me many members 
are perhaps sorry to s(;e this. The G.MI 
D.R.M. visit at times and sometimes they do 
not come at all. They do not meet the people. 
I would like to point out that necessary 
instructions should be issued to them to 
listen to the Member of Parliament and 
redress the genuine grievances .. The G.M. 
and D.R.M. consider themselves no less 
than the Ministers or Members of Parlia-
ment. This practice has boen continuing tor 
a long time. The D.R. M. pays a visit, enjoys 
and goes off but the plight of Sural remains 
unchanged. 

In the last fifty years, development has 
taken place everywhere but the condition of 
Sural i!" same despite having a huge popu-
lation. We demanded for a station on the 
Eastern side. Deliberations in this regard 
are going on for the last three to four years 
but no action has been taken so far. The 
Tapti Ganga express was proposed to be 
introduced from that plaee. Initially it was 
saidthaithis train would start from Allahabad 
and will run four days In a week Instead of 
two but till date no action or decision has 
been taken In this regard. 

As a result of Industrialisation and 
urbanisation the left over land at Naushart 
will also be taken over. Then how to extend 
railway facility to Ihis place? As such a 
railway station should be provided on the 
western side. 

Till date nothing has been done on the 
tTIICh publicised corf1)uterlsation of railway 
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reservation facility announced In the last 
'Budget'. It was assured that n per cent of 
railway reservation wHl be coq»uterlsed, 
but till dala nothing has been done. This 
work should be eXpedited. Surat-Jalgaon 
track should be doubled. Probably, proper 
attention has not been paid towards provid-
Ing amenities to passengers In the Budget. 
An attempt has been made to put heavy 
burden on the passengers in the Budget. I 
would like to submit that undue burden has 
been put on the weaker sections, rural 
people, second class passengers and sub-
urban passengers In the Budget. There was 
no objection, had the burden been put on 
rich people. As such burden put on the poor 
section should be immediately withdrawn. 

With this I thank you and conclude. 

SHRI CHANDULAL CHANDRAKAR 
(Durg): Mr. Chairman, Sir,lndian Railways 
are very vital for the economic, social, 
industrial and agricultural development of 
the country. It could be seen that wherever 
railways has reached, it has ensured eco-
nomic, industrial, social and agricultural 
development of the area but where there 
are no railway lines, no development worth 
the name has taken place there. 

Railways has not reached a major part 
of the country. Especially the railway net-
work has not spread fully in the Central 
region i.e. Madhya Pradesh and owing to 
this Madhya Pradesh Is not developing 
despite opulence of resources and avail-
ability of aflfacilities. There is no denying the 
fact that more than one crore people travel 

. daily from one place to another by railways. 
Railways, thus has become a major means 
of communication i n the country. I am 
happy to note that the hon. Minister of 
Railways has with drawn freight charges on 
15 Items and the hon. Minister deserves 
applaudes for this. 

The hon. Ministerof Railways has given 
a major thrust to converting metre guage 

. lines into broad'9uage lines in the Budget. 
In 40 years, it Is for the first time that an 
attempt has been made In this Budget to 
convert a ~Jor poltion Of 23,000 kms long 

inan guage line Into broad guage ones. In 
the last Budget an allocation of Rs. 133crore 
had been made to convert there guage Into 
broad guage Hnes, but this year the alloca-
tion has been increased to Rs. 554 crore 
which is quite praiseworthy. In our country, 
thereara65,367kmsOfbroadguage;23,419 
kms of metreguage and 4068 kms of narrow 
gauge lines. The hon. Minister of Railways 
has demanded huge funds forthe proposed 
conversion of 6,000 kms of metre guage 
lines into broad guage during the eighth plan 
periodandan allocation of Rs. 554crore has 
been made for this purpose In the current 
Budget. 

Conversion of one kilometre of metre 
guage line Into broad gauge Involves an 
expenditure of Rs. 50 lakh and one day's 
work by 10,000 workers. Therefore, In the 
days to come a lot of employment would be 
generated inthe countryforcommon people 
other than literates. 

Allocation for doubling the tracks and 
construction of new railway lines has been 
reduced in the Budget. This has been, un-
doubtedly, done due to paucity of funds, but 
it must be realised that for speedy develop-
ment of the country widening of rail network 
and doubling of ,ingle tracks are a must. 
Therefore, the Govemment should make 
greater allocations for railways and the Min-
istry of Railways should also put in greater 
funds specially for the purpose, by raiSing 
special loans. • 

Allocation for rolling stock has been 
increased from Rs. 724 crore In 1991-92 to 
Rs. 1180 crore in the currrent Budget. This 
will result in decline in the train accidents, 
maJor cause of which Is lack of quality roiling 
stock with the railways. The hon. Minister of 
Railways has fixed a target with a view to 
augmenting freight traffic capacity. Earlier, 
each wagon, on an average, used to trans-
port 1410 tonnes of freight, but now the 
target has been fIXed at 1450 tonnes for a 
wagon. Next year, the passenger traffic is 
likely to go up by 5 per cent at the present 
rate 01 growth of passenger traffic. Though 
raDways has remained quite Important for 
passenger and freight movement, the road 
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[Sh. Chandulal ChandrakarJ because the Bhllal Steel Plant .Is llcely to be 

transport viz bUses and trucks are also 
being used In greater number day by day. 
Passengers In large nurmer are making use 
of buses and trucks are also baing used for 
freight movement In greater quality. We are 
sUa getting indications about It. 

So, far as the question of expansion of 
raD network is concerned. India has the 
Iargast railway network atter Russia. As I 
told Just now, raUwaynetwolk Is about 62.201 
kms long. The railways has got 37,953 
cochas; 8,590 rail enginas; 5,58, 027 rail 
wagons. Dapsite all this, railway facilities, 
are not adequate. Railways should espe-
cially enhance the number of rail wagons 
eith8r by procuring them from abroad or by 
augmenting their production indigenously. 
On an average, 13,139 trains are run In the 
country and out of these, there are 7,428 
pa .. lngertraina. Thera are approximately 
7,OOO.ralways stations. In India about Rs. 
22.200 crora have so far been spent on the 
raIways but Is total assets are 01 Rs. 16,15 

. COf8S only. lis for the first time In history of 
ralways that the Ministry of raUways has 
contrbJtacl10.9 pen::ent of Is earnings to 
'GeneraJ Budger of the Union Government. 
Earlier, It used tocontrbute at the maximum 
6.7,7.3 and 8.3 percent only I would like to 
thank the hen. MInister 01 Railways for this 
achievement. UndoubtacII~, .. I staled just 
now, expansion 01 raI network has not been 
just and fair in the country. TIll the regional 
Imbalances are removed, development 01 
the country is not possible. In Madhya 
Pradesh there Is not a single mllway line in 
alalgearaas. As the august House Is aware, 
trI)aJs live in qultelalge numbers In Madhya 
Pradesh and the Basler district which Is a 
trIbaJ district, Is IaIgar than the Stale 01 
Haryana In area.. You wit be surprised to 
knowthat raJlway lines are raralyseen In 1II1s 
district. Yes,theI8lsonerailwaylnethrough 
which Iron ore Is transported to foreign 
counII1a& lice Japan. ExcepC th .. , there Is no 
rainy In8 at aI. In this connedlon al11II. 
bon. u.mbers 01 Partlament from ~ State 
made ,.quest to the hen. Minister of Rail-
..,.. n- aIIeasl one railway line should 
be uncUoned for the Slate this ,_,.. I II 

closed down by the year 1993-94 as thera 
would be shortage of Iron ora. H a raHway Ina 
Is riot laid from Dallroja to Veladaela In the 
district of Baster where Iron ore Is available, 
then the Bhllal Steel Plant would be closed 
down In the next 3-4 years for want of Iron 
ora. The situation Is so precarious. Even 
then the Ministry of RaIlways has not done 
anything. I am compIet8ly distressed forthls 
state of aflair especially because the region 
Is pradomnatly trballnhablted. All the hon. 
Members of Partlament express their con-
cem to do something for the Trbals and 
Harljans,bultilldate nothing has been done. 
e /ntsl71lpti)ns) 

What I want to submit is there Is no 
railway line In such a large region. On going 
through the railway map of india, ona can 
sea that there are 32 circles in the railways 
out 01 these, maximum revenue Is earned 
hom Bilaspur circle In Madhya Pradesh, 
which Is close 10 Basler. (/ntsmJptlons) 
BilaspurwUI nevarbe convertacIlnto a Zonal 
railway headquarters because Madhya 
Pradesh Is a poor and backward state, and 
inhabited by Harljana and Tribals .• will not 
also be made a divisional headquarters, 
desPIte repeatacl requests and maximum 
revenue earnings from the region. Nothing 
Is being done. Demand for opening of re-
cruitment office there was also made. 
Though the foundallon Slone was laid. but 
nothing has be.n done In this 
regard.( tllIHrLfJIIons) 

I would like to say that neither 1IIere Is 
a divisional headquarters nor a Zonal 
.haadqyartars at BlIaspur. We would like 
Bilaspurtobe made the headquartars of the 
Zone and. has been staled by the Govern-
ment time and again that a racrulment 
Cantrv has bllen opened there, but so far • 
has not been opaned.(tJtenuptIons) Why 
... you Interrupting? let me finish what I 
want to say. I have no objaetlon,lfthere are 
six racrullmantcentres In Calcutta, butthel1t 
should be one In BIIaspur, and I arn not 
bothenId _ to how you are going to do • 
(tI,."...,., So what I rneanto say_that 
BIIaIpur Ihould be made the I-IeIIdquarIera 
01 ... Zone. Nat only this •• has aIao been 
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observed In our area that there Is a lot of 
bungling In the racrullment to the RaIlways. ' 
The question papers for the recently held 
examination for recrullmenttothe Railways 
at Bhopal were available for sale at prices 
ranging from Rs. 2,0001- to As. 80001-
Thus, there was a lot of bungling in the 
racrullment. Mr. Minister, SIr, you may be 
busy chatting wah someone, but It Is my 
request that you should pay special atten-
tion towards this. Mr. Minister, Sir, kindly 
pay attention to this case of bungUng. Simi-
larly, there Is large-scale bungUng in the 
recruitment to the Railways, so much so 
that the Ministry of Railways Inducted many 
people from Bhllal, but It has not provided 
employment to the wards of those farmers, 
whose lands were acquired there. h Is a 
matter of deep regret that 'the Railways had 
no qualans about purchasing lands from 
the farmers at cheap rates, but It did not 
deem It fit to provide jobs to their children, 
who are educated and eligible. Therefore, I 
feel that grave Injustice Is being meted our 
In Madhya Pradesh. The hon. Minister 
doesn't visit Harijan and Adivasl areas. If he 
goes there, he will come to know about the 
difficulties being faced by the people there. 
Not a single person, who has been dispos-
sessed of his land, has been provided with 
any gainful employment. The people are 
simple, they don't sit on the railway tracks 
and press for their demands, but if they do 
so, the Govemment would be left with no 
option but to succumb to their demand. 
Bhllai Is such as Important Junction that 
training from North to South and vice-versa 
have to pass through It, but because the 
people of these areas don' resort to agita-
tion, no attention Is paid towards their 
problems. It Is my hurmle request that the 
hon. Minister of Railways should pay atten-
tion towards this neglected area. 

Mr. Chairman, ,Sir,there are three im-
portant fac:tOl'lIO far as the Railways are 
concerned. It 18 true 1hat the Govemment 
has made an allocation of Rupees 16,000 
crena for the RaIlways. It means If the 
Govemment II ... to curb unnecessary 
npendIIurebyaven2-4pen:ent, I won' be 
necessaryforltto .... thapauengerf .... 
and freight ...... every ,..,. It won' do, • 

the Govemment resorts to hike passenger 
fares and freight charges, tocoverthedeftcll 
every year. The Govemment should give a ' 
serious thought In this regard. In order to 
curb unnecessary expenditure, the 'Rail-
ways should pay more attention towards 
maintenance which would contrbute a lot 
towards preventing accidents which In tum 
would check the outflow of money In the 
fonn of coR1J8nsatlon. Similarly, It Is neces-
sary to pay attention towards the recrul-
ment and training of Railways e~. 
Until and unless RaIlways pays Its attention 
towards these matters, It would continue to 
Incur unnecessary expenditure. Slmllarty, 
the running tlma of many trains can be 
reduced and public money could be saved. 
The Chattisgarh Express takes 28 hours, I 
can be reduced to 23 hours. Similarly, there 
are many other trains. It won' be possible 
for the han. Minister to study the running 
schedule of each and every train, but cer-
talnly, the offICIals of the Railway Ministry 
should make a detailed study of all the 
trains, and make Il'Jf)rovements. The Gov-
ernment cannot escape Its responstlility by 
saying that In the Shatabtl Express takes 
only very little time. I feel that the Ministry of 
Railways should pay special attention ta-
wards this matter, so that the ~ngers 
are able to reach their destination at the 
shortest possible time. 

Mr. Chairman, Sir,ourRailway...,toy-
aes are doing an exceUent job, and they 
have their own Unions as weD, but the 
Govemment should take stringent mea-
sures to check pilferge and theft. In this 
manner, wastage of resources can be 
checked to a great extent. 

Mr. Chairman, Sir, It is matter of great 
pleasure that the Government has intro-
duced 15 new trains, a Rajdhanl Express 
between Sacunclerabad and Banglore. 
Aldngwlh thls,l would Ike to submit that the 
hke announced in second class raIIf ... 1s 
a bI on the higher side. I request the hon. 
Mlnl8ter of rellwaya to review thII decIIIon 
and reduce the tara hike. There cannot be 
two opinion about the fact 1hat adcIIIonaI 
I8SOUR:1111 .. Rlqulrad for eIec:bIlcation of 
railway ..... the existing eIectrIIed track 
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. [Sh. Chandulal Chanclrakar) Adlvaal .. as .. the most undanleYeloped· 

..... and. atI8era of ralway Ina. .. 
length being 10,084 kilometers. and also for proving to be IqMKllMent In their develop-
laylnp new railway Unes and conversion of ment. The .. 818 two or thrae AdIvasI dIs-
metra-gauge Into broad gauge lines. I would trIcts In Madhya Pradesh also, whera there 
like to submll that spacial attention should 818 no railway lnes. they Include ~arh 
be paid to such araas and allocation should and Bastar districts. This Is proving to be an 
be made in this Budget or In the Supplemen- obstacle In the path of the Country's all-
tary Grants for Bhllal. If a raDway line Is not round development and Is rasponslble for 
laid. the Steel Plant will face closu ... There- I8glonal Imbalances. The han. Minister of 
fOl8, a railway Ina for Bhilal should be RaIlways Is an expertencad person and he 
Immediately sanctioned or else It will have has presented an excellent RaIlway Budget. 
serious repercussions In that area. I would Ike to make a special raquestto him 

The Government has also taken a de-
cision to privatise the catering arrangement. 
Just now my friend Shri Rana expl8SS8d 
apprehensions that inferior q~aIitY food will 
be served, Ifthecatet1ngsysternlsprivatised. 
bullslncerely hope thalthe Government wiD 
certainly pay its attention in this l8gard. now 
that It has taken a decision to this enect. 

18.00h .... 

[ MR DEPUTY SPEAKER In the ChaiJ 

Another excellent 8lep taken by the 
Government Is IhaIIt has given pemisslon 
to a private sec:tor COf1lNII'Y to indigenously 
manufacture wheel and axle In the country. 
which til now was being ~. This 
would save foreign exchange to the tune of 
As. 100 crores. TherafOl8, the Government 
has taken a wise decision to allow 8l»riVate 
finn to do the job. Similar decisions should 
be 1aken for the manufacture of coaches 
and wagons. I hope that you wiI do It to 
Incr8a8ethe prodUcUon of theSe Items In the 
country. 

Shrt RanajlIn his speech made many 
laudaIory raferances to Mahatma GandhI. I 
am pleased to find thai the B.JP. too has 
finally accepIad the greatness of Mahatma 
Gandhll am thankful to hlrn for •• 

The ~ should also pay Is 
ImmadIaI8 anentIon 10WaIds production of 
mot8 coaches and wagons eith8r In the 
PlMcsectororlnthe ..... MC:tor. to m8II 
the CUI1WIllhortage. I would Ike tD submit 
to the bon. MInIsIer of ~ th. the 

that a decision to construct raDway lines In 
these 8I88S should be Inmediately taken 
and a token Grant announced. With these 
words. I conclude. Jal Hind. 

SHRI GEORGE FERNANDES 
(Uuzaffarpur): Mr. Deputy Speaker, Sir. I 
I8grat to say that I cannot support this 
RaIlway Budget. The most Irr.,ortant reason 
Is that the decision of han. Minister for an 
additional buy of Rupees 1366 cro18S Is 
excessive. My difficulty Is IhaI despite the 
avallablily of other .. medial measures to 
meet the financial regulraments of the Rail-
ways. the han. Minister has made a Budget 
Speech. through which he hils very sue-
caasfuly made a fool of the J1steners. while 
cornk1g out of the House. some han. Mem-
bers of the apposition we .. heard saying 
that. 

(EngIsh) 

He has shown a tremendous sleight of 
hand. 

[ TtafJSIaIIoII) 

Thehon. MembenI .... takeitforaride 
to the eldent IhaI they we .. convtnced thai 
someIhlng posItMt Is going to take place. 
but they ..... Ized the biter truth only after 
they came out. In Bombay. the fa ... have 
been hIr8d from 37'% to IS%. I .. said 
thai the 0cMNnment WU IYft1NIIhetIC to. 
wardsthecommonfolc, butnosuch ... 
thy .. evident from this Budget. When the 
faclacametolghl.lbacomeknownthatthe 
GDwmmInlhas put as muchbu ..... on the 
poaIWI, _on .... *'--BuI_11IIId. this 
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is the most Important raason. However, my hastrlecltopleasathepeopleofhlsPlannlng 
opposition tothls Budget Is rootedto a mora CommIssion through his speech. You wiD be 
fundamental Issue. despall'8d. TheywUlnotglveyouanychanee 

Am of aD, I have come to realize that 
parties may come and go, but nobody has 
been able to comfront, to challenge, to 
check the system. This system Is Inextrica-
bly linked to the I.M.F. and World Bank. 
Governments change from time to time, but 
the system remains Intad. It is so powerful 
that its influence is not limited to the corri-
dors of power, but the outside world as well 
. The powers that be, who are In control of 
the system have decic;ted to weaken the 
infrastrudure of the Railways to the maxi-
mum possible extent. It Is beyond the realms 
of the hon. Minister to escape from the 
clutches of this system. I am saying this 
from my experiences. 

I will not go into the details of this but I 
shall discuss in detail some of the issues. I 
want to place two proofs before this august 
House. The first proof Is from the First Five 
Year Plan to the Eighth Five Year Plan. In 
these plans the priority given earlier to the 
Railways is now only for name sake. Now 
the Railways does not come under your 
planning set up. Earlierthe development of 
Railways, building and expanding Its infra-
strudure was sanctioned. It played an Im-
portant role in the development of the coun-

: try. No Railways Is not Important for them. 
[ If you analyse the funds that has been 

earmarked for Railways right from the First 
Five Year Plan till date, you will come to 
know that nothing Is left for Railways. The 
second Issue Is related to It. This year you 
have received budgetary support of As. 
1200crorefrom Planning Commission. Your 
Plan Is of Rs. 5500 crore but you have only 
been given Rs. 1200 crore. The allocations 
for Railways have gone down considerably. 
Before going to the next ,.alnt I would like to 
put some Information before you. You have 
given 34 per cent through budgetary sup-
port out of the total requirement for the 
development of Railways. 72 percent was 
given for the Fourth five Year Plan , It was 
75 per cent for the fifth Five Year Plan but 
todayltisJust21 percent. Asumof As. 1200 
crorel.8. just 21 percent. Thehon.Mlnl81er 

to ramaln happy. You should thank your 
stars even If you get this amount of As. 1200 
erora by the end of this year. 00 not expect 
finances from them. Its other aspect Is that 
the cost of running Railways Is not borne by 
the Ministry of RaDways at pl'8Sent. Theway 
the Ministry of Railways or the Minister of 
RaIlways is used to handle the issues per-
taining to the Railways inside and outside 
the House does noi carry any weight. To 
what extent the price of on wm 90 up Is not 
fOl8S8en by the Ministry of RailWays. Ine 
employees of Railway 'MInistry have direct 
link with dearness aDowance but neither the 
el1llloyee not the Railway Ministry decides 
the deaness allowance. The Railways Min-
Istry does not decide the hke in the price of 
iron. Also, the RaIlway Ministry does not 
decide the cost of necessary Items ranlng 
from railway tracks to compallments. The 
burden borne by the RaIlway Ministry about 
which we have been harping on since long 
and which we call social cost has not been 
mentioned by the hon. Minister In the course 
of his speech. Last year RaIlway Ministry 
spent As. 2225 crara to meet the social 
costs and you may see the Items on which 
• was spent. A ~um of Rs. 1808 crora. 

(Englsh) 

loss of coaching services, sub-urban 
and urban passenger, parcel, luggage etc. 

[ Translation) 

II means that passengers and non-
passengers In the country are paying this 
amount by way of tickets, luggage, paRlel 
etc. The people who have til date not seen 
trains are paying this amount of As. 1808 
crore to meet the social cost. I mea"s thai 
the citizens olinda are paying this amount 
as passenger fare and freight on parcels, 
luggage etc. Asum 01 As. 210 crore Is being 
paid .. freight on food-gralns. As per my 
knowtedge the export of Iron Is done by 
Government. Perhaps even some private 
COfI1)IInIea might be also doing so. Apart 
from S.T.C. and M.M.T.C. there are other 
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[Sh. George Fema~s) probIemofthe Raow.yslmmedlately.' have 

companies too. Now the process of 
liberllsation has begun. You win encourage 
export of Iron whose transport Is handled by 
RaIlways and give money to those who 
export It and now you have made law In the 
House for conversion Into white notoncebut . 
twice. You win collect money from the poor 
people of the country. you Will co.~ As. 62 
crore 99 lakh from them. there was reverse 
ftow last year for which a subsidy will be 
given by Railways -on salt. sugaroane and 
other itan's. lUt year a sum of As. 227 erore 
was given to meetthe social costs. You also 
give a the GovemmentHow much Is to.be 
giVen this year. You have said that you will 
be giving As. 1200 crore as dividend. In the 
course of his speech on the current year's 
Budgetthe Finance Minister pointed outthat 
he would not only give As. 1200 crore as 
diVided but also give the pending amount 
As.460crore.lnailtheGovemmentwillgive 
As. 125 crore for the development of Rail-
ways and in tum the Rallways·would giVe to 
Government of India a total amount of four 
thousand crore as a social costs and divi-
dend. It is a reverse flow. The Government 
Is not helping the Railways but the Railways 
Is helping the Governments to function. The 
people are not ablato understand it. Whereas 
this Is a fact. As such as are ventilating our 
grievances. There should be a decision on 
It. I am not saying this in the Interest of 
RaIlways nor In the Interest of the railway 
wokers because I believe the RaIlways is the 
leading infrastructure of the country. Once 
In 1974 we had stopped a for the first time 
and consequently suffered a loss of As. 
3500crore. 

(English) 

That Is the power of the RaHways. That 
is the Inftuence. slgniflcanceolthe Railways 
In so tar as infrastructure dtwe\opment of 
this country Is concerned. 

(TranslatlofJ) 

Mr. Deputy SpeatCer. Sir. In the light 01 
this. I ulg8 the Planning CommIsaIon or In 
·OUW words the Goveminent to solve the 

said that' am opposing the Budget but I the 
Government wants our support, It should 
solve this problem. Today In the morning 
there arose a question regarding the Ger-
man Prime Mlnsltefs visit to India and the 
discussion· held with him. He should be 
asked as to how manycrores of rupees were 
given bylhe Govemmentto meet the loss of 
RaIlways last year which Is a Govemment 
department.' would like to tell you It was As. 
30 thousand crore. Yourtotal income Is As. 
15 thousand crore. The German Govern-
ment has allocated Rs. 30 thousand erore 
for the Railways. 

(English) 

This is to meet the social costs and to 
see that people get proper service. 

( Translation) 

This is not the case of Germany alone. 
All that we are doing here is done at the 
dictates olthe countries and the "M.F. who 
have ellen corr1)8l1ed us to withdraw sub-
sidy on1ertillzers. The level of poverty In the 
countries dominating the I.M.F. Is equal to 
the level of poverty of the Members 01 our 
Railway Board and Ministers. This is the 
level of poverty of common man. H In those 
countries. namely Britain, America. Japan. 
France and many other developed coun-
tries, the railways ara provided subsidy worth 
croras of rupees and the railways is utilized 
forthe service of the nation and for building 
up the country. then why do you not want to 
agree to what we say while you agree wah 
those at whose Instance you frame the 
Budget We would likQ the hon. Minister to 
agree with us to bring about improvement in 
case he wants our support on this Budget. 

Mr. Deputy Speaker. Sir, there JS yet 
another reason for which this Budget Is 
being opposed tooth and nail and that a 
mention of the I.M.F. has been made. You 
are aware that the Railways ·Is the biggest 
Ministry of this country and a decision to ruin 
• In a Slow ana steady manner aeem8 to 
have been taken. Forlhat.1 would not spare 
the MInister even since he hu made a 
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beglnlng to dismanUe it , though it will taka han. Minister of RaIlways Issued a small 
some tima .• do not want to say that from statement that there was no such report. 
next year, onwards the woJt( of removing You may ask the publk: relations depart-
tracks may be takan up but the move that ment of the Ministry. They must be having 
has bean Inftiated for privatisation, and the the newspaper clippings In this regard. 
move forconservancy and sanitation started 
from the previous year's Budget, and in this 
year's Budget you have gone a step ahead 
towards catering. I am aware that the woJt( 
of construction has shifted from Railways to 
contractors. 

Mr. Deputy Speaker, Sir,' had gone to 
Kota recently. When I got down from the 
train and asked the railway workers as to 
how things were going on there, I was told 
that 2000 workers have been retrenched. 
When I was in Mughalsarai, there too I was 
told that workers are being retrenched. 
P. T.I. report was published in the Economic 
Times of 9th Maroh and other leading news-
papers of the country. This news-item is 
fraught with so many past incidents. 

[English] 

Railways Recruitment to be cut by 
20,000 each year -Press Trust of India. 

[Translation] 

There are many other things also but I 
would not discuss aU of them. But if 2000 
workers are retrenched each year, one lakh 
workers would retrenched in five years. In 
this way, It Is a strange thing. 

[English] 

"The move, "they said. 

They meaning official sources. This Is 
not a source close to the Ministry or any-
body. This is official source. This Is a formal 
report. 

[T~slatfon} 

Thera was a rewport that seNlces of 
forty percent RaUways employees would be 
terminated. It was pubUshed on 28th Sap-
termer, 1991 •• called the Joumalists and 
told them that It was a RITES' report. The 

[English] 

This Is not RITES report. This is a World 
Bank Report in a Rites Wrapper. 

Official Sources have now said that:-

"Last year a study conducted by Rail 
India Technical and Economk: seNices, 
RITES, had recommended that the railways 
should stream line Its manpower by reduc-
Ing it by 40 per cent by the end of 2,000." 

[ Translation] 

This report appeared In September, 
1991. I took strong exception to this report. 
The Ministry of Railways denied that there 
was any such report. H this not RITES 
report, I demand that it should be laid on the 
Table of the House. I am giving the history 
of this report. 

This Is the Incident of Decermer, 1980. 

[English} 

David Hopper, then Vice-President, 
World Bank, who Is later to become Execu-
tive VICe-President of the World Bank. 

[ Translation] 

He came to Deihl and contacted me 
through an M.P. I visited this M.P.'s resi-
dence for dinner. We held taI<s for three 
hours. N. the outset, he desired to know as 
to why the Coca Cola was banned In the 
country. I gave the reasons. He agalnwanted 
toknowwhytJ:lalBMwasbanned.lgavehlm 
the reasons. The taka we,. held In a very . 
cordial atmosphere because he was not an 
officer of the IMF or the World Bank. Now, It 
has proved to be a joke. Then David Hopper 
said: 
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[Sh. George Fernandes) [Trans/at/on) 

[EngHsh) And the same raport Is being produced 

David Hopper said that:-
today. I wonder why thesa people did not 
bring It forward and kept It pending for so 
manyye8l'S. Today, thel.M.F. has tightened 

"Mr. Fernandes, IBM Is coming back Its grip on our economy so much so that the 
Into India." raports 8f8 placed as per its wishes and the 

han. Minister does not have any knowledge 
I said: "No, as long as I am around of them. Though he might be knowing, he 

hera. " will not say anything In this regard, as It Is the 

Then, he said: "Your Railways have 
asked for a loan of Rs. 800 crores. We have 
told that we will sanction their loan if they 
accept the gift of an IBM computer ....•• " 

[ Translation] 

He said one thing to me and then the 
talks began. The other thing he said was 
mora Interesting, and the connected docu-
ments -ara available with me. I wrote to 
unions at that time. Then he told me: 

[Translation] 

"The World Bank ha$ prepared a Re-
port on the operation of the Indian Railways. 
Your Railways can be operated with a staff 
strength of 950,000 as against the one 
minion and six hundred thousand that you 
now have .•. " 

-This was said by David Hopper right 
hera In Deihl at the horne of Member of 
Parliament. The only other person being the 
then Editor of "The Hlndustan Times" Shrl 
George Verghese. 

( Translation] 

Then I asked as to when he preparad 
the report. 

(English] 

"We have a Report. We have produced 
a Report. You RaIlways can be run with 40 
percent less staff than the present 
iSO,OOO •••• " 

duty of the Ministers to save the Govem-
ment. Even, they maintain clam on the 
wrong deeds ofthe Government. When our 
Govemment Invited the Pepsi Cola, thera 
was verbal duel among the Council of Min-
isters, both inside and outside. I did not 
support it. I opposed it tooth and nail. I 
banned Its entry in the Railway. Then a 
stage came when the matter was about to 
be taken to Court. I have just made a 
mention as to what predicaments the Minis-
ters go through. I can understand their 
predicament. That is why they nod their 
heads. But It Is the raport ot the World Bank. 
I am surprised when they say-

[EngHsh] 

"The move, they said, "they' meaning 
the Railway officials sources in the Railway 
Board .... ls initiated to bring down the work-
ing expenses of the Railways as nearly 52 
percent of the annual expenditure Is In-
curred on payment of salary to staff and 
administrative heads. 

[ Translallon] 

It Is wrong. Han. Minister, It Is a Budget 
document. As such, I would like to request 
you to ask your sources In the Ministry that 
bafora giving final touch to the raply at night 
they should first raad the. 

[English) 

Explanatory Memorandum on the Rail-
way Budget 1992-93: Table Vilis a chart 
showing where the rupee came from and 
wheratheRupeewent.Furthermentionhas 
been made of staff wagee and other Allow-
ances. 
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[TtanSIaIIon) (EngIsh) 

• has been shown In the chart that 33 
paise win be spent on wages of staff 8nd on 
other aRowances. So It Is not 52 paise. 
These people can go to any extent to 
harass and defame the employees. They 
think as • we wiD not raad anything or say 
anything suppose that an officer may say 
tomorrow that 8 paise out of one rupee 
would be spent on payment of penslonr to 
retlrad personnel That means the Govern-
ment also wants to cause hardship to re-
tired personnel. They will also be coverad 
under Railway Expenditure. Even if these 8 
paise are also included, the total will come 
to 41 paise only. So thera Is nothing to 

. surprise that 41 to 42 paise out of the total 
one rupee of the budget allocation, will be 
spent on salary and allowances of staff 
members. Railway Is not a machine for 
further processing of raw material. 

[EngDsh) 

This is a service organisation. 

[Ttanslation] 

The same is said about the municipalI-
ties. The high ups generally say that 80 
percent of the Budget of a Mun~1ity Is 
spent on salary and allowances of Its erri-
ployees. The who else would be paid? 
Should the funds be spent on officers or 
deposited with the Government or given to 
money lenders or contractors? • is the 
earnings of workers who toll hard. I 80 
percent of rasources Is not spent on them, 
Then to whom should these be paid. It Is 
said that: 

[Englsh) 

80 percent goes an staff charges. 

[TtansIation) 

The Government IIndsthe employees 
an easy target to defame them. 
(TIWISIaIIon) 

Therafora, the way JOU .. conduct-
ing, ragardng thalli Is said, 

The racommendallons of the RITES 
Report hadbeen acoepted In principle bylhe 
Railway Ministry. 

[TI8IJSIatton] 

Hon. Mlnlster,l, therafore, request that 
this report •. (/ntel'lUpt/ons) •••• Mr. Deputy 
Speaker, I have just to begun. I urge upon 
you to lay that raport on the Table of the 
Hosue. I would like to state this also and It Is 
my opinion thattherawill be retranchmentof 
Railway e""loyee on large scale and the 
number of Railway employees will be 18-
duced to 10 lakh only In next 5 or 7 years • 
The speech of the Minister of RaIlways 
proves It and I do not wantto read It out again 
because you all have already heard It and I 
have read II twice. I have the Delhll18WSpil-
per of the 29th February. Moreover, you 
may consult any newspaper of the 29th 
February of the country. A beautiful adver-
tisement Issued by the indian Railways has 
been published In almost aU the newspa-
pers. The title of the advertisement Is: 

[English) 

"Indian Railways: DevelOp a mutuaRy 
beneficial association with the Indian Rail-
ways." 

[Translation) 

I read this newspaper in Bombay also. 
When Iwas In Goa,lsawthat advertisement 
there also. All the newspapers In DeIhl have 
also published this advertisement You look 
allis wordings: 

[Engfsh) 
• 

A task force has been set up by the 
Govemment of Inda, Ministry of RaIlways 
(RaIlway Board) to idently and examine the 
private ownership of wagons as an .... of 
m4ua1lybeneflclal association between the 
RaI_. _ the raB users. 

(TlansIaflon1 
The matter does not end hera, rather 

the· real fact Is given In Is later part. Since 
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you have already stated in your speech that SHRIBASU DEB ACHARIA(Bankura): 
the Govemment is going to launch a scheme They are being privatlsed. 
named 'OWn your own wagon, own your 
own container.' That very day I wrote an 
article because one of the big newspapers 
of this city requested me to write an article 
Immediately on the Railway Budget. I as-
sured him to do so. I had said at that time 
also: 

[English] 

OWn you own wagon, own your own 
container proposal is a precursorto handing 
over the entire rake. 

THE MINISTER OF RAILWAYS (SHRI 
C.K. JAFFER SHARIEF): I have conceded 
to your art of presentation. 

[ Translation] 

SHRI GEORGE FERNANDES: At that 
time also I had pointed out that this scheme 
will not be restricted to container and wagon 
only, rather it will be extended to entire train 
and entire rake. The Railway Budget was 
presented by you an the 24th or 25th Feb-
ruary, what states the advertisement? Why 
are those efforts being made. My article was 
published after the presentation of the Bud-
get. 

[English] 

It further says: that this effort has been 
undertaken in the context of major initiatives 
taken bytheGovemment of India to refashion 
the economic and trade policies under con-
ditions of severe resource constraints. It 
means the World Bank and the IMF condi-
tionalities. 

They further say that one could procure 
general service wagons to form a minimum 
unit 01 operation, that is, a train load for use 
by the Indian Railways as a part of their fleet. 
They win buy , they will own. But It will be 
used by the Indian Railways as a part of their 
fleet and the existing men will go. Ultimately, 
aD that the Railways wID be left with is the 
track. Even the stations could be privatlsed. 
Why not? 

SHRI GEORGE FERNANDES: Every-
thing could be taken over by the private 
sector and the only thing they will be left with 
Is the track. 

Sir, mark the words: 'We ensure of a 
guaranteed supply 01 wagons. Here II says 
that the private ownership of wagons through 
leasing companies could also be visualised 
by rail users who could then enter into 
bilateral agreements with the railways either 
on a lurnpsum or on freight rebate basis. 

In this case, the party concerned could 
then have to go into a back to back arrange-
ment with thaleasing companies. And then, 
the real punchline is this: 

"The Railways would undertake to 
maintain the wagons and cover the cost 
incurred, by reflecting it In the tariff." 

[ Translallon] 

The Railway is becoming the contrac-
tor. Mr. Speaker, Sir, 

[EngNsh] 

The Railway will become the contrac-
tor. 

[Translallon] 

Therefore, Mr. Speaker, Sir, we are 
very much perturbed over it. I do not want to 
take much of your time. I want to give proofs 
on the basis of "The payments forGrants for 
expenditure of the Central Government on 
Railways. Part II. "This is continuous pro-
cess. 

[English] 

The Payments for Grants for expendi-
tura of the Central Government on Rail-
ways, Part-II: We were asked now to pass 
your Budget proposals. But please under-
stand when I say that I am not prepared 10 
support your Budget. Please understand. 
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This Is your proposal. The Demands for (Translation] 
Grants Staff Statement (5.306), Demand 
No. 05-Repairs and Mal(ltenance of Motor 
Power. Earlier, the staff was 1,22,209. This 
was for the last year. This year, you have 
brought down the staff strength only in this 
one category to 1,16,352. 

[Translation] 

In his speech, he has pointed out that 
he Is reducing the number of officers. Here 
the number of officers has reached 10883 
from 10805 and that of staffs has reached 
1 lakh 16 thousand 322 from 1lakh 22 
thousand 209. I will not take much time. 
This is apparent from the number of Group 
"0" officers in Operating Expenses Traffic 
Department. The number of officers has 
reached 21935 from 21321 and that of 
staffs has reached 1 lakh 13 thousand 682 
from 1 lakh 19 thousand 388. Now I can cite 
many such examples from the book. But I 
would not like to take too much of your time. 
Whenever you want, I quote many more 
such examples from this book. In this way, 
the number of staff is decreasing and that of 
officers is increasing. In oraer to make my 
argumentsunderstandtothepeople,lwould 
like to point out that_ 

[English] 

The Demands for Grants in terms of 
Salaries, Part I; Demand No.1 Railway 
Board: Pay Group A & B Establishment, 
1990-91 : Rs. 1,89,21,000. The Budget es-
timates for 1992-93: Rs. 1,95,04,000. 

[ Translation] 

n means that the nUnDer of lower 
grade employees has been reduced to 3 
crore 71 thousand from 3 crore 6 lakh. 

[EngHsh] 

This proves that you, in fact, are killing 
the fellow at the bottom. In the General 
Superintendence and Services of the Rail-
ways, the Budget estimate for the last year 
was As. 251,12,11,000. It was brought 
down in the revised estimates to Rs. 245 
crores from Rs. 251 crores. And in the 
current Budget, you are proposing Rs. 
252,64,00,000. 

Moreover, they are trying to reduce the 
number of casual employees. Rs. 54 crore 
were to be paid to casual workers in Perma-
nent Wage and Works In 1990-91 but only 
As. 46 crore will be paid this year, i.e. As. 8 
crure less than the pntvious year . , have 
cHed many such examples, but I shall not 
take too much of your time. Here you are 
decreasing their salaries, you have reduced 
the number of employees but while reducing 
the number of staff you have done nothing 
to reduce the number of top stert. I request 
the hon. Minister to pay special attention to 
this because the nodding of you head Indi-
cates that you have not been Informed 
regarding these matters. 

Mr. Deputy Speaker, Sir, it is very Inter-
esting thing which needs to be pointed out. 
In every grant and demand, there Is a 
demand for 35 per cent increase in the 
deamess allowance this year. Here, we may 
make out that the Chairman of the Railway 
Boara thinks that there will be no rise in 
prices due to the Railway Budget this year. 
This Is far from truth. n has been stated on 
behalf of the Ministry of Finance In and 
outside the House that prices will not in-
crease.1t also bears no truth because the 35 
percent additional grant has been demanded 
in the budget for payment of deamess allow-
ance to railway e1Tll10yees. 

[English] 

. You are accepting that prices are going 
completely beyond your control because of 
which there is a demand for 35 percent 
increase in the dearness allowancu. 

[Translation] 

This time the hon. Mlnisterhas made an 
Important announcement that a new scheme 
Is going to be Implemented. The new scheme 
is about a unique conversion. I do not know 
whether Shri Oscar Fern,andes Is present in 
the House or not. In the presence of the hon. 
Minister, he delivered a speech in the pres-
ence of the Chief Minister, he delivered a 
speech in Bangalore on 5th in which he 
praised the Minister of Railways and said 
that the hon. Minister is going to materialise 
the dreams of Lora Dalhousie. 
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[Englsh] 

Because Lord Dalhousie, It seems, 
wanted a unl.guage of the railways. I never 
raad It anywhera while reading the history of 
the Indian Railways. But obviously Mr. Os-
car Femandes is a much better raad person 
than I am. He must have, in the course of 
raadlng the history of the Indian Railways, 
discovered somewhera that Lord Dalhousie 
wanted a uni.guage and he says that the 
Railways Minister is fuHllling the dream of 
Lord Dalhousie. 

[Translation] 

And I take exception to it because ..•. 

[English) 

Lord Dalhousie was not building the 
Indian Railways for the benefit of India. 

[ Translation] 

He Is not thinking at all as to what sort 
of ourraH trackS should be. They arathinking 
only to exploit the country. How wiD the hon. 
Minister materialise the dreams of Lord 
Dalhousie. 

1 Tianslation} 

THE MINISTER OF RAILWAYS (SHRI 
C.K.. JAFFER SHARIEF): I would like to pay 
him" some compliments. He has ourclassed 
even film heroes. and heroines. He is a 
wonderful artist. 

SHRI GEORGE FERNANDES: it Is in-
justice to me. 

I am going to make a Significant re-
quest befora the House .. 1 have thought 
mlnufety overthe scheme prasented by the' 
hOn. Minister. We have come to the conclu-
sion that It Is not In the Interast of the indian 

, RaIlways. I would like to point out two or 
three points. The provision of capital under 
. otherheads has been reducecltoo much this -
year Rs. 285 crore have· been allocated for 
theconstructionof new RallwayUnes against 
Rs.186croreaHocatedtwoyearsagoforthe 

same. It means that keeping In view the 
value 01 rupee pravaillng· at that time the 
amount has been recluced by more than 25 
to 30 per cent because Some articles for the 
RaIlways have to be Il1l)OrtecI by spending 
some foralgn exchange also. By devaluat-
Ing the rupee to such an extent It has 
become il1l)Ossible to save money. In your 
argumeftts about gauge conversion you 
have stated that it helps In economic devel-
opment. Rail Is Rail whether it is narrow 
gauge or broad gauge, the Han. Prime 
Minister has also supported It In his speech. 
I know I, and you have also praised the Hon. 
Prime Minster In your speech. We have 
seen that you have praised the Prime Min-
isler and 'the Prime Minister have praised 
you. But I won' speak on it now. I won' 
speak hera. I will speak on It later. The hon. 
Minister is our friend also. ' 

Then Mr. Deputy Speaker, Sir, regard-
ing his argument that on it depends the 
progress of the country. I would like to ask 
the hon. Minister and.he should think over It 
seriously and answer within 5 to 7 days, 

, whetherthose Who had been respoflsblefor 
running the railways in 'India in the past had 
never tho~ht in this direction. Is It true that 
a convnitlee ..• 

[English] 

by name Committee on Expansion of 
the RaIlways Network? 

[TtaIIslatlon] 

waS appointed regarding this. A former 
Chairman of th4t RaHway Board Shri Mlnesa 
was Its Head. ~ this Committee give its 
complete raport? All the mermelS of the 
Committee wera expert and thera was no 
such a person who had any link with politics 
or any otherflefd. They were the persons for 
whom the interest of the countrY and the 
RaIlways has always been the supreme. lis 
notthat this Idea nevercame Into their mind. 
Today, all of a sudden this Idea has come 
Into the mind of some officers as you· are 
stating. You said In yourspeech that It Is the 
biggest rnea8Ura which .1. help the country 
to make progress and It.llba Iq)Iementecl 
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with full responsibility. Therefore, In the light now compare his own speech last year. 
of argument given by flon. Minister that . 
Railways help in development of the area, 
I would like to ask him whether he will give 
priority to the expansion of railways In those 
area which are not developed at all or to 
those areas where already meter gauge 
line exists and there Is proposal to convert 
It into broad gauge. H was my first point. The 
second one is that you too gave this argu-
ment In yourspeech and the Prime Minister 
also elaborated It. 

[English] 

how many man-years of employment 

[ Translation] 

would be created for the people. Now 
you may allege that I catch the words to 
point outthe mistakes, But you see what the 
Hon. Prime Minister said on that day? 

[English] 

THE MINISTER OF RAILWAYS (SHRI 
C.K. JAFFER SHARIEF): Man-days. 

SHRI GEORGE FERNANDES: Man-
Days? H makes It worse. 

[ Translation] 

Because you talk in terms of crores of 
man-days? But when you talk In terms of 
persons; 5 crores persons will get employ-
ment. 

[English] 

man-days perkllorneter. Now, you work 
out In terms of number of people, work out 
In terms of number of h~man beings. What 
Is this 'man-days'? 

[ translation] 

This Is a way to mlsied. 

[English] 

SHRI C.K. JAFFER SHARIEF: You 

(interruptions) 

SHRI GEORGE FERNANDES: My 
speech spoke about and I stili speak about 
new lines, not conversion. (Interruptions) 

SHRI C.K. JAFFER SHARIEF: You 
co"l'are his own speech-what he spoke as 
Railway Minister and what he Is speaking 
now. 

[ Translation] 

SHRIGEORGEFERNANDES: I would 
like to say that you talk of gauge conversion 
but the English expanded railway network 
1000 KM. every year and we have been 
expanding the railway network by only 200 
kilometers every year for last 40 or 45 
years. Therefore, In my opinion new rail-
way line should be laid there instead of 
spending money on gauge conversion so ,-
oppose yourdeclslon of allocating funds for 
this gauge conversion. I oppose It. n Is my 
well considered opinion. Will it help in cre-
ating employment opportunities? The 
amount being spent on laying new lines 
comes to about 80 per cent of the amount 
being spent on gauge conversion. Ten 
thousand long old railway lines require 
replacement and 2 to 2 112 thousand kilo-
meters Ones are being replaced ever; year. 
The trains are not running atthe prescribed 
speed. I was distressed to go through the 
allocation which you may not have seen It 
till now, but your Department might have 
discussed It. 

[English] 

Now I come to Centrat Railway'sThana-
Kalyan section. Track r4!newal, sleeper 
renewal, Is very necessary. On certain 
sections, the anticipated cost Is rupees two 
crore and sixty Iakh were as the provision 
for 1991-93 Is rupees two lakh. 

[T~IaIIonJ 

If you go through pages No. 138, 139, 
140, 141 you wUI find that only As. two Iakh 
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have been provld8d for the WhOle Dne likely to be spent on It, but erJl)loyment to 
whereas lis requirement Is As. 3.5 erare, seven orelghtlakh persons will be provided. 
fourerare or five erare. The provision of Rs. 
two Iakh win not be sutrlclent. If the wolte SHRI ck JAFFER SHARIEF: Would 
costs As. 5 crores and only Rs. 21akh are you like to speak on tconkan-Ral1way Une?-
provldelJlortrack renewal, what sort of track 
.renewal can be done with this meagAt 
amount? In my opinion It wlU prove only a 
wastage. The allocation of As. 21akh will be 
sufficient only to meet the over head ex-
penses to be spent on engineers, supervi- . 
sorystalf and a jeep. Thus the amount of As. 

. 21akh would be spent on officials only. 

[English] 

There aAt at least hundAtd such jobs 
wheAt the need Is anywhere Rs. 1 112 crore 
to 5 112 erare. but the allocation Is only As. 
2t051akh. 

( Translation) 

SHRI RAM KAPSE: It mean only As. 2 
Iakh will be provided for any job. 

SHRI GEORGE FERNANDES: Mr. 
Deputy Speaker Sir, you are ringing the bell. 
I am going to conclude my speech withIn ten 
minutes. I would like to urge the Minister of 
RaIlways to allocate some more money for 
track renewal. Though As. 1249 crOI8 have 
been provided tor track renewal, yet ten 
thousand kilometer track is stiR there for 
renewal and every year twO or two and hal 
thousand kilometers track Is added to it. So 
unless it is done the problem wRl not be 
solved. Just now Shri RanaJl was stating that 
the number of accidents has lnc:reasedth8se 
days and many persons are being killed in 
accidents. The reason Is that troiCks are old 
and broken. We should pay attention to It. 
So far the generation of efll)loyment Is 
concerned, the Government should lay lines 
as many as possible. H It lays 1 000 kilometer 
lines a year, seven lakh persons In India will 
get employment. The schemes are launched 
in the names of the great leaders Govern-
ment can launch it in the name of Shri Jaffer 
Sharief as Jaffer Sharief Rojgar Yojana and 
can starting in1»Iementing It. (interruptions) 
Laying 1,000 kilometer tracks Is not an 
ordinary work. Rs. 1000 to 1200 erare are 

SHRI GEORGE FERNANDES: I am 
coming to that very point. The Issue of 
elactrlflcatlon of Bundel-Katwa Une has been 
lying pending for a long time. Electrification 
can be done only alter doubling the line. 
Doubling makes the 'process of electrifica-
tion easy. The scheme undertaken by you 
by effecting cut in the provisions made for 
doubling of lines. laying of new lines ortrack 
renewal will create more problems for us. 
Development waite wOI be stoPP.ed and ev-
ery programme of work will be disturbed. 
Therefore, I request the han. Minister of 
Railways to pay special attention to this. 

The last issue which I wish to raiSe Is 
linked with two or three things. h is linked 
with the economy of the Railways and the 
Railway efll)loyees. One of the issues has 
been raised today in the morning only. The 
issue Is about the recognition of the R.P.F. 
There are only two recognised railway 
organisation. Rest of the organisations in 
railways are not recognized. Some of the 
cases of granting recognition have been 
taken to Supreme Court even. Keeping all 
thesethlngs In view we took adecislon In this 
regard. I would like to request the han. 
Minister to call all the concerned Members 
of the House and discuss this issue or caR 
the trade union .people and discuss It. If the 
management continues to have Its upper 
hand. the problems of the labourers cannot 
be solved. H the RaIlway Board insists on 
only two unions which It had done in' writing 
then there would be two unions which will 
COf11)ete with one and another to secure 
more and more facilities for the efll)loyees 
then every thing will be set right. 

I request the Govemment not to agree 
with the persons associated with the sys-
tem. on this Issue of granting recognition. 
Government is not associated with the sys-
tem. So It should not agree to their plea. 
They should not go by our decision and take 
decision on your own but tI'I8 constitution 
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has given us right to form unions on demo- Therefore, I state that all these things 
eratic lines. Why you people are deter- happen wHh the help of some corrupt em-
mined to abolish the unions? Who has ployees. It is not a secret. (Interruptions) 
empowered to abolish the unions? Attempt Therefore, In my capacity of Minister of 
is being madeto abolish such organisations. Railways, for the first time In hiStory, I had 

( interruptions) 

Sir, the people retrenched under 14-2 
(/ntorruptions). The Govemment has kept 
in dark for long time and now II took a 
decision and said that nothing could be 
done in this regard. But the Government 
must do something in this regard. It must do 
for the cause of the e01>loyees. H we wish 
to run the Railway trade unions and the 
Railway management properly, I request 
the Government to come forward to settle 
this issue. 

The third issue is about corruption. You 
too have spoken on it, all will speak on it in 
their own way. I would like to cite an ex-
ample of corruption experienced by my own 
family member just 15 days ago. My wife 
was going to Calcutta from Delhi by the 
Rajdhani A.C. Chair Car. She was going to 
Gopalpur for 5 or 7 days. She was taking a 
box with her according to carrying capacity. 
It contained money, documents, etc. all the 
important things. She kept the box in the 
upper berth, the box was missing after 
some time. The behaviour of the Railway 
employee was also very Improper. I will not 
go into their behaviour in the House. Such 
cases of thefts in air conditioned sleepers, 
chair cars cannot take place without the 
collusion of the employees. This Issue did 
not end here. She telephoned me from 
Calcutta. 1 talked here with the persons with 
whom I could do so. But nothing was recov-
ered. After seven days of the incident, they 
returned some goods through post. Since 
rnail reaches our home. (Interruptions) It 
means those who committed theft were not 
ordinary thelves. They were generous, be-
cause they took away their useful things 
and displayed their generosity by returning 
the remaining things. (Interruptions). They 
were not along other persons were also 
involved In It. 

convened the meeting of officers of RaIlway 
and other Department of the Govemment of 
India and taken step to eradicate corruption. 
( Interruptions) 

Mr. Deputy Speaker, I request the han. 
Mlnistertotake certain concrete steps In this 
connection. 

I would like to say one thing mora which 
I have raised In this House eartier also. In 
Morac:labadcasuallabourers were removed 
from service and 11 00 persons were 
racrultted In place of them after laking brI)es 
from them. Afterthis, there started a tussal. 
Shri ShyamBlhari Lal was the Union Leader. 
I became the Minister of Railway In Decem-
ber, 1989. He staged Dharna In front of my 
house along with 500 persons. I appointed 
an Enquiry Committee of the Ministry of 
Railway which did not comprise of Union 
Leaders and politicians. The officers re-
ported that money had been taken for the 
recruitment and all proofs were available so 
they suggested to remove those recruitted 
person from service and rainstalethe casual 
Iabourars on seniority basis. The whole 
process had been started but in the mean-
timethe Govemment changed and the work 
came to stand still. Shri Shyam 8ihari Lal 
was removed from his service, he was 
beaten severely and now his life Is In danger. 
This is the power of corruption. I request yolo 
to find some way out and eradicate corrup-
tion form the Railways. I woulD like to stata 
that if corruption from the Railways is eradi-
cated, you will be having surplus money 
even after meeting the expenditure on con-
version atc., and the Govemment will not be 
compelled to increase freight a~)ares. 
Therefore, we should eradicate corruption 
at every level from the Railways. I hope my 
colleagues will definitely lake concrete steps 
this direction. 

. With It, I conclude. 
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SHRI C.1t JAFFER SHARIEF: I am the railway colJ1)8rtments in useable 
with you in this work. condition.1 (6) 

(English] 

SHRI JITENDRA NATH DAS 
(Jalpaiguri): I beg to move:-

"That the demand under the Head 
Railway Board be reduced by Rs. 
100.-

lNeed to iJ11)lement the assurance 
given by the Government to reinstate 
the dismissed railway employees. (1 ) 

"That the clemand under the Head 
Miscellaneous Expenditure (General) 
be reduced by Rs. 100 .. 

/Need for early sanction and con-
struction of railway line from Eklakshi 
to Balurghat, West Bengal.I (2) 

"That the demand under the Head 
Miscellaneous Expenditure (General) 
be reduced by Rs. 100 .. 

/Need for extension of broad gauge 
line from Alipurdwar Road-station to 
Alipurdwar junctionJ (3) 

"That the clemand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by Rs. 
100 .. 

/Need to run trains on time.! (4) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by Rs. 
100 .. 

/Need to provide adequate security 
to passengers.1 (5) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by Rs. 
100.-

If.Jeed to maintain the lavatories in 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by Rs. 
100 .. 

/Need To Check wid spread malprac-
tices in He RailwaysJ (7) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by Rs. 
100 .. 

/Need to take up the functioning of 
Railways.! (8) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by Rs. 
100 .. 

lNeed to effectively check the travel-
ling of unauthorised persons in the 
reserved railway compartment.! (9) 

"That the demand under the Head 
Repairs and maintenance of Perma-
nent Way and WorKs be reduced by 
Rs.100.-

/Need to repair the approach road to 
Jalpaiguri Road Station and also to 
repair waiting room there.1 (10) 

"That the demand under the Head 
Repairs and Maintenance of Perma-
nent Way and WorKs be reduced by 
Rs.100" 

/Need to repair the approach road to 
Jalpaiguri town station.! (11) 

"That the demand under the Head 
Repairs and maintenance of Perma-
nent Way and Works be reducec:l by 
As. 100 .. 

INeed to build a fly over on 
levelcrosslng al SlIIgurl town In 
Darjeefing, West Bengal./ (12) 
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"That the demand under the Head vices on Railways be reduced by As. 
Repairs and maintenance of Penna- 100.-
nent Way and Works be reduced by 
As. 100.- /Need to effectively check the inci-

dence of theft of railway property.l 
/Need to build an over-bridge at the (553) 
Jalpaiguri town railway station.! (13) 

"That the demand under the Head 
Miscellaneous Working Expenses be 
reduced by As. 100.-

/Need to improve catering and sani-
tation services in the r~ilway restau-
rants.1 (14) 

"That the demand under the Head 
Miscellaneous Working Expenses be 
reduced by As. 100.· 

!Need to provide at least minimum 
facilities and amenities to the railway 
passengers travelling by 2nd classJ 
(15) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by As. 
100.-

!Need to operate the proposed tri 
weekly train trom Haldibari to 
Sehaldah daUyJ (550) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Aailways be reduced by As. 
100.-

/Need to make the proposed trl 
weekly train from Coach Behar to 
Sehaldah dallyJ (551) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Aallwaysbe reduced by As. 
100.-

!Need to effectively check ticketless 
travelling.! (552) 

"That the demand under the Head 
General Superintendence and Ser-

"That the demand under the Head 
General Superintendence and Ser-
vices on Aallways be reduced by As. 
100.-

/Need to ensure a clean and efficient 
rail service to the public.! (554) 

SHAI SUDARASAN RAYCHUDHUAI 
(Serampore): I beg to move:-

"That the demand under the Head 
Aallway Board be reduced by As. 
100.-

/Need to avoid prlvatisation of the 
different sectorS ofthe Aailways.1 (16) 

"That the demand under the Head 
Railway Board be reduced by As. 
100.-

/Need to provide more passenger 
amenities to the Second Class rail-
way passengers.! (17) 

"That the demand under the Head 
Aailway Board be reduced by As. 
100 .. 

/Need to ensure punctuality of the 
passenger trains on Howrah-Bandel 
section of the Eastem Aailway J (18) 

"That the demand under the Head 
Railway Board be reduced by As. 
100 .. 

/Need 10 stop retrenchment of the 
raHway efl1)loyees In the name of 
modemlsatlon.! (19) 

"That the demand under the Head 
Railway Board be reduced by As. 
100.-
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/Neact to construct a flyover at Assets-Acquisition. Construction and 
Dankuni Railway Station at Eastern Replacementbel'8ducadbyAs.100." 
Railway for facilitating traffic.1 (20) 

"That the demand under the Head 
Assets-Acquisition. Construction and 
Replacement be raducadbyAs. 100." 

/Need to Introduce a Shatabdi Ex-
press between Howrah and New 
Delhi.! (21) 

"That the demand under the Head 
Assets-Acqulsltion. Construction and 
Replacement be raducedby As. 100." 

INead to provide acomputerised res-
ervation facilily at Dankuni Railway 
station of Eastern Railway: (22) 

"ThaI the demand under the Head 
Assets-Acquislion. Construction and 
Replacement be I8ducedby As. 100." 

/Need to construct B.G. line in the 
Howrah Amta-Chafl1)8-Danga sec-
tion of the S.E. Railway.l (23) 

"That the demand under the Head 
Assets-Acquisition. Construction and 
Replacemantberaducedby As. 100." 

/Need to provide more passenger 
trains on Howrah-Bargachia line of 
the S.E. Railway.l (24) 

"That the demand under the Head 
Assets-Acquisition. Construction and 
RepIacenaItberaducedby As. 100." 

/Need to have a COfI1)uterised reser-
vation facility at SeraJ11)Or& station of 
Eastern Railway.l (25) 

"That the demand under the Head 
Assets-Acquisition. Construction and 
ReplacementberaducedbyAs.100." 

/Need to incraase the number of 
passenger trains at Howrah-Bandel 
section 01 Eastem RailwayJ (26) 

"That the demand under the Head 

/Need to construct new lines and 
provide newpassengertrains forWest 
Bengal.! (27) 

"That the demand under the Head 
Assets-Acquisition. Construction and 
Replacement be rec:lucedby As. 100." 

/Need to have double-track facilities 
at Sheorafuli-Tarakeswar section of 
Eastern Railway.! (28) 

"That the demand under the Head 
Assets-Acquisition. Construction and 
Replacement be raducedby As. 100: 

INeed to run Rajdhani Express daily 
between Howrah and New Delhi.! 
(29) 

SHRI PURNA CHANDRA MALIK 
(Durgapur): I beg to move:-

'ThaI the demand under the Head 
Railway Board be reduced by As. 
1001" 

INead to reinstate immediately the 
dismissed railway Employees.! (30) 

"That the demand under the Head 
RaIlway Board be reduced by As. 
1001" 

INead to grant license to Railway 
hawkersJ (31) 

"That the demand under the Head 
Miscellaneous Expenditure be re-
duced by Rs. 100: 

INead forextending E.M.U. services 
from Burdwan to Asansol.I (32) 

"That the demand under the Head 
Miscellaneous Expendlure be re-
duced by As. 100'-
JNeed to InIroduc:e mora passenger 
tralnl betw.en Surdwan and 
AsansolJ (35) 
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"That the demand under the Head Bihar. particularly In the North Bihar In 
MlsceUaneous Expenditure be re- matlers of providing railway networkJ 
duced by Rs. 100.- (63) 

/Need to provide more train services 
on the Bankura·Damodar railway 
Dnes.! (38) 

"That the demand under the Head 
Assets Acquisition. Construction and 
Replacement.-

lI'Jeed to provide improve train ser-
vices on Burdwan Kalwa section of 
Eastern Railway.1 (41) 

"That the demand under the Head 
Assets Acquisition. construction and 
Replacement.· 

/Need to develop Durgapur railway 
station as a model station.! (42) 

"That the demand under the Head 
RepaIrs and Maintenance of Perma-
nent way and Works be reduced to 
Re.l." 

/Failure to construct broad gauge rail 
line from Muzaffarpurto Narkatiaganj./ 
(64) 

"That the demand uncler the Head 
Repairs and Maintenance of Perma-
nent way and Works be reduced to 
Re.1.-

/Failure to make any provision for the 
construction of Chhitol Bridge con-
necting UltarPradesh and Bihar J (65) 

SHRI KAMLA MISHRA MADHUKAR 
(Motihari): I beg to move:-

"That the demand under the Head 
Repairs and Maintenance of Perma-
nent way and Works be reduced to 
As. 100 .. 

"That the demand under the Head 
Railway Board be reduced to Re.1 .• 

/Failure to reduce the Government 
expenditure by reducing the number 
of high officials in the Railways.! (60) 

"That the demand under the Head 
Railway Board be reduced to Re.1" 

/Failure to put forward any proposal 
of austerity in the expenditure of 
Railway Board.! (61) 

"That the demand under the Head 
Railway Board be reduced to Re.1.· 

IF allure to make any concrete provi-
sion for providing basic public ameni-
ties by the Railways.! (62) 

"That the demand under the Head 
Repairs and Maintenance of Perma-
nent way and Works be reduced to 
Re.1." 

lFallure to safeguard the Interest of 

lNeed to open a branch rail line on 
North-East Railway from Hajipur to 
Sangll or Betla via Hajipur Vaishal~ 
Sahabganj. Kesaria. Sangral\'1)ur. 
Auraj and Paharpur.l (66) 

"ThSt the demand under the Head 
Repairs and Maintenance of Motive 
Power be reduced to Rs. 100: 

/Need to replace the rail engines of 
passengers and goods trains running 
between Muzaffarpur and 
Narkatiaganj by diesel engines.! (67) 

"That the demand under the Head 
Repairs and Maintenance of Plant 
and Equipment be reduced by As. 
100: 

/Need to provide public amenities like 
eIadrIcIIy. fan. lavatory facility and 
proper cleanliness in the trains run-
ning between Muzaffarpur and 
Narkatiaganj on North-Eastern Rail-
wayJ (68) 
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"That the demand under the Head "That the demand under the head 
Stan Welfare and Amenities be re- Railway Board be I8duced by As. 
duced by Rs. 100.- 100.-

/Need to review the working 01 rail-
way school at Motlhari, N. E. Rail-
way1(69) 

"That the demand under the Head 
Staff Welfare and Amenities be re-
duced by Rs. 100.-

JNeed to repair staff quarters and 
ensure electricity and water facilities 
al MOlihari railway station of North-
Eastern Railway.! (70) 

"That the demand under the Head 
Staff Welfare and Amenities be 
re~ by Rs. 100.-

/Need to open a railway hospital at 
Motiharistation of N.E. rallwaysJ (71) 

SHRI HANNAN MOlLAH(Uluberia): I 
beg to move:-

"That the demand under the Head 
Railway Board be reudced by As. 
100.-

/Need to introduce Indentlly cards to 
unliscensed railway hawkers to en-
able them to hawk in local and maD 
trains, In Eastern, S.E. and other 
RailwayJ (72) 

"That the demand under the Head 
Railway Board be reudced by As. 
100.-

/Need 10 stop harassment of railway 
hawkers by RPF on South Eastern 
and Eastern Railways.1 (73) 

. "That the demand under the Head 
Railway Board be l8udced by As. 
100.-

/Need to absorb commission van-
dors In South Eastern Railway and 
Eastern Railway as l8gular employ-
ees 01 Ralways.! (74) 

/Need 10 entrust railway catering ser-
vice to the cooperative or 
comnmission vendors on Eastern 
and South Eastern Railways.! (75) 

"That the demand under the Head 
Railway Board be l8udced by As. 
100.-

JNeedtopnMde licence to unllcenced 
venc:lorsand hawkers at Howrah Sta-
tion and other stations of South East-
ern and Eastern Railways.! (76) 

"That the demand under the Head 
RaIlway Board be l8udced by As. 
100.-

/Need to Increase EMU local trains 
between Howrah and Kharagpur J 
(77) 

"That the demand under the Head 
Railway Board be l8udced by As. 
100.-

JNeed to Incntase nurrixtrofc0ach8s 
In EMU local train on Kharagpur Divi-
sion on South Eastern RailwayJ (78} 

"That the demand under the Head 
Railway. Board be l8udced by As. 
100.-

JNeed to incI8ase the nurrixtr of 
EMU local trains between Howrah 
and Bargachla on Eastern RailwayJ 
(79) 

"That the demand under the Head 
Railway Board be l8udced by As. 
100.-
JNeed to run EMU local trains on time 
In Kharagpur DivIsion on South East-
ern Railway.! (SO) 

"ThaI the demand under the Head 
Railway Board be l8udced by As. 
100.-
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/Need to Introduce -men fecattralns Asaets-Acqulsilion and Replacement 
from Bagnan Station on South East- be I8ducad by Rs. 100.-
ern Railway.1 (81) 

"That the demand under the Head 
RaIlway Board be reudced by· As. 
100 .. 

JNeedtostoponeOrtssa-boundMaUl 
Express train at 8aurla station on 
South Eastern Aallway.1 (82) 

"That the demand under the Head 
Assets-Acquisition andRepI~ment 
be reduced by As. 100 .. 

/Need to construct a fly-over at the 
Eastern side at Bagnan station on 
S.E. Aailway.! (83) 

"That the demand under the Head 
Assets-Acquisition and Aeplacement 
be reduced by As. 100 .. 

/Need to construct a fly-over at the 
westem side of Maurlgram station 
on S.E. Aailway.1 (84) 

"That the demand under the Head 
Assets-Acquisition and Aeplacement 
be reduced by As. 100 .. 

/Need to construct platform sheds at 
Ghoraghata station on South East-
ern Aallway.! (85) 

"That the demand under the Head 
Assets-Acquisition and Aeplacement 
be reduced by As. 100 .. 

/Need to construct a link-road be-
tween Uluberla and Baurls on South 
Eastern Aallway.! (86) 

"That the demand under the Head 
Assets-Acquisition and Replacement 
be reduced by Rs. 100.-

/Need to construd fourth line be-
tween Howrah and Kharagpur on 
S.E. Railway.1 (87) 

"That the demand under the Head 

/Need to construct a w~ on 
Gauri Ganga Canal on S.E. RallwayJ 
(88) 

"That the demand under the Head 
Asaets-Acqulsilion and Replacement 
be raduced by As. 100.· 

JNeed to compteta the broad gauge 
line between Howrah and Arrta.1 (89) 

"That the demand under the Head 
Assets-Acquisltion and Replacement 
be raduced by Rs. 100.-

INeed to complete Howrah-
CharJ1)adanga-5hlakhala BG lineJ 
(90) 

"That the demand under the Head 
Assets-Acqulsilion and Replacement 
be raduced by Rs. 100 .. 

INeed to construd a flag station at 
Chaclcasl on S.E. RailwayJ (91) 

"That the demand under the Head 
Assets-Acquisilion and Replacement· 
be raduced by As. 100.· 

JNeed to construct a second over-
bridge at ChengaH station at the &ast-
ern end of the platform on S.E. Rail-
wayJ (92) 

"That the demand under the Head 
Assets-Acqulsllion and Aeplacement 
be raduced by As. 100'-

JNeed to extend the over-brldge at 
Bauna station on S.E. Rallwpv) (93) 

"That the demand under the' Ht:..id 
RaIlway BQ;Jfd be raduced by As. 
100 .. 

INeed to raduce season ticket fares 
for the bene,. of the urban and sub-
urban COrJ1)utersJ (679) 
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·"That the demand under the Head construction of Digha Tamuluk rail 
Railway Board be reduced by As. line.! (104) 
100 .. 

/Need to continue and strengthen 
railway catering under the Indian 
Railway Authorlty.1 (680) 

"That the demand under the Head 
Railway Board be reduced by As. 
100 .. 

/Need to reduce railway 2nd class 
fare for all distances by MaillExpress 
trains.! (681) 

"That the demand under the Head 
Railway Board be reduced by Rs. 
100 .. 

/Need to improve in passengers, 
amenities.! (682) 

"That the demand under the Head 
Railway Board be reduced by Rs. 
100 .. 

!Need to reinstate all the retrenched 
railway efT1)loyees.l (683) 

"That the demand under the Head 
Railway Board be reduced by As. 
100.-

/Need to cofT1)Jete railway projects in 
West Bengal on time.! (684) 

SHRI Sl,IDHIR GIRl (Contai): I beg to 
move:-

"That the demand under the Head 
Railway Board be reduced by Rs. 
100 .. 

/Need for early completion of con· 
struction of Digha Tamuluk railline.1 
(103) 

"That the demand under the Head 
Railway Board be reduced by As. 
100.-

/Need to provide more funds for the 

"That the demand uncler the Head 
General Superintendence and Ser-
vices on Railways be reduced by As. 
100 .. 

!Need to check malpractices prevail-
Ing in the Railways resulting in losses.! 
(105) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by Rs. 
100.-

!Need to pay attention to the com· 
plaints of passengers relating to non· 
availability-of amenities.! (106) 

"That the demand under the Head 
General Superintendence and Ser· 
vices on Railways be reduced by Rs. 
100 .. 

/Need to check the increase in rail 
accidents.! (107) 

"That the demand under the Head 
General Superintendence and Ser· 
vices on Railways be reducedby As. 
100 .. 

/Need to maintain punctuality of 
trians.! (108) 

"That the demand under the Head 
Operating Expenses· Traffic be reo 
duced by Rs. 100.-

/Need to stick to the scheduled time 
for running of the prestigeous trains 
like Rajdhani" Express.! (109) 

"That the demand under the Head 
Railway Board be reduced to Re. 1.- . 

!Failure to abandon the policy of 
privat. ')ation ofthe catering service In 
the Ra Iways.! (380) 

"That the demand under the Head 
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Railway Board be reduced to Re. 1." vices on Railways be reduced by Rs. 
100.-

/Failure to provide sufficient funds 
for uneven regional Railway line con-
struction and servicesJ (381) 

"That the demand under the Head 
Railway Board be l'8duced to Re.l .• 

/Increase In freight and fare leading 
to inflation.! (382) 

/Need to provide emergency light at 
Stations) (114) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by Rs. 
100: 

SHRIMATI KRISHNANDRA KAUR 
(DEEPA) (Bharatpur): I beg to move:-

/Need to construct rest house for 
porters at Gangapur Railway Sta-
tion.! (115) 

"That the demand under the Head 
General Superintendence and Ser-
·vices on Railways be reduced by Rs. 
100." 

/Need to Immediately provide reser-
vation facilities at Bharatpur Railway 
Station.! (110) 

"That the demand under the Head 
Gneral Superintendence and Ser-
vices on Railways be reduced by Rs. 
100." 

/Need to provide dormitory accom-
modation for passengers at 
Bharatpur Railway Station.! (111) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by Rs. 
100: 

!Need to attach air-conditioned 
coaches in Jaipur-Agra super fast 
train.! (112) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by Rs. 
100: 

/Need to instal generators forprovid-
ing electricity at Bharatpur Railway 
Station) (113) 

"That the demand under the Head 
General Superintendence and Ser-

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by Rs. 
100: 

!Need to remove unauthorised shops 
buiH on the Railway Platform.! (116) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by Rs. 
100: 

!Need to construct one more over 
bridge at the Gangapur Railway Sta-
tion) (117) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by Rs. 
100: 

/Need to construct an additional plat-
form at Bharatpur Railway Station in 
view of incresead numters of trains) 
(118) . .. 
"That the demand under the Head 
Repairs and Maintenance of Perma-
nent Way and Works be reduced by 
Rs.tOO: 
INeed for Immediate repairs of 
Bharatpur Railway yard,! (119) 

"That the demand under the Head 
Repairs and Maintenance of Perma-
nent Way and Works be reduced by 
Rs.l00: 
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/Need for aar!) completion of railway lege forthe wards of Railway erJ1)loy-
line from Mathura to Alwari (120) ees of Bharatpuri (121) 

"That the demand under the Head 
Repairs and Maintenance of Penna-
nent Way and Works be reduced by 
As. 100.-

/Need forel8ctrificatlon of Jalpur Agra 
railway line.! (121) 

"That the demand under the Head 
Operating Expenses Traffic be re-
duced by Rs. 100.-

/Need to speedy renovation of plat-
forms at Bharatpur station.! (122) 

"That the demand under the Head 
Operating Expenses Traffic be re-
duced by Rs. 100.-

/Need to improve the quality of food 
being served in trains.! (123) 

"That the demand under the Head 
Operating Expenses Traffic be re-
duced by Rs. 100.-

/Need to Improve the catering ser-
vice and to maintain proper cleanli-
ness at Railway restaurants.! (124) 

"That the demand under the Head 
Staff WeHare and Amenities be re-
duced by Rs. 100. - • 

/Need to provide first-aid facilities at 
Bharatpur Railway Station.1 (125) 

"That the demand under the Head 
Staff WeHare and Amenities be re-
duced by Rs. 100.-

JNaad to Improve the overall stan-
dard of Bharatpur Railway Schoo!.1 
(126) 

"ThaI the demand under the Head 
Staff Wenare and Amenities be re-
duced by Rs. 100.· 

JNaad to open a Railway Inter Col-

"That the demand under the Head 
Assets Acquisitions, Construction and 
Raplacementbe reduced by As. 100.-

/Need to manufacture more wagons 
in the Simco Wagon Factory.! (128) 

"That the demand under the Head. 
Assets Acquisitions, Construction and 
Replacement be reduced by Rs. 100.-

/Need to introduce new trains from 
Agra-Mathura-Jaipur in view of the 
increasing number of passengers.! 
(129) 

"That the demand under the Head 
Assets Acquisitions, Construction and 
Replacement be reduced by Rs. 100.-

/Need to construct an overbridge at 
Sewar near Bharatpur Railway sta-
tion of Northern Railway.! (130) 

"That the demand under the Head 
Assets Acquisitions, Construction and 
Raplacementbe reduced by As. 100.-

/Need to construct an overbridge at 
Bharatpur-Alwar Railway line.! (131) 

"That the demand under the Head 
Assets Acquisitions, Construction and 
Replacement be reduced by Rs. 100.-

/Need to convert the Jaipur-Agra rail-
way line into broad-gat.ge line.ll 132) 

"That the demand under the Head 
General Superintendence and Ser· 
vices on Railways be reduced by As. 
100.-
/Need to construct a waiting hall for 
porters at Gangapur railway station.1 
(318) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by As. 
100 .. 
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/Needto remove unauthorised shops 
constructed at the railwaypiatformsJ 
(319) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by As. 
100.-

/Need to construd one more over-
bridge at Gangapur City railway sta-
tion.! (320) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by As. 
100.-

/Need to construct an additional plat-
form at Bharatpur railway station.! 
(321) 

"That the demand under the Head 
Repairs and Maintenance ot Perma-
nent Way and Works be reduced by 
As. 100 .. 

/Need to convert Ahmadabad-Deihl· 
metre gauge line Into broad gauge 
line.! (322) 

"That the demand under the Head 
Railway Board be reduced by As. 
100 .. 

/Need to provide· railing around 
Bharatpur railway station.! (446) 

"That the demand under the Head 
Railway Soard be ·reduced by As. 
100." 

/Need to provide hab of Pasch 1m 
Express at Shri Mahabirji Railway 
Station} (447) 

"That the demand under the Head 
Railway Board be reduced by As. 
100 .. 

/Need to enhance reservation quota 
from sawai Madhopurto Bombay In 
aft trains.! (448) 

"That the demand under the Head 
RaIlway Board be reduced by As. 
100 .. 

!Need to provide railing around 
Gangapur city railway station'" (449) 

"That the demand under the Head 
General Superintendence and Sar-
vices on Railways be reduced by As. 
100 .. 

INeedtoattach an A.C. SleeperCoach 
In MarudharExpress running between 
lucknow and Jodhpur.! (450) 

"That the demand under the Head 
General Superintendence and Sar-
v.ices on Railways be reduced by Rs. 
100 .. 

/Need to increase sitting capacity at 
platform and waiting hall at Bharatpur 
railway station.1 (451) 

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by Rs. 100 .. 

INeed to check frequent incidents of 
robberies, thefts and dacoities in the 
trains running between Mathura and 
Kasganj./ (452) 

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by Rs. 100 .. 

INead to check frequent railway aoci-
den\sbatweenMathuraandKasganiJ 
(453) 

"That the demand under the Head 
Assets Acquisition Construdion and 
Replacement be reduced by As. 100.-

INeed to Introduce an Express train 
from Agra to Jaipur for promoting 
tourism.! (454) 

"That the demand under the Head 
Assets Acquisition Construdion and 
Replacement be raducedby As. 100.-
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INeed to provide double railway line 
between Jaipur and Sawal 
lMadhopur} (455) 

"That the demand uncler the Head 
Assets Acquisition Construdlbn and 
Replacement be reduced by As. 100.-

/Need to Introduce a direct train be-
tween Jaipur and Bombay.! (456) 

"That the demand under the Head 
Assets Acquisition Construdion and 
Replacement be reduced by As. 100.-

I 

/Need to Introduce a new train be· 
tween Agra and Kotal (457) 

"That the demand under the Head 
Railway Board be reduced by Rs. 
100.-

/Need to check unauthorised entry in 
the reserved bogies.1 (466) 

"That the demand under the Head 
Railway Board be reduced by As. 
100.-

/Needto build a new residential colony 
for railway ef11)loyee in Bharatpur} 
(467) 

"That the demand under the Head 
Railway Board be reduced by As. 
100,-

/Need to ensure safety of passen-
gers at Bharatpur railway station} 
(468) 

"That the demand under the Head 
Railway Board be reduced by As. 
100 .. 

lNeed to provide television at 
Bharatpur railway station.1 (469) 

"That the demand uncler the Head 
Railway Board be reduced by As. 
100 .. 

JNeed to SlOp chalnpuUlng In trains 

running between lMathura and Agra} 
(470) 

"That the demand under the Head 
Railway Board be reduced by As. 
100 .. 

lNeed to increase reservation quota 
from Bharatpur railway station In 
IMarudhar Express} (471) 

"That the demand under the Head 
Railway Board be reduced by As. 
100 .. 

/Need to provide better sanitary ser-
vices at Bharatpur railway station.! 
(472) 

"That the demand under the Head 
Railway Board be reduced by Rs. 
100 .. 

/Need to provide stoppage of Rajdhani 
Express at Bharatpurto promote tour-
Ism.1 (473) 

"That the demand under the Head 
Repairs and Maintenance of Car-
riages and Wagons be reduced by 
As. 100 .. 

INeed to supply comfortable 
matresses in the trains running on 
Jodhpur-Agra line.1 (474) 

"That the demand under the Head 
Railway Board be reduced by Rs. 
100 .. 

/Need to provide cold drinking water 
at Bharatpur railway station.! (548) 

"That the demand uncler the Head 
Railway Board be reduced by Rs. 
1 oar 
/Need to develop Sawal lMadhopur 
railway station as a model railway 
station} (549) 

~IHARIN PATHAK (Ahmedabad): I 
beg to move:-
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"That the demand under the Head /Need to extend the broad gauge line 
General Superintendence and Ser- upto Kodinar.l (166) 
vices on Railways be reduced by As. 
100." 

/Need to shift headquarters of West-
ern Railway from Bombay to 
Ahmedabad or Gandh inagar.! (160) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced by Rs. 
100." 

/I-Jeed to start a new railway division 
at AhmedabadlGandhinagar.f (161) 

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by Rs. 1 DO. " 

,'Need to computerlse reservation 
facility at Maninagar railway station.! 
(162) 

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by Rs. 100.· 

/Need to construct high level plat-
form at Charodiya station (~estern 
Railway).1 (163) 

"That the demand under the Head 
Operating Expenses-Traffic be ..... 
duced by Rs. 100: 

/Need to start suburban train from 
Ahmedabad to Mehsana and 
Ahmedabad to Rajkot./ (164) 

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by Rs. 100: 

/Need to provide facility to the Sea-
son ticket holders to travel In 
Karnavatl Express upto Baroda.1 
(1"65) . 

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by Rs. 100: 

"That the demand under the Head 
Assets-Acquisition, construction and 
replacement be reduced by As. 100.· 

INeed to electricity Ahmedabad-
Bombay broad gauge line.1 (167) 

"That the demand under the Head 
Assets-Acquisition, construction and 
replacement be reduced by As. 100.· 

/Need to construct an over-bridge at 
Sabarmati railway crossing near 
Ahmedabad.! (168) 

"That the demand under the Head 
Assats-Acquisition, construction and 
replacement be reduced by As. 1 00." 

!Need to provide broad gauge line 
from Rajkot to VerawaV (169) 

"That the demand under the Head 
Assets-Acquisition. construction and 
replacement be reduced by As. 100." 

/Need to provide sufficient funds for 
broad gaugeline from Nadiad to 
Kapadvauj. 1(170) 

"That the demand under the Head 
Assets-Acquisition, construction and 
replacement be reduced by As. 100.· 

!Need to provide sufficient funds for 
extension of broad gauge line upto 
MadasaJ (171) 

"That the demand under the Head 
Assets-Acquisition. construction and 
replacement be reduced by Rs. 100." 

!Need to provide more EMU subur-
ban trains on Ahmedabad-Baroda-
Surat Broad gauge section.! (172) 

SHRI SUBRATA MUKHERJEE 
(Rajganj): I beg to move:-

"That the demand under the Head 
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General Superintendence and ser-
vices on Railways be reduced by As. 
100'-

/Need to reinstate the dismissed rail-
way employees.! (196) 

"That the demand under the Head 
General Superintendence and ser-
vices on Railways be reduced by Rs. 
100 .. 

/Need to ensure punctuality in trian 
services.! (197) 

"That the demand under the Head 
General Superintendence and ser-
vices on Railways be reduced by Rs. 
100 .. 

/Need to stop malpractices in railway 
booking offices.! (198) 

"That the demand under the Head 
General Superintendence and ser-
vices on Railways be reduCed by As. 
100." 

INeed to ensure punctuality of 
Darjeeling Mail.! (199) 

"That the demand under the Head 
General SUperintendence and ser-
vices on Railways be reduced by Rs. 
100." 

/Need to provide stoppage of North-
East Express at Dalkolhaand Alubari 
Road.l (200) 

"That the demand under the Head 
General Superintendence and ser-
vices on Railways be reduced by Rs. 
100 .. 

INeed to provide stoppage of 
Kanchanjungha Express at Dalkolha, 
Alubari and Harishchandrapur.l (201) 

"That the demand under th~ Head 
General Superintendence and ser-
vices on Railways be reduced by Rs. 
100 .. 

/Need to provide stoppage of Awadh 
Assam express at Dalkolha and 
Alubarl Road.! (202). 

"That the demand under the Head 
Operating Expenses Fuel be reduced 
by As. 100'-

INeed to make the proposed 
Haldibari-Sealdah Express daily in-
stead or tri-weeklyJ (203) 

"That the demand under the Head 
Assets-Acquisition, construction and 
replacement be reduced by Rs. 100'-

JNeed to construct fly-over at Dalkolha 
and Kishanaganj over the railway 
tracks.! (204) 

"That the demand under the Head 
Assets-Acquisition, construction and 
replacement be reduced by Rs. 100.· 

/Need to convert metre-gauge rail-
way line into broad gauge from Barsoi 
to Radhikapur.! (205) 

"That the demand under the Head 
Assets-Acquisition, construction and 
replacement be reduced by Rs. 100." 

/Need to extend the Metro railway 
system from Tollygunj to GariaJ(206) 

"That the demand under the Head 
Assets-Acquisition, construction and 
replacementbereducedbvRs. '00." 

/Need to make adequate funds avail-
able for completion of Baraset-
Bongaon railway double line.l (207) 

"That the demand under the Head 
Assets-Acquisition, construction and 
replacement be reduced by As. 100." 
/Need for conversion of Burdwan-
Kalwa railway line Into a broad gauge 
li08.1 (208) 

"That the demand under the Head 
~sets-Acquisltlon, construction and 
replacement be reduced by R,. 100 .. 
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INeed to undertake Dankuni- lNeed to provide 5 per cent quota of 
Siakhala project immediately. (209) jobs for sportsmen and handicapped.! 

(216) 
"That the demand under the Head 
Assets-Acquisition, construction and 
replacement be reduced by As. 100." 

/Need to complete the work on 
Howarh-Amta railway line.1 (210) 

"That the demand under the Head 
Assets-Acquisition, construction and 
replacement be reducedbyRs. 100." 

INeed to have a rail link upto 
Balurghat.l (211) 

·That the demand under the Head 
Assets-Acquisition, construction and 
replacement be reduced by Rs. 100." 

/Need to connect west Dinajpur dis-
trict with other parts of the State of 
West Bengal by raiLI (212) 

"That the demand under the Head 
Assets-Acquisition, construction and 
replacementbereducedbyRs.100." 

lNeed to construct Bulurghat-Eklaksi 
railway line immediately.! (213) 

"That the demand under the Head 
Assets-Acquisition, construction and 
replacementbereducedbyRs.100." 

/Need to construct the railway line 
trom Budge Budge \0 Nam\l.hana.l 
(2"\4) 

"That the demand under the Head 
Assets-Acquisition, construction and 
replacement be reduced by Rs. 100." 
!Need to construct Tamluk·Digha 
broad gauge railway line within the 
specified period.! (215) 

SHRI RAJENDRA AGNIHOTRI 
Jhansi): I beg to move:-

"That the demand under the Head 
Railway Board be reduced by Rs. 
100." 

"That the demand under the Head 
Railway Board be reduced by As. 
100.-

/Need to lay new railway line between 
lalitpur and Singrauli.l (217) 

"That the demand under the Head 
Railway Board be reduced by Rs. 
100.-

!Need for electrification and doubling 
of railway track fromJhansi to Kanpur 
and Manikpur on the Central Rail-
way.! (218) 

"That the demand under the Head 
Operating Expenses Traffic be re-
duced by Rs. 100." 

/Need to withdraw disproportionate, 
unbearable and illogical hike in the 
fares of season tickets.! (227) 

"That the demand under the Head 
Staff Welfare and Amenities be re-
duced by Rs. 100.· 

!Need to provide accommodation ta-
cilities for all railwayel1l>loyeesJ (228) 

SHRI M. RAMANNA RAI (Kasaragod): 
I beg to move:-

"1"ha\ the demand under the \-\ead 
Railway Boardbe reduCEld by Rs. "\ 00.-

!Need to provide one more line and 
platform to the west end of platform 
No. 1 at Kasaragod station.! (219) 

"That the demand under the Head 
Railway Board be reduced by As.l 00.· 

/Need for improvement of sanitation 
of Kasaragood railway station.! (220) 

"That the demand under the Head 
Railway Board be reduced by Rs.l 00 .• 
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lNeed to construd an over-bridge at 
Neeleshwar railway gate.! (221) 

"That the demand under the Head 
Railway Board be reducedbyRs.1 00.-

lNeed to construa a railway gate at 
Berke to the south of uppala station 
in Southern Railway.! (222) 

"That the demand under the Head 
Railway Board be reduced by RS.1 00.-

lNeed to widen the tunnel at Bekalfor 
laying double line.! (223) 

"That the demand under the Head 
RailwayBoardbereducedbyRs.100.-

lNeed to construd latrines and bath 
rooms at Kasaragod railwaystationJ 
(224) 

"That the demand under the Head 
Railway Board be reduced by Rs. 1 00.-

lNeed to for doubling the line from 
Sharanoor to Mangalore ImmedI-
ately) (225) 

"That the demand under the Head 
Railway Board be reducedbyRs.1 00.-

lNeed to construct bridge IDetween 
Mangalore and Sharanoor as part of 
Konkan railway.1 (226) 

"That the demand under the Head 
Railway Board be reduced by re.1" 

lFailureto reinstate aUthe retrenched 
employees.1 (686) 

"That the demand under the Head 
Railway Board be reduced by re.1'-

lFailure to withdraw railway fare hike 
in rasped of 2nd class passengersJ 
(687) 

"That the demand under the Head 
RaIlway Board bef8ducedbyRs. 1 00.-

INeed to Introduce iralns from 
Trivandrum, Mangalore and Banga-
lore like Rajdhani Express.! (688) 

"That the demand under the Head 
Railway Board be reduced byRs. 1 00 .. 

lNeed to run inter city express trains 
In Kerala.! (689) 

"That the demand under the Head 
Railway Board be reduced by Rs. 1 00.-

INeed to give concession to passen-
gers-going to Kerala during Onam 
period from all parts of India and to 
run special trains.! (690) 

"That the demand under the Head 
Railway Board be reducedby Rs. 1 00. -

lNeed to give concession to passen-
gers travelling to Bangalore from all 
over India during Dussehara and to 
run special trains from all over India) 
(691) 

"That the demand under the Head 
RailwayBoardbereducedbyRs.1oo.-

lNeed to increase reserved berths 
quota at Kasaragod, Kanhangad, and 
Payyanur railway stations in Malabar 
Express, West East Express and 
Madras Mail) (692) 

"That the demand under the Head 
Railway Board be reduced by Rs. 1 00 .. 

lNeed to replace old and womout 
railway coaches in all the trains run-
ning to Managalore side of Southern 
Railway) (693) 

"That the demand under the Head 
RailwayBoardbereducedby~s.100" 

lNeed to construct more level cross-
Ing wIthout-<lamandingthelrconstruc-
tlonfrom Panchayatsand State Gov-
ernments In Malabar and Kasaragod 
areas) (694) 
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"Thal1he demand under the Head JNeedforproviding drinking water to. 
Railway Board be reduced by aI railway statIonsJ (701) 
As. 1 00.· 

INeed to start construction of new 
bridge. between Shornur and 
Managlore Immedlalely as part of 
KohkBnralwayJ(695) 

"Thai the demand under the Head 
Railway Board be reduced by 
As. 1 00.-

/Need to Introduce new trlans from 
Ahmadabad to Trlvandrum and 
Mangalore.1 (696) 

"ThaI the demand under the Head 
Railway Board be reduced by 
RS.100.-

/Need for providing more second 
class berths In the trains running 
between Ahmadabad and CochinJ 
(697) 

"That the demand under the Head 
Railway Board be reduced by 
As. 1 00.-

INeed to run more inter city trains to 
reduce traffic congestions In smaH 
towns of KeralaJ (898) 

"That the demand under the Head 
Railway Board be reduced by 
RS.l00.-

/Need for providing electrification In 
Karalatoprovidespaedymovemants 
of trainsJ (899) 

"That the del'i1and under the Head 
Railway Board be reduced by 
As. 1 00.-

INeed for reducing 2nd class faresJ 
(700) 

"That the demand under the Head 
Railway Board be reduced by 

. As. 1 00.- . 

"That the demand under the Head 
RalwayBoardbareducadbyRs. 100.-

lNeed to provide vegetarian food 
packet In 2nd class compartments In 
long distance trains aI the rate of As. 
51· par packet.1 (702) 

"That the demand under the Head 
RaIlway Board be reduced by Rs.1 00.-

IN88d to increase the ceDing luggage 
from 35 Kgs. to 50 Kgs. par passen-
ger in long distance trains.! (703) 

"Thai the demand under the Head 
Ralway Board be raduced by Rs. 1 00.-

lNeed to start construcllon of Mysore-
Tenichery railway ._, (704) 

"Thai the demand under the Head 
RailwayBoardbe reduced by Rs. 1 00.· . 
INeedto rescind the enhancement of 
season ticket fares to studants.1 (705) 

"That the demand under the Head 
RaIlway Board be reduced by Rs.100.· 

/Need to construct more laval cross-
Ings in Kasaragad dIsIrIclI (706) 

"That the demand under the Head 
repairs and maintenance of perma-
nent way and works be reduced by 
As. 1 00.-

INeed to construct ovar-brldges In 
Mangalore Cannanont section of 
Southem RallwayJ (707) 

"ThaI the demand under the Head 
rapaIr8 and maintenance of perma-
nent way and works be raduced"ttr 
As. 1 00.-

INeed to convert u.ng ......... n 
Metnt-guage Ina to broad gauge 1m-
medlatelyJ (708) 
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"1'fi8t 1he demand u ...... the Head INeedto construct retiring rooms and 
repairs and maintenance of Motive other passenger amenities at 
Power be raduc:M by As.100.- Kasaragod railway station.1 (715) 

/Need to establish repairs sheds for 
desel locomotives in Malabarregion.l 
(709) 

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by As. 1 00.-

INeed to provide adequate security 
to passengers in long, distance 
trains.1 (710) 

"Thai the demand under the Head 
Operating Expenses-Traffic be re-
duced by As. 1 00.-

INeec:I to stop Parasuram express at 
Manjeshwar Kumbla: Kotikulam and 
Charvattur.l (711) 

"That the demand under the Head 
Staff WaHare and Amenities be re-
d~ by As.1 00.· 

!Need to provide drinking water in 
long distance trains during summer) 
(712) 

"That the demand under the Head 
Staff WeHare and Amenities be re-
ducec:l by As. 1 00.-

JNeed to provide adequate number 
of bed rolls in second class sleeper 
co~ntsjn long distance t rainsJ 
(713) 

"Thai the demand under the Head 
SIaff WaHare and Amenities be re-
duced by As. 1 00. -

INeedtoprovidelnsurancecoverage 
to the property Gf_ passengers 
against theft and. daltlages of their 
personal belongings.! (714) 

"Thai the demand under the Head 
Staff Welfareand Amenities be ..... 
duced by As.1 00.-

"That the demand under the Head 
Staff Welfare and Amenities be ra-
ducec:l by As.1 00.-

/Need to arrange vegetarian canteen 
to serve meals at Kasaragod railway 
station} (716) 

"That the demand under the Head 
Miscellaneous Working Expenses be 
reducec:l by As. 1 00.-

/Need to stop the supply of substan-
dard food in long distance tnans.l 
(717) 

"That the demand under the Head 
Miscellaneous working Expenses be 
reducec:l by As.1 00.-

/Need to supplying south Indian food 
in South bound trains.! (718) 

SHRI RAM NAIK (Bombay North): I beg 
to move:-

"That the demand under the Head 
Operating Expanses Traffic: be re-
duced by Re.1.-

/Disproportionate, unjustified and un-
bearable increase in monthly and 
quarterly season ticket fares. (229) 

"That the demand under the Head 
General superintendence and Ser-
vices on Railways be reducec:l to Re. 
,'-
lRefusal of Mumbai commuters' de-
mand to form a separate zone for 
suburban railway.1 (615) 

"That the demand under the Head 
General Superintendence and Ser-
vices on Railways be reduced to Re. 
,'-
ICommM:iaI expIoItaIlon of· surplus 
railway lind In MumbalJ (616) 
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"That the demand under the Head "That the demand under the Head 
General superintendence and Ser- Operating Expenses-Traffic be 
vices on Railways be reduced to Re. 18udced to Re. 1 .• 
1.-

lFallul'8 to constitute zonal and DlvI-
sional Railway Consultative Com-
mlttees.1 (617) 

"That the demand under the Head 
I'8pairs and maintenance of perma-
nent way and wortcbe l'8duc:edto Re. 
1.-

lFailul'8 for non-inclusion of project 
for quadruplicating rail track from 
Borivlito Virar on westem Railway In , 
suburban section.1 (618) 

"That the demand under the Head 
I'8pairs and maintenance of perma-
nent way andwortc be reduced to Re. 
1.-

lFaHul'8 to construct foot over bridge 
in Mimbai subulban section to en-
aul'8 smooth and unllerruptedflow of 
commputers.1 (619) 

"That the demand under the Head 
I'8pairs and maintenance of Motive 
Power be reduced to Re. 1.-

lFailul'8 for no making optimum 
utilisation of diesel In Nnning the 
IocomotlvesJ (620) 

"That the demand under the Head 
Operating expenses-Roiling Stock 
~ Equipment be raudcedto Re. 1. 

lNon-provision of 12 car-rakes in-
stead of gin MumbailUburban sec-
tIonJ (621) 

"That the demand under the Head 
Operating Expens.s-Traffic be _.' 
reudced to Re. 1. • ' 

IF .... to ...... ~ 
sUburban aervtce-- tram Viral' to 
Dahanu !'Qadin ~ 

lFaHwa to provide adequate station 
amenities to Mumbal suburban rail-
wayJ(623) 

"ThaI the demand under the Head 
Staff Wella .. and Amenities be 18-
cIuced by As. 100.-

/Need to Maintain clean and hygenlc 
various railway colonies in MubalJ 
(624) 

"That the demand under the Head 
AsseIs-Acquisition. Construction and 
Replacement be raduced to Re. 1.-

/Non-purchasing of EMU coaches for 
Mumbal suburban section.1 (625) 

"That the demand under the Head 
AsseIs-Acqulsition. Construction and 
Replacement be l'8udced to Re. 1.· 

Cmtinuous neglacl of Mumbal sub-
urban railway system and fallunt to 
sanction adequate funds for the 
projeclsJ (626) 

"That the demand under the Head 
Assets-Acquisition. ConstNCtion and 
Replacemantbe l'8udcedto As .. 100:* 

/Need to compIetII construc:tton of 
Bandfa railway terninus II Western 
RaIlway In MumbalJ (627) 

SHRI KASHI RAM RAffA: (SUral): I beg 
to move:-

"ThaI ... demand under the Head 
RaJMay Board be raduced by As. 
100.-
/Needtolhlt MadquarlerofWesI8m 
RallwayflDmBombaytoAtifn8dal:,lwj I 
(230&) -' 

"That the demand und8r the Head 
RaIlway Board be reciuC6d by As. 
l00~ 



"That 1M demand under 1M Head 
RaIlway Board be raduced t-y As. 
100.-

INead to constIute Zonal form Rai1-
way Advisory ComniIIee under lie 
chairma~ of concerned M.PJ 
(236) 

"That lie demand under the Head 
Operating Expenses-Traffic be 1'8-
duced by Rs. 100.· 

JNeedto appoint tan &elVica boc*Ing 
agent to maet the needs 01 the pas-
sengers at SuralJ (231) 

"ThaI lie demand undar the Head 
Operating expenses-Traffic be re-
duc8d by Ra. 100.· 

JNaedto construct spacious building 
UIg8ntIy far ~ Reserva-
Ian at SuratJ (238) 

"That the demand under the Head 
Operating ExpeMes-Traffic be ,... 
duc8d by As. 100.-

/Need 10 join two A.C. sleeper 
coaches wIh pantry car in A.C. Ex-
rnssJ (239) 

"ThaI'" demand under the Head 
OperatIng Expenses Traffic be 1"8-
ducad by As. 100.-

INead 10 shit exI8IkIg small booking 
oIIicato welecM*llfNIC'OYS build-
Ing .. SUnIU (240) 

"ThaI'" demand under the Head 
opending Expansas-Trafflc be 1"8-
duced by As. 100.-

INead to 1liiie .. ...,.. of platfomw 
.. UIran.C3cIIMn.KG88dandBhastan 
IIaIIonsJ (2"1) 

INead to replace steam engN by 
cIasaIenglneon SUrat-BhusavalIneJ 
(243) 

"ThaI lie demand under the Head 
Operating Expenses-Traffic be re-
duced by As. 100.-

INead to provide tea staI, boc* stall. 
fruilandrnilkstaUonpialformNo."at 
Sural. MaroII and Navasarl sIattonJ 
(243) 

"That the demand under the Head 
Operating Expenses-Traffic be re-
clucadbyRs.100.-

INaed to construct two mora plat-
forms and A.C. maintenance yard at 
SuratJ (244) 

"ThaI"" demand under the Head 
Operating Expenses-Traffic be 1"8-
duced by Rs. 100 .. 

INead to stan new fast train between 
Sural and AhmadabadJ (245) 

"ThaI the demand under the Head 
Operating EJfP8f'S8S-Traffic be 1'8-
duced by Rs. 100 .. 

INead 10 incf8ase the l'8S8IVatlDn 
quota (berth and silting) in A.C. Ex-
press~ Rajdhani Express. Paschlm 
Exprass. Fran1Ier Mal. Kutch Ex-rnss for Sural statIonJ (246) 

"That lie demand under the Head 
0pandIng Expenses-Traffic be 1'8-
duced by As. 100.· 

JNeed 10 run TapIi-Ganga E .... 
four days • week via AllahabadJ 
(24n . 

-nJM"1he demand under the Head 
~ ExpenIes-Tralfic be,...· 
duced by As. 100.-
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Meed to provide IItopage 01 OUjand JNeedto double the broad gauge Ine a.en. Sayan (W8It8m Railway) tram Udhanaa to JaJgaon Irnnadi-
StatIon 1mmedIate.,.1 (248) ...,J (257) 

"ThaI the demand under the Head 
OpendIng Expenses-Traffic be re-
duced by As. 100.-

!need to provide stopage of Kutch 
Express at Navsari.l (249) 

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by As. 100.-

JNeed to extend the existing plat-
forms at Maroilltatlon.l (250) 

"ThaI the demand under the Head 
Operating ExpenseS-Traffic be re-
duced by As. 100.-

".. to construct and extend the 
yard at Surat invnadiatelyJ (251) 

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by As. 100.-

/Need toconstruc:t a n .. full-fledged 
station on eastern side at SuraLl 
(252) 

"That the demand under the Head 
Assets-Acquisition. construction and 
raplac8rnentberaducedbyAs.100.-

JNeed to convert meter gauge line 
fonn Rafud to Veraval and Rajkot to 
Bhavnagar Into broad gaugeJ (255) 

"ThaI the demand under the Head 
Auets-AcqIIisItIotI.constructJon and 
raplacalnentbe I8ducedbyRs. 100.-

INeed to widen the existing gamala 
on OIftdoI-NavagamnearSuratsta-
tIonJ(258) 

"ThIll the dema .. d under the Head 
"llI'-AaqIllllllan.cansIrUC:tion and 
........ ltbeMducec:lbyRs.100.-

"ThaI the demand under the Head 
Assats-Acqulsltlon. construc:tlon and 
I8p1acementbe I8duced by As. 100.-

INeed to construct an CMtr-brldge 
near Navsari and UaroIi stations to 
ralnDve hardships 01 peopIe.l (258) 

"ThaI the demand under the Head 
Assets-Acquisltlon, construc:tlon and 
replacamentbe raduced by As. 100.-

JNeed to construc:t OV8r-bridge on 
SUrmui Dairy road near SUral sta-
tionJ (259) 

DR. LAXMINARAIN PANDEY 
(Mandsour): I beg to move:-

"That the demand under the Head 
railway Board be I8ducadby Rs. 100.-

INeedtoaaale the post 01 a Marmer 
(stores) while reorganising railway 
boardJ (260) 

"That the demand under the Head 
RaIlway Board be raducad by As. 
100.-

INeed to reorganise existing Zones 
and DivIsIons in view of expansloi'l of 
RallwaysJ (261) 

"ThaI the demand under the Head 
Railway BoaId be reduced by As. 
100.-
Meed to establish h8Iidquarters of 
Weslern RaIlway at RaIIam so as to 
make railway administration mora 
effediV8.1 (262) 

"That the demand under the Head 
0pendIng Expanses-Tralfic be re-
duced by As. 100.-
INeedlOexlendrallway'acII ... to .. 
... tor ramovIng ragional IrIDal-
atrrM.I (265) 
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"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by Rs. 100.-

/Need to extend Kota-Neemuch 
broad gauge raD lina on Western 
Railway upto Ratlam with a view to 
providing transportation ofgoods and 
passengers.! (266) 

-That 1he demand under the Head 
Operating Expenses-Traffic be re-
duced by Rs. 100.-

/Needto layDaIU-Rajhara~agdalpur 
railine 'or the development of tribal 
area./(26n 

-That 1he demand under the Head 
Railway Board be raduced by As. 
100.-

/Need to extend Chatalk Express 
running on AJmer-Khandwa Section 
upto RatlamJ (431) 

-That the demand under the Head 
Railway Board be reduced by As. 
100.-

/Need to provide halt 'or SUperfast 
trains (Jammu-Tawi-Bombay, 
Jammu-Tawi·Ahmadabad and 
Jummu-Tawi-Hapa) at ShamgarhJ 
(432) 

-That the demand under the Head 
Railway Board be reduced by As. 
100.-

/Need to restore train No. 111-112 
running between Ratlam-Bhopal.l 
(433) 

-That the demand under the Head 
Railway Board be reduced by As. 
100.-

Meed to post gatemen round the 
clock at various railway crossings 
between Chittaur and Ratlam such 
as Daru-Oudarsl near Neamach rail-
way track and at Sindpan near 
MandsourJ (434) 

-That the demand under the Head 
RaIlway Board be reduced by As. 
100.-

/Need to provide halt .or A.C. Super-
fast train at Rallam for providing fa-
cilities to the passengers.! (435) 

"That the demand under the Head 
RaIlway Board be reduced by As. 
100.-

INeed to extend Kachiguda~aipur 
train upto Delhi.! (436) 

-That the demand under the Head 
Railway Board be raduced by As. 
100.-

/Need to construct over-bridges on 
Ratlam, Jaora and Mandsourrallway 
stations keeping in view the heavy 
rush of passangers and trafficJ (437) 

-That the demand under the Head 
Railway Boara be raduced by As. 
100: 

INaad to allocate AC " Sleeper's 
quota .rom Ratlam In Rajdhani Ex-
press (Delhi-Bombay).! (438) 

-That the demand under the Head 
Railway Board be I'8duced by As. 
100.-

/Need to I'8SIOI'8 the departure time 
of Awadh Express running 'rom 
Ratlam on Westem Railway.! (439) 

-That the demand under the Head 
Railway Board be raduced by As. 
100.-

JN8tId to construct platform sheds at 
Mandsour, Jauraand Neamach Rail-
way atatlons for providing faciUties to 
the passengersJ (440) 

-That the demand under the Head 
Railway Board be reduced by As. 
100.-
!Need to run a superfast train be-
tween Khandwa and AjmerJ (441) 
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"That the demand under the Head "That the demand under the Head 
Railway Board be reduced by Rs. Operating Expenses-Traffic be re-
100." duced by Rs. 100." 

lNeed to connect Guna-Etawah rail 
line with Malanpur.l (442) 

"That the demand under the Head 
Railway Board be reduced by Rs. 
100." 

lNeed to provide new passenger 
coaches in Kachguda.Jalpur Express 
running on Ajmer-Khandwa Section.! 
(433) 

"That the demand under tne Head 
Railway Board be reduced by As. 
100." 

lNeed to provide more facilities to 
passengers at Nee mach , Mandsour, 
Jaura, Shamgarh and Suwasara Sta-
tions of Western Railway.1 (444) 

"That the demand under the Head 
Railway Board be reduced by Rs. 
100." 

/Need to constitute the Advisory Com-
mittees at all stations to co nsider the 
grievances of passengers under 
Westem Railway.l (445) 

"That the demand under the Head 
OpItrating Expenses-Traffic be re-
duced by Rs. 100." 

!Need to provide one coach from 
Bombay to Jabalpur In Dehradun 
Express having 50 per cent seats for 
1st Class and 50 per cent in lind 
Class equally which maybe detached 
at Nagda and attached to Narmada 
Express at Unain.l (886) 

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by Re. 100." 

!Need to introduce more trains be-
tween Ratlam and Ujjaln keeping in 
view the Singhusht.1 (887) 

lNeed for posting a gateman for 24 
hours aI railway crossing nearSindpan 
railway station, between Ratlam, 
Neemach ahead of Mandsaur.1 (888) 

"That the demand under the Head 
Operating Expenses-Traffic be ,... 
duced by Rs. 100." 

lNeed to extend Mathura-Baroda 10-
cal trains upto Ahmedabad.1 (889) 

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by Rs. 100." 

lNeed to extend Agra-Kota passen-
ger train upto Ratlam via Shamgarh-
Nadga.! (890) 

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by Rs. 100." 

!Need to provide steppage of Holiday 
Express running between Bombay-
Delhi via Kola at Shamgarh and 
Suwasra under Western Railway.1 
(891) 

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by Rs. 100.-

/Need to change the arrival timings of 
Raldhani Express Bormay-New Delhi 
reaching New Delhi either at 8.30 
A.M. org.30 A.M. fortheconvenience 
of passengers. (892) 

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by Rs. 100.-

/Need 10 utilize the modem base 
kachen set up at Shamgarhto pIOVide 
food for the passengersJ (893) 



551 f!/y. B~ 1991-93 PHALGUNA 22, 1913 (SAKA) ""Grants RIys}, 552 
Gen-DisCuss; Res /fl. I8COIJ'J8ndations 1992-83; and SutidV. 
ofRIy. Con. Comm.; Oem. Oem. torgrants (R1ys.), 1991-92 

SHRI RATILAL VARMA (Dhanduka): I 
beg to move:-

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by Rs. 100.-

/Need to increase reservation quota 
at Dhaulka, Dhanduka, Botad, 
Viramgarn and Savala.! (268) 

"That the demand under the Head 
Operating Expenses-Traffic be 1'8-
duced by Rs. 100.-

INeed to rastart Ahmedabad·BOIed 
local train.! (269) 

"That the demand under the Head 
Operating Expenses-Traffic be 1'8-
duced by Rs. 100.-

INeed to restart Ahmedabad 
Bh,vnagar Interstate trainJ (270) 

"That the demand under the Head 
Operating Expenses-Traffic be re-
duced by As. 100.-

INeed to appoint fuD time employees 
at every railway crossing of 
Bhavnagar and Baroda divisionsJ 
(271) 

"That the demand under the Head 
Operating expenses-Traffic be re-
duced by As. 100.-

/Need to construct over-bridge or 
subway at Bavala-Ohaulaka line.! 
(272) 

PROF. SUSANTA CHAKRABORTY 
(Hawra): I beg to move:-

"That the demand under the Head 
RaIlway Board be l'8duced by Rs. 
100.-

lFaliure to abandon prIvatIsation of 
railway catering aenricesJ (277) 

"That the demand under the Head 

AsIaIs-Acqulstlion construction and 
raplacemant beraducedbyRs.1oo: 

Meed to co,..,._. the work of the 
Shalimar Coaching Complex. 
Howarah.! (279) . 

"That the demand under the Head 
Assets-Acqulstltion construction and 
replacement be reduced by Rs. 100.-

INeed to maka adequate provision 
for the construction of the Howarh-
Amta railway line.l (280) 

"That the demand under the Head 
Assets-Acquistitlon construction and 
replacement bereducedbyRs. 100: 

/Need to provide an overbridge at 
LOuah, HowarahJ (281) 

"That the demand under the Head 
Assets-Acqulstltlon construction and 
replacement be reduced by Rs. 100.· 

/Need to construct an ovelbrldg. at 
Mourlgram railway station. HowamJ 
(282) 

"That the demand under the Head 
Assets-Acquistltion construction and 
replacement be raducedby Rs. 100.-

INeed to construct an overbrldge be-
tween plat form No. 6 and 19 at 
Howarh station.! (283) 

"That the demand under the Head 
Assets-Acqulstltion construction and 
raplacementberaducedbyRs.100.-

INeed to Introduce a passenger train 
service between Kharagpur and 
sealdah via DankunlJ (284) 

"That the demand under the Head 
Auets-AcquistlUon construction and 
replacement beraducedbyRs. 100: 

INeed to operate more trains In the 
Howarh Belyachia I8CtIon of South 
Eastem RallwayJ (285) 
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"That the demand under the Head "That the demand under the Head 
Assets-Acqulstilionconatruction and ReDway Board be reduced by Re. 1.-
replacement be reduced by As. 
100.- lFallul'8 to electrlly Andal-satnthla 

section of Eastem RaHwayJ (353) 
INeed to arrange for proper draln-
age toprevent water-logging at Belur 
Station. Howarh.1 (286) 

"That the demand under the Head 
Assets-Acqulstllion constNction and 
replacement be reduced by As. 
100.-

/Need to reduce the hike In lind 
Class passengerfares and seasonal 
tickets.! (287) . 

"That the demand under the Head 
RaIlway Board be reduced by Re. 1.-

lFailul'8 to provide a super fast train 
from Howrahto New DeIhl to eaaethe 
overcrowding Intralns.1 (354) 

"That the demand under the Head 
RaIlway Board be reduced by Re. 1: 

SHRI SOMNATH CHATTERJEE 
(Bolpur): I beg to move:-

lFailure to Introduce a new train be-
tween Botpur.and Howrah on Eastern 
RallwayJ (355) 

"That the demand under the Head 
Railway Board be reduced by Re. 1: 
IFailure to reinstate the dismissed 
railway employees.1 (278) 

"That the demand under the Head 
Railway Board be reduced by Re. 1.-

/Failure to provide stoppage of 
Darjeellng Mail at Guskara Both 
waysJ(349) 

"That the demand under the Head 
RaIlway Board be reduced by Re. 1.-

IFailureto provide passenger ameni-
ties In the trains In Sahebgaflj loop 
on Eastem Railway.! (350) 

"That the demand under the Head 
RallwayBoardbereducedbyRe. ,.. 

lFallul'8toconstruct double line from 
AndaJ to Salnthla on Eastern Rail-
_yJ(3S1) 

"That the demand under the Head 
RaJlway Board be raducec:I by Re. 1.-

lFailure to eledrify from Khana to 
SaInthIa on Eastern Railway.! (352) 

"That the demand under the Head 
Railway Board be raduced by Re. 1.-

lFailure to Introcluce a new train ba-
tween Howrah and Suri. district head-
quarter of Blrbhum dlstrlctJ (358) 

"That the demand under the head 
Assets-Acquisition. Construction and 
Replacement be reduced by As. 100.-

/Need to COfI1)Iet8 double line ba-
tween Khana and Salnthla within 
1992-93J (378) 

"That the demand under the head 
Assets-Acquisition. Construction and 
Replacementbe reduced by As. 100.-

/Need to provide passenger facilities 
In the trains In SahebganJ loop on 
Eastern RaHwayJ (379) 

"That the demand under the Head Rall-
way Board be reduced by As. 100.-

/Needto Intraduce more trains In AndaJ-
AllmganJ sectlonJ (759) 

"Thatthedamand underthe Head Rall-
way BoaId be reduced by As. 1.00.-

INeed for every dle .. llsatlon of 
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MayurakshiFastPassengertralnJ(760) !Need for conversion of Katwa-
Ahmedpurllne with extenslop upto suri.! 

"That the demand underthe Head Rail- (767) 
way Board be reduced by As. 100.-

/Need to Introduce a daUy super fast 
express train from SaaldaMiowrah to 
New DelhilDelhl via SahebganJ loop 
section} (761) 

"That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by As. 100.-

/Need to extend railway line from 
Sainthia to Panchmi-Hatgacha via 
Mohammad Bazar J (762) 

"That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.-

/Need to modemise the Railway Insti-
tute at Rampur-haU (763) 

"That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.-

/Need to Introduce more passenger 
trains in Sabebganj loop section during 
day time.! (764) 

"That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.-

INeedfordoubiing and electrHlcation of 
Andal-AJlmganj section of Eastem Rall-
wayJ(768) 

"That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.-

/Need for upgradatlon of Muri station . 
which is the distrid headquarter of 
Blrbhum district.! (769) 

"That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.-

/Need to upgrade Ahmedpur station 
and to provide drinking water there at 
Sahebganj loop section.! (nO) 

"That the demand under the head Rail-
way Board be Reduced to Re. 1.-

"That the demand under the Head As-
_ . sets Acquisition Construction and Re-
. placement be reduced by Rs. 100.-

/Failure to abandon the policy of 
privI1isatlon of Railway catering ser-
vice} (80S) 

" 
"That the demand under the head Rail-
way Board be Reduced to Re. 1.-. 

/Need to construd fly-over at railway 
crossing of MaHapur. Nalhatl. Muraral 
stations of Sahebganj loop sectlonJ 
(765) 

·That ~ demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by As. 100.-

/Need to declare Yurt and Bolpur as 
Model statlonsJ (766) 

"That the demand under the Head As-
sets Acquisition Construdlon and Re-
pIilcement be Nduced by As. 100.-

IFallure to withdraw the proposed hike 
in 2nd class fareJ (806) 

"That the demand underthe head Rail-
way Board be Reduced to Re. 1.-

lFailure to withdraw the proposed hike 
In season tickets.1 (807) 

"ThaI the demand under the head Rail-
way Board be Reduced to Re. 1.-
lFaHUftI to construct double like .,.,-
tween Bandel and Katwa and etec:trify 
the sectlonJ (808) 
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SHRI RUPCHANO PAL (Hooghly): I natad under Rule 14(iI) of the Railway 
beg 10 move: ServanIs (DIscIplIne and Appeal) RuIes.I 

(512) 
"Thai the demand under the Head As-
sets Acquisition Construcllon and Re-
placement be reduced by Rs. 100.-

/Need to construd wider shed in the 
eastern side of the platform at Hooghly 
rallwayslation in Howrah DIvIsion.! (288) 

"That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by As. 100.-

/Needto Introducecomputel'ised reser-
vation facilities at Bandel railway sta-
tion.! (289) 

"That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.-

JNaedto convert Bandel-Katwa railway 
line (Eastern Railway-Howrah Division) 
into double Ilne.1 (290) 

"That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by As. 100.-

/Need to electrify the railway Une be-
tween Bandel and KaIWaJ (291) 

"That the demand under the Head As-
sets Acquisition Construction and Re-
placement be reduced by Rs. 100.-

/Need to construct a foot overbridge 
from the eastem side to the western 
side of Bandel JunctionJ (292) 

"That the demand under the Head As-
sets AcqUisition Construdlon and Re-
placement be reduced by As. 100.-

/Need to stop water logging In Bandel 
subway near BandelBazarJ (293) 

"That the demand undertheheadGan-
erat Superintendence and Services on 
Railways be reduced by As. 100.-

/Need to ralnstate aI the railway em-
ployees whose services .... term!-

"That the demand under the head Gen-
eral SUperintendence and Services on 
RaIlways be reduced by As. 100.-

INeed to crecruit more people In dmer-
ant categOries to Improve the railway 
S8fYicesJ (513) 

"That the demand under the head Re-
pairs and Maintenance of permanent 
way and works be reduced by Rs. 100.-

INeedforpropermaintenance of Bandel 
SUbway (near Bandel Bazar) and to 
stop waler logging thereJ (514) 

"That the demand under the head Re-
pairs and Maintenance 01 Motive Power 
be reduced by As. 100.-

JNeedtoragularisetheservicesofwork-
elS Who have been working in Bandel 
Railway Loco Shed for ten to twenty 
yearsJ (515) 

"Thai the demand under the head Re-
pairs and Maintenance 01 Motive Power 
·be reduced by Rs. 100: 

/Need to provide allamative permanent 
jobs to workers of Bandel Loco Shed 
who may become surplus after intro-
duction 01 diesel engines In place of 
steam englnesJ (518) 

"Thalthedemandunderthe headOper-
atIng Expenses-Tranic be raducad by 
Rs.100: 
JNeadto run rnoratralnsbetwaan Bandel 
and HowrahJ (517) 

"ThaIthe demand underthe headOper-
atIng Expenses-Tninlc be raduced by 
Rs.100: 

. JNeadto run rnoratrainabetwaan8andal 
and. NalhatlJ (518) 

"That the demand underthe headOper-
alIng Expenses-TndIIc be reduced by 
Rs.100.-
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/Need to run Rajdhanl Express dally ordinary and sacond ctass MaIllEx-
betWeen New Delhi and Howrah. (519) pressJ (295) 

"That the demand under the head 0p-
erating expenses-Traffic be reduced 
by As. 100.-

INeedto run moratralnsbalwaen Nalhati 
and Sealdah.! (520) 

"That the demand under the head Stan 
Welfara and Amenities be reduced by 
As. 100.-

!Needto upgrade the railway hospital at 
Bandel by providing modern medical 
facUities.! (521) 

"That the demand under the head Staff 
Wenara and Amenities be reduced by 
As. 100.-

/Need to provide better accommoda-
tion facHltles at Bandel railway stationJ 
(522) 

"That the demand under the head Mis-
cenaneous working expenses be re-
duced by As. 100.-

!Need to expand and strangt~en the 
railway catering serviceJ (523) 

"That the demand underthe head Mis-
cellaneous working expenses be re-
duced by As. 100.-

/Need to continue ~mental cater-
Ing services.! (524) 

SHRI ANIL BASU (Arambagh): I beg to 
move: 

"That the demand under the head Rail-
way Board be Reduced to Re. 1.-

/Proposal to Increase freight rates for 
aD commodities by 7 .• pre centJ (294) 

"That the demand under1he heed Rail-
way Board be Reduced to Re. 1.-

IIncI8ase In the faras of sacond class 

"That the demand underthe head Rail-
way Board be Reduced to Re. 1.-

IPrivatIsatIonoicataringservlces.l (296) 

"That the demand undert" head Rail-
way Board be Reduced to Re. 1.· 

/Retrenchment of work force In the 
name of management ofchangeJ (297) 

"That the demand under the Head Rail-
way Board be reduced by Rs. 100.-

!Need to construct railway line from 
Tarakeswar to Arambagh Town In 
Howrah DJvIsIon of Eastern RallwayJ 
(304) 

"Thatthademand under the Head Rail-
way Board be reduced by Rs. 100.· 

INaad to construd double lina between 
Shaorafuayand Tarakeswar Station in 
Howrah Division of Eastern RailwayJ 
(305) 

"That the demand undarthe Head Rail-
way Board be raduced by As. 100.-

INeed to construd double line betWeen 
Bandel and Kalwa station in Howrah 
DIvIsion of Eastern RallwayJ (306) 

"That the demand undarthe Head Rail-
way Bo8ld be reduced by Rs. 100.-

INaed to carry out electrification In 
Bandel- Katwa section of Eastern RaIl-
wayJ(307) 

"Thatthedemand under the Head RaIl-
way Board be reduced by Rs. 100.-

/Need to conStruct flyover bridge at 
KamalkWldu In Howrah OIvIsJonofEast-
em RaHwayJ (308) 

"Thatthedemandunderthe Heed RaIl-
way Board be reduced by As. 100.· 
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/Need to construct • foot bridge con- INeed to sal up a computerised railway 
nectIng-plallorm No. 3 TarakeswarSla- reservation oftlce at Oehradun.! (298) 
lion with bus stand.! (309) 

"That the demand under the Head 
Railway Board be reducedbyRs. 100.-

/Need to Introduce more local trains In 
Howrah - Bandel subarban sectionJ 
(310) 

"That the demand under the Head 
Railway Board be reduced by Rs. 100: 

/Need to Introduce more local trains in 
Howrah-Bardharnan chord section.! 
(311) 

"That the demand under the Head 
Assets Acquisition Construction and 
Replacement be reduced by As. 100.· 

/Need to complete construction of 
Howrah-Amta-Champadanga Broad 
gauge line) (312) 

"That the demand under the Head 
Assets Acquisition Construction and 
Replacement be reduced by As. 100.· 

/Need to complete construction of 
Digha-Tamluk railway Hne) (313) 

"That the demand under the Head 
Assets Acquisition Construction and 
Replacement be reduced by As. 100.-

/Need to improve passenger ameni-
ties.! (314) 

"That the demand under the Head 
Assets Acquisition Construction and 
Replacement be reduc::edby As. 100: 

/Need to Improve safely measures.! 
(315) 

SHRI BHUWAN CHANDRA 

"That the demand under the Head Rai1-
way Board be reduced by As. 100: 

/Need to Construct new rail line from 
Rishlkash to Karan prayag.l.(299) 

"That the demand under the Head RaIl-
way Board be reduced by Rs. 100.-

/Need to Introduce direct rail service 
from Koidear to DelhiJ (300) 

"That the demand under the Head Rail-
way Board be reduced by Rs. 100: 

/Need to provide various facilities to the 
passengers at KotcIwar railway station) 
(301) 

"That the demand under the Head Rail-
way Board be reduced by Rs. 100.· 

/Need to ragularise the trains running 
twice a week via Haridwarand Oehradun 
keeping in view the demand of tourists) 
(302) 

"That the demand under1he Head Rail-
way Board be reduced by Rs. 100.· 

/Need to open railway out-agencies at 
Paurl, Gopeshwar Srinagar, Dugadda 
Deval in Gamwal.! (303) 

SHRI BASUDEB ACHARIA (Bankura): 
I beg to move: 

"That the demand under the Head As-
sets Acquisition, Construction and·Re-
placement be reduced by Rs. 100.· 

/Need to replace fOOl over-bridge near 
Purulla statlon.1 (335) 

KHANDURI (Garhwal): I beg to move: 

"That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.· . 

"That the demand under the Head 
Railway Boardbe reduced by As. 100.-

INaedtodeclare Purulastatlonasmodel 
station on South Eastem Rallway.1 (336) 
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"That the demand under the Head As- "That the demandunderthe head Rail-
sets Acquisition, Construction and Re- way Board be Reduced to Re. 1.-
placement be reduced by Rs. 100.- . 

/Need to provide a road over-bridge 
near Adra station on South-Eastem 
RailwayJ (33n 

"That the demand under the Head As-
sets Acquisition, Construction and Re-

o placement be reduced by As. 100.-

INeed to covert Purulia Kotshila narrow 
gauge line Into broad gauge In South-
E_ern RailwayJ (338) 

"That the demand under the Head As-
setS Acquisition. constructiori and Re-
placement be reduced by Rs. 100.-

INeed to take up electrification, 
programme In Adra Midnapur section 
under South-Eastem Railway.1 (339) 

"That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by As. 100.-

/Need to construct an additional line 
between Bumpur station and Asansol 
station to make It a double line sectionJ 
(340) 

"That the demand under the Head As-
sets Acquisition. Construction and Re-
placement be reduced by RI. 100.-

lNeed to provide a halt station between 
Kush\nar and Baga\la station on South-
Eas\em Ra\\wayJ \34', 
"That the demand und8rlhe head RaIl-
way Boald be Reduced to Re. 1.-

lFalul'8 to pvvtde basic amenities \0 
passengers traveling In 2nd class 3 
tierJ (580) 

"That the demand underlhe head Rail-
. way Board be Reduced to Re. 1.-

Eallure to ""'1'8 safety 01 Passen-
gers. (581, 

JFallure to relnstalethe dismissed rail-
way employeesJ (582) 

"That the demand underthe head Rail-
way Board be Reduced to Re. 1.-

JFallure to recognise All India Railway 
Ert1)Ioy8es' Confederation.1 (583) 

"That the demand under the head Rail-
way Board be Reduced to Re. 1.-

lFailure to accord recognition to RPF 
association.1 (584) 

"That the demand under the head Rail-
way Board be Reduced 10 Re. 1.-

JFailuretoprovidejobsonco~ion­
ate groundsJ (585) 

"That the demand under the head RaIl-
way Board be Reduced to Re. 1.-

JFaBuretodec:lare Asansol-Bardhaman 
. section 01 Eastem Railway as suburban" 

sectIonJ (586) 

"That the demand under the head Rail-
way Board be Reduced to Re. 1,-

lFailure to drop the proposal 01 Nnnlng 
of station by Contractors) (589) 

"That the demand under the Head As-
sets Acqu\sltlon Construction and Re-
p\aceman\ be reduced by Re. '.-
"lFailUle todroptha proposal 01 handing 
over Nashlbpur Road nag alation on 
Sealdah-Lalgola Udlon locontractor J 
(590) 

SHRlMAn MALINI BHATTACHARYA 
(Jadavpur): I beg to rncMt: 

"That lhedemand under the head ~ 
way Board be Reduced to Re. 1'-
IFallur. to cl.a, platform. of 
unaulhoriIed shacka • aubuIban sta-
tionsln SaaIdah South SectIonJ (342) 
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"llF1hedemand underthe head Rail- RaPIacament be raduced by Re. 1.-
wat Bpard be Reduced to Re. 1.· 

~., ._" 

lFallui'l!l'to reinstate all dlsmisseQi 
~menJ~) . 

"That the demand under the head Rail-
way Board be Reduced to Re. 1.-

/Failure to abolish freight euqalisation 
on coalJ (344) 

"That the dema~ under the head Rail-
way Board be Reduced to Reo' 1.-

/Failuret~)le up privatisatlon move to 
Railways.1 (345) 

1'hal the demand underthe head Rail-
way Board be Reduced to Re. 1.· 

/F ailure to abandon the privatlsation of . 
Railway catering service.1 (346) 

"That the demand under the head Rail-
way Board be Reduced to Re. 1.-

/Failure to withdraw fare-hike in 2nd 
class passenger train.1 (347) 

"That the demand under the head Rail-
way Board be Reduced to Re. 1.· 

/Failure to withdraw fara-hike for seas 
on tickets.! (348) 

"That the demand under the Head 
RailwayBoardbereducedbyRs.100.-

/Need to check effeclively tlcketlesa 
\ravel\ng \n Sea\dah South Sect\onl 
(357) 

lFaDure to Increase the nurOOer of sub-
urban trains In SeaIdah-South SectlonJ 
(363) 

"That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.-

nuactto extend metro raUfromTollygung 
to Garia'! (366) 

"That the demand untier the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.· 

lNeed to complete Circular Rail from 
~Ghat to Majherhat.! (361) 

~ demand under the Head As-
.~~iSition. Construction and Re-

.. 1Iii, dIit .... rDI1uced by As. 100.-

~~r -provision of 2 pairs shuttle 
trains between Sonarpur-Sealdah at 
peak hoursJ (368) 

"That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.· 

INeedtoconstruct afly-overat Sonarpur 
Station In Sealdah South Section.! (369) 

SHRI . SHIVAJI PATNAIK 
(Bhukaneshwar): I be to move: 

"Thatthedemand underthe headOper-
aIinQ Expenses-Roling Stoc:kandEquip-
maRt be reduced by Rs. '00.-
JNeed to introduce the second Ohaul 
Elq)rasstrainstartingfromBhubneshwal 
In the working for Howrah and return ill 
the night to BhubDeshwar.! (358) 

"Thatthe dem8nd under the headOper. 
atlngExpenses-RoIIing Stock and Equip-
mentbe~uc:edby ~.100.-

".... for IntrOductIon of a Ioca1 train to 
~ ahutna between the twin 

~ 
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cllla80fBttubneshwarandCUltackfrDm .weed to deWIop Sa~ ely Sta-
5 A. ... to 11 P.MJ (359) lion _ .. Modal Station with proper 

"Thallhe demand under the head 0p-
erating Expenses-Roling Stock and 
Equipment be raducad by As. 100.· 

/Need for introduction of a Super fast 
train between Purl and Madras.1 (360) 

"Thai the demand under the head 0p-
erating Expenses-Rolling Stock and 
EqUipment be reduced by Rs. 100.· 

/Need to anach another A.C. Sleeper 
Coach in Konark Express for the pas-
sengersfromBhubneshwarto Bormay 
and Back.l (361) 

"That the demand under the Head As-
sets AcquIsition, Construction and Re-
placement be reduced by Rs. 100.· 

/Need to construcl a new railway line 
from BoIang!r to Khunda Road,! (310) 

"That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by As. 100.· 

INeed to construct a f1y-over at Khunda 
Road from D.R."'. office to KhdIarl.1 
(371) 

"That the demand under the Head As-
sets Acquisition. Construction and Re-
placement be reduced by Rs. 100.· 

INeedtoconvertthe Rupsametra gauge 
. Rne Into broad gauge.! (372) 

"That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.-

INeed to convert the Nuapada 
Panlakhenwudl-Guruspurmetragauge 
line Into broad gauge Railway IlneJ 
(373) 

"Thai the demand under the Head As· 
sets Acquisition, Construction and Re· 
placement be reduced by As. 100.-

coaching tarmlnaU (374) OJ 

"That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by As. 100.-

INeedtoconstructtheDailary-Banspanl 
railway IIne.1 (375) 

"That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by As. 100.· 

lNeed for sattlng up a wheel and Axle 
factory and a coach factory In RourtcelaJ 
(376) 

"That the demand under the Head As-
sets Acquisition. Construction and Re-
placement be reduced by Rs. 100.-

lNeed to open an office of Chief Admin-
istrative Officer (Survey and Construc-
tion) at Bhubneshwar J (3n) 

SHRI HARADHAN ROY (Asonsol): I 
beg to move: 

"That the demand under the Head As-
sets Acquisition. Construction and Re-
placement be reduced by Re. 1.-
/Failure to recognise CLW Labour 
Union} (364) 

"That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Re. ,.. 

/Failure to abandon the polk:y of 
prlvatisation of railway catering sar-
vaJ(503) 

"That the demand under the headGen-
eral Superintendence and Services on 
RaIlways be reduced by Re. 1.-
/Failure to reinstate the dismissed rail-
way employees.1 (504) 

"That the demand underthe head 0p-
erating Expenses-Traffic be reduced 
byRs.100.· 



569 1!IY. ~ 1991-13-· . MARCH 12, 1992 "'~Q 570 Gen-D/si:USS; Res,._ I8COI'IJ8IItIaIns 1992-93; Md . 
of RIy. Con. Comm.; Oem. Oem. for I/f'IIID (RIys.). 1 -92 

/Need to Introduce more trains be- IHaed to coni'I8cI SanlInIketan (B.r) 
tween Dhanbad and 8iudhaman on wIIh the national capIaI by raIIJ (532) 
Eastern Ralway.1 (525) 

"That the demand under1he head 0p-
erating expenses-Traffic be raduced 
by As. 100 .. 

/Need to Introduce a super taste ex-
press train between Howrah and New 
Deihl Via Grand Chord Rne lmmedi-
ately J (526) 

"That the demand under the head 0p-
erating Expenses-Traflic be reduced 
by As. 100 .. 

INeed to run Howrah-New Deihl 
Rajdhanl Express dallyJ (527) 

"That the demand under the head 0p-
erating expenses-Traffic be raduced 
byRs.100.-

/Need to run 2381 Up·and 2382 Dn. 
dally.1 (528) 

"That the demand under the head 0p-
erating Expense .. Traffic be I'8duced 
by As. 100 .. 

/Need to introduce EMU coaches be-
tween 8arddhaman and Asansol on 
e.starn RallwayJ (529) 

"That the dOmand under1he head 0p-
erating expenses-TraffIC be reduced 
by As. 100.-

/Need to run 281512816 between New 
Deihl and Purl dallyJ (530) 

"That the demand under the head 0p-
erating expenses-Traffic be reduced 
byRs.100" 

/Need to Introduce a passenger train 
between Asansoland Purl, South East-
ern Railway.1 (531) 

"That the demand under the head 0p-
erating ExpenSes-Traffic be I'8duced 
byRs.100,-

"ThatthedemandundertheheadOper-
dog Expenses-Traftic be raduced by 
Rs.1QO" 

JNeed to connect al state capitals with 
National CapIaJ by Rajdhanl ExpressJ 
(533) 

"Thatthedem8ndunderthe headOper-
dog expenses-Traffic be raduced by 
Rs.100.-

JNeed to run mora trains on BDR sec-
tionJ (534) 

"Thalthedemandunderthe headOper-
dog Expenses-Traffic be reduced by 
As. 100 .. 

/Need to run more trains between 
AsansoI and Khargapur via Adra on 
South Eastern RaHwayJ (535) 

"That~demandunderthe headOper-
. atlog Expenses-Fuelbe reduced by As. 
100 .. 

/Need to run 2381 up and 2382 On on 
Howrah-KaIca Mall route to save fuel? . 
(536) 

"That the demand under the Head As-
sets AcquIsIIon, Construcllon and Re-
pJacement be raducad by As, 100 .. 

/Need to complete the elec:trtrlcatlon 
programme from Jhanjha to Moghal 
SaraI (MaIn line) on Eastern RallwayJ 
(537) . 

"That the demand under the Head As-
881s Acquisition,. ConstructIon and Re-
pJacemenI be raduced by As. 100.-

INeedtoconstruc:tdoubleUne at Bumpur 
atatIonon South Easaam RaIIway./(538) 
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INf8d to ranovate DNR BrIdge over pIacen'IMl be reducedb, As. 100.-
aT. AoadnearOanfan,AsansoI./(539) 

"That the demand under the Head As-
HIs Acquisition. ConstructIon and Re-
p.cement be redUced .by As. 100.-

JNeed to construd a railway station at 
Asanso. Court under SOuth Eastem 
RalIw~J (540) 

"That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.-

/Need to extend suburban area upto 
Asansolon Eastem RailwayJ (~1) 

"That the demand under the Head As-
sets AcqUisition. Construction and Re-
placement be reduced by Alt. 100.· 

/Need 10 construct Ranlganj-Majia Une 
via Bankura to provide an altemate 
IInk./(542) 

"That the demand under the Head As-
sets Acquisition. Construction and Re-
placement be recluced by As. 100.· 

lNeed to extend computer reservation 
facilities at RaniganJ. Durgapur, 
Bardhman, Bankura, Adra and Bolpur J 
(543) 

"That the demand under the Head As-
sets Acquisition, ConstructiOn and Re-
placement be reduced by Rs. 100.· 

MeadforCXJnV8l'llon alBunSwan-Katwa 
rallway .... lntobroadgaugeHnaJ (546) 

"ThaI tMdlmand under the Head As-
.... Acquliltlon. Construction and Re-
pIac:em8nt be reduced by Rs. 100.· 

/Need for doubling the Bandel-Katwa 
Ina on &stem RallwayJ (547) 

"That the demand underlhe head Rail-
way Board be Raduc:ed 10 Re. 1.· 

/Failure to declare AsansoI as a Model 
statlonJ (587) 

"That the demand underlhe head Rail-
way Board be Reduced 10 Re. 1.· 

lFaAure to establish a Coach Manufac-
turing Factory at DurgapurJ (588) 

SHRI ARJUN CHARAN SETHI 
(Bhadrak): I beg to move: 

"That the demand underlhe Head Rail-
way Board be reduced by As. 100.· 

Meed to Increase the reservation quota 
at Bhadrakh Railway Station on South 
Eastern RaHwayJ (383) 

"That the demand under the Head RaIl-
way Bon be ~ by Rs. 100.· 

INeedto prOvide acomputerlsed reser-
vation faeiUties at BaIasore Station on 
South. e.stem RaHway.1 (384) /Need to connect West Dlnap,r district 

with olherpads 01 West Benglll by railJ 
• (544) "That1hedemand underthe Head RaIl-.r BoaId ba reduced by As. 100.· 

"That the demand undarthe"'ad As-
sets Acquisition, Constiuc:tlon ilnd Re-
plac:ement be reduced by RI. '100.· 

lNeed forcon~c:tOWIelinefrom 
Anc:taJ to Salnthia, e.m Railway,! 
(545) ~ 

"That the demand under ... Head A1J.; 
sets Acquisition, QonIt .... and As-

. IN'ed to provide stoppage for 
VlvekanandaExprasaat Bhadrakh Rail-
way SbItIonJ (385) 

"Thalthedemand underthe Head RaIl-
-y ..on be ntdUc:ed by Rs. 100.· 
Meed to raIae Ihe _Ighl of the platform 
No. 1 and a at Bhadrakh RaIIwIw Sta-
1IonJ@86~ 
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"ThaI the demand under the Head Replacement be raduced by As. 100.-' 
RalIWayBoatdbe raduc8dbyRs. 100.-

INeedto ranovaIe the station buildings 
of Bhadrakh RaHway Station on South 
Eastern Rallway.1 (387) 

"That the demand under the Head 
Railway Board be reducadbyRs. 100.-

/Need to provide ,barded fencing at 
Manjurl Road Markon Ranital. 
Kendrapada. KapaII Road. Baudpur 
RaIlway Stations on South Eastem Rail-
wayJ(388) 

"That the demand under the head 
I'8paris and maintenance of perma-
nentway and works be reduced by Rs. 
100.-

/Need to C9nstrud a flyover at Randla 
Railway gate on Bhadrakh-Badapada. 
PWD road on South Eastem RailwayJ 
(389) . 

"That the 'clnnand-under the ~ad re-
pal,. ~'!rl maintenance of permanent 

, wayandworkSbe~~Rs .. 100.-

/Need to construct an overbrldg. If 
Ranltal Railway Station on South East-
em RaHwayJ (390) 

"That the demand under the head re-
pairs and maintenance of permanent 
wayandworksbereducedbyRs.100: 

/Need to construct a Railway gate at 
Manjurl Road Station north side 01 
Manjuri Road Ranipada road cross-
IngJ (391) . 

"That the demand under the head re-
pairs and maintenance of permanent . 
way and works beraduced by As. 100: 

INeed to conltruct the Jlnk road at 
~8tatIononltsnorth 
and the south sldeJ (392) . 

"That·the dInand under the Head 
~ AapsItJon. ConstructIon and 

·1Need for taking ~te steps for 
construction of the Banspani-Daitarl 
portion of the rail line on S.E. RailwayJ 
(398) 

"Thai the demand under the Head As-
S81S Acqulsillon. Construcllon and Re-
placement be reduced by Rs. 100: 

/Need for Il'Ml8CIlate conversion of 
Rupsa-TaJabandha rail Rne into broad 
gauge line) (399) 

"That the demand under the Head As-
sets Acqulsllon. Construction and Re-
placement be raducad by Rs. 100.-

/Need ·for immediate completion or the 
doubling of CuHack-Paradeep and 
Sambalpur rail line) (400) 

"Thatthe demand under th8h8ad Rail-
way Board be Reduced to Re. 1.-

lFaHure to appoint the candidates se-
Iected'by the RaIIwa~ selVices Com-
mission. Bhubaneshwar In the year 
~ e~g..go and 1990-91) (823) 

"That the demand underthe hIIId RaIJ. 
way 80aJd be Reduced to Re. 1.,-

lFaHure to construct the station buDdIng 
at Bhadrok RaHway Station 01 South 
Eastem RaHway.! (824) 

"That the demand under the head Rail-
way Board be Reduced to Re. 1.-

lFalure to shift the South Eastern Rail-
way Headquarter to Bhubana8hwar to 
,.... the demands 8f the people 01 
OrIssaJ (825) 

"That the demand under the.head RaH-
way Board be Reduced to Re. 1.-

lFailure to pI'O'IIcM funds for ~ 
tIon of Banipanl-Daltari. Makanglrl-

,JeypQIe new rat .... tor the -.rop-
tnent of tribal .... of Oriasa.'(I2I)' 
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"That the demand under the Head Rail-
way Board be reduced by Rs. 100."

!Need to create the post of Chief Ad-
ministrative Officer (Survey-and con-
structions) of the rank of Additional
General Manager at Bhubaneshwar.!
(832)

"That the demand under the Head Rail-
way Board be reduced by Rs. 100.·

/Noed to sanction immediate construe
tion of Talcher-Gopalpur Port l.ne in
Orissa,' (833)

"That Ire demand under the Head nail
w,,-y Board be reduced by Rs. 100.'

ItJeod for immediate construction of
n<lyagad.: Gopalpur Port rail link in
Or::;::;:;../ (334)

",'hai the demand under the Head Rail-
~~~!-Jeq~dQ~~C: lQO·

~to set up a wheel Axle factory and
a Coach building factory at Rourkela.!
(835)

"That the demand underthe Head Rail-
way Board be reduced by Rs. 100."

!Need to provide an additional 2 tier
A.C. Coach in Bombay bound Konark
Express.! (836)

"That the demand underthe Head Rail-
way Board be reduced by Rs. 100.'

!Need to introduce an Express Train
from Bhadrakh railway station to
Bhubaneshwar by extension of the
Bagha Jatini express.! (837)

SHRI SAIFUODIN CHOUDHUROY
(Katwa): I beg to move:

"That the demand under the HE-ad As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.·
!Need to electrify the Bandel-Katwa
Section of Eastern Rai!w3yJ \.M.}i)

"That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.'

!Need to introduce double line in the
Bandel-katwa section of Eastern Rail-
ways.! (402)

"That the demand under the Head As-
sets Acquisition, Construction and Re-

, placement be reduced by Rs. 100.·

!Need TO convert the Burdwan-Katwa
line into broad gauge line.! (403)

"That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.'

!Need to convert the Ahmedpur-Katwa
line into broad gauge line.! (404)

"That the demand under the Head As-
sets Ac.quisition, Construction and Re-
placement be reduced bv R~ . 1.:(V~."

!Need to ir.lroduce more 10000valtrains in
the Burdwan-Howrah-Mandech and
Saburban sections.! (405)

"That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100:

!Need to introduce suburban service
upto Asansol from Howrah on the East-
ern Railway.! (406)

SHRI AJOY MUKHOPADHYAY
(Krishnagar): Sir, I beg to move:

"That the demand under the Head As-
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100.'

/Need to construct double lines from
Ranaghat to La!gola in Sealdah Divi-
sion, Eastern Railway.! (493)

"That the demand under the Head As·
sets Acquisition, Construction and Re-
placement be reduced by Rs. 100."
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INeed to construct one over-bridge at 
DevagramStatIon In SeaIdah DIvision, 
Eastern RallwayJ (494) 

"That the demand under the Head 
Assets ACquisition. Construction and 
-Replac»rnent be reduc:ad by As. 100.-

/Needto raplacetheoutmocledcoaches 
ofthetralns In Ranaghat-Gede SectIon 
In Sealclah DIvision. Eastern RallwayJ 
(495) 

"That the demand under the Head 
Assets ACqulshion. Construction and 
Replacement be reduced by As. 100.-

/Need to electrify the Railway line in 
Ranaghat Section In Sealclah Division, 
Eastern Railway.1 (496) 

"That the demand under the Head 
Assets Acquisition, Construction. and 
Replacement be reduced by As. 100.-

/Need to construct a foot-way by the 
side of railway line on the bridge over 
river Pagla Chandi In Sealdah Division, 
Eastern RailwayJ (497) 

"That the demand under the Head 
Assets ACquisition, Construction and 
Replacement be reduced by As. 100.-

/Need for early completion of all the on 
going railwayprojec:ts In West BengalJ 
(498) 

"That the demand under the Head 
Assets AcqUisition, Construction and 
f!eplacement be reduced by As. 100.-

/Need to raise the platforms of various 
stations In Ranaghat-Gede Section in 
Sealclah D.lvlslon, Eastern Railway J 
(499) 

"Thatthedemand underthehead Gen-
eral SuperIntendence and Services on 
RaIlways be reduced by As. 100.-

JNeed to withdraw the hIat In railway 
passenger .... qf the second cIassJ 
(509). 

"That the demand under1he head Gen-
eral Superintendence and Services on 
RaIlways be reduced by As. 100.-

INeedtowllhdrawthapraposedlnclaase 
In fares of season tlcketsJ (510) 

"That the demand underthe head Gen-
eral SuperIntendence and Services on 
RaIlways be reduced by As. 100.-

/Need to withdraw the proposal for 
incl88S8 freight charges.! (511) 

"That the demand under the head 18-
pairs and maintenance orcarrlagesand 
wagons works be reduced by As. 100.-

!Need to have proper maintenance and 
I8gular rapairs of coaches of aU the 
trains.! (564) 

"That the demand under the head Mis-
cellaneous working expenses be 18-
duced by As. 100.-

INeedtoabandon theschernetoprlvalise 
raHway catering servicesJ (566) 

"That the demand underthe head Mis-
cellaneous working expenses be 18-
duced by Rs. 100.-

/Need to Improve the quality of food In 
the railway caterlngsJ (567) 

SHRI SYEO MASUDAl HOSSAIN 
(Murshldabad): I beg to move: 

"That the demand undarthe Head RaIl-
way Board be reduced by As.: 100.-

INeedtoprovlde adequate drinking water 
faciUties In 2nd class coachedJ (591) 

"ThaI the demand underthe Head RaIl-
way Board be reduced by As. 100.-

/Need to wIhdraw the praposed higher 
charges on monthly ticketsJ (592) 

"Thall .. demand under1he Head Rai1-
_, Board be raduced by As. 100.-
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INaed for earty con.,latlon of metro rail to year baslsJ (601) 
In CaJcuttaJ (593) 

"That the demand undarthe Head RaIl-
way Board be reduced by As. 100.-

/Need to Increase the number of 
coaches In aI passenger trains.1 (594) 

"Thal the demand undartha Head RaIl-
way Board be reducad by As. 100.-

/Need to Introduce one superfast train 
trom Hovnh to 8ont»ayJ (595) 

"That the demand under the Head RaIl-
way Board be raducad by As. 100.-

!Needto provide new 1 stclasscoaches 
In Sahaldah-Lalgola sac::tionJ (596) 

"Thai the demand underthe Head Rail-
way Board be reduced by Rs. 1 po.-

INaed to ralnstate railway wort<ars .18-
trenched In 1981 J (597) 

"That the demand undarthe Head RaIl-
way Board be reduced by As. 100.-

INaed to check carrying of excessive 
baggage In AC. Coaches especially In 
superfast train Rita Rajdhanl ExprassJ 
(598) 

"ThaI the demand under the Head RaIl-
way Board be reduced by As. 100.-

INaed to remove all types of illegal 
construction and obstlUdion from rail-
way platform forthwlthJ (599) 

"Thai the demand undarthe Head Rail-
way Board be raducad by As. 100.-

INaed to provide railway hospital for 
railway erJ1)loyae in avery district head 
quarter J (600) 

"Thai the demand undarthe Head Rail-
way Board be reduced by As. 100.-
INaadto aIalaxcessrallway land to the 
landless agrlculurallabourars on year 

"ThaIthe demand undertha Head RaI-
way Board be raducad by As. 100.-

INead to Issue license to railway hawk-
ers for platforms as wei as specifIC 
trains YfIth a vlewto IncIaasIng rMnue 
and to avoid harassment of hawkers 
and passengersJ (602) 

"That the demand uncferthe Head RaIl-
way Board be raduced by As. 100'-

INead to chec:k unauthorised travailing 
of R.P.I. and G.RP.F. In 1st class 
specially dultng night In Sahaldah sec-
tionJ (603) 

"ThaI the demand undarthe Head RaIl-
way Board be reduced by Rs. 100.-

INead to construd railway line from 
Berhampur Court Station to F.C'!. 
Godown (SOD yards) with a view to 
checking piHaraga of essential com-
modItlesJ (604) 

"That the demand underthe Head Rail-
way Board be reduced by As. 100.-

INaed to protect all railway lands from 
the hands of traspassarsJ (605) . 

"ThaI thademand undartha Head RaIl-
way Board be reduced by As. 100.-

INead to convert Jlbantl hal Into flag 
station In Howrah-Azlf11lanl sectIonJ 
(606) 

"Thai thadernanClundartha Head RaIl-
way Board be reduced by Rs. 100.-

INead to lay a new railway Ina from 
Krlshnagar to Salnth1a via Kaltl11Nr •. 
Bertlan1Hlrln Sehaldah DIvIsIonJ (607) 

"Thatthaclemand undertha Head Rall-
way Board be reduced by As. 100.-
INeed to provide eIecIrIc generator at 
. all Important stations to meat load 
shedlng problemJ (608) 
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"ThaI the denwId under the· Head RatJway Board be I'8duced by RI~ 100.-
RailwayBoardberaducadbyRs.100.-

lNeed to Introduce • new train a day 
time from HowrahtO NewJalpalgurlvla 
Kalwa and Azlmganj In Howarah DIvI-
slonJ(809) 

"That the demand under the Head 
RallwavBoard'bel'8ducedbYRs.100.-

JNeed to Introduce a new train from 
Howrah to Oanapora via Katwa In 
Howrah DlvlslonJ (610) 

"That the demand under the Head 
RaIlway Board be reduced by As. 100.-

/Need to lay double line between 
Ranaghatand LalgolalnSehaldah Sec:-
tlonJ (811) 

"That the demand under the Head 
RailwayBoardbereducedbyRs.100: 

/Need to check licketless travel In ~ 
SehaJdah-Lalgola Sector specially In 
368 and 370 Lalgola passenger trainJ 
(612) 

"That the demand under the Head 
RailWay Board be reduced by Rs. 100: 

lNeed. to electrify railway lines from 
Lalgola to Krlst}nagarln Sehaldah Sec:-
tionJ (613) 

"That the demand under the Head 
RallwayBoardbereducedbyRs.100: 

/FaDura to pivvIda hal at Balararnpont 
between Berh!lfllPOr& Court Station 
and Sargachi In Sebaldah SectionJ 
(614) 

"That the demand under the Head 
Railway Board be reduced by As. 100: 

JNeed to lnti1lduce shuttle train ba-
tween talgOls and Ranighat In 
SehaIdah SectlonJ (135) . 

"That the demand under the Head 

/Need to raduce the number or RAe. 
and waiting IIat paaeng81'111n Howrah-

... New Delhi R*.hani ExpressJ (936) 

"That the demand underthe Head RaIl-
way Board be reduced by As. 100.-. 

INeed . to IqNove quality as well .. 
quanlly or food being I8fWd In trainsJ 
(931) 

"That the demand under the Head RaIl-
way Board be reduced by As. 100.-

~ to provide dormltary -.:ornmo-
dation fortourlst at lMurshldabad Station 
In Sehaldah Section as Murshldabad Is 
a hlstortcal placeJ (938)' 

"ThaI the demand under the Head Rail- . 
way Board be raduced by As. 100.-

INeedto Inlroduce~raser-
. Valion system.at Befhan1:xmt Court 

SIaIion In LaIgoIaSealdah Sec:tIonJ(939) 

"That the demand under the Head RaIl-
way Board be reduced by Rs. 100.· 

INeedto provide one railway gate just by 
the side of NialIizpara Hal Station in 
Howrah-AzlmganJ SectlonJ (940) 

"That the demarid under the Head RaIl-
way Board be reduced by As. 100.· 

/Need to nt-IntrodUc:e the cancelled 
Howrah-Bongalgaon Janata Expntss In 
Howrah DlvlslonJ (M1) 

"That the demand underthe Head RaIl-
way Board be raduced by As. 100.· 

INeedtoconstruc:t an over-brldge on 34 
NalIonaJ High way near Berhan.,ore 
Court Station In SeaIdah LaJgola. Sec-
tion. (942) 

"ThaI the demand under the Head RaIl-
way Board .. reduced by As. 100.· 
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/Need to appolnt~forfN8rysuper JNeedto print alp for nlservatJon In the 
fast trainJ (~) oftIcaIlanguages of the Stale where the 

station Is sltuatedJ (1233) 
"That the demand under1he Head Rail-
way Board be reduced by Rs. 100.-

lNeed to refund at least 50 percentfara 
to the passengers for late running of 
trains speclaBy super fast traln.1 (944) 

"That the demand underthe Head RaIl-
way Board be raducecl by Rs. 100.-

INeed to check malpractices In 
rasevation of seats and booking of 
goodsJ (1227) 

"That the demand underthe Head RaIl-
way Board be raduced by Rs. 100.-

lNeed to stop pilferage of goods. espe-
cially essential commodities meant for 
public distributlon.1 (1228) 

"That the demand underthe Head Rail-
way Board be reduced by As. 100.-

/Need to giVe priority fortransportatlon 
of essential goods meant for public 
distribution.1 (1229) 

"That the demand underthe Head Rail-
way Board be reduced by Rs. 100.-

/Need to replace worn out railway 
tracksJ (1230) 

"That the demand underthe Head Rail-
way Board be reduced by As. 100.-

/Need to complete circular rail In 
calcuttaJ (1231 ) 

"That the demand under1he Head RaIl-
way Board be reduced by Rs. 100.-

/Need to prepare reservation chart of 
thepassengets In the official languagas 
of the States from whaI'8 train staJ1.I 
(1232) 

"That the demand uncIar .. Head Rai1-
way 80aRI be Iaduced ~ Rs~ 100.-

"That the demand underthe Head RaIl-
way Bow be reduced by Rs. 100.-

/Need to Introduce Palace on Wheels 
for the tourists visiting. the hl$torical 
placesJ (1234) 

"That the demand under the Head Rail-
way Board be reduced by As. 100.-

/Need to Introduce new train from 
Howrah to New Jalpaiguri via Katwa 

. and AzlmganJ In Howrah diVision.! 
(1235) 

"That the demand under the Head Rail-
way Board be reduced by Rs. 100.-

/Need to divert the route of at least on 
train via Katwa AzlfllJanj which runs 
between Howrah to Delhi.! (1236) 

"That the demand underthe Head Rail-
way Bow be reduced by Rs. 100.-

INeedtolncreasethespeed afBhaglrath 
Express or to treat the same as a tnail 
traInInSealdah-LalgoIaSectionJ(1237) 

SHRI SRIKANTA JENA (Cuttack): I 
beg to move: 

"That the demand underthe Head Rail-
way Bow be reduced by Rs. 100.-

JNeed to start new trains between 
Bhubanashwar and DeIhIJ (628) 

"That the demand under the Head RaIl-
way Bow be ~uced by As. 100.-

lNeed for new railway line between 
Talchar and 8imlagalhJ (629) . 

"That the demand underthe Head RaIl-
way 80anf be reduced by As. 100.-

/Need to lay new railway line between 
ParadIp and DaIIarlI (830) 
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"ThaI the demand under the Head /Need for construction or four Ian .. on 
RallwayBoardbereducedbyRs.100.- . BaIs Gadam ralway over bridge at 

/Need to lay new railway Una between 
Khurda road and BulanglrJ (631) 

"That the demand under the Head 
Railway Board be racluced by Rs. 100.-

/Need to provide special aftocatlon for 
the development or railways In the 
backward regions In OrIssaJ (632) 

SHRI GIRDHARI LAL BHARGAVA: 
(Jalpur): I beg to move: 

"That the demand under the Head 
RailwayBoardberaclucedbyRs.100.· 

/Need to provide adequate funds for 
Jodhpur-Veeramgaon Gauge conver-
sion project.! (657) 

"That the demand under the Head 
Railway Board be racluced by As. 100.· 

/Need to provide automatic signal sys-
tems on broad-gauge lines in 
Rajasthan.1 (658) 

"That the demand under the Head 
RailwayBoardberaclucedbyAs.100.· 

/Need for electrification of trunk routes 
keeping in view the shortage of dleseV 
(659) 

"That the demand under the Head 
RailwayBoardbel8ducedbyRs.100.-

/Need to provide AC Chair Car In Pink 
City expreSs and other trains running 
on meter-gauge Unes In RajashtnaJ 
(660) 

"That the demand under the Head 
RaIlway Board be reduced by Rs. 100.-

/Need for providing more coaches for 
trains on metre-gauge IInesJ (661) 

"That the demand under the Head 
RaIlway BoanSbe taduCadbyRs. 100.· 

JaIpur J (662) . . 

"That the demand unclerthe Head Rall-
way 80ard be racIuced by As. 100.-

/Need to have at least two minutes hal 
of super fast trains at Gandhi Nagar 
(Ja""r) stationJ (663) 

"That the demand under the Head RaIl-
way BoaRf be racIuced by Rs. 100.-

/Need for tile hall for lMurudharExprass 
train at Bassi railway stationJ (664) 

"That the demand under the Head RaIl-
way Board, be racluced by As. 100.-

/Need for additional quota of seats and 
berths In trains for Bombay at Jaipur 
railway station.! (665) 

, "That the demand underthe Head RaIl-
way Board be raduced by As. 100.-

/Need to treat ticket collecting stall as 
running staff and to provide them aft 
other faclUtlesJ (666) 

"That the demand unclerthe Head RaIl-
way 80ard be racIuced by As. 100.-

/Need tor early eIecIrIIlcation of Delhi-
Sonepat-Panlpat section In Northern 
RallwayJ (667) 

"That the d8mand under the Head Rall-
way Board be raduced by As. 100.-

JNeedformoretrains on Delhl-Sonepat-
Panlpat sectIonJ (668) 

"ThaI the demand uncIetthe 'Head Rai1-
way Board be raduced by As. 100.-

JNeed for mora bogies In trains running 
on Delhl-Sonepat-Panlpat section.1 

, (669) 

"ThaI the demand underthe Head Rall-
way 80anI be nMlucad by Rs. 100: 
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INeed for early co...-uon of bridge way Board be reduced by As. 100.-
between Badli and Nap Azadpur ..... 
tIons a Northern RallwayJ (670) 

"Thai: the demand underthe Head RaIl-
way Bon be reduced by As. 100.-

INead to Introduce D.M.U. In Deihl-
Sonepal-Panlpat section In Northern 
RallwayJ (671) 

"Thai: the demand underthe Head RaH-
way Bon be raduced by As. 100.-

/Need to check the carrying of luggage 
without payment of charges In trains 
running between. Delhl-Sonepat-
Panipat sectionJ (672) 

'mlal:the demand undartha Head Rail-
way Bon be reduced by As. 100.-

/Need to Introduce DMU on Deihl-
shamli-Saharanpur and Deihl-Meerut 
section) (673) 

"Thai: the demand undertha Head RaIl-
way Bon be reduced bt As. 100.-

/Need to construct an aver-brldge near 
West signal of SahIIIIbad railway sta-
tion on DaltIGhaziabad 18CIIon.l (674) 

"ThaI: the demand undertha Head RaH-
way Board be ~ by As. 100.-

INeedto attach more boglas Intralns on 
Oe''''-ShamU-Saharanpur ..c\\on.1 
(675) 

"ThaI:lhedemand under ... Head Rai1-
way Bon be reduced by As. 100.-

/Need to make pnwiIIDn for stoppage 
of drains at vtvak VIIar by diverting 
thalr routelromGazlaadtoo,tiJ (8781 

"ThaI: the demand underlhe Head RaH-
way Bon be raduced by As. 100.-· 

INeed to Introduce RIng Ralway .. -
vice In ~J (677) 

"'ThII1he~ .... idunclerIheHeadRall-

".... to provide basic amenIIIes In aD 
trains running between Delhl-Sonepal:-
Panlpat on Northern RallwayJ (678) 

"Thai: the demand underthe Head Rail-
way Bow be raduced by Rs. 100.-

JNeed to alectrlly the broad gauge rail-
way lina being constructed between 
Sawal Madhopur and Jalpur.l (991) 

"ThaI: the demand undartha Head Rail-
way Bon be reduced by As. 100.-

JNead to electrify the broad gauge rail-
way Una between Deihl and Jaipur rail-
way stal:ionJ (992) 

"ThaI: the demand undertbe Head Rail-
way Bow be reduced by Rs. 100.-

JNaed to ra-Instate·thosa railway em-
pIoyeea who wara dismissed due to 
strikeJ (993) 

"ThaI: the demand underthe Head RaIl-
way Bon be reduced by Rs. 100.-

/Need to check incidence of railway 
accidentsJ (994) 

"ThaI: the demand undarthe Head RaIl-
way 80anI be reduced by Rs. 100.-

/Need to provide facUlties for mora pas-
sengers at the Jaipur Railway Stat\onJ 
(985) 

"ThaI: the demand under1he Head Rail-
way Board be reduced by As. 100.-

/Need to double theJaipur Agra railway 
InaJ(996) 

"ThaI: 1M dernand underthe Head Rail-
way 80anI be reduced by As. 100.-

JNaed to provide 10 per cent quota fer 
sportsmen and disabled persons In 
RallwaysJ (997) 

"'ThIIlhedenandunderlhe Head RaIl-
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way Board be redIJced by As. 100.- "That the demand under the HeadRaiI-
way BoanI be raduced by As. 100.-

INaad to construct an over-bridge at 
Eastern RaIlway CI"OS8ing. Jhotawara. 
via Godown andMalvlya Nagarrallway 
crossing In Jalpur.1 (998) 

"That the demand under the Head 
RailwayBoardbereducedbyRs.100.-

/Need to withdraw the IqJrOper In-
crease In the Railway season ticketsJ 
(999) . 

"Tha\ the demand under the Head 
Railway Board be raduced by Rs. 100.-

/Need to provide housing facilities to 
railway efJ1)loyeesJ (1000) 

"That the demand under the Head 
Railway Board be raduced by Rs. 100.-

/Need to construct a broad gauge rail-
way line from Rewarl junction to Jalpur 
railway stationJ (1001) 

"That the demand under the Head 
Railway Board be reduced by Rs. 100.-

INeedto linkco~systeminstalled 
atJalpur Railway station with BormayJ 
(1002) 

INaad to keep toilets clean and provide 
.,... In them In upper cIasa cofl1)8l1-
mentsJ(7~ 

"That the demand under the Head RaIl-
way Board be reduced by Rs. 100.-

/Need to IfI1l8It training ~ the railway 
e01)lo)'888 to be coUrteous· towards 
passengerJ (721) . 

"That the demand under the Head RaIl-
way Board be raduced by As. 100.-

JNaed to IfI1)I'Ove sanitary conditions at 
raHway stations and platforms.1 (722) 

"ThatthedemandundertheheadOper-
atlng Expenses·Traffic be reduced by 
Rs.100.-

JNaed to undertake further wolk on 
Nangal-Talwada rail line in Himachal 
PradeshJ (730) 

"That the demand underthe headOper-
atlng Expenses-Traffic be l8duced by 
Rs.100.-

SHRI RAM KAPSE (lhane): I bag to 
move; 

/Need to provide broad gauge line from 
KaIca (Haryana)to PalYanoo (Himachal 
Pradesh). (731) 

"That the demand under the Head 
Railway Board be raclucad by Rs. 100.-

/N~ to make provision of fun(la for 
pr:ovldlng terminal facility at Dombivl 
railway station on Central RallwayJ 
(~85). 

~Of'. PREM DHUMAL (Hamlrpur): I 
beg t~ l1\OV8: . 

"That the demand under the Head 
RallwayBoardberaducedbyRs.100 .. 

lNeeCI~provIda pasaenger.....,1Iiee 
In ~ ~ay coachesJ (719) 

"ThatthedamandundertheheadOper-
aIing Expenses-Tndflc be reduced by 
As. 100.-
INeedtopravidabetterfacllitlaslntralnsJ 

. (732) 

"That1hedamandunder1he headOper· 
aIing Expenses-Tndflc be reduced bJ 
As. 100.-

JNeedtoCOlMMt narrowgauge line from 
Pathankot to Baljnath (Himachal 
Pradesh) Into metra gauge IineJ (733) 

"Thatthedarnandunderthe headOper· 
IIIIng Expen ..... Traftlc be l8duced bJ 
As. 100.-
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INaedtoextendgoodstrainsuptoUnaJ ending Expenses-Traffic be raducad 
(734) by As. 100.-

'"That the demand under the head 
Operating Expenses-TralflCbe reduced 
byRs.1oo.-

INaed to attach bogies for other places 
In HImachal ExpI8ss starting from Una 
(Himachal Pradesh).! (735) 

. DR. RAMESHa-L\N)TOMAR(Hapur): 

/Need to restore Kallhar and Unchahar 
expntSS trains.! (728) 

"Thal the demand under the head 0p-
erating expenses-Traffic be reduced 
by Rs. 100.-

/Need to I8StoI8 departUI8 time of "uri 
Express.! (729) 

I beg to move: 

"That the demand under the head 0p-
erating Expenses-Rolling Stock and 
Equipment be reduced by Rs. 100.-

JNeed ~o replace old rolling stock with 
new in shuttle trains.! (723) 

"That the demand underthe head 0p-
erating expenses-Traffic be reduced 
by Rs. 100.-

JNeedtoprovide essentlalarnentities at 
Ghaziabad railway station and also In 
tralns.1 (724) 

"That 1he demand under the head 0p-
erating Expenses-TraffIC be reduced 
byRs.1oo.-

INaedto provide halt at Galanad village 
between Ghaziabad and Pilkhuwa./ 
(725) 

"Thal the demand under the head 0p-
erating Expenses-Traffic be reduced 
by As. 100.-

/Need to wlhdraw increase In the rail-
way fare from Delhi to Ghaziabad.! 
(726) 

"That the demllnd Underth8 head 0p-
erating Expenses-Traffic be reduced 
byRs.1oo.-

, 
/Need to reduce running time of trains 
belwaen DelhI and Ghaziabad , (727) 

"'That the demand Underth8 head Op-

DR. ASI .. 8ALA (N~dwip): I beg to 
move: 

"That the demand under the Head RaIl-
way Board be reduced by Rs. 100.-

/Need to construct a railway Une from 
Krishnagar to Karlmpur.1 (73f1) 

"Thal the demand underthe Head Rail-
. way Board be reduced by Rs. 100.-

/Need for electrllicatlon of Ranaghat • 
Gede and Ranaghal - Bongaon linesJ 
(737) 

. "That the demand under the Head Rail-
way Board be ~ by Rs. 100.-

/Need to construct new lines from 
Kanchapara station to Bongaon under 
SehaIdah DIvIsIOnJ (738) 

"Thal the demand underthe Head RaIl-
way Board be reduced by Rs. 100.-

JNeed to expand ralway network of 
Eastern RaHwayJ (739) 

"ThaI u.. demancf undarth8 h8ad mIs-
ceIaneous expenditure (General) be 
I8ducad by As. 100.-

JNeedtohaveapropersurveytorlaylng 
new lines on the Eastern RallwaysJ 
(740) 

"ThaI"" demand underlhe head mil-
CIIIaneou8 expendlunl (General) be 
I8ducad by As. 100.-
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/Need to control wasteful expenditure
on establishment.! (741 )

593

"That the demand under the head ap-
propriation to funds be reduced by Rs.
100."

/Need to provide sufficient funds for
maintaining Sehaldah Division.! (742)

"That the demand under the Head
Assets. Acquisition. Construction and
Replacement be reduced by Rs. 100.·

/Need to provide additional rakes on
Ranaghat-Gede line.! (743)

"That the demand under the Head
Assets, Acquisition, Construction and
Replacement be reduced by Rs. 100.'

/Need to improve signalling system at
Aranghota station.! (744)

"Th~ me demand under the ~ad
Assets. Acquisition. Construction and
Replacement be reduced by Rs. 100."

INeed to upgrade Aranghota and
Majchia stations.! (745)

"That the demand under the Head
Assets, Acquisition, Construction and
Replacement be reduced by Rs. 100."

INeed to start new electrification
projects on Eastern RailwayJ (746)

"That the demand under the Head
Assets, Acquisition. Construction and
Replacement be reduced by Rs. 100."

/Need to convert Santipur-Nabadwip
Dham line into broad gaugeJ (747)

"That the demand under the Head
Assets, Acquisition. Construction and
Replacement be reduced by Rs. 100.-

/Need for early completion electrifica-
tion works on Ranaghat-Gede line.!
(748)

for Grants Rlys), 594
1992-93; and Supply.

Dem. for grants (Rlys.), 199 f -92
"That the demand under the Head As-
sets, Acquisition. Construction and Re-
placement be reduced by Rs. 100."

/Need to raise the level of platform in
Ranaghat-Gede IineJ (749)

"That the demand under the Head As-
sets. Acquisition. Construction and Re-
placement be reduced by Rs. 100."

!Need to construct the double line from
Ranaghat-Lalgola line.! (750)

"That the demand under the head as-
sets, acquisition. construction and re-
placement be reduced by Rs. 100.'

!Need to provide proper amenities at
Ranaghat Station.! (751)

"That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100:

!Need to provide electrification on el.ec-
trification on Ranaghat-Bongaon line.!
(752)

"That the demand under the head as-
sets. acquisition. construction and re-
placement be reduced by Rs. 100.·

/Need to provide additional rakes on
Ranaghat-Bongaon line.! (753)

. "That ttle demand under the head as-
'sets. acquisition. construction and re-
placement be reduced by Rs. 100."

!Need to use computer in proper sec-
tor.! (754)

"That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.'

/Need to have timely track Renewals.!
(755)

"That the demand under the head as-
sets, acquisition. construction and re-
placement be reduced by Rs. 100."



-rhaI the demand under the head as-
sets. acquisllon, construc:tlon and ra-
,placement be reduced by As. 100.-

meed to stop lmagularleakage of RaIl-
way fund.! (757) 

"That the demand under the head as-
sets, acquisition, construction and ra-
placement be reduced by Rs. 100.-

INe8dfor restoration of clsmantled raH-
way lnes.! (758) 

SHRI LAL BAHADUR RAWAL 
(Hathras): I beg to move: 

'1bat the demand under the head rail-
way board'b9reduced by As. 100.-

meed to provide adequate security ar-
rangements in trains,! (782) 

"That the demand under the head rail-
way board be raduced by As. 100.-

meed to provide addIlonaI bogies In 
1raIns keeping In view the increasing 
I_'lumber of passengers.I (783) 

"ThaI the demand under the head rail-
way board be raduc:ed by As. 100.-

/Need to provide adequate funds for 
conversion of nanow gauge lines Into .. 
broad gauge lines.! (784) 

"That the demand under the head rai1-
way board be raduc:ed by As. 100.-

INeedloextendA.G.N. pasaangertraInI 
upIO Hathras Fort In Aligarh dIstttct for 
the convenience of passengersJ (785) 

"'ThaI the demand under the head rall-
way board be I8duc8d by As. 100.-

Meedtoprovld ... c:ond"',...,.. 

-rhaI the demand under the head rai1-
way board be raduced by As. 100.-

JNaedto lncIease exeqJIIon limit In raI 
..... for journey upto 30 KIll.! (787) 

"'ThaI the demand under the head rail-
way board be raduced by As. 100.-

/Need to give I1"IDr8 financial help and 
suitable jobs In Railways to the kins of 
persons killed in rail ac:c:Idents.! (788) 

"ThaI the demand under the head rail-
way board be reduced by As. 100.-

INead to Increase amenities In AIC 
sleeper coach commensurate wIIh the 
Inc:ntase of ~ fara.! (789) 

"'ThaI the demand under the head rail-
way boardbe,~ by As. 100.-

INeedto Inc:ra8se passengeramenilles 
at smaI RaIlway Stations.! (790) 

"That the demllnd under the head rail-
way board be raducac:J by Rs. 100:-

JNeadto run adcIIIonaIpassengerstrains 
(Expr8ssIMaiI) at day time on narrow 
gauge line from Mathura to Lucknow.! 
(791) 

"That the demand under the head rail-
, way board be raduced by Rs.1oo.-

JNaed to Incraase reservation quota In 
Marudhar Express from Hathras Fort 
RaIlway StatIon also from ~ 
RaIway SIaIion In Dahraclln-Allahabad 
Ink express trains.! (792) 

"That the demand under the head rai1-
way board be raduced by At. 100.· 

INeedforproperulllsallon surplus land 
IyIngvacanlby1hesldlofrallwayllnes.l 
(793) 
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SHRI UDDHA8 BARMAN (8aIfceta): I ..... .:qulllllon, consbUCfIon and t'8-
beg to move: pIacemenI be raduced by As. 100." 

"That the demand undarthe he81111 rail-
way board be reduced to Re. ,. 

J1=aIkn to NInstate the railway em-
ployees ndrenched In 1981 J (827) 

"Thafthe demand undarthe head rai1-
way board be reduced to Re. ,. 

J1=aBara to Introduce mont new train 
between Guwahatl and Howrah.l(828) 

"That the demand under the head rail-
way board be reduced to Re. ,. 

.lFdure to proVide more facilities to 
passengers and to increase the num-
ber of seats in trainsJ (829) 

"That the demand under the head rail-
way board b8 reduced to Re. ,. 

.lFailure to withdraw the hke in lind 
class faresJ (831) 

"That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.· 

JNeed forconstrucllon of broad-g~ 
IlnesfromGuwahatltoDb'ugarhJ (838) 

"That the demand under the head as-
sets, acquisition, constrUCtIon and t'8-
placement be reduced by Rs. 100.· 

JNeedto strengthen the Rallwaytraclcs 
from lumdlng to Sllcahar and tram 
Badarpur to DharmanagarJ (839) 

"That the demand under the tIe~ .... 
sets, acqUisition, construction and ,... 
placement be reduced by As. 100.· 

JNeed to COnsIIUct a pool for~­
lion water logging • 0e0haII on N8w 
BongalgaorhloglOhopa Ina on North 
Frontier RallwayJ (840) . 

"That the demand UndII ........... . . .. 

INeed to construct double lines (broad 
gauge)framNewJalpalpurtoGuwahati 
on North Frantier Ralway.l (841) 

"That the demand under the head as-
.... , acquisition, construction and,. 
placement be reduced by Rs. 100.· 

lNeed to .construct flyover at New 
Paglasthan (80ngaigaon) and at 
Pathsala on North Frontier RallwayJ 
(842) . 

"That the demand under the head as-
sets, acquisition, construction and t'8-
placement be .reduced by As. 100.· 

INeed to construct a flyover at SBa near 
. Amingaon on North Frontier RallwayJ 
(843) 

SHRIZAlNALABEDIN(JangIpur): lbeg 
to move: 

"That the demand under the head t'8-
pairs and maintenance of carriages and 
wagons be reduced by As. 100" 

INeed for proper main18nance of the 
~ of the trains running between 
SeaJdah and LalgolaJ (844) 

"Thalthe demand under the head ,... 
palrs8ndmalntenance ofcanlages and 
wagons be reduced by As. 100" 

/Need for proper maintenance of 
coachea cf the t,... running to and 
tram Howarh via Janglpur Road sta-
tIonJ(845) 

"ThII& the demand under the head .... 
.... , acqulllllon, coRIbucIIGn·and t'8-
pIac:emenI be r8duced by AL 1'00. " 

INeecfto undarlalc8 .... weft or tracks 
ren·._·..., baIh In HownIh Faraicka 
and SellldlM.ab:iI, aectIoM.I (148) 

"1'haI ... Cllemand under the tIII8CI .... 
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sets. acqllisillon, ~ructpn and ,.... ..... acqutsIlon. constructiOn and ,.... 
pIac:emenI be raduced by fts. 100.- placement be reduced by As. 100.-

/Need to construct a bridge over the 
river Bhaglralhi near AzimganJ Junction 
to conned Sealdah-l.algola sections 
with Howrah-Azimganj sections.! (847) 

"That the demand under the head as-
sets. acquisilion. construction and ,.... 
placement be reduced by As. 100.-

/Need for iq)rovemenI in passenger 
amenities in trains running on SeaJdah-
lalgola sections on the Eastem Rail-
wayJ(848) 

"That the demand under the head as-
sets. acquisition. construction and ,.... 
placement be reduced by Rs. 100.-

/Need to pay attention to the passen-
gers amenities in the trains running to 
and from Howrah via Janglpur Road 
SlatlonJ (849) 

"That the demand under the head as-
sets. acqulslion. c:onstnIC:tion and ,.... 
placement be raducad by As. 100.-

/Need to Introduce a direct train from 
HowrahtoNaihatlvlaSagardighionthe 
Eastem RalwayJ (850) 

"That the demand under the head as-
sets. acquislion. c:onstruction and ,.... 
placement be raduced by Rs. 100.-

/Need to raadjust the timk1gs of the 
trains runnlngfromHowrahvlaJanglpU' 
roadforthebenefilof passengers avail-
IngtralnsatJangipur. Ahiran, Sujnipara 
and Dhulian Ganga staIionsJ (851) 

"That the demand under the head as-
sets. acqulsllon. c:onstruclion and re-
pIacemenI be raducad by Rs. 100.-

INeed to elsc:trlfy the track between 
Kalwa and New Farakka via Jang""" 
Road on the Eastern RaIwars.! (852) 

. "That the damand under the head __ 

tt4aedtolaydoubletrackbetweenKalWa 
and New Farakka VIa Jangpur RoadJ 
(853) . 

"That the demand under the head as-
sets. acquisition. construction and re-
pIacamant be raduced by As. 100.-

. . 
INeed to ensure regularity and punctu-
aJity of trains like Kamrup Expr8SS and 
others running on the Howrah-Farakka 
route via Jangipur Road station.! (854) 

"That the demand under the head as-
sets. acquisition. construction and re-
placamant ~ raduced by As. 100.-

/Need to enhence the number of 
c:ioaches In the trains running to and 
from Howrah via Jangipur Road sta· 
tIonJ (855) 

"That the demand under the head as-
sets. acquisition. construction and re-
placement be reduced by Rs. 100.-

/Need to construct a waling room for 
the common passengers at Sagardighl 
ralwaystation onlhe Eastem RallwayJ 
(856) 

"That the demand under the head as-
sets. acquisition. constructlorl and re-
placement be raducec:I by Rs. 100.-

/Need to CGnslruct a waling room for 
thecommonpassengersbolhatLalgola 
and Jlaganj stationsJ (857) -

"That the demand under the head as-
..... acquisition. construction and ,.... 
pIacament be raducec:I by As. 100.-

/Need to introduce an exprassISuper-
fast train between Howrah and MaIda 
via Janglpur road station.! (858) 

"That the demand under the head __ 
18ls. acqulsllon. constNcIIon _ .. 
pIacamenI be r8duced by As. 100,-
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INeedto Introduce a local (passenger) log pauengers durtng Ioad~, at 
train batWen Kalwa and New FaraJcka Berhampore Court SlatlonJ (865) 
via Janglpur road atationJ (859) 

"That the demand under the head as-
sets, acqulsJllon, construction and re-
placement be reduced by As. 100.-

/Need to construct one side plattonn at 
Mahipal Road station In the Howrah-
New Farakka section on the Eastern 
RailwayJ (860) 

"That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by As. 100.-

/Need to construct a shed over the 
plattonn at Sagardlghl station in the 
Azlmganj-Nalhatl-sectlon on Eastern 
RailwayJ (861) 

"Thai the demand under the head as-
sets, acqUisition, construction and re-
placement be reduced by Rs. 100.-

/Need for doubling the track between 
Krishnagar and Lalgolaln the sealdah-
Lalgola, sections on the Eastern Rail-
way1(862) 

"That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.-

/Need to Introduce a shuttte train be-
tween Krlshnagar and Lagola on East-
ern RallwayJ (883) 

"That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.-

/Need to convert the Plrtal half station 
Into a flag station Inthe Sealdah-lalgola 
section of the Eastern Railway.! (864) 

"T1)at the demand under the head as-
sets, acquisition, construction and re-
placement be I'8duoed by RI. 100.-

JNeed to provide • generator set to 
mitigate the Inconvenience or the waR-

"That the demand under the head as-
sets, acquisition, construction and .... 
placement be reduced by RI. 100.-

/Need to eIac:bify the 1iack ~ 
Krlshnagarand Lalgolaon Eastern RaI-
wayJ(866) 

"That the demand under the head as-
. sets, acquisition, construction and re-
placement be reduced by Rs. 100.-

INeedtoconstruct a road over-brldge to 
replace the existing IeveIcrasslng aI the 
point where the ran track Is crossing tha 
national highway No. 34 near 
Bet11ampore court station on Eastern 

- RailwayJ (867) 

"ThaI the demand under·the head as-
sets, acquisition. construction and re-
placement be reduced by As. 100.· 

/Need to construct an over-brldge attha 
Bhagwangola Station In the Sealdah-
Lalgola section on Eastern RailwayJ 
(868) 

"That the demand under the head as-
sets, acquisition. construction and re-
placement be reduced by As. 100.-

/Need to construct an over-brtdge at 
laIgola station on Eastern RailwayJ 
(869) 

"That the demand under the head as-
sets. acquisition, construction and re-
placement be reduced by As. 100.-

/Need to construct shed over the pIat-
form of Lalgola RaIlway Station on East-
ern RallwayJ (870) 

"That the demand under the head as-
seta, acquisition, construction and .. 
placement be reduced by As. 100.-

INeedtopravidladaqull8dr1nk1ngwater 
on LaIgoIa Station on Eastern RaIlway 
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for passengers as well as staff quar- wayandworb be reduced by Rs. 100.· 
tars.! (871) 

"That the demand under the head as-
sets. acquisition, construction and re-
placement be reduced by Rs. 100.· 

!Need to replace worn out coaches in 
Trains running between Sealdah and 
Lalgoal.l (872) 

"That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.' 

!Need to increase the number of bogies 
In trains running on Sealdat>· Lalgo!a 
line.! (873) 

SHRI RAJVEE SINGH (Anla): I beg to 
move:-

"That the demand under the Head Re-
pairs and maintenance of permanent 
way and works be reduced by Rs. 100.· 

INeed to convert Katl'lgccarn· A'jra 
metre-gauge line into broad·gauge Hne.! 
(874) 

"That the demand under the Head Re-
o' pairs and maintenance of permanent 

way and works be .-educed by Rs. 100.· 

!Need to construct an over-bridge on 
Bareilly-Badaun road.! (875) 

"That the demand unoar the Head Re- . 
pairs and maintenance of permanent 
way and works be reduced by Rs. 100.· 

!Need to develop New Modely Rly. 
Colony at Izzat Nagar (Bareilly).1 (876) 

"That the demand under the Head Re-
pairs and maintenance of permanent 
way andworb be reduced by Rs. 100.· 

Meed to construct an over-bridge on 
Ushat Road in Badaun.! (877) 

"That the demand under the Head Re-
pairs and maintenance of permanent 

/Need to make arrangements formanu-
facturlng. repairing and malntenace of 
diesel engines in Barilly.1 (878) 

"That the demand under the Head Re-
pairs and maintenance of Motive Power 
be reduced by Rs. 100.· 

/Need to set up a coach factory at Izzat 
Nagar. Bareilly.1 (879) 

''That the demand under the Head Op-
erating Expenses-Traffic be reduced 
by Rs.100." 

!Need to provide computerised system 
of reservation facilitty at Bareil!y sia-
tionJ (882) 

"'That the demand under the Head Op-
erating Express-Traffic be reduced by 
As.100.-

lNeed to erect a tin shed on platform 
Nc. 1 at Bilpur station) (883) 

"That the demand under the Head Op-
erating Expenses-Traffic be reduced 
by Rs.100." 

!Need to start a shuttle train between 
Bareilly and Delhi) (884) 

'That the demand under the Head Op-
erating Expenses-Traffic be reduced 
by Rs.100.-

/Need to start an Express train from 
Barellly to Agra via Allgarl1.1 (885) 

SHRI SATVAGOPAL MISHRA 
(Tamluk): I beg to move: 

. "That th8 demand under Ule head rail-
way board be reduced by Rs. 100.· 

. !Need 10 provide more EMU local trains 
In Howrah_Mldhapore I8CtIon on S.E. 
RaIlway) (917) 

. "fhat the demand under the head rail-
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way board be I'8duc8d by As. 100.- HaIdIa aeclion of S.E. RallwayJ (925) 

Meed to allocate suHlcient funds to 
complete lie construction of Tamluk-
Dlgha RaHwa11ne In tlmeJ (918) 

-That the demand under the head rail-
way board be reduced by Rs. 100.-

lNeed to construd 4th RaHway line 
from Santraghl to Panskura on S.E. 
RallwayJ (919) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

lNeed to construd 3rd Railway line 
from. Panskura to Kharagpur on S.E. 
RailwayJ (920) . 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

lNeed to constrod 2nd Railway line 
from Panskura to Haldla on S.E. Rail-
wayJ(921) 

-That the demand under the head rail-
way board be reduced by Rs. 100.-

lNeed to provide mora local trains In 
the Panskura-HaJdia section on S. E. 
RallwayJ (922) 

-That the demand under the head rail-
way board be raduced by As. 100.-

lNeed to Introduce SatabdI Express 
from Howrah to ReurkeJa on S.E. Rail-
wayJ(923) 

-That the demand under the head rail-
way board be reduced by As. 100.-

/Need to provide a passenger Hall 
Station at Ranlchak In the Panskura-
HaIdIa Sedlon of S.E. RaIlway.! (924) 

"That the demand under the head rail-
way board be raduca~ by As. 100.-

~ to provide .• passenger Hal 
SlatkIn atMahisadalBazarIn Panskura-

"That the demand under the head rail-
way board be raduced by As. 100.-

/Need to provide mo,. facDlas for the 
booking of betel leaves Baskets at 
Macheda, Panskura, Bagnan and 
Howrah RaHway StatlonJ (926) 

"That the demand under the head rail-
way bOard be raduced by Rs. 100.-

/Need to replace the old EMU coaches 
In the calcutta Subarban area! (927) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

/Need to Introduce one fast passenger 
train form Miclnaporeto Howrah on S.E. 
RallwayJ (928) 

"That the demand under the head rail-
way board be raduced by As. 100.-

INeedto have stoppage of some impor-
tanttralns Steel Express, Ispat Express, 

. Purulla Express, P1)r1 Express etc. at 
MachedaStationtollnkHakfiaandDighe 
with other parts of the country.! (929) 

"That the demand under the head rail-
way board be raduced by As. 100'-

INeed to provide sufficient passenger 
amenities such as catering, urinals and 
light at Mecheda StatlonJ (930) 

"That the demand under the head rall-
way board be reducac1 by As. 100.-

JNeedto provide shed and drinking water 
In KaIalIwnda StatIon of S.E. RaIlway to 

. t.:Jltate cement unloadlngJ (931) . 

"That the demand under the head rail-
way board be raduced by As. 100.-

INeed to upgrade Karagpur RaIlway 
workshopJ (~ 

"ThaI1he demand under the head rail-
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way board be ~ by As. 100.- /Needtolncntasethe ..... rvafionquota 
for Ajrnar, Slawar and Klshangarh In 
DeIhl-Ahmedabad MaIIJ (966) lNeed to upgrade the bus stand at 

Mecheda Railway Station on S.R. Rail-
wayJ(933) 

"That the demand under the head rail-
way board be reduced by As. 100.-

/Need to actIvIse the Aallway Users 
Committee In the Kharagpur Aailway 
DivisionJ (934) 

PROF RASA SINGH RAWAT (Ajmer): 
I beg to move:· 

"That the demand under the head rail-
way board be reduced by As. 100.-

/Need to start a super fast train during 
daytimebelw8enDelhiandAhmedabad 
via AjmerJ (961) 

"That the demand under the head rail-
way board be reduced by As. 100.-

/Need to restart the trains going to 
Ajmer-Marwad Junction.! (962) 

~hat the demand under the head rail-
way board be reduced by As. 100.-

/Need to run the trains on Almar-
vljaynagar, Ajmer-Blawar, Ajmar-
Klshangarh routes punctually.! (963) 

-That the demand under the head rail-
way board be reduced by As. 100.-

/Needto Introducecomputerlsad reser-
vation at Ajmer station'!(964) 

"That the demand under the head rail-
way board be reduced by As. 100: 

lNeed to construct new platforms and 
waiting roo~ at Ajmer railway station 
In viaw of Dargah and PushkBr Fair J 
(965) 

~hat the demand under the head rail-
way board be reduced by As. 100.-

"That the demand under the head rail-
way board be reduced by As. 100'-

/Need to modemlse the loco and car-
riage wOlkshops at Ajmer and to start 
daveloprnentworkto acconvnodaIethe 
worlutrsJ (967) 

"That the demand under the head rail-
way board be reduced by As. 100.-

/Need to complata the work of Sawal 
Madhopur-Jalpur-Jodhpur-Barmer 
broad gauge lines Immedlately.1 (968) 

"That the demand under the head rail-
way board be reduced by As. 100: 

/Need to lay new lines In RaJasthanJ 
(969) 

"That the demand under • head rail-
way board be reduced.., As. 100.-

INeecI to make a survey and to c0n-
struct new Unes In Ajrner-Klshangarh, 
Makranaand Ajmer-PushkarsectlonsJ 
(970) 

"That the demand under the head rail-
way board be reduced by As. 100.-

. JNeed to establish a new zone 0' metre 
gauge line In AjmrJ (971) 

"That the demand under the head rail-
way board be reduced by As. 100.-

JNeed to provide funds for laying new 
rail lnes In RajasthanJ (972) 

~hat the demand under the head rail-
way board be reduced by As. 100.-
lNeed for early lainstatment of dis-
missed railway efJ1)loyee8J (1136) 

"ThaI the demand under the head rail-
way board be raducad by As. 100.-
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INeed to effectively chack malprac- pIacemanI be I'8duced t»Y Rs. 100.-
taB In RalwayIJocllcqJOffIcas.I (1137) 

"That the demand underthe head raI .. 
way board be reduced by As. 100.-

/Need for ensuring In the punctuality. 
protec:tIon and safal)' In the rail ser-
vlcesJ. (1138) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

/Need for Improvement In sannatlon 
and other facilities at Almer, Byawar, 
Kishangarh. Vljayanagar and 
Naslrabad railway stations.! (1139) 

"That the demand under the head rail- • 
way board be reduced by As. 100.· 

/Need to remove prevalent red tapism 
and Improve the working of 
bureaucacyJ (1140) 

"That the demand under the head as-
sets, acquisition, constNction and re-
placement be reduced by Rs. 100.· 

/Need for early constNdion of bridges 
over railway UnenearJonaganJ in Almer 
and over Milroadln Byawar.! (1141) 

"That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by As. 100.-

/Need to early doubling of railway line 
and converting meter gauge line Into 
broad gauge Una between Delhi and 
Ahmedabad via Jalpur, Almer, Abu 
Road and Mehsana.1 (1142) 

"That the demand under the head as-
sets, acquisition, construction anci re-
placement be reduced by As. 100.-

JNeadto convert meter-gauge line Into 
broad-Gauge from Fulera jundion to 
AjmerandfromChlttortoAjrnerJ (1143) 

"That the demand under the head as-
sets, acquisition, construclIon and re-

/Need to constNd railway crossings on 
aUraliwayrout_InAjrnerdlstrlct.l(1144) 

"That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.-

/Need for early survey of railway Une 
between Ajmer-Pushkar-Medta In order 
to conned the famous pilgrim place Uke 
Pushkar by railway line.! (1145) 

"That the demand under the head as-
sets, acquisition, construction and re-
plaCement be reduced by As. 100.-

/Need to Improve the condition of ral .. 
way lines between Delhi-Ahmedabad 
and Almer division.! (1146) 

"That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by Rs. 100.-

/Need to make han of superfast express 
(Ashram Express) at ByawarJ (1147) 

"That the demand under the head as-
sets, acquisition, construction and re-
placement be reduced by As. 100.-

/Need to provide halt of 71~Up-72 On. 
train at Bandanwara station under 
Ratlam dlvisionJ (1148) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

/Need to convert metre-gauge line of 
DeIhI-AhmedabadvIaJalpur-Amer-Abu 
RoacIlnto broad gauge Une.! (1192) 

. "That the demand under the head rail-
way board be reduced by As. 100 .. 

/Need to extend super fast train (Agra 
Fort) from Jalpur to Ajmer.! (1193) 

"That the demand under the head rail-
way board be I'8duced by As. 100.-
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INeedlOlayanewrailwayllneofAjrnar- INead to provide joba to the depan-
PustUr MerataJ (1194) dentl of clsablad ....,....) (1205) 

"ThaI the demand under the head rail-
way board be reduced by As. 100.-

INBadtolayarailwayline named Byavar-
Bhlrn-Kamllghatl (1195) 

"ThaI the demand under the head rail-
way board be raduced by As. 100.-

INeed to have stoppage of super fast 
Assam Exprass at Byawar and stop-
page of Pink City at ICIshangarh and 
Naslrabad) (1196) 

"That the demand under the Head 0p-
erating Expenses-Fuel be reduced by 
As.100.-

INeed to check pI'.raga of coal and 
diesel In the Railways) (1201) 

"That the demand underthe Head Staff 
W ..... and Amenities be reduced by 
As. 100.-

JNeed to maIc8 i~rnant and ex-
tension of the facllitle. of education, 
medical and wenara services and 
accomodatlon for railway employees) 
(1202) 

"That the demand underth. Head Staff 
Walfare and Amenities be reduced by 
As. 100.-

INeed to make proper Improvement In 
RaHway Hospital and Railway Schools 
at A'pa) (1203) 

"That the demand underthe Head Staff 
W ..... and Amenities be reduced by 
As. 100.-

JNeed to stop retranchlng railway em-
ployees) (1204) 

"That the demand unc:ler1tle Head Staff 
Welt ... and Ana1itles be raducad by 
As. 100.-

SHRIDAU DAY ALJOSHI (Kala): I bag 
to move:-

"That the demand under the head rail-
way boald be raducad by As. 100.-

JNaed to check widespread ~ 
tIces In the Railways.! (1008) 

"That the demand under the head rail-
way boald be reduced by As. 100.-

/Need to run the propos.d new 
NIzanutIIn-Kala-lnIb'atrainfromNew 
Deihl) (1009) 

"That the demand under the head rail-
way board be faduc:ad by Rs. 100.- . 

INeed to stop the Incntaslng Incidence 
of theft between Kota and Anup sta-
tion) (1010) 

"That the demand under the head rail-
way !Joard be reduc:ed by Rs. 100.-

INeed to check the harassment of the 
traders traveRlng between Kota and 
Bormay by the RallwayProtec:tlon Force 
personnel) (1011.) 

"That the demand under the head rail-
way boald be reduced by As. 100.-

/Need to extend the NeemJCh-Kota 
train uplO DelhI.1 (1012) 

"ThaI the demand under the head rail-
way boald be reduced by As. 100.-

/Need to .lectrify Kala-Blna and Kot. 
Naamuch railway lines) (1013) 

"ThaI the demand under the head rai1-
way boan:I be raduced by Rs. 100.-

JNeed to provide computerIBed raser-
valion facilities 81 Kala RaIlway Sta-
tion) (1014) 
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"That the demand under the head rail- way board be reduced by As. 100.-
way board be reduced by As. 100.-

/Need to develop Kota Railway station 
as a Model Railway StatIon.! (1015) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

/Need to provide sheds at Indragarh 
railway station to protect the passen-
9:"'s from the rains and the sun.! (1016) 

"That the demand under the head rail-
way board be redu~d by Rs. 100.-

/Need to stop the New A.C. Express 
bound for Bombay at Kota.! (1017) 

''That the demand under the head raW-
way board be reduced by Rs. 100.· 

/Need to attach one more coach in 
Frontier Mall from Kota.! (1018) 

"That the demand under the head rail-
way board be reduced by Rs. 100.· 

/Need to provide a regular lind Class 
A.C. sleeper Coach in the Dehradun 
ExpressJ (1019) 

"That the demand unclerthe head rail-
way board be reduced by As. 100.-

!Need to Introduced a new train be-
tween Kota and New DeIhl.! (1020) 

"That the demand under the head rail-
way board be reduced by As. 100.-

/Need to attach coaches for south 
bound train In Kota-Bina passengers 
trainJ(1021) 

"That the demand under the head rail- . 
way board be reduced by As. 100.· 

!Need to provide adequate funds foran 
effec:tlveschemetoexpandtheraiiway 
wagon Workshop at Kotal (1022) 

"That the demand under the head rail-

/Need to stop Awadh Expf"l!!lss at 
Keshoshyaran and Dural (1023) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

/Need to stop Dehradun Expnta at 
KauvreJ railway stationJ (1024) 

"That the demand under the head rai1-
way board be reduced by Rs. 100.-

/Need to provide reservations In an the 
trains bound for Delhi and Bombay from 
Baran Railway Station.! (1025) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

/Need to extend the Kota-Damoh ex-
press train under G.R. P. Railway uplo 
Jabalpur.! (1026) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

/Need to Introduced an Exptass train 
between Kota and BombayJ (1027) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

/Need to stop all the local trains ruMing 
between Kola and Uadhopur at Ram 
NagarSlatIon fortheconvenlence of the 
Pilgrims of Kamleshwar Yahadav, 
(1028) 

"That tt. demand under the head rail-
way board be reduced by As. 100.-

/Need to check the Incidences of pilfer-
age at Kata Railway Workshop • (1029) 

"That the demand under the head rai1-
way board be reduced by Rs. 100.-

/Need to in1nWt the RaIlway catering 
Service.! (1030) 

"I'hIIt 1M demand under the head rail-
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n:I be reduced .... As 100· INeed for effecllvely checking the IncI-
.. ,boa 017 •• dence.oftheft.dacoIIJetc.lnthetratns.I' 

INtIIIdtDt::DlJlltnJctllnOVlllbrld/lBforthe (1069) 
I8l1way ~ 01 KDtIl city under 
W .... m Railway $0 as to provide them "That the demand under the head rail-
an easy passage tothelrcolonyJ (1 031) way board be raduced by As. 100.· 

"That the dilmand under the head rail-
way board be reduced by Rs. 100.· 

/Need to construct an overbrldga at 
Rangpur village. KOla u~r Western 
RallwayJ (1032) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

INeed to construct a fly over for the 
industrial area of Kota cltyJ (1033) 

"That the demand under the head rail-
Way board be reduced by Rs. 100.-

/Need to develoP Kakaniya Talab rail-
way station to aase Nsh of passengers 
at Kota Railway Station of Western 
RallwayJ (1034) 

"That the demand under the head raii- . 
way board be reduced by RI. 100.-

JNaed to stop all passengers trains aI 
Kakanlya Tallab Railway Station of 
Western Railway for the convenience 
of passengers of Kota CIty J (1035) 

"That the demand under the head rail-
way board be reduced by RI. 100.-

lNeed to Nn Kota to Bhopal via Blna 
trains as Exprass tralnJ (1036) 

SHRIMOHANSINGH (Deoria): I beg to 
move:-

"Thai the demand under the head rail-
way board be reduced by As. 100.· 

JNaed for effecIlvelr c:heckIng the raA 
accidentsJ (1068) 

"That the demand under the head rail-
wayboariJ·be ...... _ .... 'OO.· 

JNeed for honouring the suggestions of 
the general consumers while fixing the 
rates of catering Inthe Railways! (1 070) 

"That the demand under the head rail-
way board be reduced by As. 100.-

INeed to co~rt Mau-Shahganj rail-
way line Into broad-Gauge Una In North 
Eastern RailwayJ (1071) 

. "That the demand under the head rail-
way board be reduced by As. 100.· 

JNeed for laying double railway line 
from lucknow to Baraunl and the elec-
trilication the18of.1 (1072) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

JNeed to construct a new platfOrm and 
to open a booking office aI northern 
border of Deorla Sadar Railway Station 
and to constNd a concrete railway 
road connecting the cityJ (1073) 

"Thai the demand under the head rail-
way board be reduced by Rs. '00.-
JNeed to Introduce direct trains be-
tWeen Basharalet Bazar and Varanasl 
and LucknowJ (1074) 

"That the demand under the head rail-
. way board be reduced by Rs. 100.-

JNeed to construd goodstransporallon 
shed and platform at Bahraier BazarJ 
(1075) 

SHRI BHAGWAN SHANKAR RAWAT 
(AlIra): I beg to move:-

"ThaI the demand under the head rail-
way board be reduced by As. 100.-
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Meed to InIfaduce a dlnlCl super fast 
tralnfrom Agrato Eastarn 1ndIaJ(1112) 

"That ,he demand under the head rail-
way board be reduced by As. '90.-

, /Need to introduce a super fast train 
between Agra and Bombay.l (1113) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

/Needtodevelop New Rajamandl RaIl-
way St~tlon In Agra.l (1114) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

/Need to Introduce a shuttle passenger 
train from Agra to'Tundla station so 
that passengers travelling from Aligarh 
on Agr~-Tundla route may be ben-
efited.1 (1115) 

-That the demand under the head rail-
way board be reduced by Rs. 100.· 

/Need to stan daily laskar Express 
train between Gwallorto Bombay from 
Agra.! (1116) 

-That the demand under the head rail-
way board be . reduced by Rs. 100.· 

/Need to 'provide seasonal tickets to 
the dally passengers going to Deihl 
from Agra whereas this facility Is avail-
able to Bombay PassengersJ (1117) 

"That the demand under the head rail-
way board be reduced by Rs. 100.· 

/Need to develop Khedasadhan rail-
way station of West em Railway in Agra 
dlstric:t.1 (1118) 

"That the demand underthe head rail-
way board be reduced by As. 100.-

INeedto developOlenda RaIlway Sta-
tIon./ (1119) 

"That the demand undartbe head rail-

way board be r8duced by As. 100.-

Meed to develop Idgah RaIlway SIa-
tIonJ(1120) 

"That the demand under the.head rall-
way board be reduced by As. 100.-

/Need to provide adequate wagons for 
Io2dlng goods at different raHway sta-
tions of Agra./ (1121) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

/Need to provide special facilities to the 
tourists at Agra Railway stationJ (1122) 

-That the demand under the head rail-
way board be reduced by Rs. 100.-

/Need'to Introduce a super fast train to 
conned Agra to other tourist places of 
thecoul)try'/(1123) , 

-That the demand under the head rail-
way board be reduced by Rs. 100.-

/Need to remove the shortage of claan-
Kness and cIvU amenities In different 
railway colonies of AgraJ (1197) 

-That the demand under the head rail-
way board be reduced by As. 100.-

Meed to construct a stadium at railway 
maidan near Agra Cantt railway Sta-
tIonJ (4198) 

"That the detnand under the head rai1-
way board be reduced by As. 100.-

INeedtoprovldeCOlJ1)Ulerised reserva-
tion at Agra Fort StatlonJ (1199) 

"That the demand under the head rail-
way board be raduced by As. 100.- " 

INeedto provide computersled reserva-
tion at New Raja Id Mandl RaIlway St&-

.1on.1 (1200) 

"That the demand under the head ,_. 
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way board be reduced by RI. 100.- ... , acquisition, construcUon and re-
placement be reduced by As. 100.-

/Need to remoVe the shortage .of ac-
conmodation and residential facilities 
in the different railway colonies of AldraJ 
(1208) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

lNeed to provide educational facilities 
to railway employees at AgraJ (1207) 

SHRI BIR SINGH MAHATO (Purlla): I 
beg to move:-

"That the demand under the head rai1-
way board be redUced by Rs. 100.-

/Need to attach 3 bogies from Hatia In 
HalIa·Ranchl Howrah ExpressJ (1219) 

"That the demand under the head rail-
way board be reduced by Rs. 100.-

/Need to run Neelachal Express via 
Adra daily on South Eastem RailwayJ 
(1220) . 

"That the demand under the head rail-
way board be reduced by RI. 100.-

Meed to stop of AmrItsar-Tata Nagar 
express at Sulsa station and 
Tarangstatlon in South Eastern RaIl-
wayJ(1221) 

"That the demand under the head rail-
way board be reduced by Rs. 100.· 

/Need to extend Bortca Khana Murl 
passenger train. upto Tata NagarJ 
(1222) 

"That the demand under the head .. 
sets, acqulsltlqn, construction and re-
placement be reduced by Rs. 100.-

INeed to convert narrow gauge railway 
Ina Into broad gauge fram puru"_ to 
Kotshila In wast BengaLI (1225) 

. "That the demand under the head .. 

lNeed to construct f1yovar at Sulsa and 
Tarang stations of South Eastern Rail-
wayJ(1226) 

SHRI SANTOSH KUMAR GANGWAR 
(Barailly) I beg to move:-

"That the demand under the h8ad rail-
way board be reduced by Rs. 100.· 

lNeed to open Railway Intar College In 
Bareilly keeping in view the demand of 
railway employees.! (1238) 

"That the demand under the head rail-
way board be reduced by Rs. 100.· . 

lNeed to Introduce a new Express train 
between Bareilly and Aldra.1 (1239) 

"That the demand under the head rail-
way board be reduced by Rs. 100 .. 

JNeed to Introduce train from Bareillyto 
South India.! (1240) 

"That the demand under the head rail-
way board be reduced by Rs. 100.· 

/Need to Introduce train connecting 
. BareUIy with BombayJ (1241) 

"That the demand under the head rail-
way board be reduced by Rs. 100: 

INeed to start catering service In trains 
passing through Moradabad division 
on Northem Railway.1 (1242) 

"That the demand under the head rail-
way board be reduced by Rs. 100: 

INeedformodemls8tlon of BareUIyJunc-
tIon railway statIonJ (1243) 

"That the demand under the head rall-
way board be reduced by Rs. 100." 

JNeed 10 open computeriaed 1'888rV • 
don oIIIce at ~J (1244)-
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"Thatthademandundarthe head rail- SHRI SRIBAlLAV PAN IG RAHI 
way boaRI be I'8ducad by As. 100.- (Deogarh): Mr. Deputy speaker SIr, at the 

outaal, I would seek rour Indulgence that at 
~tosel uparallwaycoachfactory leasthalofthetimeglYentoShriFemande8 
at Bar8IIIy (1245) maypleasebegiventome.lntquestyou not 

to ring the beD before that. 
"That the demand under the head rail-
way board be I'8ducad by AI. 100.-

. JNeedtorunLlnk~vlaChandosl­
BaraHIy Uoradabadl (1146) 

"That the demand under the head rail-
way board be reduced by As. 100.-

INeed to double Moradabad-Delhl rail-
way trackJ (1247) 

"That the demand under the head rail-way board be reduced by Rs. 100.-

JNeed to electrify the railway track be-
tween Lucknow and Moradabad.1 
(1248) 

"That the demand under1he head rail-
way board be reduced by As. 100.-

INeed to construct a cornrnen::lal c0m-
plex after demoUshlng BareDIy Shyam 
Ganj railway statIonJ (1249) 

"That the demand under the head rall-
way board be reduced by As. 100.-

JNeed to construct an over-brldge on . 
,Nallonal HIghway No. 24balween Milk 
and Nagatla Sadat railway statlonsJ 
(1250) 

"That the demand under the head rall-
way board be reduced by As. 100.-

/Need to conSlrUct an OV8I'-brIdge on 
the crossing of NatIonal HIghway ND. 
24near Mlrora railway statIonJ (1251) 

"ThaI the demand undIrthe head rail-
way boatd be NduoedOy As. 100.-

"...·10 c:an.-uct .. IMfobrfdge on 
Ihe CIaI8Ing or 8anIIIJ QapuIa an.' 
..... un fIIII*y badl' an NOIth EaIl-
em RaIwar.l (1252) 

Sir, I rise to support wholaheartedly the 
RaIlway Budget for the year 1992-93 to-
gether with the demands as well as the 
supplementary budget 

SIr, I do not know whether. Is a p1ea-
sure ora sad experience to speak afterhon. 
Fernandas,. He himself was at the helm of 
the affairs of the RaIlways and thal too not 
In the long past. Only two years back. he had 
the opportunity of presenting the ~lway 
Budget In this august House. As we aU know, 
this Is the budget of the largest pubic 
undertaking of our country. Railways Is the 
lifeline of this country and we know Is 
relevance and Immense Importance for the 
overall ..,Iopment of our country. 

17.OGh ... 

That Is why because of lis Importanc:e. 
not afterthe Independence but rtghtfrom1he 
British dme, as a unique gesture the Rall-
way Budget is presented separately. It Is not 
apart oftha General Budget. The working of 
the railways Is looked wilh such distinction 
and in1XH1ance. 

RaIlways. as I saldearllerot1hegraater 
Infrastructure and Is the Hleone of the coun-
try. However rich an area may be In indus-
trial national resource but If raJlwayshava no 
accesatothaiaraaeven1helndustrlallstado 
not want to go there. beslea.ln a country of 
our tIze, the railways symbolises tNp nu:h 
needed national unity and integrity of our 
c:ountIy. 

Now, whatlstheeconomlcbackground. 
of ow country against which this JUfs 
RaIlway Budget haa been ..... ntad? Ev-
erybodykn0w8thatwe arepasalngttnugh 
• cIIIIcuI·economc aIsII . ....,..1he o.n-
end BudgIIt and .. RaIlwar Budg8t .. 
pralllnlld the cannon man:cl OUI'counby 
_ .......... _1hebudgatthilwlt 
be ........ wit be very hanIh and .. 
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contain drastic and stringent tax measures. 
Probably, our Opposition friends who were 
waltlngforthisopportunltyweredisappolnted 
after seeing the Budget. 

17.03 h .... 

(SHRI P.M. SAVEED in the Cha;" 

I will now restrict myseH to the Railway 
Budget by and large, as presented by Shri 
Jaffer Sharlef. The Railway Budget is being 
hailed by all the people. There has been a 
general appreciation of the Railway Budget. 
I am not surprised to see the sharp reaction 
that was there from the former Railway 
Minister, Shri George Fernades. I am glad 
that he opposed the Budget. Had he sup-
ported It a dHferent signal would have gone 
to the people of the country about the 
bonafides of this Budget. Shrl Fernandes 
did something when hewas the Minlsterand 
says something else when he Is now sitting 
In the Opposition benches. I can come out 
with figures to substantiate my point. 

I would have bee., happy had he men-
tioned about the punctuality or about the 
safety measures, the operating ratio and so 
on. How do you judge the efficiency of the 
railway system? 

What amentles you are giving to the 
passengers? When han. Shrl Fernandes 
was the Railway Minister in the year 1990-
91, the punctuality level was 84.4 per cent. 
In the year 1991- April - June a part of that 
year,lt came down sharply to 84.4 per cent. 
This is the figure. Can you repudiate the 
figure? Afterthe Congress Government was 
Installed, the punctuality figure has In-
creased. It is now 86.9% I have the docu-
mentary proof regardl~ this. 

SHRI SRIKANTA JENA: We recom-
mend Nobel Prize for thisl 

SHRI SRI8ALLAV PANIGRAHI: You 
claim Nobel prtze for derailing trains. 

SIr, you were mentiolng something 
about the art of presentation with particular 
reference to Shri Fernandes, our former 

RaIlway Minister. I would say art of hijacking 
the House. I wPuld say he Is hlmsel a 
derailed train all through. When he was the 
Railway Minister, he devoted more time to 
some other Department ratherthan his own. 
When he was the Railway Minister, the 
RaIlways suffered Immensely. 

SHRI SRIKANTAJENA: The only thing 
that I want to remind Shrl Panlgrahlls that, 
during his tenure as the Railway Minister, his 
constituency was given the maximum allo-
cation. 

SHRI SRIBALLAV PANIGRAHI: You 
have your own Government in Orissa. You 
have your own Chief Minister. Because of 
lack of Interest to get some land, you have 
failed to acquire some land for the railways 
. Can you deny this? So, do not provoke me. 

SHRI SRIKANT A JENA: Sir, the only 
point that I am making Is that, during the 
tenure of Shri George Fernandes as the 
Railway Minister, Shri Panlgrahi's constitu-
ency got the mximum amount. 

SHRI SRIBALLAV PANIGRAHI: I am 
speaking with facts and figures. I have 
documents to support this. This has gone up 
very high. I would say that aU the time the 
ghost of the World Bank and IMF Is haunting 
them. I know that even some of the Mem-
bers who are sming on the other side, even 
during their sleeps, the ghost Is haunting 
them. Even after such a beautiful and con-
vincing clarification given by the han. PrIme 
Minister the other day, the ghost Is stili 
haunting them. What else they want? Their 
own Leader Shrl Morarji Desa~ who Is In 
Bormay hadwelcomedourEconomlcPoIIcy. 
He was our Prime Minister. AI the age of 94, 
he 'Is welcoming our policy. Is It wrong? So 
also Another Economist Shri Palklwala, 
Another hon. Member of the other House 
belonging to Mr. Femandas Partytlad gone 
to the extent of saying that he would go on 
welcoming all the measures of the Govern-
ment and the economic policy let any discl-
plinary action be taken against him. Such 
type of contradictory things are coming up. 
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SHRI SRIKANTA JENA: Shri Ceo Is the general fund. That has also helped to 
also supporting It. Impove the overall economic situation of the 

SHRI SRIBALLAV PANIGRAHI: What 
Is the attitude of your Chief Minister Shrl Biju 
Patnaik towards our Economic Policy? He Is 
supporting It wholeheartedly. They do not 
know what to do. They 818 all confused. 
Now, I am coming to the operating ratio. 

What was the operating ratio In 1989-
90 during the Rajiv Gandhi's Government? 
Itwas91.5 percenlin 1990-91,ltwas92per 
cent; this year, It Is 90.3 per cent The main 
thrust of the Railway Minister was to bring It 
down by2 percenl; and It has been achieved. 
Congratulations to him In 1992-93, the 
target Is 87.7. This is the way they are trying 
to bring down the working expenditure. 

I congratulate the Railway Minister for 
one thing. The basic performance of the 
Railways In the current year, In this out-
going Finaneial year, Is very impressive; as 
you know, In all sectors freight movemenl 
and passengers traffic. In the passengers 
traffic, there has been a 5 per cent growth. 
The target of freight movement has not only 
been achieved but exceeded by about 3 
million tonnes. 

There was a surplus projected of Rs. 
235 crores in the last year's Budget. In the 
currenl year's Budget,ltwasRs. 235crores. 
But, actually, the surplus Is mora by another 
As. 200 crores; it Is Rs. 435 crores; In the 
real terms, it should be Rs. 475 crores. An 
additional amount of Rs.4Dcrores has been 
contnbuted to the pension fund besides 
paying dividend, etc. 

Respectfully, I would refer to one thing. 
When Mr. George Fernandes was talking 
about it, he was thinking in terms of ISolation 
of the working of the Railway MinistrY. But as 
I began with the scenario of the economic 
situation, financial situation, the health of 
the economy and menlloned about them, 
we a" know, how even then very dear gold 
of the counlry had to be parted with. In such 
a difficult situation, when the economic sce-
nario was almost hopeless, Rs. 200 crores 
wera added as an additional conIfI)ution to 

counlry. Naturally, the Govemmenlls work-
Ing as a whole and one cannot say that they 
have not done anything In the Railway Min-
Istry. 

I agree that there has been a drastic 
raductlon In the budgetary support to some 
public sector units Including the RaIlways. 
How can the budgetary support be there a" 
the time? Wherefrom will It come? So also 
the coal sectorto day. The economy Is such 
that we cannot provide as before budgetary 
support 'orthe working of these units. They 
have 10 be self-sufficient. They have to go In 
for _"-generating finances etc. 

That way, against heavy dds the Rail-
way Ministry has prasenled this Budget. Of 
course, thera has been an attelJ1)t to in-
crease the rav8nue by Rs. 1363 crores by 
way of further taxation. But who Is going 10 
pay mora? The burden Ia mlnllTl.lm Qjb,.\he 
poorcomrnuters. All theessenlial commodi-
ties have been exelJ1)t8d from the purview 
of the Incraased freight charges. 

Again, In rasped of the second class 
joumeys, as stated by the han. Minister 
while prasenllng the Budget, It will cost Rs. 
25 11'1019 fora passengerjoumeyfromJammu 
to Kanya Kumarl. In a difficult year like this, 
thera has been no greater burden on the 
poor people and 50 per cenl of the extra 
charges will be coming from the passengers 
who can afford to pay more, the higher 
class, I class and AC etc. 

Of course, there has been an Increase 
In the suburban passenger fares. A refer-
ence has been made to It. Should they not 
be Increased? How long will we be 
subsldlslng those whocan pay? Whenthlngs 
become dearar costlier. thera is an inflation-
ary tendency and It is being made up by 
grant of additional dose of deadness allow-
ance etc. We can also compara the regular 
commuter In the Metro cities with those 
travelOng by bus. For the same journey, 
even after this Increase, a bus passenger 
has to pay more than the railwaypassenger. 
Why shed tears for those who can pay and 
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(Sh. SribaUav Panlgrahq 

. who are also getting additional; dearness 
allowance, etc.? 

So, U1ls is the position. Just forth. sake 
01 criticising the Budget if they criticise, who 
can help It? 

Again, we know that we are suffering 
from inflationary pressures. 

MR. CHAIRMAN: Please wind up now. 
You have taken 20 minutes now, 

SHRI SRIBALLAV PANIGRAHI: That 
time can be adjusted against our party's 
time. 

We are suffering from inflationary pres-
sures. But the post·budgetary impact of 
Inllatlon, has been well absorbed in the 
working of the Railway Ministry because of 
the personal attention paid by both the 
Railway Ministers. I know that they have 
gone round the country, talked to the Rail-
way officers, managers, etc., expenditure 
has been carefully curtailed, economic ~as 
been observed and therefore the Impact of 
the inflation is also minimum. Is has been 
absorbed. 

Besides operating ratio about which I 
have mentioned, the retum on the net rev-
enue to capital at large has also gone up. It 
was Rs. 6.91 in 1990-91 when Shrl 
Fernandes was the Railway Minister. But 
the same was raised to 8.3 In 91-92 and 
expected to be 10.9 in 1992-93. Are these 
not commedatce features and welcomefea-
tures? 

As has been stated earlier, this year's 
thrust is the conversion of narrow-gauge, 
metre-gaugelnto broad gauge. Again I con-
gratulate the Railway Ministry for this decl-
sion. There Is a co~IeX, Inferiority com-
plex, working In the minds 01 the people 01 
those areas where there Is no broad-gauge 
line. Is It not so? Also, the industrialists are 
reluctant to go to those areas which remain 
thus they neglected them." there Is no 
railway line,. that area is neglected. Also the 

areas which do not have broad-gauge One 
and Instead have only metre-gauge line, 
suffer from this type 01 difficulty. Therefore, 
their decision to convert the narrOw-gauge, 
metre-gauge to broad-gauge Is highly wel-
come. And that also provides a very big 
employment programme. I am not going 
Into the detalls now. Earlier this has been 
dealt WIth by Shrl Chandulal Chandrakar, 
who pointed out as to how many man days, 
etc. will be created and also the comparative 
allotments made on this. 

Sir, the Railways has a very big social 
burden, social obligation. As has been said 
earlier, In 1980-81, the social cost was only 
Rs .. 421 crores and it has risen to Rs. 2221 
ClJll9s In 1991-92. But this Is inclusive of the 
payment we are making under the produc-
tivity linked bonus, which accounts, I think, 
for quite a big sum out of It. 

The ran transport Is six times more 
energy efficient than the road transport. But 
I would request the hon. Minister to see that 
It becomes cost efficient and also made 
readily available. Unless It is readily avail-
abie,8a$llyavallable,formovementofgoods, 
etc. naturally the rad transport, which Is not 
energy efficient, will have an edge overthls. 

In regard to electrification, I agree that 
we should have a bigger progranme. Rail-
ways does play an important role 1n our 
economy; It Is the main stay of our economy 
and it is the Infrastructure of our develop-
mental activities in the country and natutally 
members would like to have Railway lines in 
their areas. And, therefore, the task is quite 
challenging. We do not have money, etc. 
The Planning Commission should reaUse 
this and make more plan allocations, not 
only Annual Plan but also In terms of FiVe 
Year Plans. Also the external support by 
way of loan, etc. from world Institutions and 
Intematlonallnstltutlons. should be arranged 
for drawing new Ones, etc. It is quite chal-
lenging. Steam engine we can no longer 
depend ujSon • Therefore, for electrification 
programma, there should be mora alloca-
tion. 
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As regards passengeramenltles,lthlnk, 
there Is a very meagre provision of Rs.S 
crol8S. This is not at all sufficient. If my figure 
Is wrong, I stand to colT8Ct myself. This 
provision of Rs.S crores for this nowhere 
near the requirement and this should be 
suitably enhanced. 

I agree that punctuality has Improved. 
But in certain areas, certain trains like Utkal 
Express are running chronically later. And 
more attention should be given to this as-
pect. 

As regards security, there Is a lurking 
fear, a suspicion, In the minds of even those 
who are in charge of security. Sometimes 
the situation is such that we are Inclined to 
believe that they are hand in glove with the 
cnminals some of the crimes that are taking 
place. Therefore, we have to see that punc-
tuality is there. At the same time, secu rity of 
passengers has to be ensured, cleanlinesss 
also has to be adhered to. 

Railways have got to be more produc-
tive.1t has got to be more efficient. I know the 
task Is quite challenging but keeping in view 
the programme of spreading the network to 
all the areas and also the electrification 
programme, track ranewal programme, etc., 
they need much more than what has been 
provided. Irrespective of party affiliations, 
we have 10 address ourselves to this prob-
lem, this gigantic task. 

Chandrakarjl has stated about local 
recruitment, etc. I also agree with him and 
I repeat that local employment has to be 
provided for at least in the matter of appoint-
ment of Class-III and Class-IV employees. 
In this account also there Is lot of corruption. 

I would new go overto my State, which 
Is a neglected child of the Railways. Orissa 
continues to be a neglectedchlldand~ntln­
ues tl) be receiving step-motheriy treat-
ment. About OrIssa, as you know, Sir, 
Orissa's poverty does throw a challenge to 
the whole ofthecountry, to the Govemment 
of india and also to the Railway Ministry. 
Today also there are news reports about 
hunger deaths In Kalahancll Phulbani Is a· 

district In Orissa where there Is not an Inch 
of railway lina. In Kalahandl also, only a 
small section is covered by Railway line. So, 
naturally there are no Industries. As stated 
ealier, during British days, because three 
metropolitan cities were required to be linked 
Caluctta on the one side and Madras on the 
other side, and Calcutta on the one side and 
Bombay on the other side and since In 
between Orissa was coming, so we had the 
benefit if getting some railwaylines. Other-
wise, Orissa, which is the home of natural 
resources, mineral resources of our coun-
try, is rotting in poverty because of lack of 
Infrastructural facilitios, because of lack of 
adequate railway lines. Poverty has been 
entrenched In Its soli. 

MR. CHAIRMAN: Please conclude now. 

SHRI SRIBAlLAV PANIGRAHI: Sir, 
when you look at me,l become afraid. After 
the national scenario, I have already come 
to Orissa. so, pleas. give me two-three 
minutes more. 

As I was saying, Orissa Is the heart of 
South ·Eastem Railway. But again the Irony 
Is that two Railway Zonal headquarters are 
located in one metropolitan city, that Is, 
Calcutta. Garden Reach happens to be the 
headquarters of the South-Eastem Railway 
whose heart Is Orissa. Therefore, the whole 
of Orissa, part of Madhya Pradesh, part of 
Bihar and part of Andhra Padesh should 
constitute a new Railway Zone, with head-
quarters at a suita~ place In Orissa 

Coming to construction works In Orissa, 
I was referrring to land acquistitlon a little 
earlier when Mr. Jena was Interrupting me. 
I would request the hon. Railway Minister to 
kindly visit Orissa - not to have a short visit 
but to spend two-three days there. Let him 
spend one day at Bhubaneswar. Let him not 
come back from Bhubaneswar lise •. Let 
him got to Sambalpur, the headquarters of 
a new Railway DIvision, with many pr0b-
lems. From there he can also proceed to 
Bilaspur In Madhya Pradesh and the 
Chhatlsgarh area, which are all backward 
areas. let him study the problem and Und 
out some solution to that 
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MR. CHAIRMAN: Yoll mention only line and Raigada-Koraput railway line should 
points. be completed early. There Is not an inch of 

SHRI SRIBALLAV PANIGRAHI: I am 
rafrring to points only. There Is a new Divi-
sion at Sambalpur. I salute the memory of 
our late leader Rajivji. Late Shri Rajlv Ganhi 
laid the foundation stoneforthe Sambhalpur 
Division and the Talcher railway line. He .lald 
the foundation stone for these projects. But 
I regret that these are progressing at a 
snail's pace without much budgetary provi-
sions. 

SHRI BASUDEBACHARIA: Who sanc-
tioned the Division? Was it not Shri George 
Fernandes?( Interruptions). 

SHRI SRIBALLAV PANIGRAHI: No he 
did not sanction. He was nowhere in the 
picture about Sambhalpur Division. I can 
emphatically say It. It was Shri A.B.A. Ghani 
Khan Choudhary, as Railway Minister, who 
sanctioned it. Shri George Femandes can-
not take credit forgiving approval to this. He 
might have given one or two crores of 
rupees more. That is all. It has been done 
much earlier. The foundation stone ... 

SHRIGEORGE FERNANDES: All your 
foundation stones are there all over the 
country. 

SHRI SRIBALLAV PANIGRAHI: You 
have the habit of taking away others' credit. 
You have that expertise. H you want to take 
credit In the present case,l think, you will be 
frustrated. The New Sambhalpur Division's 
work is to be taken up at the earliest. 

About the Jurisdiction of the new 
Sambhalpur Division I may say that big and 
serious mistake has been committed. Even 
the araa adjacent to Sambhalpur is coming 
under the old Chakradharpurdivision which 
is situated at a distance of about 300 
kilometres. This is not acorred situation and 
this should be corrected; for example 
Jharsiguda is under old Chakradharpurdlvl-
sion. 

Then there Is the demand for new rail-
way lines. I maymentionthat Khurda-Bolanglr 

railway 6ne In Phulwanl district. There Is a 
need for conversion of Meter gauge Into 
Broad gauge In Palasa Parlaklmldl sector. 
The Rupsa-Bhadriposi line should also be 
taken up. 

MR. CHAIRMAN: Please wind up now. 

SHRISRIBALLAV PANIGRAHI:There 
is a demand of a new speedy super-fast 
expl8sstraln. The General Managerof South 
Eastern Railway has made a commitment 
about running a new train from West Orissa 
to Delhi. I eamestly request the hon. Minis-
ter to kindly include this In the list of 15 new 
trains commencing from 1st July. Also the 
Neelachal Exprass should be restored to Its 
former route as a super fast train. 

With these words I give my whole-
hearted support to the Budget which is very 
timely and balanced one. Only the detrac-
tors could take the liberty of criticising it from 
their own point of view. Judging the present 
difficur. situation there could not have been 
a better Budget prasented by the hon. Rail-
way Minister. Thank you. 

SHRIBASU DEB ACHARIA(Bankura): 
Mr. Chairman, Sir, I consider that this Is the 
worst Budget which was presented by the 
Govemment, not only forthe rise in fare and 
freight charges but for other factors also. h 
Is unprecedented If you compare the fare 
and freight charges during the last ten years. 
I can say that the present Budget Is an 
unprecedented one. 

In fNery paragraph of Railway Minister's 
speech there is a reflection of Instructions 
from I.M.F. and World Bank. I am surprised 
that how suddenly the Railway Minister has 
discovered that there are surplus staff from 
top to bottom who are redundant and he 
wants to reduce their number from 16 lakhs 
to 9 lakhs. When the world bank submitted 
this report ten yars ago about the require-
ment of manpower in Indian Railways we 
pointed out about it then. This report is being 
gradually Implemented. Now the present 
RaIlway Minister started i.menting the 
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instrudlons of World bank and I.M.F. He has 
set up a Directorate. The name of the Direc-
torate is 'Efficiency and Research Director-
ate. The purpose is not to detennine the 
efficiency of the Railways, but the main 
purpose of this Directorate is to find out 
where there are surplus staff. Recently they 
have issued a very secret circular. The 
reference No. of that circular is E 310-
21lPC·7lMeetings II, where It has been 
clearly stated to find out where there are 
surplus staff in diffierent Railways and in 
order to implement the conditionalities they 
are now gradually reducing, and already 
and attack has been started in the Railways 
iirst. Recently, a former Member of Railway 
Board I am not mentioing his name, but only 
Tlention that a fonner Member of the Rail-
IIIay Board, Member (Traffic) has wrttern an 
lrticle. What he has said is that the exit 
)olicy can be sucessfully implemented in 
he Railway because the railwaymen will not 
Bsist. As on 29th November last, when 
!bout 1,SO,OO,ooOworkers struggled against 
he exit policy of the Government of India, 
he railwaymen did not respond, they only 
Ixpressedtheirsoliderity. So, this exit policy 
:an be successfully implemented in the 
~ailways. The former Member (Traffic) of 
1e Railway Board has written a very elabo-
ate article. There he clearly stated that and 
lis is now being implemented 

Sir, we discuss every year how the 
1I0cation in the Railways is being reduced 
radually. In the Second Five Year Plan 15 
9r cent was allocated for the Railways and 
I the Sevent h Five Year Plan only 7. 06 per 
ent was allocated. And in the current plan 
Ie Eighth Plan will start now - this will be 
Irther reduced because this year the bud-
3tary support has been reduced from Rs. 
300 crores to Rs. 1200 crores and that 
location also, In real tenns, has been 
duced althorugh last year, I mean. in the 
Irrent year, it is Rs. 5400 crores and forthe 
Ixtyear it Is Rs. 5,700 crores and if you add 
e devaluation it is less than what was 
located last year, and after less allocation 
IW the Railway Minister sudenly woke up 
Id said t hat Indian Railways should have 
lit·guage? We need conversion in certain 
rategicareas. Where\here arebroadguage 

lines, In oreler to connect thoSe tow broad 
guage lines, the arrow guage or the anetre 
guage is to be converted into broad guage. 
But how suddenly the decision was taken to 
convert 6000 kilometres of meterguage Into 
broad guage when we can make the metre 
guage system more efficent? We can elec-
trify the metre guage traction. So, there are 
certain State capitals which are not con-
nectedbyeailway lines. We have demanded 
that Agartala, the capRaI of Tripura should 
be connected with a railway line. It is a smaD 
State in the North Eastern region and there 
is a lot of resentament. A number of capitals 
in the north eilStern region are not con-
nected with railway lines and they should be 
connected with railway lines. A project was 
sanctioned to connect one of or district 
headquarters where there is no railway line 
and that is the Balurgahat project In West 
Dimapur district. But this year you have 
sandioned only Rs. One lakh and the total 
cost of the projed is Rs. 35 crores. Then, the 
project of Tamluk Digha is very important 
from the tourist point 0 f view. This year, you 
have sanctioned only Rs. One crore for a 
project cost of Rs.45 crores. We have de-
manded railway conadion between two 
impatient towans of 'Bihar, Dhanbad and 
Tata Nagar. The amount was reduced to Rs. 
1.60 crores. Last year, you have sanctioned 
Rs. 751akh, but this year, you have given 
only Rs.31 lakhs. You are not able to sanc-
tion the entire amount to remodel one sta-
tion at Ptharidi and to construct one platform 
in South Eastern Railway at Shudambi 

At present, there Is no direct train from 
Dhanbad to Tata Nagar and if a train is 
introduced, then that train will pass through 
our district, Purulia which is one of the 
backward districts of our country. A project 
was recommended by the Railway Board in 
the year 1986 oteh Planning Commission 
and the Planning Commission, at that time, 
rejadedthatprojed. New, again an updated 
survey was made and still for the past six 
months the Railway Board Is examine It to 
find out whether in this narrow gauge of 31 
kms, there should be some change In the 
alignment for 11 kms. and in the remaining 
20 kms. by replacing the narrrow gauge line, 
broad gauge line has to be laid. But you are 
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[Sh. Basudeb AchariaJ crores for electrification. Forgauge conver-

unable to find moneyforthis small project for 
one of the backward districts where the 
tribal and Scheduled Caste population is 
about 45 per cent. But, you have money to 
convert the entrire metre guge into broad 
gauge. In the same way, you are not finding 
money to connect Amta with Howrah. it is a 
prestigious project and it was sanctioned by 
late Shrimati Indira Gandhi and she had laid 
the foundation stone in 1972. It is in the 
constituency of my colleague Mr. Hannan 
Mollah and now you want to abandon that 
project. compny projects are pending with 
you. 

The Railway Convention Committee of 
1986 recommended that all. the pending 
projects should be completed. When one 
project is sanctioned, it should be com-
pleted. So, sufficiENIt funds should be ar-
ranged forthat purpose. As my comrade Mr. 
George was referring to, e .. 'ery year you are 
allotting lesser and lesser amounts, you ~re 
giving only Rs. Two crores Instead of Rs. 'Six 
per Seven crores. A token amount has been 
sanctioned. Then, Sir, about electrification, 
It has been said that electric traction is the 
cheapest means of transport. In 1973, the 
policy was adopted not to have steam en-
gines and from 1973 onwards, not a single 
steam engine came out of Chittaranjan Lo-
comotive. Works. But how much ou have 
sanctioned for electrification? It has been 
said that we have to phase out steam en-
gines. I believe, still steam engines can be 
used in our country. China can use fuel-
efficient steam engine. The former Railway 
Minister, ShriGeorge Fernandes had brought 

• out the Status Paper, White Paper on Indian 
Railways. There, the option was there 
whether we can still continue to use steam 
engine or not. We could have continued 
steam engines at least In coal ben areas of 
OrIssa, Madhya Pradesh, Bihar and other 
areas. H China can continue with fuel-effi-
clent steam engines, why have you stopped 
producing steam engines in 19731 Now we 
need eleclrHication. We have to depend on 
Import of petroleum products for diesel 8n-
.gln81. 

You haw· sanctioned, onar As. 235 

sion, you have provided Rs. 554 crOI"8S. For 
electrification, it Is only As. 235 crores. Last 
year, you have provided only Rs. 232 crores. 
In the year 1991, you had sanctioned only 
As. 234 crores. We need electrification but 
sufficient provslons have not been made. 

Our hon. friend, Shrl Salfuddln 
Choudhury along with a delegation met the 
hon. Railway Minister and the Prime Minis-
ter a numberoftlmes. The Minister assured 
that Baindal- Katwa railway line would be 
electrified. But I received a reply from you 
that this will would not be viable after electri-
fication. I do not know, how viability is exam-
ined. There are 16 volumes of the report of 
Railway Reforms Committee. You will find In 
the report, they have mentioned, there Is a 
need for changing the criteria of remunera-
tive line which Is about 10 per cent or 12 per 
cent of retum. There is need for more allo-
cation of funds for electrification and more 
allocation for new railway lines. 

The Prime Ministerwhlla replying to the 
debate on the Motion of Thanks on the 
President's Address has stated that each 
km. of gauge conversion is calculated to 
provide employment potential of 18,000 to 
22,000 " mandays. ' 

THE MINISTER OF STATE IN THE 
MlNISTRYOFPARLAIMENTARY AFFIARS 
AND MINISTRY OF STATE IN THE MINIS-
TRY OF LAIcY, JUSTICE AND COMPANY 
AFFAIRS (SHRI RANGARAJAN KUMARA-
MANGALAM): Since the Chairman, Shri 
P.M. Sayeed has to go, with the permission 
of the House, may I suggest the name of 
Shri Nirmal Kanti Chatterjee to take the 
chair? 

SEVERAL HON. MEMBERS: Yes. 

17.50 hn. 

[SHRI NIRMAL KANT CHATTARJEE In 
the Chailj· 

ldo not understand how this calculation 
has been made and whether these con-
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structlon worke.s are permanent workers. cation. By Changing classification of you are 

Another aspect Is prIVotlsatlon. Last 
year, when an the Mermers opposed the 
privatisatlon of safaiwort<, conservancy work, 
he stopped that. This year, he has already 
started prlvatlslng the catering. Priorto 1955-
56, this catering system was under the 
private management. Who nationalised. It? 
Who made this departmental? The former 
Prime Minister and former Railway Minster, 
Shri Lal Bahadur Shastri took the decision. 
He took the deciSion to departmentalise this 
catering system. The percentage of depart-
mental catering system. The percentage of 
departmental catering is only 50 to 55 per 
cent. When the food articles were bad, the 
service was worse and when there was 
much complaint, then this catering service 
was departmentalised. Now the Railway 
Ministry wants to reverse It and to start 
privatisation with catering service 

Then the privatisatlon of railway wag-
ons. We have wagon building industry. Is 
the capacity of the wagon building Industry 
fully utilised? I do not think so because there 
was a crisis thrae years back in wagon 
building Industry. Unless the capacity is 
being fully utilised, there Is a need for an-
other coach factory. There Is a proposal to 
have a coach factory at Durgapur. I have a 
letter from the former Railway Minister Shri 
George Femandes. That proposal was still 
thera to have a coach factory because the 
two factories, one at Perambur and the 
other at Kapurthala were not coping up with 
the demand requirement because from 1950-
51, the passengertraffic has been increased 
to 175percent wheraas passenger coaches 
increased only by 125 percent and the over-
aged coaches are being used and there is 
ov.r-crowding and still you are incraaslng 
the fare of second class. It is not a joke to 
exempt the second-class passenger up to 
10 KM. How much are you eaming by 
incraaslng second class fare? you are earn- . 
ing Rs. 470 crores from the second class 
and from the highercJass only As. 70crores. 
From suburban traffic. you are earning As. 
170 crores and by l'8cIassificatlon, you are 
increasing only 7 112 per cent of the freight 
rate. ~ut you are just changing the classifi-

earring As. 230 crores-by just changing the 
classification of the goods. This was never 
done during the last ten years, If you corn-
pare the freight and fare hike. Before the 
Budget, you have Inc:raased the rate of food 
articles. You have Increased the nlte of 
reservation. You have Increased the rate of 
bed-rolls, from RS.6 to As.10/-. 

SHRI SAIFUDDIN CHOUDHARY 
(Katwa): What is the rate of bed~roll? 

SHRI BASU DEB ACHARIA: I do not 
know. We have to eJaculate. 

Government decided to Import electric 
locos of 6,000 horse power. We have a 
locomotive factory at Chittaranjan. This 
ChittaranaJan Locmomotlve Works sur-
passed the target. They are produced 120 
locos this year, though they made no finan-
cial demand. They demanded only recogni-
tion to their labour union. This union repre-
sents 90 per cent of the work force and you 
are not considering it. The workers are very 
sincerely producing the locos more than 
your target. They can produce the locos that 
you are Importing. But you have tied up with 
a firm. You are getting loan from the Asian 
Development Bank. You have already 
awarded a tender to a foreign Company. 
You are not giving orderstothis Chittaranjan 
Locomotive Works. This Chlttaranjan Loco-
motive Works can produce this type of locos 
of 6000 H.P. They have got their capacity. 
Only a little investment is required. With a 
little investment, with a little expansion, our 
Railways' own indigenous industry can pro-
duce this type of locos. You are now produc-
ing it. But the decision was delayed. The 
Finance Ministry are not willing to import. 
When there Is so much of scaidty of our 
foreign exchange, you are Importing the 
electric locos. 

Sir, I have very little time. I have got four 
or five minutes only. So, within that 4-5 
minutes,l will have to finish all the important 
points. The first important point is with re-
gard to the reinstatement of the dismissed 
RaIlway workers. For the first time, I under-
stand that the Cabinet took a decision not to 
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(Sh. Basudeb 4\charia] a change In the recognition policy to have 

ntlnstate the dilom!ssed RaAway workers 
although a number of times assurances 
wel'8 given. The decision was taken by the 
former Railway Mlnlst.r and approved by 
the CabInet. So much hallagulla was thel'8ln 
the House. Then. an announcement was 
made by the former Railway Minister Shrl 
Janeshwar Mishra on the floor Of the House 
and the prasent Railway Minister Shri C.K. 
Jaffer Sharlef also, not once but a nUmberof 
times. assurad this House because this Is 
the demand of the entire House that the 
workers. who wel'8 dismissed in 1981 for 
participating In a strike. should be rain-
stated. They wel'8 participating in a strike 
because the agreement which was signed 
with the Loco Running Staff Association 
was not Implemented. It Is was ragardlng 10 
hours duty. Theclrcularwhlch was Issued by 
the Railway Board was quashed by the 
Ernakulam Central Administrative Tribunal 
Recently. that circular of exchanging the 
duty hours of Loco Running Staff was 
quashed. These workers have not yet been 
l'8instated. Whatthe Railway Minister stated 
In reply to our question was that the dls-

. rrissed Railway employees In whose favour 
the Court has given the Judgement. have 
been taken back. But I can giVe the names 
of at least 50-55 such Railway employees in 
whosafavourav.nth.SLPwas not allowed 
In the Supl'8me Court let alone the Central 
AdministratiVe Trbunal and the High Court. 
Those .mployees have not yet been taken 
back. I can give the names of SO-55 such 
employees. Why al'8 these • .,..,Ioyees not 
being l'8instated? Why should thera not be 
a change in the recognition policy in the 
Railways that we have two federations. 
Why should there be two Federations? Why 
should there not be one Federation? H there 
be two Federations. why not three? Why ara 
you not ragognlslng such Federation which 
is an umbrella organisation of all the catego-
ries of employees? Even the RaDway offI-
cials have rafusedto meet the un-l'8COgnised 
unions. The decislonwastaken by the former 
Railway Minister Shrl George Fernandes to 
racongnlsa 1hose FederatIOns. to have one 
Federation and that should be decided 
through sacrat beDot. Why can there not be 

industrial peace In the Indian Railways? 

Sir. the hike In the fralght and fara has 
aJraady shown a cascading affect in respect 
of a111hacommodlllas. Of course.th. Chair-
man of the Railway Board may say tbat the 
impact will be minimal. But there Is alraady 
a cascading affect. So. I demand that the 
fara which has been proposed to be In-
craased In the case of Second-Class and 
Suburban passengarsshould bewlthdrawn. 

1LOOhra 

Fl'8lght on all fommodltles should be 
radUC8d. Why should the Railways pay divi-
dends to the General Revenues? Why is 
this system still continuing from pre-Inde-
pendence days? By poying the dividends to 
the General Revenues, the Budgetary allo-
cations will be raduced. Why should the 
Railways carry the social burden? 
(/ntemJptions).Why should this continue 

• when thel'8 Is I'8structura of Railway FI-
nance? 

With theseworeSs,l oppose the Railway 
Budget and I conclude. Thank you. 

THE MINISTER OF STATE IN THE 
MINISTRYOF.PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF LAW, JUSTICE AND COM-
PANY AFFAIRS(SHRI RANGARAJAN 
KUMARAMNANGALAM): May I make a 
request to you to extend the time of the 
House by Fifteen minutes or so? There ara 
ona ortwo Members who just want to make 
their demands to the Railway Minister and 
they have to go out of station today 
evening.(/nterruptlons). 

SHRI SOMNATH CHATTERJEE 
(Bolpur): You must reciprocate later on. 

SHRI RANGARAJAN KUMARA-
MANGALAM: Yes. we are always 
~Ing.(lntenuptlons). 

MR. CHAIRMAN: Is It the pIeas':'l'8 of 
the House to extand the time by ten orflftaan 
rrinutes to accommodate twa Merm.rs? 
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SOME HON. MEMBERS: Yes. 

MR. CHAIRMAN: Shrl Vljayarahavan 
to speak . 

[TtanSlatlon) 

·SHRI V.S. VIJAYARAGHAVAN 
(Palakkad): Mr. Chairman, the Govt. under 
the leadership of the PrIme Minister Shrl 
Naraslmha Rao has put an end to the politI-
cal and economic uncertainty and has given 
a new direction to the Indian economy. The 
voting that took place In this House the other 
day Is a proof of the fact that the people 
accept the new economic policies adopted 
and being Implemented by this Govt. This 
year's generat Budget as well as the Railway 
Budget are manifest examples of the fact 
that the country under the leadedrshlp of the 
Hon'ble Prime Minister is marching ahead 
along the path progress. The Railway Bud-
get is an Important element In the total 
developmental provcess. I support it whole-
heartedly. I must say at the out set that 
contrary to the fear among the people, this 
year's Budget does not increase the fare 
and freight greatly. The Railway Minister 
has sought to raise· an additional amount 01 
Rs. 1366 Crores without resorting to any 
hoft increase In the ordinary fire. Similarly, 
he has exempted essential commodities 
like rice, sugar, kerosene, vegetables etc. 
from the freight hike. We hope that this step 
will stabilise the prices of essential com-
modities. I congratulate him to this. 

Sir, the buget problem the Indian 
Railway'S are facing Is lack of resources. 
How many thousand crares of rupees are 
required for renewal of very old tracks? 
There is no Idea as to where we are going to 
get the money dream. If the tracks are not 
renewed these will be mora accidents. Thent 
are thousands of kUmetras 01 track which 
shQuld have been renewed long baCk. Haw 
toralle monerlardthalr .~Ioak ..... 
total IIDca1Ion lor the Rallwap linea 1M 
fourth plan, rouwllfindthat ............ 
01 aIIocIItIon far t'IIIwa,. ~ NIIIIan to ... 
total pIIn IlaNMon haa been comng dDwft 

• During the first plan the Expenditure on 
Railways In I8IaIIon to the total plan goes 
was 1'.07%. In the second Plan It went up 
to 15.48%. In the third plan It remained at 
15.46%. But In the fourth plan It came down 
to 5.9%. In the 7th plan It went up slightly to 
7.46% But we must remember that It was 
15.4% In the second plan. If II goes at this 
pace where are we going to get the money 
from on to under take the development of 
RaIlway? The surplus of As. 563 croras Is 
too Inadequate to meet the development 
needs of the RaIlways. Therefore, you have. 
to find now sources of revenue. 

Anotherproblem Is the imbalance In the 
Rallwaydevelopment. Railways are the most 
Important factor in th9 process of develop-
ment of the country. But, the development of 
Railways was not been uniform In all arts of 
the country. The Indian RaIlways have 62367 
route kilometres of rail line. AsmaJl State aka 
Haryana has 1500 route kilometres of 
railwayJlne, where as Kerala has only 984 
Kms. The National average Is 2398 Kms. 
That means the total length of railway lines 
In Karala Is far below national average. Take 
thecase of our neighbouring States of Tamil 
nadu and Kamataka. They have 4012 and 
3065 Kms. of lines respedively. So, there Is 
something wrong with the whole system. . 
The uneven development of Railways has 
adversely affected the economic develop-
ment of Kerala. I wouldlherefor request the 
Govt. to correct this ,Imbalance by investing 
more money In undevel~ states Uke 
Karala. 

• Is a perennial complaints that Karata 
has always been neglected In the matter of 
Railway development. There Is a large mea-
sure 01 truth In this COmplaints., When we 
exari'1Ine this year's Railway Budget, we find 
that the Railway Minister has tried to redeas 
to some extent this coqJIalnt. Kerala Is one 
cllhe new 15 trains. Similarly, the Borde 
Cochln Sector Is going to be electrified. 
There Is an indication that a Rajdhand type 
of train will be given to Karata. n is also said 
that the Alleppy Kayam-Kulam line and 
Trlchur- Guruvayoor line wUl be COf!1lIeted 
this year. These are au steps favourable to 
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[Sh. V.S. VIJar,.ghavan] only one minute. Another point is that we 

Kerala. But, If we look at the allocation for all 
this, it does not generate much optimism. 
Last year Kerala' got Rs. 28 crores for 
Railway development. This year It has come 
down to Rs. 15.72 crores. The total cost of 
electrification of the Brode-cochin stretch Is 
Rs. 161.30 crores, and the amount re-
marked this year is just Rs. 3.10 crores. At 
this rate it will take atleast 50 years to 
complete this project. Simliarly, Rs. one 
crores each has been provided for the 
completion of the Alleppy Kayamkulam line 
and Trichur-Guruvayor line. But an amount 
of Rs. 5.26 crores in still requi:-ed to com-
plete these two lines. The quesion is wthther 
he will be able to find the money. 

I would now to come specific problem of 
Kerala First the Erode-Trivandurm sector 
should be elecrified. The GoYl. of Kerala has 
been demanding it fora long time. There is 
a heavy traffic on this route and therefore 
electrificatioin ofthis stretch should be taken 
up. Secondly, the sort- Mangalore line should 
be doubled. A survey as conducted, but 
nothing further has been done. with the 
coming of Konkan Railway, the importance 
of this line will increace, as the traffic will 
increase many times over. So this line should 
be doubled.(Inte"uptions). 

MR. "CHAIRMAN: Pleace conclude un-
less you try to conctude now, you will be 
depriving another member of your party, 
who is also leaving to-day. 

SHRI V.S. VLJAYARAGHAVAN: Sir, I 
will take only two minutes. the nrothem part 
otKeralawhich iscal\ed Malabar has always 
been neglected. No majortrains which goes 
North starts from he. This has caused much 
resentment among the people. I am there-
fore making as suggestion. Anyone of the 
trains which go to Howra or Rajkot could be 
started"from Malabar.(/nterruptions). 

MR. CHAIRMAN: Please permit me to 
call the next person. 

MR. V.S. VLJAYARAGHAVAN : Sir, 

need one more train to Tiruvanpanta-puram 
from Deihl. There is a long waiting list for 
berths In the Kerala Express practically 
everyday. Earlier there used to be heavy 
rush during vacation. But now it has become 
a daily feature. Therefore there should be 
one more train introduced to 
Triruvanathpuram. 

Sir, the Kerala Express at present takes 
around 56 hours to reach Tiruvantapuram 
When it was inroduce It used to cover this 
joumey within 48 hours from a super fast 
Express it has become a super slow Ex-

... press. This has happened because it has a 
large number of stops between New Delhi 
to Bhopal. this causes a lot of inconvenience 
to the long distance passengers. Therefore, 
Kerala express should remain a superfast 
Express. 

Similarly, the trains which run between 
Rajkot and Tiruvanthpuram and Ahmedabad 
and Cochin are weekly train. This frequency 
should be increased.(/nterruptions). 

MR. CHAIRMAN: Now, please con-
clude. I am calling the next member. I have 
granted you more than hundred percent 
time. 

SHRI V.S. VLJAYARAGHVAN: I am 
concluding Sir, lastly I will say a word about 
my constituency Palakkad. There was a 
proposal to set up coach f~ory: which was 
later set up in Kapurthala In Punjab. I would 
request the Minister to set up a coach 
facotry in Plakkad., I would also request the 
Minister to reduce the hike in the seasou 
ticket tare. 'congratulate him tor Increasing 
g the pension fund. Lastly, there is a de-
mand for an over bridge near Palakkad 
junction. This should be constructed. With 
these words, I once again support the Bud-
get. 

[English] 

MR. CHAIRMAN: Whatever you have 
to say in addition, please asend a written 
memo to the Minister. I am calling shrl 
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Ramamurth88. He has also asked for five 
minutes. H you keep on speaking I will 
adjourn the House and you will be depriving 
him and he will not have a chance. Shri 
Ramamurthee to speak. 

SHRI K. RAMAMURTHEE 
TINDIVANAM (Tindivanam): Thank you Mr. 
chairman for calling me. 

I stand to welcome the Railway Budget 
and congratulate the Railway Minister for 
having given a different orientation to his 
Budget. He has presented a Budget that is 
pro-poor and a soft Budget. His Budget 
gives the much needed encouragement to 
the small Industrial sector. I! is an impres-
sive Budget which contributes to the country's 
economic progress. 

The Railway Budget, it must be truly 
said, is a brave effort to deal with a difficult 
situation. This has been acheived main Iy by 
the hike in passengerfares. This is one area 

. which every Railway Minister and reserva-
tions to touch. But our Railway Minister has 
played the trick. His is a case of higher 
pasengerfares and minmum harassmentto 
the passenger concerned. 

When I mention this, I must in fairness 
plead the case of the big traffic used by the 
suburban train passenger in metropolitan 
cities like Bombay, Madras, Calcutta etc. 
The ien kilometre exemption given to the" 
class passengers will not be of help to the 
middle income group, the fixed income 
group, the salaried section and the poor 
section ofthe society that use the subrulba('l 
tralns .. their only available mode to trana-
pon. They travel to destinations for their 
.worttspots and trade centres. Their season 
tickets are not for any luxury orfor any other 
purpose; but only for their eaming of liveli-
hood. I plead with the han. Railway Minister 
for a review of the hike in the suburban train 
fares. At least the season ticket holders can 
be treated separately. 

As forthe passenger fares, even though 
the Increase in rates are ·high, It must be 
confessed or made in such a way as to make 

the victim, the passenger, feel less of the 
burden. In a~ition, the increase in rates 
also is graded. 

As forthe hike in the rates forthe I Class 
passenger by 20%, the House, I am sure, 
will agree with the han. Minister that those 
who require extra can afford to pay a little 
more., 

The Railway Budget does make an 
increase in the freight rates. But the Minister 
must be complimented for the exercise he 
made in this sphere. He has not touched the 
rates forthe essential commodities. By this, 
for his part he has seen to it that the c6mmon 
man does not suffer by the increase in the 
price of essential commodities. Even the 
freight increase announced is only to the 
extent of 7.5%. The inflationary pressures 
are well kept under check as far as the 
Railway Budget is concerned. 

. The announcements for the future, as 
announced by the Minister indicates sharp 
increase in the allocation for guage conver-
sion for metre guage to broad guage. The 
amount spent on this scheme jumps from 
Rs.133croresin 1991-92toRs.555crores 
in 1992-93. This is a majorthrustto progress 
and the scope for employment opportunity 
will be high. 

In the eighth plan period this conversion 
will be to the extent of 6000 kms. as against 
the total to 10000 kms. The han. Prime 
Minister and the deputy Chairman of the 
Planning Commission are to be congratu-
latedfoTthe understanding they have shown 
in thi6 matter. at course., the Rai\way Minis-
ter deserves our praise for the persuasion 
he has made. Of course, the Railways Min-
ister has incrurred, at the same time, the 
displeasure of the former Railway Minister, 
Shri Goeorgefrnades in this way. I can very 
well unundertsand the prejudice he has 
towards Tamilnadu and other Southern 
States which suffer because of the metre 
Gauge lines. I! is not only that the traffic 
suffers, but it is more fel! on the economic 
side, because the industries do not come 
up: I can understand the prejudice which the 
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[Sh. K. Ramutlhee lindivanm] 

former RallwdY Minister Shrl George 
Fernades, had lorthe State because it was 
under him, thE: karur-Dindugal scheme did 
not progress and it was under him the 
Madras metropolitan Railway scheme did 
not progress. Naturally, his aversion to 
Tamllnadu Is well seen by they In which he 
has commenled about the conversion of 
metre Gauge into Broad Gauge. 

The conversion of Metre Gauge into 
broad Gague is a strong and firm step 
towards national integration. For the first 
time, most parts of the Southem States are 
brought into the mainstream as far as the 
railways are concerned. Only hereafter, you 
can find the thrust in trade and industry in the 
States which were so far suffering for goods 
traffic because of the Metregauge. In this 
regard, I am to appeal to the Railway Minis-
terthat the Broad Gauge work under execu-
tion underthe Dindugal-Madurai line of Karur-
Dindugal-Tuticorin Project which Is nearing 
completion suffers for want of some more 
funds, which is about Rs. 10 crores. Even 
less than Rs. 10 crores will hasten the work 
and the conmpletion of the work will be over 
it may take As. 5 to Rs. 6 crores. 1 appeal to 
the Railway Minister for his large-
heartedness to allow As.S to Rs. 6 crores to 
complete the project with big sucess. 

As far as the Madras Rapid Transport 
System which is under progress is con-
cerned, I am sure the Ministerwill agree that 
It is making a very slow progress. It has been 
announced that the electrification in this 
Section Is over and that the trains are run-
ning between Madras beach to park Twon 
and Chepauk will not serve the prurpose. It 
must atleast be extended upto Santhome or 
Mylapore. 

So also is the case with Rajdhani ex-
press. , am happy that Bangalore is getting 
It. But, I would like to remind the hon. 

. Minister of the assurance that Madras also 
would get the next prelerence as it rightly 
deserves. Delhi-Bombay, Deihl Calcutta are 
having the Rajdhani Expresses, but the 

claim of madras, though justified Is yet to 
tobe taken up seriously. I plead forthe same 
now. 

Nowthatthe conversion ~ metre Gauge 
into broad Gauge is taking place, I request 
the Railway Minister to think of doubling the 
line between chengleput and Villupuram 
which means doubling a distance of about 
160 KMs, which will cater to the needs of the 
travelling public. 

As far as the privatisation In railway Is 
concerned, the pogramme has been well-
thought of and is gently brought out under 
the 'Own your wagon-own your container 

. scheme'. It is an assurance to the industrial 
prosperity and progress. So also, is the case 
of privatisation in catering side. This Is a 
much needed one, I am sure that the hon. 
Minister will ensure us of price control In this 
regard. I must say that in almost all the 
Railway Stations, In the metre Gauge, ex-
cept of course the juctions, original bever-
ages are not available and what ever is sold 
is only the poor imitations in the original 
bottles. I request that it may be looked into. 

Sir, the speech of a Member on Railway 
Budget . cannot be complete without the 
mention of the demands 01 his constitu-
ency. So, I may be permitted to dothe same. 
Villupuram Railway junction in my 
Tindvlanam Parliament constituency which 
handles the maximum number of passan-
gertrafficand trains, does not have even the 
basic facilities. What for drinking senitary 
and clearing purposes is not available. Just 
because a pumping station would cost a few 
Iakhs of rupees, the authorities are depriv-
ing the traveling public and make them 
suffer. 

The railway platforms No. 1 and 2 are . 
short in length and do not coverthe length of 
the train as a result sufferance to the people 
during rains and summer. Such a big railway 
junction does not have the cycle stand facil-
ity. The condition of the Railway Hospital 
has also to be improved. 
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finally, I appeal to the Hon. Mlnisterto 
help In redressing the grievances of the 
Station masters In the TifuchIrapalUOivision 
in particular and in other Divisions in gen-
eral. Their demands 818: one. tlush-oUI 
lavatory facilities In the wayside railway 
stations; two provision or a second tan In 
type-II quarters 01 the railway employees as 
directed by the Railay Board. This has been 
agreed to but it Is not being i,.,.,temnted. 
Three, drinking water facility In the railway 
stations; and four, rest rooms for Station 
masters at railway stations. AI some railway 
stations, the rest rooms have been pro-
vided. 

MR. CHAIRMAN: You submit rest of 
the papers to the Minister. 

SHRI K. RAMAMURTHEE 
TINDIVANAM: I will Just conclude. Sir. those 
were later withdrawn In some stations for 

other purpose. this may please be looked 
Into. 

These arB smaJJ demands and wIJJ go a 
long way in satisfying the people concemed. 

I congratulate once again the Hon. 
Minister for his trust in the area of conver-
sion into uni-gauge, eledifiaction, technical 
upgradation, human resource development. 
inter-modal transport and development 01 
terminal facilities. 

MR. CHAIRMAN : Now lhe House 
stands adjourned to meet again tomonow-
Friday, the 13th March· aI". a.m. 

18. 23hrs 

'The Lole Sabha then adjoumed ,. 
eleven of the Clock on Friday Man:h 13. 

19921Phalguna 23. 1913 (Saka). 
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